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LOK SABHA DEBATES

| | -
LOK SABHA when and how this reservation quota will

Wednerday, March 23, 1987 Chaltra 4,
1909 (Saka)

The Lok Sabha met at Eleven of the
Clock,

(MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

(English)

MR. SPEAKER : Shri Mullappally
Ramachandran—not  present. Shri Ram
Pujan Patel,

SHR!I SATYENDRA NARAYAN
SINHA : What about my Question No. 387 7

MR. SPEAKER : It will
1-4-1987.

Shri Ram Pujan Patel.

Posts Reserved for Scheduled Castes
and Scheduled Tribes

*388. SHRI RAM PUJAN PATEL :
Will the PRIME MINISTER be pleased to
state : .

(a) whether the quota reserved for
Scheduled Castes and Scheduled Tribes in
filled so far; and |

(b) ifso, the reasons therefor and

be filled ?

" THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM) : (a) Reservation
for SC/ST is with reference to vacancies
which are filled in services/posts from time to
time, and onot with reference to
any quota of posts. Tbe representation
of SC/ST in various groups of Central
Government services with references to
total npumber of employees, ason 1.1 85
(the last available figures) s given in the
statement below.

(b) The shortfall is mainly of
Scheduled Castes in Groups A and B and
that of the Scheduled Tribes in  various
Groups, though the overall percentage of
representation of Scheduled Caste has
crossed the 15% mark. Some of the
reasons for this shortfall, among  others,
are that reservation in promotion by
seniority subject to fitness in all groups was
introduced for the first time only in 1972
and reservation in promotion by selection
in and from Group B upto Jowest rung of
Group A, was introduced oonly in 1974,
Scientific and Technical Posts  upto the
lowest rung of Group A have been brought

within the purview of reservation orders
only in 1975,
Various concessions in age, travelling

allowances, mipiraum standard of selection,
relaxation in prescribed period of ex-
perience in  direct recrvitment, total fee
exemption and separate interview of candi-
dates belonging to these communities have
been provided to SC/ST candidates. It is
hoped that with these steps the representa-
tion of SC/ST in Central Government
services will improve further,
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Statement

S. Group Total Nb. of Scheduled %age Scheduled %age

No. employees Castes Tribes

1. A 57,849 4,228 7.30 1,001 1.73

2. B 69,063 6,932 10.03 1,089 1.57

3. C 20,03,301 2,98,065 1487 _. 84153 4.20

4, D 12,39,692 2,57,931 20,80 70,668 5.70

(Excluding

Sweepers)

Total 33,69,906 5,67,156 16.83 1,56,911 4.65
[(Translution) [(English)

SHRI RAM PUJAN -PATEL: Mr SHRI P. CHIDAMBARAM Sir, 1
Speaker, Sir, in bis  reply the. hon- share the hon. Member’s concern that
Minister has stated  that  reservation for representation in Group A and Group :3
scheduled castes/scheduled tribes is with ~1as not yet come up to the mark of 15%

reference to vacancies which are filled in
services’posts from fime to time, and not
with reference to any.quota of posts. Judging
from the figures relating to Group ‘A’ and
Group ‘B’ posts, it is evident that there is
a suhstantipl sRortfall in the quota and that
the rocruitmant to these posts bas not been
mad: according to the gquota fixed for
such posts It has been admitted in  the
reply that there is shortfall in the filling
up of reserved quota for c<chaduled
and scheduled  tribes in  different
of pnsts. I think, there is no
for them in the Higher Secondary, B.A. or
M.A.  examinations, But lakbs of
Harijons with B A. and M.A. degrees are
unemployed. Why then are they not able to
qualify the  competitive  examinations
although they possess equal academic
gualfications ? It means that there is some
“lacuna somewhere. The youth are wan-
dering in search of employment due to
non-filling of the quota reserved for
scheduled castes and scheduled tribes. It
gives rise to a feeling in them that a right
bestowed by the Constitution is being
denied to them. I would like to know
what definite steps he is going to take,
after throughly looking into the matter,
to ensure filling of reservation guota for
these categories 7

castes
groups
reservation

that we have provided for representation
for the Scheduled Castes and 7}% for
representation for the Scheduled Tribes.

But, Sir, I must say that a result
of  a series of measures taken by
succesgive governments between the period

1-1-1965 and 1-1-1985, there has been
a significant and substaatial increase in
representation both in absolute numbers and
in the percentage of Scheduled Castes and
Scheduled Tribes in all the 4 categorics,

We will. continue to take the steps
which I have enutnerated in my answer,
We are always willing to heed the advice
of the hon. Members. If there are any
further suggestions about the steps that we
should take, we will certainly look into
those sugegestions and take those  steps.
But we are totally committed to the idea
that Scheduled Castes and Scheduled
Tribes representation must increase in
Government, and particularly in  Group
A and Group B.

|
i

[Translation) t

SHRI RAM PUJAN PATEL : Mr.;
Speaker, Sir, you can see that even i
Group ‘C’ the quota reserved for schedultdr

castcs and scheduled tribes has pot beal
i
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filled fully although the minimum qualifi-
cations for these posts are  high school ang
Intermediate. Today, the young boys pass
B A, and M.A, bat remain unemployed.
There is some lacuna somewhere in the
matter of providing employment and it
should be viewed seriously. 1 shall not
say soything with regerd to the reply
given but 1| would request that the rescrved
guota should be filled as carly a3 possible
by making recruitment to these posts. At
the same time, | would like to know whal
steps are being taken to Il the reserved
posts in Group A and Group B through
promotions from Group Band Csoas to
restore their coufidence in the provisions
of the Constitution T What steps are being
taken by the Covernment to fill up the
'unqqadmt

[English)

SHRI P. CHIDAMBARAM : During
the period of 20 years which | referred
to from 1-1-1963 to 1-1-85, representation
of Scheduled Castes in Group ‘C' bas
increased from S 88% to 1487% which
is only marginally short of 13%. Represen-
tat'on in Group ‘D' has increased from
17.75% to 20 80%.

The figures are not so bappy for the
Scheduled Trives. Io CGroup °C°, it has
fncreased from 1.14% to 420% and in
Group ‘D" from 3 39% to 5 T0%.

As 1 said, we will continue to take the
steps which have  brought about some
improvement.

We will take any other step which you
want us t0 take. But we are totally com-
mitted to the idea that this representation
must improve and that we must reach the
porm 15% aend 7§% and beyond the
pormal as soon as possible.

; SHRI UMAKANT MISHRA :
Majority of Scheduled Castes
and Scheduled Tribes come from
roral Todin, But, geoerally In  Services
the urban youth get more chaoce, I want
to know from the hon. Minister whether
be would make arrangement %0 that rural
youth should get this benefit more.

SHRI P, CHIDAMBARAM : 1 think

the point made by bhoo, Member is very

CHAITRA 4, 1909 (SAKA)
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valid. The reservations which  are
available for Scheduld Castes and Scheduled
Tribes should pot be available only to
urban youth but really the rural youth
must come ioto the services, But, this is
a matter which each Recruiting Department
must look into. | koow that the Ministry
of Welfare runs a oumber of programmes
for rural youth. 1 Lkoow that the
Department of Education runsa number
of programmes for rural youth. But, |
would only say this that cach Recruitiog
Department  must issue guidelines,
must ecnsure that the  Recruiting
Agencies keep o mind  the need
for rural youth to be represented in, the
Services. Also, | will see what we can do
in the Department of Personnal in the
matier,

{ Tramsiation)

SHRI ARVIND NETAM : Mr,
Speaker, Sir, so far as scheduled tribes are
concerned, there is shortfall in  all cate-
gories of posts. There should be arca
integrated approach for the arcas which
are inhabited by the scheduled tribes,
Headguarters of the Central Governmebt
are gooerally very far off from these arcas
and as such the advertisements for the
posts do not reach these arcas. [ would
like 10 konow whether the hon. Minister
would propose a mobile recruitincnt agency
for the tribal arcas ?

AN HON. MEMBER : Such posts are
being broadcast from the All India Radio
daily.

s [Baglish)

SHRI P, CHIDAMBARAM : It s
difficult w0 give an answer offband, 1 will
examine the suggestion.

Parity in Scales of Pay of Central Services

*390. SHRI GURUDAS KAMAT:
Will the Minister of FINANCE be pleased
mwmmhmmﬂdemm of
Government to protect the interests of Group
‘A’ officers not belonging to IAS, IFS and
IPS and to bring parity in the scales of
pay ? : .

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
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THE MINISTRY OF FINANCE (SHRI

BX. GADHVI) : There are no such pro-

posals under consideration.

Scales of pay of Group ‘A‘OM'

belonging to Central Services recommended
by the Fourth Ceatral Pay Commission bave
been accepted in toto and notified. Copies
of notification have also been placed on the
Table of the House. The scales of pay of
1AS, IFS, IPS and Indian Forest Service
Officers have been fixed after making a few
modifications to the recommendations of the
pay Commission, occassioned by the need to
correct certain imbalances and to maintain
certain relativities,

SHRI GURUDAS KAMAT : Will the
hon. Minister kindly informous—is it not a
fact that the Fourth Pay Commission bad
come to the conclausion that there should be
parity in scales of pay of Group ‘A’ Officers
of all services apd if so why were modifica-
tions to the recommendations of the
Foarth Pay Commission made only
in respect of IAS, IFS IPS and Indian
Forest Service Officers 7 Is it oot the main
cause of the agitation ?

SHRI B K. GADHVI : The improvement
has been made keeping in view that certain
services should be given a little edge over the
recommendations made by the Pay Com-
mission. Therefore, they are made after the
conscious decision.

SHRI GURUDAS KAMAT : Will the
hon. Minister inform us—is it notis a fact
that for the non-lAS, IFS officers, it will
take nearly 22 to 25 years to reach the post
of Joint Secretary while officers of IAS, IFS
will reach this post between 14 to 17 years
and if so, will this not affect the morale of
the officers ?

SHRI B.K. GADHVI : I don't think it
will affect the morale of the officers.

SHRI HAROOBHAI MEHTA : May 1
know from the bon, Minister that apart from
the pay-scales, one of the factors for a lot
of heart-burning among the promotee~

officers is the question of seniority 7 Almibst

in every State, the General Administration
Department is controlled by IAS Officers
with the result that the promotee-officers
suffer a lot in_ the matter of seniority.

MARCH 125, 1987
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not notified until a good nomber of JAS
Officers ar_csnlhbh. Will the Government
fook into ihis matter so that all anomalies in
the matter of seniority ‘as  between the
promotec-officers and the IAS officers are
remedied as soon as possible ?

SHRI B.K. GADHYVI : So far as the
State officers who are entitled to be notified
in 1AS cadre are concefned there is a ccrain
ratio and it is being followed. Therefore,
thers is no question that the promotees are
not being given any adequate promotiopal
avenues and chances.

[Transiation)

SHRI SHYAM LAL YADAYV : | would
like to know from the hon. Minister the
basis on which a particular category of
officers was favoured 7 Is it not a fact
that only LAS. officers are occupying all
the higher posts in the Administration,
whether it is in the Government or in the
Public Sector 7  And since all the powerns
are conceotrated in their hands, they are the
decision-makers and io this particular case
too, they have decided in their own favour,
The Government also concurred with their
deicsion. This bas resulted in deep resentment
among the employees all over the country.
You are not able to justify the basis for it,
One can understand giving lower pay scales
to those who bave got ample powers but
it is not justifiable to give lower pay scales
to those officers who have very few powers.
LLA.S. officers have got the power; in the
Fivance Ministry 100 they have the power
and it will oot be incorrect to say that they
took the decision in their own favour.

SHRI B.K. GADHVI : It will not be
correct to say that the LAS. officers
decided in their own favour. lo fact, the
decision was that of the Government.
(Itmrruﬂkml 1 would llto like to say that

this decision and nu them an edge.
This edge bas been given not only to
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SHRI SHYAM LAL YADAY: Sir 1
would like to know the reason for such a
decision. Please give two or three reasons
which led you to make up your mind in
favour of soch a decision. The LAS.
you simply signed on the dotted line.
May | koow the ground on the basis of
which such a decision was taken 7

SHRI BK. GADHVI: In the first
place, it Is incotrect to say that the LAS.
officers wrote a note and we signed it
The Government took the decision alter
considering all the aspects and after giving
due consideration to the recommendations
of the Pay Commission,

SHRI SHYAM LAL YADAV: You
give me the grounds, at least two-three of
them. Please tell us what type of delibera-
tions were held ?

SHRI B.X, GADHVI ; I connot give you
the details of the type of deliberations that
were held, but 1 can certainly say this mach
that a group of Ministers took this decision
after giving due coosideration to the
recommendations of the Pay Commission
as also all other aspects and thereaflter it
was approved by the Cabinet.

SHRI SHYAM LAL YADAV: Mr.
Spesker, Sir, 1 need your protection. If
be is not able to give me the basis right
now, he may do 5o in due course of time,

[ English)

SHRI SYED SHAHABUDDIN : Mr,
Speaker, one finds it difficalt to see the
logic of this disparity. The Constitution
speaks of two categories of Services, the All
India Services and the Central Services,
The All India Services and the Central
Services have different areas of operation,
One can possibly see some logic if there
was a disparity between All India Services
on the one hand and the Central Services
on the other, But here | find that 1AS, IPS
and IFS have been lumped together—of
which IAS and IPS are All lodia Services
but IFS isa Ceotral Service. 1 do not
sce any reason why, in this catégorisatior,
the IFS which is a Central Service and to
which 1 had once the honour to belong—
I am arguing against my Service—should
bodmnumh.l pesition. This disparity

CHAITRA 4, 1909 (SAKA)
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has caused a lot of heartburning among the
service, in the burcaucracy as a whole;
this bas led to submission of memoranda,
this has Jed to Association making
representations to the Governmeot; in fact,
it may lead to agitation also, Therefore,
I feel that the Government must come out
clearly to justify the disparity not only in the
pay scales but also in terms of eligibility for
access to higher posts in the Government.
1, Sir, would plead for only one exception
40 be made. That is to say, we do neced a
general service to coordinate the activities
of the Government at the district level
and, therefore, one can possibly make a
plea for disparity in the case of one All
India Services, but certainly | do not sce
any reason why IPS and IFS have been
brought in. Therefore, | would like to ask
from the hon, Minister whether he has any
specific reascns for lumping these three
Services together, and the rationale for it.
(Interruptions) 1 would also like 10 say
that the recruitment system that he speak
of is not sensitive enough to establish that
number one is superior to number two or
that pumber 79 is superior t0 number 80,
and so on.

SHRI B.K. GADHVI : In 1979 when
the Janata Government was in power, what
they did was, they made a combined and
woniform exsmination for all these Services.
Before that, for IAS and IFS, Indian
Foreign Service, they had to give two
additional extra papers. But in 1979,

_without realising the requirement and what

should be the proper approach (o the
examination they made it a uniform
examination for all; only the Forest Service
has been kept apart, Therefore, they have
come in the same category. That is why
presently, while we select the candidates,
at that time, so far as the JAS cadre is
concerned, the top-rankers, relating it to
availability of vacancies, are given
preference and the others go in Central
Services. Now  again “because of the
difficulty you have created, you had pot
understood that that was not a pragmatic
approach to have one ecxamination, we
are considering whether we should revise
this or not. *

Indigenisation Programme of Electronics

, Industry

#393. SHRI  PRATAP . BHANU



1l Oral Answers

mnna Will the PRIME MIRB‘I'BR be
pku-d to state :

mzmmmu-a electronic goods
produced in the country during 1985 and
1986;

(b) the percentag: of imported compo-
nents (in value) required to achive the above

(¢) whether Government are satisfied
with the production and indigenisation
programme of the electronic industry 7

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOQ-

LOGY AND THE MINISTER OF STATE"

IN THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERQGY,
ELECTRONICS AND SPACE (SHRI K R.
NARAYANAN) : (a) Total value of
electronic goods produced io India was
Rs. 2660 ¢rores in 1985 and Rs, 3160 crores
in 19886.

(b) The percentage of imported
components 8t landed prices reguired to
produce the above guantum of * electronic
goods works out to approximately 25% in
terms of value.

(c) The production and indigenisation
programme of the electronics industry is
proceeding satisfactorily.

SHRI PRATAP BHANU SHARMA : .

Itis beyond doubt that our electronics
industry has developed fast during the last
two or three years, It has also opened new job
opportunities for the young people and the
women in particular,

Ta the light of the announce-
ment of the mew policy in March
1985, the target fixed fot the electronic
goods production was around Rs. 10000
crores by 1990, | would like to koow from
the Hon. Minister whether the Goverament
of India bave any plans to provide technical
consultancy to the young entreprencurs
 especially 1o advaoced technology, The
industry is based on the requirement of
varios elesteonic products which are being
Mh our country. ) s

~ SHRI KR. NARAYANAN : The
G&m—m m every ﬁuhnolmal

t.!! .-A

MARCH 25, 1987
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assistance to the electronics indusiry, First
of all very liberal imports are permitted for
technology, particularly advanced techno-

As regards consultancy, we have an
Electronics Trade and Technology Corpora-
tion which gives advice, help, technicsl
assistance to industries, A

Apart from that, every encouragement
is given for the development of R and D
and the transfer of techoology.

SHRI! PRATAP BHANU SHARMA :
My second rsupplementary 4 about the
technical man-power. | would lke to
koow whetber it is a fact that there s a
shortfall of tecohically trained man-power
required by the electronics industry by
1990. If it is so, what special efforts are
bdqmd-bytbcuiniuqor Science and
Technology or by the Miaistry of Elecironics
to develop sufficient man-power required by
the Electronics industry by 190,

SHRI K R. NARAYANAN : W:oare
making & very massive effort for develop-
meont of technically trained man-power,
For this purpose we are encouragiog
electronic studies and research in universities
and institutions. We are also setting wp
pew  institutions lke Indian lostitute
of Informatics Techoology in various parts
of the country to train people particularly
in software technology.

SHRI PRATAP BHANU SHARMA :
What about the shorifall 7

SHRI K R. NARAYANAN : There is o
shortfall. Therefore, all these efforts are
being made to overcome the shortfall,

SHRI PRATAP BHANU SHARMA :
How much is it ?

MR SPEAKER : No mowe question,
(Ineerruptions)

SHRI KAMAL NATH : The Mioister
has talked about electronic technologists.
Electronic technologists are different from
electronic technicians, With the advance-
ment, electronic components are coming
into everything —whether it is a shaver or
an aircraft. 1 would like to know whether
the Goverament is considering promotion
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of electronic ITls in the rural arcas which
will put the rural countryside also into the
electronic network of the country. This
is important with the unemployment we
have todsy* We bave been promoting
ITls and Polytechoics but | would like to
know whether the Government—Central
GCoverament—or the State Govern-
ment—will promote electrenic polytech-
pics in the rural arcas. 1 would
also like to know whether the Government
bas such a scheme and whether the
Government would promote and support
such a scheme,

SHR! AMAL DATTA : Have they got
even in the urban arcas everything ?

SHRI K.R. NARAYANAN : The
Government bas a scheme for promoting
traloing in clectronics in the rumal areas.
We are giving belp first to polytechnics,
engineering co'leges  and sbo  Jusior
technica! institutes, There are also man-
power development institutes in various
States. The Centre is particviarly
encouraging these,

SHR! S JAIPAL REDDY : Sir, the
Minister in his answer to (a) said that the
tot ] valué of the clectronic goods produced
in the country during 1982 was Rs, 2000
crores and odd and during 1986 Rs. 3000
crores and odd. 1 would like to know
whether the total walue included excise
daty, In that case, the percentage of
imported components would not be higher
than 25%. ;

SHRI K R. NARAYANAN : Sir, my
understanding Is that this is exclusive of
excise,

SHRI S JAIPAL REDDY : tis not »
question of understanding. It hasto be an
accurate answer,

MR. SPEAKER : I have to accept him
on his word, .

PROF, MADHU DANDAVATE" Sir,
his contention is that that is m

standing®,

‘ E-l
SHRI S. JAIPAL REDDY : Sir, the
answer to part (b) depends on the...

CHAITRA 4, 1909 (SAKA)
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SHRI K. R. NARAYANAN: Sir, 1
confirm R is exclusive of excise, :

MR. SPEAKER : He bhas coofirmed

All India Cadre for Power Enginecers

*394, SHRIMATI KISHORI SINHA :
Will the PRIME MINISTER be pleased to
state :

(a) whether Government propose to
form an All Iodia Cadre for power

(b) if so, when it will be formed; and

(c) if not, the other steps proposed to
remove the frustration and discontentment
among the power engineers ?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM) : (a) No, Sir.

(b) Does not arise.

-

L]

{c) 1o order to take care of the needs
of the cadre and the legitimate career
interests of its officers, cadre reviews of the
Central Power Eongincering (Group A)
Service, are conducted periodically.

SHRIMATI KISHORI SINHA: |
would like t0 know the steps being taken by
Government after periodical review to meet
the grievances of power engineers. | think
the Government is aware of the agitation
going on from time to time by the power
engineers,

SHRI P. CHIDAMBARAM : 1 believe
that cadre review to a large extent meets the
legitimate demands of the power engineers.
1 know, there are still problems but ] have
discussed this matter with the Ministry of
Eoergy and they have assured me that they
are looking into the matter and they are
glso baving some kind of a dialogue with
the power engineers. If any further problems
are brought up, we will certainly look into
them by baviog another cadre review,

SHRIMATI KISHORI SINHA: I

would like to know at the same time
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whether Government is thinking to issue
direction to the State Government té appoint
only the engineers as Chairmen of the State
Electricity Boards so as to improve
their functioniog ?

SHRI P. CHIDAMBARAM : Sir, it is
a question which I can bardly answer. This
should be addressed to the State Govern-
ment or the Ministry of Energy.

Wasteland Development Programme

#3905, SHRI C. MADHAY REDDI:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(s) whether any evaluation of the
wasteland development programme has been
made; and

(b) if so, the outcome thereof ?

[Translation)

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(a) and (b). The afforestation programme of
wastelagds development has been evaluated
and targets achieved in 1985-86 and 1986-
87 were 14% to 30% higher than the preced-
ing year of 198485,

[Translation)

SHRI C. MADHAYV REDDI : I fail to
comprehend these percentages. The reply
says that it was 14 per cent in 1985-86 and
13 per cent in 1986-87, but how much it
was in 1984.85 7 Ubnless we know what was
the base figure, how can we assess the
achievement 7 May | know the area in

bectares which was  brought under
afforestation ?
SHRI BHAJAN LAL: Mr. Speaker,

Sir, 12 crore 8 lakh 81 thousand hectares of
waste land was brought uonder afforesta-
" tion in 1983-84; during 1984-85, 13 crore
18 lakh hectares of land was brought under
affcrastation and the corresponding figure
for 1985.86 was 15 lakh hectares. ..

PROF. MADHU DANDAVATE: You
_ bave erred in puttiog the figures in crores...

e SHRT BHAJAN LAI.. You please
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MR. SPEAKER : Bbajan Lal ji, you

[English)

PROF. MADHU DANDAVATE : Do
not come down from crores to lakhs. These
are not votes in the clection.

[Translation)

- SHRI BHAJAN LAL : The area
brought under afforestation was 12 lakh 8§
thousand 8! hectares in 198)-84, 13 lakh 18
thousand hectares in 1984.85, 15 lakh 10
thousand bectares in- 1985-86 and 17 lakh
22 thousand hectares in 1986-87, In 1985-86,
the last year of the Sixth Plan, the increase
over the preceding year was 14 per cent and
based on this figure, the increase in  1986-87
bas been of the order of 30 per cent so far
as afforestation is concerned.

SHR] C, MADHAV REDDI : A few
days ago, the Prime Minister had announced
that fuel wood saplings and fodder would be
planted in S million acres of land every
year, We bhave 175 million acres of
wasteland in the country at present
and if we undertake plantation according
to the announcement made by the
Prime Minister, it will take about 35 years
to cover the entire area. On the other hand,
as per the figures given by the bon. Minister,
the area brought under plantation has been
12 lakh hectares in one year or 14 lakh
hectares in the other year, which is too
little, Secondly, | would like to know from
the bon. Minister the source of the figures
given by Bim in the House, as this work s
that of the State Governments, .,

MR SPEAKER : Do you think the
figures are also imported ?

SHRI C. MADHAYV REDDI : 1 want
to know whether the figures that he gives In
the House are received from the Setate
Governments or through Remote Sensing or
is there any other programme from where he
gets these figures ?

SHRI BHAJAN LAL : Sir, there are two
methods of identifying the forests. In the
first method, we use searchlight and in the
other method, the Department makes jo

.. i Oepth study; but the major work is done by



17 Oral Answers

the State Governments which collect these
figures and supply us. The figures that we
_give in the House are based on those
figures.

SHRI BHAGWAT JHA AZAD : Have
you got the figures relating to Andhra -

Pradesh ? ) .

'SHRI BHAJAN LAL : Yes, 1 can give
you the figures of Andhra Pradesh, if you
so desire.

MR. SPEAKER : He does not know
about his own State and is trying to know
about other’s State.

SHRI BHAJAN LAL: So far as the
announcément of the Prime Minister is
for the coming years is to  undertake
plantation in 50 lakh hectares every year.
But we have not been able to achieve that
~target as yet. It is also correct that there has
"~ been progressive increase during the last few
years and it is our endeavour to bring
20 lakh hectares of land- under afforestation
in .the year that is about to begin. The
figure upto January this year is only 17 lakh

10 ‘thousand hectares but it will be our

- endeavour to increase it to 30 lakh hectares
. jo -the coming year. ~Our department . is
. making efforts to - ensure that the target of

50 Takh hectares is completed by the end of
the Seventh Five Year Plan.

SHRI P. NAMGYAL: Mr: Speaker,

Sir, tvyo-‘third'area of Jammu and Kashmir

State is in Ladakh region and this entire

" regin falls in Wasteland and Cold Desert
* Category. The same is true of Lahaul and
* Spiti area of Himachal Pradesh. "The species
.of plants that are planted by the Govern-

ment in these areas are got the ones which

“could survive in higher altitude and higher
reaches. The species of plants that are

planted there should be such as could with-

~ stand the cold climate of those areas and
. ¢ould grow speedily. As of now, the
" . Government is planting the species suited tc

low altitude areas which are of no use. In .

' view of this, will the Government constituté
a téam which could go to alt the high
. - ‘altitude areas of the country and conduct a
survey to find out as to what particular

»-»-there so that the seeds gf only those species
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concerned, he has rightly said that our target-

(- species of grass or vegetation could be grown |

N
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are introduced for plantation ? Wili the
Government consider my suggestion and
constitute a team ? ‘

SHRI BHAJAN LAL : The point raised
by the hon. Member is very.valid and there
is substance in his suggestion. Already, we
have got conducted a survey as to which
particular varieties/species of plants could be
successfully grown in what areas. As
suggested by the hon, Member, it will be our
endeavour to plant only those species which
could survive in the high altitude areas of .
Jammu and Kashmir and Himachal Pradesh.
However, if the hon. Member ‘has any

. specific complaint with fegard to the species

which did not survive, he may give me in
writing and we shall certainly look into it
and shall do whatever is right,

{English)

SHRI AMAL DATTA : Because of
the generosity of our Prime Minister, we
have been given a book on environment,
] am a Member of the Consultative
Committee of the Industry Ministry and the
book has been given to all the -members
of that Committee as also, I think, to other

“Meinbers of Parliament in other Committees
‘also. This is a very precious book costing

Rs. 300 and that has been given to us free
1 am told that it-is because of the Primc'
Minister’s direction that we . have been
given this book free. 1 have read a
part of it and 1 have gained a
little knowledge. I found that every year °
3.5 million hectares of land get degraded
and at the moment, we aretrying to
afforest 1.5 million hectares of land,
The nett land which gets degraded evel;
with today’s efforts, and assuming that to
be successful, is two million hectares of
land every year after this afforestation is
taken into account. What is the Govern-
ment planping to do with regard to this
two thillion hectares, which is over and
above the land which had already remained
degraded when this plan was first initiated ?
About the 1.5 million hectares of land
according to the discourse - given to us b;
the gentleman, no statistics are being
maintained by the Government at any level
to see what is the amount of mazintenance
on this afforested land.

[Tran.siation]

' §H.Rl BHAJAN LAL : Mr. Speal;er
Sir, it is not correct to say that 30 lakt;‘
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hectares of land gets degraded every year
or the forests are denuded. Two years ago,
about 13 lakh hectares of forest land wused
. 10 be degraded. Thereafter, we studied the
causes of degradation in depth. The
Prime Minister as well as | have written to
the States and as a result of our efforts, the
area of land degradation bas come down to
10 lakh hectares from 13 lakh hectares,
Our endeavour is to eansure that deforesta.
tion is kept to the minimum. You know
that complaints are received from dJifferent
places to the effect that the officials of the
Forest Department harass the people a Jot
and clearance of the project is either
delayed or it is not at all given toa
number of projec’s. On the one hand, you
say that the forests are being felled and on
the other hand, you say that your p-ojects
are pending which should be cleared.

MR. SPEAKER : He is not asking
about deforestation. He is asking about

something else.

SHRI BHAJAN LAL : He bas said
that so much of forest land is being
degraded.

MR. SPEAKER : He is asking about
erosion.

SHRI BHAJAN LAL ! Sir, his second
supplementary was about degradation of
land. As you know, there are some arcas
which do bave fosests but these forests are
not qualitatively as good as they should be,
because the soil in those arcas is not good.
The land is uneven. It is our earnest
endeavour to get it levelled. In this
connection, I would like to inform you
that an amount of Rs. 692 crores was
spent for this purpose during the Sixth
Five Year Plan. The outlay for the
Seventh Plan is Rs. 1800 crores, f.., a
three fold increase. This has been done to
grow more and more forests on wasteland.
We shall grow firewood saplings oo such
land if it is possible to do; so that the poor
could meet their fuel needs to some extent,
All these aspects are before us. Thus, we
shall try to improve the quality of forests
wherever these forests are not of .ood

quality.
[(English)
.+ SHRI DIGVIJAY SINH : Sir, T would

. 1ike to ask  specific question on the tree
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patta system. We all koow that the
success of the wasteland development
effort will be on how effectively we
promote the tree patta system, The tree
patta system can be divided into four
sectors— Firstly, what kind of land are you
giving for the tree pattas? Is it revenue
land or panchayat land ? What priority
are you giving to the tree patia system ?
First is the type of lard and second aspect
is about priorities, as 10 whom to give.
Next, for how much duration are you
giviog 7 And lastly what are the Jegalities 7
Do you lose the land by giving these tree
pattas 7 Taking into account these four”
aspects, has the Department interacted with
.every Sta'e to ascertain as to how they
would implement the tree patta system in
their States with these four criteria? If
they have dooe it what has been the result
of interaction from the Statcs ?

[Translation)

SHRI BHAJAN LAL : Sir, the Patta
Scheme is still under consideration of the
Government and has pot yet been given
effect to. We think that one or two
hectares ‘of land should be allotted to such
persons who are poor, Harijans, or
Adivasis and have no other means of
livelihood, The type of land is the same
wasteland, but they can grow fire-wood
trees, fodder for cattle or fruit bearing
trees and can, thus, make use of this land
to some extent. A few States bhave
introduced the Patta System. These are
Bihar, Madhya Pradesh and to some extent
Uttar Pradesh and Tamil Nadu also. But
this scheme has not been fully implemented
as yet. There is need 10 give it a thorough
consideration. If we implement this
scheme as it is, there is  likelibood of the
big people alto availing of this benefit.
Different States have different problems
is its implementation. It is receiving our
utmost atiention and we shall do whatever
is right so that this land is not misused.

(English) |
Thorium Plant at Orlssa Sands Complex

*396, SHRI PRAKASH CHANDRA{ :
SHRI DHARAM PAL SINGH
MALIK :

Wil the PRIME MINISTER be pleased
10 state 3
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(a) whether there is any pmponlnm
up a thorium plant at Orissa Sands "’
Complex and fast breeder reactor fuel
reprocessing plant at Jodira Gaodhi Centre
for Atomic Rescarch in coosvlation with
the Department of Space and Ministry of
Boorgy; o i

(b) if so, the broad outlines of the
project;

(c) the funds allocated for the purpose;
and

(d) when the project will be completed
and start functioniog 7

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERQGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN) : (a) to (d).. A statement
is given below.

Statemcut

(s) The Government propose to set ep
s thorium plant at Orissa Sands
Complex anda Fast Reactor
Rmmumm

(b) The Thorium I’lln! at Orissa Sands
Compléx is being sct vp by Indian
Rare Barths Ltd. for production
of 150 MT per appum of Thoriem
Nitrate which is required mainly
for use by the Gas Mantie
Manufacturers o the country.
The technology of production will
be the solvent extraction process
developed by Bhabba Atomic
Research Centre. Besides prodece
 tion of Thorium Nitrate, Thorium
Oxide required for nuclear use will

also be produced.

The Fast Reactor Reproces-
sing Plant will be located at lndira
Gandhi Ceontre for  Atomic
Research (IGCAR) at Kalpakkam,
This facility will reprocess spent
fuel from the Fast Breeder Test
Reactor at Kalpakkam, This
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, are being developed in a  Research
Laboratory already set up at
IGCAR. .

{c) The capital cost of the Thorium
Project at the Orissa Sands
Complex is estimated at Rs. 2.98
crores, of which Rs. 2.18 crores

s bas been allocated for 1987-88.
The total estimated cost of the
Fast Reactor Reprocessing Plant
is Rs. 35 crores, of which about
Rs. 6 crores is proposed t.’ be
spent during the VIl Plan period.

(d) The Thorium Project at the Orissa
Sands Complex is expected to be
completed by June 1989 and will
start functioniog thereafter. The
Reprocessing Plant at Kalpakkam
is scbeduicl 1o be commissioned by
middie of 1993,

SHRI PRAKASH CHANDRA : 1
would like to know from the hon. Mipister
as 10 how much thorium metal is actually
available in India. Is it true that the
Indian Rare Earths Limited a Government
of India undertaking and the Kerala
Miocrals and Metals Limited, a Kerala
Government  uedertaking are uying to
recover thorium from other processing
plants in lodia, other than the Orissa Sards
Complex 7 If so, what are the names of
the plants and wbhat is the actual position
of the recovery of this thorium metal ?

SHRI K.R. NARAYANAN : Both in
Kerala and Tamiloadu—particularly in
Kerala—there are Indian Rare Earths
plants to extract monszite concentrates
from the thorivm sand. These concentrates
are pot processed there but sent to Trombay
for processing into thorium pitrates and

SHRI PRAKASH CHANDRA : I have
asked the hon, Minister about the total
availability of this metal in India,

SHRI K.R, NARAYANAN : There are
3,600,000 tonves of thorium deposits in
India, as per the known resources,

SHR! SHARAD DIGHE : I would
like to know from 4he hon. Minhm whether

M.mmmnulmr it is true that instead. of ' setting up an

snd maintenance concepts which

demdmonunphmlnom you are
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shifting the plant from Bombay to Orissa.
If so, what is the logic behind it? This
thoriam factory of M/s Iodian Rare
Earths Limited is there at Trombay since
Ist August 1955. Then all these Consamers
of the end products of this plant are also
from Bombay. All chemicals required are
alio available at Bombay. Then, a huge
adjacent plot for the expansion was also
acquired and foundation stone was also laid
in March, 1982. Even recently, an addi-
tional expense of Rs. 33 lakhs has been
incéided for setting up an effluent treatment
facility for Trombay's Thoriam plant to
safeguared the existing plant against
pollution. So. after making all these
investments, what is the logic of shifting
this plant from Bombay to Orissa, rather
than giviog additional plant to Orissa ?

SHRI K.R. NARAYANAN : Sir, as
the hon. Member has poioted out, the
plant in Bombay was set up in 1955. It js
an old plant built out of lower technology
and the plant is not efficient at the moment
because of aging. That is the reason why,
this is being shifted and expanded and also
because the capacity is being expanded io
Orissa to 150 toones. It is a higher
technology. The plant in Trombay is much
too old and it is no- loonger efficiently
usable,

(Interruptions)

PROF. MADHU DANDAVATE: 1|

will ask a supplementary oo Mr. Dighe’s
question.

MR. SPEAKER : A
the supplementary.

supplementary (o

PROF. MADHU DANDAVATE:
Something like ruling over the ruling.

MR. SPEAXER : But that canoot
happen.

PROF. MADHU DANDAVATE : Sir,
1 would like to know from tbe. hon.
Minister in the light of what hon. Shri
‘Dighe has asked, that since you have been
saying that it is an old plant and rather than
having an additional plant at Orissa, you
would like to dismantle that plant and shift
it to Orissa and develop it further there : Is
it not a fact that even the Scicntists, the
Techoologists and the Environmentalists bad
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.ivq you the advice that on the adjacent
lihdlhauhtiuplot where the plant is
located in Bombay, further expansion can
be brought about very cffectively 7 Is it a
fact that because of this shift to Orissa,
probably the services of a large nuomber of
workers will be terminated ? Will you assure
that some facilities will available to
them and some aspects of the operation of
the existing plant will be retaioed so that
there will be no disturbance to the job of

‘the present team of workers who are working

there. In addition to that, if you want, you
can have a Complex in Orissa, | have no
conflict with Orissa at all ? [ think, both
Bombay and Orissa cap be complementary;
they need not oppose each other,

SHRI K.R. NARAYANAN : As far as
the scientific advice is concerned, we bad
set up a Site Selection Committee for this
new plant, under the Chairmanship of Dr.
$.K., Kelkar and consisting of two or three
well-known scientists. They had investigated
various sites including Trombay, Orissa,
Kerala and Tamil Nadu. They came to the
conclusion that the best site for the location
of this plant would be in Orissa.

Secondly, regarding the old equipment,
all that cannot be transporied because all of-
them are not usable. Some of them are
obsolete. A part.of the equipment will be
transported to Orissa. As | t0id you earlier,
it is a more than thirty yesf old plant and
it is pot usable efficiently at preseot except
ceriain equipments which may be usable,

As regards labour, there are at present
about 215 people who are working in
Trombay and the new plant will employ
about 117 people and they could be re-
located. Others could be re-located elsewhere
in other Departments of the Atomic Energy
Agency aod some of them who bave reached
the age of retirement will be retired by
giving proper compensation.

PROF. MADHU DANDAVATE : That
is different. That way, those who die will
also disappear; but that is different, As far
uhmmhhw will you
assure us Ilm nme dibm-hoaum

bodm?

-

MR. SPEAKER : That is what ha asid
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SHRI K.R. NARAYANAN : We are
trying, and we will ecosure that labour is
re-located and employed.

SHR] SOMNATH RATH : The fact s
that & very good infrastructure has already
been created by the Indian Rare Earths Ltd.
in Orissa at Gopalpur-on-Sea, and there are
enougb inputs, The raw material available
in Orissa is of the highest quality in the
countty. So, | would reguest the hon.
Minister not to mix up the construction of
this project in Orissa at Gopalpur-on-Sea,
with shifting from snother State. Let it not
be mixed up.

1 would like t0 koow specifically from
the hon. Minister ;: will this projeet be com-
pleted in 1989 as ecovisaged, and will
production start ?

MR. SPEAKER : That is what be has
sald.

SHRI K R. NARAYANAN : As | said
carlier, the site in Orissa was chosen because
certatn infrastructural fagilities existing there
sre not available elsewhere. | can assure
the hon Member that we will make every
effort to complete the coastruction of the
plant according to schedule.

May | also say one mote thing : about
Trombay, scientists bave advised wus thaj
further industrial construction and activity
there itselfl may not be desirable.

SHRI JAGANNATH RAO : This
Gopalpur-on-Sea is in my coastituency.
Large deposits of monazite sand are there,
That was the main reason why the plant was
located there. The survey was undertaken
in 1964. The plant has gone into produc-
tion, and | know that concentrates are being
shipped from Kakinada minor port. | wrote
to the Minister recently that this export of
concentrates should be from Gopalpur minor

May | koow from the hon. Minister
whether production is likely to go up, what
is the rated capacity and what is the
production today ?

SHRI K R. NARAYANAN : Production
today is 120 metric tonnes, and the envisaged
capacity for OSCOM is 150 tonnes, which
will meet our requirements,
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Ban on Collaboration with Forelge
Companies in T.V. Production

~ *397. SHRI DILEEP SINGH BHURIA :
Will the PRIME MINISTER be picased to
state :

(a) whether Government propose to ban
foreign collaborations in colou.t Television
manufacture; .

(b) if not, the reasons therefor;

(c) whether such
indigenous units; and

collaboration affects

| (d) if so, how the loss to the Indian
T.V. industry is proposed to be made good ?

(English)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND THE MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K R. NARAYANAN) : (a) Foreign
technical collaborations for manufacture of
Colour TV (CTV) scts are generally not
permitted. However, with effect from
1.1.1986, companies with foreign equity not
exceeding 40% were allowed to participate in
the TV industry. Government does not
propose to reverse this decision,

(b) This was done to bring TV policy in
line with the general policy under which a
company with foreign equity of 40% of less
is ¢ligible for participation in manufacture
of products open to the organised private
sector, C

(¢) No, Sir.

(d) Does not arise,
(Translation)

SHRI DILEEP SINGH BHURIA :
Mr, Speaker, Sir, ! thank the hon. Minister
for giving a categorical answer to my-

question. As bas been stated by the bon.
Minister in bis reply, only those companies

‘which bave foreien eauitv not exoradine anec
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were allowed to participate in the TV
industry with effect from 1.1.1986. 1 would
like to koow from the bon. Minister the
pames of the cougtries and the oumber of
companies which were given permission and
the amount of capital invested therein ?

[English)

SHRI K.R. NARAYANAN : As far as
40% collaboration is concerned, may | make
it clear that it is not technical collaboration,
but equity collaboration and financial
collaboration. As far as the number of
companies is concerned, we have given
Jetters of inteat to 10 companies, out of
which 2 are actually manufacturing TV sets,
and as regards the quantity of TV sets
manufactured it is, as the hon. member has
enquired about it, one company is mapu-
facturing 2000 TV sets and another company
is maoufacturing 4,694 TV sets, The House
will remember that the total number of
manufacturiog of colour TV sets in India is
8.5 lakhs, out of which only a wvery

insignificant number is beqmmfm

by these 40 per cent equity companies.

[Translation)

~  SHRI DILEEP SINGH BHURIA : Mr.
Speaker, Sir, a number of companies in our
.country arc engaged in the manufacture of
T.V. 1 would like to know whether 8 three
or five years agreement would be signed to
the effect that these foreign companies would
wind up their . business after our lodian
companies start production indigenously 7
Are you going to take any such decision ?

[English)

SHRI K.R. NARAYANAN : | suppose
the hon. member means finaocial collabora-
tion. We do not have technological collabora-
tion, as | said, for the production of T.V.
sets. As regards finaocial collaboration,
there is a specific éontract and 40 per cent
equity is allowed. There is no time limit. We
see such companies more or less as if they
are Indian companies; they are eligibie to

participate in the production just like Indian

companics.

[Translation)

DR. CHANDRA SHEKHAR TRI-
' "AGATHIA:‘Mr. Socaker, Sir, six yecars .ago,
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the United States of America had published
a report after conducting a survey that
viewers of colour T.V, develop blurred
vision and suffer a number of body damages.
1 had raised this gquestion in this very
House six-seven moaths back. [ would
like to know from the hon. Minister whether
the Central Goveroment would study the
said seport and find out as 0 what bad
effects does the colour TV viewing  cause ?
If there are bad cffects, what cffectives steps
Government .propose to take to bring about
improvement in it 7 1 would also like to
koow whether the Government bave coo-
ducted any survey as to what bad cffects
does the colour TV cause to the yicwers and
whether some cffective steps 10 remove
them are proposed to be taken ?

( English)
SHRI! K.R. NARAYANAN: We do
oot suffer from blurred vision as in [he

United States. Anyhow, we do ndt have
that many colour TV sets w0 cause oy
kind of injury t0 the cyes. Anyway, this
is pot the proposition which bas been
established; this is only a view which bas
been expressed by some.

[Transliation)

SHRI MADAN PANDEY : Mr.
ySpeaker, Sir, there bas been a change in the
strategy of the mulii-national companies.
They bave developed a new strategy of
collaborating with private sector in some
cases and with public sector in some other
cases. Asa result of this pew strategy,
they are capturing the indigenous trade.
Thus, they are remitting the profit (o their
countries of origin. Will the hon. Minister
bring forward a legislation under which
caution could be exercised while giving any
such permissions in fulure barring the
agreements that have already been signed in
the joint sector and 10 discoutage the
capitalists who are planning to enter the
Jjoint sector ?

(English)

SHRI K.R, NARAYANAN: As 1|
pointed gut, apart from two companies, all
entirely Indian companies. Therefore,
there is no question ' of foreign exchange
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going out. Apart from two companies, all
other companies manufacturing TV sets  are
indigenous Indian companies.

MR. SPEAKER : The Question Hour
is over,

WRITTEN ANSWERS TO QUESTIONS

[English)

Diversion of Forest Land for Non.
Forestry Purposes

*3186. SHRI MULLAPPALLY RAMA-
CHANDRAN + Will the Mipister of
ENVIRONMENT AND FORESTS be

pleased 10 state :

(a) the details of exemption granted
under the Forest (Conservation) Act, 1980
by Union Govefoment and thercby permit.
ting the use of forest land for noo-forestry
purposes in Kerala on the condition that
compensatory afforestation would be done;

(b) whether e Government of Kerala
has been able to comply with the. condition
of compensatory affgrestation 1o any extent;
and

(c) the datails of forest land actually
utilised for non-forestry purposes in Kerala
during 198485 7

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(a) The Forest (Conservation) Act, 1980
provides for no exemption with regard to
diversion of forest land for pon-forest
purposes and none has been granted.
Diversion of 1361.30 ha, of forest land for
non-forest use was permitied in 18 cases
under the provisions of this Act with the
stipulation that compensatory afforestation
will be carried out. Eleven cases pertained
to electric transmission lines, one to hydro-
electric project, two to roads, one to oll-
paim cultivation, one to space centre, one to
manufacture of mineral water and one to
providing amenities to pilgrims,

(b) The Government of Kerala have
only identified 134,94 ha, of non-forest land
for compensatory afforestation. No affore-
station has been done,

mmiaumam’»
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(¢c) 14182 ha. of forest land was
pennitted to be diverted to non-forest use
from 1.4.1984 to 31 3.1985. Diversion of
6.98 ba. of forest land was for electric
transmission line, 127 ha. for bydro-clectric
projects, 1.92 ha. for roads, 1.31 bha. for

canal, 0.8]1 ha, for water supply scheme,
2.65 ha. Yor a convent school and- 1.15 ba.

for investigations for a hydro-electric
project. :

Additional Resources for Nuclear Power
Programme

*389. SHRI  YASHWANTRAO
GADAKH PATIL : Will the PRIME
MINISTER be pleased to state :

(a) whether Government propose to
raise additional resources for nuglear power
programmes through bonds and debentures;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE  AND
TECHNOLOGY AND MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOFMENT, ATOMI|C
ENERGY, ELECTRONICS AND SPACE
(SHR] K.R. NARAYANAN): (a) VYes,
Sir.

(b) Steps are being taken to convert
the Nuclear Power Board into 2 Company
to enable it t0 raise resources through
Bond

Post Office Deposit Scheme

:391. PROF. K.V. THOMAS : Wil
the Minister of FINANCE be pleased
to state

(s) whether complaints bhave been
received that some Post Office deposits
Schemes are not attractive to the depositors;
and

(b) if so, the action proposed to be
taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (s) and (b).
The collections under Post Officc Deposit

_Schemes do not indicate that these .are not
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attractive to the depositors. The schemes
are under constant review. 10 year C.T.D.
Accounts scheme was discoatinued on
1.4.1986 due to decline in popularity, A
new iostrument Indira Vikas Patra was
jotroduced from 19 11 1986. A pew scheme

namely National Saviag Scheme snnounced -

in the budget will be implemented in 1987
88.

Shortage of Small Colas in Rural Areas

*398. SHRI R.M. BHOYE: Wil
the Minister of FINANCE be pleased to
state : !

(a) whether Government are aware that
the shortage of small coins is still persisting
in different parts of the country;

(b) whether in rural areas people are
facing great difficulties due to the shortage
of small ceins; and

(c) if so, the steps taken to make
small coins easily available in the rural

arcas ?

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (¢).
As a result of the steps taken for increasing
coin production in the country from 1356
million pieces in 1984-85 to a likely level of
2,800 million pieces in the current year,
supplemented by an import of 2000 million
pieces in each of the two years 1985-86
and 1986-87 and streamlining of arrange-
ments for distribution to the various
centres, including rural areas, there has
been considerable improvement in_ the
availability of coins in the country and _he
shortage situation has greatly eased. In
the recent months, there bave not been
many complaints of shortage of coins, Even
so, the measures for increasing total
availability of coins and for securing bRtter
and quicker distribution to various
centres are being continued without any let

up.

| Translation)
~ “Alr Pollnlgl by BALCO™
#1399, DR. PRABHAT KUMAR

MISHRA :
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ENVIRONMENT AND FORESTS be
pleased to state :

(a) whether tha Bharat Aluminium
Company Ltd. bas been emitting dust on a
large scale thereby poiluting atmosphere of
Korba; and

(b) if so, the steps being taken to
control air pollution in Korba ?

THE MINISTER OF ENVIRONMENT

" AND FORESTS (SHR!I BHAJAN LAL) :

(a) and (b). No, Sir. Ho®ever, a thermal
power plant has been found emitting dust
beyond the prescribed limit. Prosecution
has been launched agaiost the concirned
authority.

(Emglish)

Report on Performance of Varlouns
Projects

®400. SHRI S.M. GURADDI :
SHRI G.S. BASAVARAJU :

Will the Minister ol’PROGRAMMB
IMPLEMENTATION be pleased to state :

(a) whether his Minigtry has prepared a
report on the performance of various pro-
ject in the petroleum, fertiliser and tcle-
communication sectors;

(b) if s0, the details thereof;
(¢) the projects which -bm registered

cost escalation; and

(d) the steps proposed to reduce these
cost escalations 7

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(a) and (b), Ministry of Programme
Implementation prepared a short brief on
Progress of Major Projects under Imple-
mentation in  Fertiliser, Petroleom and
Telecommunication Sectors, for the meeting
of the Consultative Committee of Members
of Parliament attached to Ministry of
Programme  Implementation held on
17.2.87 covering 5 projects in Fertiliser
Sector, 12 projects in Petroleum Sector and
1 project in Telecommunication Sector with
a total original approved cost of Rs, 9423
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crores and aoticipated cost of Rs. 1063}
crores,

(¢) and (d). Among these projects, the
following indicated cost escalation :

Fertillser
Namrop 1l (HF.C.)
Vijapur (N.F.L)

Paradecp (P.P.L.)

Capro-lactum and Ammonia
Sulphate Project (F.AC.T.)

Petroleum nad Natural Gas

Sooth Bassein Development Pb. 1
(ONGO)

LPG Marketing Facility Ph. 1l

(10C)
LPG Marketing Ph, 111 (HPCL)

LPG Marketing Facility Ph. 11
(BPCL)

Polyester Staple Fibre
~ Telecommunication

Electronic-  Switching System,
Maokapur (1.T.1.)

Various steps proposed or already taken
to contain the cost escalation inrer-alia
include :

(1) Preparation of realistic project
implementation plans,

(i) Ensuring adequate funding.
(ji) Effective monitoriog  through

Monthly Flash Report and
Quarterly Status Report Monitoring
System.

(iv) Constant pressure on project
authorities for expeditious comple-
tion,

(v) lpter-ministerial coordination and

inter-action with various regulatory
noancise tn ryredite clrarancee
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(vi) Close fcllow wup by concerned
Ministries and project authorities
with State Governments, equipment
suppliers, consuliants and other
concerped  sgencies (o minimise
delays.

Issue of Bonds by Railways

*40]1. SHRI S.G. GHOLAP :
« SHRI P.M. SAYEED :

Will the Minister of FINANCE be
pleased to state :

(a) whether Government have permit-
“ted the lssue of bonds by Railways; and

(b) if so, the details thereof ?

THE MINISTER ON STATE IN THE
MINISTRY OF FINANCE (SHR!
JANARDHANA POOJARY]) : (a) and (b).
The lodian Railway Finance Corporation
Limited have been given approval by the
Controlier of Capital lssves to issue 25 lakhs
secured bonds of Rs. 1000 each for cash
at par to the public. The bonds will carry
interest @ 10% per anoum and be redecmed
on the expiry of 10 years from the date of
allotment.

[Translation)

€402. SHRI RAM BAHADUR SINGH :
Will the Minister of FINANCE be pleased
o state :

(s) the amount deposited in the
branches of patiopalised baoks located in
Bibar during 1986 snd 1987 so far as also
the percéntage of the amount advanced fto
the people of Bibar as loans; and

(b) the details in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE  (SHRI
JANARDHANA POOJARY) : (a) and (b).
According to the latest data available from
Reserve Baok of India, which relates to the
period ending September 1986, the deposit
of public sector banks in Bibar increased
from Rs. 3600 crores to Rs. 4061 crores
duriog first nine months of 1986. The percen-
tage of advances to deposits during this
period moved from 37.3 per cent to 36.3 per
L il
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List of Nomadic Tribes

403. SHRI RANIIT SINGH
GAEKWAD : Wwill the Minister of WEL-
FARR be pleased to state : .~

(a) whether several nomadic tribes and
denotified communities in most of the States
have remained derecognised and left  out
from being included in the list of the
Scheduled Tribes;

(b) if so, whether Goverament have
taken any decision to prepare a statewise
comprehensive list of such nomadic tribes
and pass a legislation for their inclusion in
the Scheduted Tribes list;

() if so, the State-wise details of such
tribes, particularly of Gujarat and when the
hill to pass the legisiation is likely to be
introduced in the House; and

(d) if not, when such comprehensive

~ist is likely to be prepared ?

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE (DR.
RAJENDRA KUMARI BAJPAI) : (a) to
(d). Some of the nomadic tribes and de-
notified communities have becn included in
the lists of Scheduled Castes/Scheduled
Tribes. The State Governments maintain
lists of other backward classes in the res-
pective States, Amendment to lists of sc/
ST for inclusion of deserving cases, includ-
ing those from the above mentioned com-
munities, can be considered along with the

comprehensive revision through a Bill in

Pailiament. The Proposals received from
the various State Governments are under
examination and cannot be disclosed at this
stage in the public interest. No time limit
can be stipulated when the bill will be ready
for introduction in Parliament.

Computerisation Mapping System
for Survey of India

*404. SHRIMATI PATEL. RAMABEN
RAMIJIBHAI MAVANI : Will the PRIME
MINISTER te plzased to state :

(a) whether Government are proposing
to acquire computerised mapping system for
Suivey of India;

MARCH 25, 1987
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(b) the amount of foreign exchange
required for the purpose; and

(c) whether the aforesaid system can be
acquired from indigenous sources ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE = DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN) : (a) Yes, Sir.

(b) Tho estimated requirement of foreign -

exchange is equivalent of Rs. 5 crores.
(c) No, Sir.
Eucalyptus Plantation in Karnataka

*405. SHRI V. KRISHNA RAO : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether there is a stir going on
against eucalyptus plantation in Karnataka;

(b) whether the eucalyptus plantation
will have long term disastrous effects; and

(c) the steps- being ‘taken to substitute
eucalyptus plantation in Karnataka ?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(a) Protests have been made by some in-

dividuals and ~ organisations against the
practice of EBucalyptus plantation in
Karnataka.

(b) The effect of planting Euca]yptus.

would depend upon conditions vnder which
thcy are planted.

(c) (i) Guidelines have been issued to
raise plantations of mixed species
in preference to monoculture,

(ii) Trials have been undertaken to
test many species for suitability
in different parts of the State.

Decline in Saviog Rate

*406. SHRI RAM DHAN : Will the
Minister of FINANCE be pleased to state ;

L N A T T
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(a) whether according to the Reserve
Baok of India the saving rate bas been
going down since 1983-84;
(b) if so, the reasons for decline; and

(c) the action being taken to raise the
saving rate 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE {SHRI

. JANARDHANA POOJARY): (a) to (e).

R_B I's provisional estimates of net domestic
saviog and saving rate since 198)-84 are
indicated below :— «»

—

Years Net Domestic Rate of Net
Saving Domestic Saving
(Rs, crores)  (Per cent)
198).84* 29,622 16.5

1984.85* 3,248 16.4 ’
1985-86° 35638 16.2@
*Provisional.

@Revised to 16 1 per cent.

Th: slight decline in the saving ratio,
according to preliminary estimates is accoun-
ted for by decline in the savings originating
in the public sector including Government
Departments.  Government bas taken a
pumber of measures W0  improve savings
performance, investment and growth in the
economy, These are detalled in the Econo-
mic Survey for 1986-87 presented to Parlia-
ment recently, The Budget for 1987-88
also contains several measures in this
direction.

Appolotment of Directors ln Karur
Vysys Bask Lid. and Bank of

Thanjaver Limited,
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(b) if not, whether the matter bas been
enquired into and its outcome ?

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA POOJARY) : (a) Yes, Sir.

(b) Does not arise,

Diverting Bank Fuads by Tea Uaits

4108. SHRI SANAT KUMAR
MANDAL : Wili the Minister of FINANCE
be pleased (o state : ‘

(a) whether some tea units in West
Bengal bave been diverting bank finance
for working capital on lopg-term basis or
investiog them in the corcerned unit's
subsidiaries and in activities other tban
production of tea;

(b) if so details of such units; and

(c) whether it is proposed to ensure
that unless the diverted funds are brought

back, no additional funds will be released to
these tea units by the banks ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (3) 1o (o).
The Reserve Baok of lodia (RBI) bhas
reported that as per the information
available with them some tea wnits in
Nortk-Eastern region bad diverted working
capital funds partly for developmental
purposes and partly by way of inter-company
investment. RBI bad asked the financing
bank to insist on such tea units bringing
back the ecotire diverted funds within a
specified period. In respect of such of the
tea units which bave not complied with this
requirement, reliefs, etc. given to them were
later withdrawn by the fioancing bank.
However, production finance contioues to
be extended to these companies, -

Withdrawal of [ncentive Scheme in
Security Paper Mill

4109. DR. AK. PATEL : Will the
Minister of FINANCE be pleased 1o state :

~ (a) whether the existing group incentive
scheme in the Security Paper Mill bas been
withdrawn reducing the pay-packets of the
employees below the emoluments in the
sister concern under the department;
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(b) if so, the facts and reasons
therefor;

(c) whether it is a fact that such a
reduction is imposed after invoking
provisions of Esseotia! Services Mainenance
Act when thereis Labour Officer to look
after the interests of the Labour; and

{d) if so, the action taken to remedy
the sitvation 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) and (D)
Consequent upon the modernisation of the
Mill, a Study Team was appointed for job
evaluation, fixation of norms and formula-
tion of an incentive scheme o the
modernised Mill, Its recommendations
could not be implemented in the absence of
settlement between the Managem ent and
Workers' Union, As the old porms could
not be justified in the modernised mill, the
earlier agreement relating  to  incentive
scheme was withdrawn in August, 1983,
This has resulied in the reduction of the
pay-pack :ts of the employees of the Mill.

(c) The reduction was due (o not
signiog of an agrecment by the Ugion after
modernisation of the Mill based on the
recommendations of Expert Committee
Report.  Essential Services Maintesance
Act was invpked in June 85 to0 maintain
discipline in the organisation aod also to
counteract the strike notice given by the
Union. The incentive scheme was with-
drawn from Aogust 85. At present there
is no Labour Officer there and onc is
expected to be posted shortly.

(d) Attempts are still continging to
implement the recommendations of the
Expert Committee Report by signing an
agreement with the Union. The Union
earlier moved for a conciliation settlement
with  Assistant Labour Commissioner
Bhopal and Reginal Labour Commissioner
Jabalpur. This failed and the ' matter was
referred for adjudication by the Ministry of
Labour to the Central Government
Industrial Tribunal Jabalpur and this s

Disinvestment of Promoter's Stake in
’ Companies

4110. SHRI LAKSHMAN MALLICK ;
-SHRI H,B. PATIL ;
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- Will the Minister of FINANCE be
pleased to state :

(a) whether Union Government have
made disinvestment of promoters stake in
companies more flexible for the propose of
the enlistment on stock exchange; and

(b) if so, the details regardiog the
guidelipes issued ia this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
According to the Listing Guidelines dated
the 2nd November, 1982, the equity holdiog
by the promoters sbove the permissible
level in certain companies will have to be
divested by an offer for sale t0 the general
public within a period of three years from
the date of commercial production of the
project.  Government bave recently revised
these guidelines to provide that in cases
where the required amount of disinvestment
of ghares by the promoters group is of the
face value of not more than Rs 5 crores
the disinvestment need not pecessarily be
through a public issue. Such disinvestment
can be made cither through an offer/sale to
the public financial/investment institut ions
orby way ofan offer for sale on rights
basis to the existing shareholders exclodiog
bas sticast 10 public shareholders for every
Rs. 1 lakh of share capital before
disinvestment.

Peoslons to Handicapped

4111. CH. RAM PARKASH : Will the
Migister of WELFARE be pleased o
stale :

(a) whether Government have a propo-
sal under consideration to give pemsion to
handicapped persons in the country; and

(b) if so, the amount being given to
States for this purpose, State-wise ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) No, Sir.
However, practically all the State Govern-
ments are giving Pensions to the Handi-

. capped persons in rhe country.

(b) Does not arise.
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"Petsons Deaclitel saler Loas Mdb
Scheme ia Tamil Nade

4112. SHRI R. JEEVARATHINAM :
wmmmdmm be pleased
to stale :

{a) the pumber of persons beoefited in
till date;

(b) the amount distributed uoder this
scheme so far; and

(c) the number of villages covered 7

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (o).
Banks organise credit camps as part of the
oversll measures undertaken by them to
bring about accelerated credit assistance to
weaker sections. No central moaitoring of
credit camps is coosidered [feasible or
necessary and the present data reperting
system does not yield laformation in respect
of the number of the credit camps held,
amount disbursed and beneficiaries involved.
However, advances (o weaker sections by all
Scheduled Commercial Banks in the State of
Tamil Nadu as ot the end of December
1985 were Rs, 525 crores in 2099441
borrowal accounts,

Loans to Rickshaw Pullers o Andhra
Pradesh

4113, SHRI C. SAMBU : Will the
Minister of FINANCE be pleased to
state

(a) whether the branches of ithe
in Andhra Pradesh are not implementing
certain Sei{ Employment Schemes like ‘Own
Your Rickshaw' Scheme;

(b) whether Government bave received
any complaints in this regard; and

(c) if so0, the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (o).
The information is being collected and will
be laid on the Table of the House to the

extent possible.
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Loans by Nationalised Banks Under

4114. DR. S. JAGATHRAKSHAKAN :
Will the Minister of FINANCE. be pleased
10 state ¢

(a) the various steps taken to improve
the system of giving “Sell-Employment
Scheme™ loans by nationalised banks, bank-
wise;

b) whether there are any complaints of
inordinate delay in sanctioning of credits;

(c) whether any directives have been
issued by the Reserve Baok of India 10 kecp
up the time schedules;

(d) whether post sanction follow-up is
done till the complete repsyment of loans as
per schedule; and

{e) the sumber of banks which have
incurred losses on this account ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE  (SHRI
JANARDHANA POOJARY): (a) The
scheme for providing Secll-Employment
opportonities to Educated Unemployed
Youth is being continved during 1986-87
and the remaining period of 7th Five Year
Plan with the following medifications :

() 30% of the sanctions will be
reserved for  Scheduled Caste/
WTﬂh beneficiaries.,

(i) Thac:tlm'm loan for industrial
veotures has been enbanced from
Rs. 25,000 to Rs. 35000 and for
business ventures, it bhas been
reduced to Rs. 15,000,

(i) A ceciling on family income of
Rs, 10,000 per annum supported by
an affidavit to be given by the

(iv) LT.l passcd youths are now cligible
to set up industrial and service
ventures under the scheme.

The Self-Employment Scheme for Urban
Poor (SEPUP) was launched from Ilst

September, 1986 ooly. The question of



‘3 Written dlllm

review of the scheme for bringing about
further improvement in the sanction and
" disbursement of loans could be considered
only after watching the performance of the
scheme for some period.

(b) and (c). While there may not be
inordinate delay in sanctioning of credit,
Reserve Bank of Iodia/Government are
issuing instructions to banks for speeding up
of sanctioning/Jisbursement of loan proposals
from time to time. As regards the Self-
Employment Scheme for Educated Un-
employed Youths (SEEUY) Reserve Baok
-of lndia had issued directives to the banks
on 15th Jaouary, 1987 and again on 27th
February, 1987 advising them to gear up
their machinery to achieve the target withio
the stipulated date.

As regards Sell-Employment Programme
for Urban Poor (SEPUP) the progress in the
implementation of the programme has beean
under constant review by the Uoveroment
as well as Reserve Bank of lodis and the
banks were advised to complete sanction of
loans before the end of February, 1987. Oa
a review +of position, a further time upto
31st March, 1987 bas beem given 10 the
banks to sanction loans wunder the
programme.

(d) It is too early to make any asscss-
ment of repayment performance, since under
SEPUP the repayment would commence after
a grace period of 3 months. However, the
banks are required to supervise these loan
accounts in the same manner as their other
loans for similar activities and ensure proper
end-use of funds.

(¢) Reserve Bank of India has reported
that the advapges to the weaker sections
under priority sectors are extended on
concessionz] rate of ioterest in accordance

with the broad policy objectives. It is difficult
to arrive at the extent ollam incurred by
the banks.

(Translation)

Payment of House Rent Allowance
to Central Government Employees

4115, SHRlI MANVENDRA SINGH :
Will the Minister of FINANCE be pleased to
state ;
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(a) whether under the present rules both
the husband as well as wife in Ceotral
Government Services are not c¢ligible for
grant of House Rent Allowance in case
cither of them is allotted a Government
accomodation; and

(b) if so, whether Government propose
to amend the rules 80 as 10 allow the House
Rent Allowance to the spouse who bas oot
been allotted Government accommodation ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR!I BK.
GADHVI) : (a) Under extant rules a
Government servant shall not be entitled 10
bouse reot allowance if his wife/ber husband
has been a'lotted sccommodation at the
same station by the Central Goverament,
State Government, and asutonomous public
undertaking or semi-Government organisa-
tion such as municipality, Port Trust etc.,
whether be/she resides in that accommoda-
tion or bhe/she resides separately in
accommodation rented by bim/her.

(b) No wch proposal is under considera-
tion of the Government.

[English)

Protection of Defeace Installations and
Natiosa! Moauments ia Parts
of Bombay

4116. PROF. MADHU DANDAVATE :
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state ;

(a) whethber the Bombay Hills Project
bas been frusirated by the rencwed quarry-
ing operatioos;

(b) whether on the basis of the
Maharashtra Government Act on abolition
of sub soil rights Government have not been
able to tackle the problem;

(c) whether vital Defence installations
in the Chembur-Trombay area are the worst
affected in conscquence; and

(d) steps taken to overcome the situa«
tion and protect national monuments like
Borivli National Park and Andheri-Gilbert
Hill ? o

FHE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z, R. ANSARI) : () to
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(d). Information on this project is being
collected frem the State Authorities,

Air Pollution

4i17. SHRI CHINTAMANI JENA :
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether air pollution in metropolitan
cities and industrial cities has increased
epormously to the extent of becoming a
health Fazard;

(b) steps propozed to tackle the
problem: and
(c) whether any assistance has been

scught from foreign countries; if so, the
details thereof ?

THE MINISTER OF STATE IN THE
MINISTREY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARI) : (a)
According to the air quality survey, the
levels of sulphur diexide and oxides of
nitropen are within the prescribed limits.
However, the levels of particulate matter are
on the hiuher side in certain arcas.
include the

(h) The taken

following :

steps

(i) Air. polluion control areas have
been notified;

(i) Standards for ambient air quality

for different categories of  areas
have been Jaid down;
(i) Emissiecn  limits for polluting

irdustries have been laid down and
the industries have been directed
to comply with the standards on a
time bound basis;

(iv) Fiscal incentives are provided for
installaticn of pollution control
equipment and shifting of polluting
industries from congested areas;
and

(v) Legal action “is
defaulting units.

taken against

(c) Assistance from foreign countries has
been obtained for trainirg programmes and
for instruments/equipment.
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Remittance of Profits by Multinaticnal
Comp:iinics

4118. SHRI MOHANBHAI PATEL:
Will the Minister of FINANCE bhe pleased
to state :

(a) the number of multinafioral com-

panies operating in India ard to which
country [countries they belong;
(b) the amount of profit remitted

abroad by those companies during the last
three years;

(c) whether there is any preposal to
nationalise any of these companics; and

(d) if so, the details thereof ?

THE MINISTER OIF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) There
is no accepted definition of Multi-national
Companies. However, for practicul purposes,
companies having mocre than 40% Non-
Resident Interest (Populurly known os FERA
Companies) are treated as Mulii-naticnal
Companies. As on 3Ist July, 1¢86 there
were 119 FERA Companies (this includes
partnership concerns and branches also).
The foreign parties who have irvested in=
these belong, amongst others, to the USA,
Canada, Japan and EEC Ccuntriss etc.

(b) The amount of profit remitted by
these FERA Ccmpanies durirg last three
years is as under :

Years Profits
(Rs. in crores)
1983-84 31.15
1984-85 35.20
-
1985-86 38.00
(c) No Sir.

. (d) Doss not arise.

Issue of Bonds by Public Scctor
Undertakings

4119. DR. B.L. SHAILESH : Will the
Minister of FINANCE be pleased to state -
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* (a) whether Government propose to
dispense with mixed offers of 14% and 10%
bonds issues by the public sector under-
takings in view of the comparatively higher
commitment involved in 14 per cent issue of
public sector bonds;

(b) the ultimate cost borne by Govern-
ment in the case of 44 per cent bonds
considering the impact of cumulative icterest,
brokerage and redemption; and

(c) whether Government propose to
change the policy regarding issue of public
sector bonds ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARI) : (a) No, Sir.
These bonds are issued in the important
infrastructural fields such as power, telecom-
munication and railways.

(b) The facility of Cumulative interest
is not availed by all investors and is not an
extra cost and Brokerage is a one-time
expense of 1.5%. There is no redemption
premium in respect of public sector bonds.

(c) No, Sir. However, the policy is
subject to perindical review and suitable
modifications can be effected whenever
necessary.

Clandestine-Sale and Purchase of
Foreign Curreacy

4120. SHR1 SOMNATH RATH : Will
the Minister of FINANCE be pleased to
state :

(a) whether Government unearthed a
racket in clandestine sale and purchase of
foreign currency in Delhi in September,
1986;

(b) if so, the number of persons

arrested; and

(c) the details in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1
JANARDHANA POOJARY) : (a) Yes,
Sir,

(b) and (c). During September, 1986,
the D.R.I. and Eoforcement Directorate
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(FERA) conducted a number of searches in
Delhi, resulting in the seizure of foreign
exchange to it US $§ 1,01, 512.00, Can, $.36,
£.9, D.M. 250, Nep. Rs. 67, U.S. § 850
and Indian currency of Rs. 2 lakhs, besides
documents. In this connection, four persons
were arrested for violation of the provisions
of the F.E.R. Act.

Revision of Premiums by LIC

4121. SHRI SALEEM 1. SHERVANI :
Will the Minister of FINANCE be pleased
to state :

(a) the mortality table and its year with
percentage of mortality being used by Life
Tusurance Corporation of India for fixing its
premiums on different table of Policy;

(b) the rate of compound interest on
premia earned and collected from policy
holders; and

(c) whether any revision of premiums
or change in mortality table is being
contemplated by LIC, in the near future ?

THE MINISTER OF STATE IN THE
OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) The
premiums on “with profit’’ policies of L1C
are based on LIC (1970-73) ultimate
mortality rated up by 3 years and those
under “without profit” policies are based
on LIC (1975-79) ultimate mortality rated

up by 3 years.

(b) The net rate of interest earned by

LIC on its Life Fund for the last five years

is as under :
Year Net rate of

Toterest

1981-82 8.02%
1982-83 8.13% .
1983-84 8.62%
1984-85 8.82%
1985-86 9.16%

The premiums under “with profit*® plans
of LIC are based on 6% interest and those




4 Written Answers

undes “without ProfBt™ are hned’.onls o

interest. \

- (¢) LIC is pot contemplating any
change in the mortality table, However,
based on experience the premium rates in
respect of “without profit™ policies have

been reduced wel. 1.986 and higher bonus

rates are being declared in respect of “with
profit™ policies.

Japanese Grant

4122, SHRIS. PALAKONDRAYUDU :
Will the Minister of FINANCE be pleased
10 state

(s) whether Japan has extended an aid
of 1,411 million Yen for economic develop-
ment;

(b) whether the aid s tied to some
projects; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) Yes,
Sir.

(b) No, Sir,

(c) The Exchange of Notes with the
Government of Japan for extension of this
debt-relief grant sid took place on the
27th February, 1987, The grant aid is
available for import of machinery, equip-
went, components, spare parts etc. from
Japan, all the developing countries and all
member countries of the Organization for
Economic Cooperation and Development
(O.ECD). N

Loans Sanctioned by Term Lending
PuMic Financlal Institations

4123, SHRIMATI GEETA MUKHER-
JEE : Will the Minister of FINANCE be
pleased to state ;
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(a) the term-lending public financial
institutions in the country;

(b) the dates when these were started;

(c) the loans sanctioned and disbursed
by eash of these institutions to large,
mediom and small industries during each of
the last three years;

(d) the loans sanctioned/disbursed/
outstanding by each of these institutions in
respect of MRTP and FERA companies
during cach of the last three years;

(¢) the rates of interest charged by
each of these institutions on various kinds
of loan granted by them presently and
changes in interest rates during the last
three years; and

(1) amount of budgetary tranfers, if
any, made to each of these institutions
during each of the last three years ?

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b)
The three All India term jending develop-
ment public financial institutions in the
country viz. the Industrial Finance
Corporation of India (IFCI), Industrial
Credit and Investment Corporation of India
(ICICI) and Indusurial Development Bank

of India (IDBI) were established on
1.7.1948, $.1.1958 and  1.7.1964
respectively.

(c) and (). Smeu;ent-l showing the
information available with the above finan-
cial institations is given below,

(d) Information is being collected and
to the ecxtent available and permissible
under the rules, would be laid on the Table
of the House.

(¢) The information furnished by the
financial institutions is given in Statement- Il
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Statement-I

Details of loans sanctionad and disbarsed by all India Term Lending Develo pment
Institusions and budgetary transfers received from the Government during the last

three years
(Rs, in crores)
1DBI IFCH ICIC]
Part (¢)
I. Large and Medium Scale lndustries
(a) Sanctions
1983-84 1587 .4 265 4460
1984-85 2097.0 3589 351.6
1985-86 2372.5 4500 652.1
(b) Disbursements
1983-84 11342 218.5 3216
1984-85 1225.2 268.4 3803
1985-86 1735.0 3986 471.6
11. Small Scale Indastries
Sanctions |
1983-84 580.0 The ioformation in respect of
198485 ’ 894 8 IFCI and ICICI is neglegible.
1985-86 1166.2 The financial requirements of
projects in small scale sector for
direct Apancicg are taken care
of by Sute level financial
insthtutions and basks who are
also cligible, subject (o criteria
prescribed, vadtr the IDBI Re-
finance Scheme.
Disbursements
1983-84 578.5
1984-85 1211
1985-86 795.1
Part ()

IT1. Bodgetary Transfers from Ceatral Government Inclading Rupee-transfer under
World Baok, loans etc,

() Share Capital
1983-84 1300 —_ —
1984-85 30.0 —_ —_

1985-86 30,0 — —
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BT IFCI ICICT
(d) Others ’
1983 84 67.4 1.3§ 1.5
1984-85 18.0 200 2.19
1985-86 270 . 2.55% 5.28
Statement-11
Rates of Interest clborgod by the all-Indi® team lending  fimamelal institutions
under various schames of lending during 19835.86, Any in rate of interest
bpnlmmh-uulnﬂe-dn&nmh column
-' Culioq | Rate of Interest 7 Remarks
‘per annum

I. Direct Assistance

(a) Basic lending rate 14.0%
_ (b) Backward Areas = 12.5% .
(¢) Modernisation Assistance 11.5% |

(upto Rs. 4 crores)
(d) Textile Modernisation Fund

(i) upto Rs. 6 crores 11.5%
(i) Above Rs. 6 crores 14.0%
(¢) Under Techaical Develop- 12.5% Ooly IDBI operates this
ment Fund Scheme scheme. The rate of
. interest in 198384 was
14.0% pea.
I ladisect Assistance
Leass to SS1 Ualts
(2) Backward aveas 12.5%
(b) Other than backward areas
() upto Rs. 25 lakhs 13.5% The rate of interest was
(1) Above Re. 25 lakte 14.0% 13.5% p.a. io 1982-83,
(c) Composite Loxny e
() Backward areas (includ- 10.0%
ing SC/ST/Physically
Handicapped persons).

(1) Other than backward areas 12.0%
III. IDAI's Bills Rediscounting Scheme (uncxpired usmace of Bills/Promissary Notes)
(a) Normal
(i) 6 moaths—36 months 12.0%

(i) Over 36 monthy and" 11.5%
upto 84 months
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Category Rate of loterest | Remarks
‘ per annum

.

(b) State Electricity Boards/SRTCS
(i) 6 months—36 months

(ii) Over 36 months and
upto 84 months

(¢) Small Scale Unils
(i) 6 mooths to 36 months

(i) Over 36 months and
upto“momhc

1V. Foreign Curreacy Loans

The rate of interest charged by the
financial  institutions oa foreign
currency loans very from time to
time depending upon the bebaviour
of international market. The rate of
interest as on 31.12 86, as reported
by IFCI, are as under :

() Against KFW lines of credit

(ii) Against borrowing from Euro-
currency Market

(iii) Against borrowings in
Japaoese Yen

-

11.0%
10.5%
1H.0% The rate was 10.9% in
1983.84.
10.5% The rate was 10.4% in
| 1983-84,
»
9.5% p.a.
1.5% above
six moothly LIBOR »
8.5% p.a.

Proposal for Juvenile Ald Barean

4124. SHRIMATI MADHURER
SINGH : Will the Mipister of WELFARE

be pleased 10 ssate :

(a) whether Government propose ~to

tute Juvenile Aid Bureau for proper

f the neglected children in Delhi;
and

(b) if ;6. the details thereof 7

- THE DEPUTY MINISTER IN THE

MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) According
to information provided by Delhi Adminis-
tration they have a proposal for setting up.a
Juvenile Aid Bureau in the Crime Braoch of
Delhi Police, '

(b) The Bareau is expected to belp in
prevention of offences relating 10 juveniles
and extend protection to those in peed of
it.

.Loans .lul by Bapks in Orissa

4125. SHRI HARIHAR SOREN : Wil
the Minister of FINANCE be pleased to
state :

(b) the amount of loan giver by different
banks in Orissa during last three years;

(¢) the smount of loan ;lm to - the
farmers for the development of agriculture
dwhlthuniod.ud »,
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(d) the details of industrial loans given
by different commercial banks in the last
three years in Orissa ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE © (SHRI
" JANARDHANA POOJARY) : (a) Accord-
ing to Reserve Bank of India deposits of all
Scheduled Commercial Banks in Orissa as
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on September 1986 were Rs, 1095.65
crores.
(b) to (d). The position of total

, , as well as  advances
of last three years in respect of
Agriculture and Small Scale Industries
sparstely extended by all Scheduled
Commercial Banks in Orissa s indicated

(Amount in Ry, crores)
Year Total Agriculture Small Scale
Industries
December 198) 604 153 64
December 1984 744 183 ' 86
Deccmber 1985 8§90 224 104
[Transiation) (d) the amount collected from Madhya

Bidl Workers Welfare Fund

4126, SHRI NANDLAL
CHOUDHARY : Will the Minister of
FINANCE be pleased to state : °

(a) the total amount collected during
1985-86 and 1986-87 for ihe Bidi Workers
Welfare Fund;

(b) the detalls of the welfare schémes
on which the amount has been spent from
this welfare fund during 1985-86 and
1986-87 together with the amount spent on
cach of these schemes;

() the details of welfare schemes on
which amount has been spent from this
welfare fund in Madbya Pradesh curing

1985-86 and 1986-87 and the amount spent .

on cach of these schemes; and

Pradesh during 1985-86 and 1986-87, head-
wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) (2) The
total amount of cess collected during
1985.86 and 1986-87 (upto January) for the
Bidi Workers Welfare Fund are Rs. 3.80

ctores and Rs, 3.12 crores, respectively
(provisiona! figures),

(b) and (c). A statement is given

Ad) The amount of cess collected " from
Madhya Pradesh during  1985.86, and
::6;‘:1 g;zﬂo Japuary) are Rs. 79.76 lakhs

R&. 67.17 lakhs, respectively (provi-
sional figures).
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Statement
(In Rs. lakhs)
Name of Total Total Total expendi- Total expea-
Scheme expenditure expenditore tute for Madhya diture for
for 1985-86 for 1986-87 Pradesh for Madhya
(Jan)) 1985.86 Pradesh for
1986-87 (Jan.)
Administration 43.10 31197 3.6 3.65
Health 155.86 148 46 16 63 16.14
Education 63.94 B8 892 —
Recreation 2.57 21 0.08 —
Housing 94 92 — 0.04
Water Supply . A1 — — o
Total 266.52 183,44 29.26 19.83
(English) (a) the size of distribution of the loans

Stoppage of E B, due to Disciplinary or
Criminal Cases N

4127. SHRI KAMLA PRASAD SINGH :
Will the PRIME MlNlS‘!’ER be pleased o

state :

(a) whether instructions are being issued
that no promotioa, efficicncy bar will be
denied to employees locked up in disciplinary

or criminal cases in pursuance of the
judgement delivered by Centrak Administre-

tive Tribunal at Hyderabad secently; and

(b) if so, details of the orders to be
issued ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI) : (a) and (b).
Various implecations of the judgement
delivered by the Central Admiopistrative
Tribunal on 2,3.1987 are being examined.

Loans under SEPUP

4128. SHR! VIJOY KUMAR YADAV :
Will the Miaister of FINANCE be pleascd

LR miate

uonder Seif Employment Programme for
Urban Poor during 1986-87, so far;

(b) whether repayments have started,
if s0, the total amount falling due and
remaining outstanding, and

(c) whether fresh applications are being
invited under the Scheme or one is free to
apply whenever ooe likes 7

THE MINISTER OF STATE IN THE
MINJSTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) Rescerve
Back of Indja bas reported that the full
data regarding loans disbursed under Self.

* Employment Programme for Urban Poor

(SEPUP) duriog 1986-87 has not yet
become due from the banks. However, as
per the interim data available with them
2,42,906 cases involving Rs. 79.44 crores
were ssactioned by the middle of Februacy,
1987. The last date for sanction of the
loans under the Programme is  3ist March,
1987. The complete picture regarding the
disbursement of loan would emerge only
after the data for the full financial year
becomes available.

(b) The programme was introduced with
effect from Ist September, 1986 onlv. It is
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too early to make any assessment of recovery
performance since under the programme,
repayment of loans is to commence after &
grace period of 3 months,

(c) Reserve Bank of India bas laid
down 8 time frame for the receipt of the
applications for the current financial year
and the last date for the receipt of the
completed applications was initially fixed at
15th Ociober, 1986. However, in certain
ceotres, where sufficient applications wete

pot received 10 meet the target for these

centres within  the stipulated date, fresh
applications were received after 15th October,
1986 also.

Tribal Population is Kerala

4129 SHR!I K. KUNJAMBU: Wil
the Mipister of WELFARE be pleased to
state :

(a) the number of tribal population In
the State of Kerala; ~

(b) the number out of them living below
poverty line;

(¢) the measures taken duriog 1984-8S,
1985.86 and 1986.87 for bringing (hem
above the poverty line; and

(d) the detalls of future programmes i
this regard 7

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI]
GIRIDHAR GOMANGO) : (a) The
Scheduled Tribe population according to
1981 Census, is 2.61 lakhs,

(b) At the begining of the Tth Five
Year Plan (1985.90) it was estimated that
40,000 tribal familics were living below the

. poverty-line,

{¢) and (d). The Tribal Sob-Plan
approach adopted during the Fifth Five
Year Plun continoes to be the main lostru-
ment for tribal development which includes
family oriented poverty alleviation pro-
grammes such as IRDP and employfhent
genersting programmes soch as  National
Rural Employment Programme (NREP),
Rursl Landless Employmemt OGuorantee
Programme (RLEGP), The oumber of

CHAITRA 4, 1909 (SAKA)

Written Answers 62

tribal femilies ecovomicelly assisted to
cross the poverty-line in Kerala during
1984-85, 1985-86 and . 1986-87 ate €157,
3433 and 5679 (upto February, 1986)
respectively. Target for 1987-88 is 4000
tribal families.

Measures to Check Black Money

4130. SHRI V.S. VUAYARAGHAVAN :
Will the Minister of FINANCE be pleased
to state:

-
-

(a) whether Government bhave made
any study (0 find out the amount of black
money generated through rentals from
residential houses in the metropolitan cities

every year,

(b) if so, the details thereof; dnd

(c) what measures have been devised to
check the black money in this sector ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) 10 (o),
No, Sir. No such study hes been made,
However, to check black money iovolved in
transactions in real estale, Government has
been empowered with pre-emptive purchase
of real estate in metropolitan cities,

Dearness Relief to Pensioners

4131. SHRI KS. RAO: Will the
PRIME MINISTER be pleased to state :

(s) whether the dearness allowance
spplicable 10 the serving Central Govern-
ment employees will be paid to the pension-
ets in the shape of relief in pension on  the
same basis; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI) : (s) and (b). The
schemie of dearness relief to the pensioners
will be patterned on the same lines as the



63 ,vmm.

Written Answers 64

(i) Pension upto Rs. 1750 pm.  100% neutrslization
(ii) Pension from Rs. 1751 to  75% neutralization
3000 Subject to marginal
adjustments

(iii) Pension above Rs. 3000

Non-Paymeot of Peasioners’ Dues

4132. SHRI P.M. SAYEED: Will
the PRIME MINISTER be pleased to
state :

(a) the rumber of persons who retired
from the Central Government service during
the last three ycars;

(b) the number of such pensioners
whose pension or General Provident
Fund casey have not so far beeo settied;
and

(c) the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI) : (a)to (c). The
information is not readily available.

Development of new Techaigues to
Control Landsiides In Himalays
tiills by CBRI, Roorkee

4133, DR. CHINTA MOHAN : Wil
the PRIME MINISTER be picased to
state : '

(a) whether Central Bailding Research
Institute, Roorkee has developed any pew
modern techniques to control large scale
landslides in unstable areas in the Himalsya
Hills;

(b) if 50, details thereof; and

(¢) whether these techniques can be
utilised without any delay ?

THE MINISTER OF STATE IN THE
MINISTRY, OF SCIENCE AND
TECHNOLOGY AND MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K.R. NARAYANAN): (a) Yes,
Sir.

m

65% veutralization

(b) The Central Building Research
lIostitute (CBRI) has developed a technigue
of constructing low cost retaining walls, as
& measure of landslide control wsing slope
waste, landslide genecated debris, colluvium,
talus or any other excavated materials
packed io readily available cootaipers lke
empty bitumen drums. The empty drums
are inter-connected vertically snd laterally
and are filled up with debris to achicve
gravitational effect and such a wall s
suitably anchored io to the slope to achieve
desired levels of stability.

(c) Yes, Sir, but the technique can only
form a part of the package on landslide
contro) measures and may itswelfl not be
adequate to control landslide.

Permission to NRI to Sabscribe to
Memorandum of Asvoclation
of Indian Companies

4134. SHRIMATI BASAVARAJES.
WARI : Will the Minister of FINANCE be

plcased to state

(s) whether Government bave per.
mitted non-resident Indians and persons  of
Indian origin to subscribe to (he memo-
randum of Association of Indian Companies
without prior approval of the Reserve Bank
of India;

(b) if so, the main reasons thereof ?

(c) to what extent it will help persoms
of Indian origia and elo non-resident
Iodians who are interested in settiog wp
projects in India; and

(d) the pumber of projects likely to be
taken up after this decision 7

&HE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) 0 (g).
RBI bave granted permission 10 NRIs to

- subscribe to the Memorandum and  Articles
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of Association and take up shares of a
company for the purpose of incorporstion,
The main reason for issuing this Notifica-
. tion is to ratiooalise and simplify the
procedure in respect of lovestment by Non-
Resident lodians/Persons of Indian Origin in
industries in India.

(d) The oumber of projects likely to be
taken up after this decision cannot be

Separate Forelgn Exchange Regulation
Act for Now-Resideat Indians
4135. SHRIMATI N.P. JHANSI

LAKSHMI :

SHRI SHANTI DHARIWAL :

Will the Minister of FINANCE be
pleased to state :

(a) whether there s any proposal ander
considerstion of Goverament 0 prepare a
scparste Foroige Exchange Regulation Act
for son-resident lodians; .

(b) fso, the main festures of the

proposals; and

() by whet time & final decision is
likely to be taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) No,
Sir,

(b) and (c), Do not arise,

Faclilties te Curdb Drug Addiction

4136. SHRI JAGANNATH PATTNAIK :
Will the Minister of WELFAKE be plcased
1O state :

(a) whether Goverament have sought
suggestions from the Indian Council of
Education on measures to check drug
addiction; and

(b)) If 5o, the details thereo! ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : () While no
Such formal request has been made, all
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Voluntary Organisations assisted to work in
this field work in close co-operation with
Government, .

(b) Does not :rln.

Rebabilitation of Orphans of Nellie
Massacre

4137. SHRI SYED SHAHABUDDIN :
Will the Minister of WELFARE be pleased
1o state : )

(a) whether it is a fact that the Ipdian
Red Cross Society had undertaken to esta-
blish some Children™ Homes and Villages
in Assam for the rebabilitation of the
orphans of the 1983 massacre,

(b) if so, the progress of implementation
of the projects;

{c) the reasons for delay in the comple-
tion of the projects;

(d) whetber the Society could not
wtilise donations received from sister orga-
nisations abroad and the International Red
Cross Society and was forced to return their
donations; and

(e) if so, the amount received and
utilised and the amount returned ?

THE DEPUTY MINISTER
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) The
Indian Red Cross Society is an autonomous
organisation. According to the information
furaished by them, the lodian Red Cross
Society proposed to establish a Home for
the care of some children, primanly those
rendered parentless as 3 result of 1983
disturbances in Assam,

IN THE

(b) to (¢). According to the information
made available to the Indian Red Cross
Society received a sum of Rs. 8,29,600 from
the Red Cross Society of Switzerland which
was returned to the donor, when they found
themselves in & position to meet the capital
cost from local resources,

Education for Physically Handicapped
Children

4138. SHRI MUKUL WASNIK : Wil
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the Minister of WELFARE be pleaced to
state :

existing infrastructural
arrangements are insufficient to provide

- educational opportunities to the physically
handicapped children in the country;

(2) whether

(b} if so, whether Government propose
to formulate schemes for educating the
physically handicapped children; and

(c) if so, the details of the scheme
therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) The
Ministry of Welfare has a Scheme of
Asgistance to  Voluntary Organisations.
Under this Scheme, grants are given to
Voluntary Organisations which  include
special schools for physically handicapped
children. In 1986-87, Rs. 178 34 lakhs
has been given to special schools under this
scheme.

The Ministry has also a scheme of
Schotarship to disabled students which are
given from Class-IX upto M.A/M.Sc./
M. Com./LL.M /[M.Ed. etc. This also
includes prof:ssional/vocational education
such as B.E./B. Tech/MBBS/LL.B/B.Ed./
Diploma in Professional and Engineering
studies etc./In-plant training. In 1986-87
Rs. 2,33,75,105.00 was disbursed to dis-
abled students under the scheme. This
scheme was revised in 1986 with nearly 40%
increase in rates of scholarships.

(b) and (¢). Under the new National
educational Policy, stress bas been given on
the integration of disabled children in the
normal schoois. This policy also envisages
the establishment of the special schools,
training of teachers and strengthening of
existing special schools.

Inclusion of Koch and Rajbongshis in
Scheduled Tribes List

4139. SHRI S. JAIPAL REDDY : Will

the Minister of WELFARE be pleased to-

state :

(a) whether Government are aware of
a large number of memoranda which have
been submitted to the Government over the
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years by Koch and Rajbongsbis ethnics of
Assam for inclusion in the list of Scheduled
Tribes since these ethnic Koch and
Rajbongshis are already Scheduled in West
Bengal and Tripura; and

(b) if so, the steps proposed to be taken
to grant them required protection as
scheduled tribe since they were left out at
the time of preparing the original list in
1950 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) Represen-
tation have been received for the inclusion
of Koch and Rajbongshis communities in
the list of Scheduled Tribes in Assam. These
communities are, however, included in the
list of Scheduled Castes in West Bengal;
and in Tripura only Koch has been included
in the list of Scheduled Castes.

(b) The above proposal along with

similar othe# proposals is being considered -

in the context of the proposed ccmprehen-
sive revision of the list of Scheduled Castes
and Scheduled Tribes. Furtber, amendment
in the existing lists of Scheduled Castes and
Scheduled Tribes can be done only through
an Act of Parliament in view of Articles
341(2) and 342(2) of Constitution.

Smuggling of Ball Beariogs

4140. SHRI V.S. KRISHNA 1YER
Will the Minister of FINANCE be pleased
to state :

(a) whether ball bearing in huge quan-
tities are being smuggled into the country
from Bangladesh and Nepal;

(b) whether it is due to the incidence of
high import duty; and

(c) action taken to stop smuggling of
ball bearings into the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
Reports received by the Government and
seizures made do not indicate smuggling of
ball bearings in huge quantities into the
country frem Bangladesh and Nepal.

(c) The anti-smuggling drive in general
has been intensified throughout the country

2
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with particular empbasis in the bhighly
vulperable arcas and land border* regions.
The trends in smuggling and scizeres made
are kept under constant review for takiog
appropriate remedial measures in close co-
ordipation with the concerned Central and
State Government authorities.

{
Reforms I Civil Services

414]. SHR] UTTAM RATHOD : Wil
the PRIME MINISTER be pleased to
state ; '

(a) whether dovmt propose to

undertake any reforms in civil services in

order 10 get them ready to meet the
challenges of the social change;

(b) if so, details of schemes drawn up;
and

(¢) whether they are proposed (0 be
implemented ? . A

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI) : () to (¢).
Reforms in civil services in order to  enable
them to meet the challenges of social change
is a continuing process. The steps takeo in
the recent past in this regard ioclude im-
provements in the recruitment process,
training programmes to upgrade their skills
and capabilities, systematic placemeont
carcer planning, enforcement of “accounta-
bility through objective wﬁm apprai-
sal system, etc.

Indo.Buigarian Talks

4142. SHRI K. PRADHANI : Will the
PRIME MINISTER be pleased to state :

(a) whether Indo-Bulgarian talks were
held in Delhi in February 1987 regarding the
lmpoﬂddectmbnmﬁlubﬂt from
ladia;

(b) if s0, the details theréof: and
(c) the outcome thereof ?

THE MINISTER OF STATE IN THE

MINISTRY OF SCIENCE AND TECHNO-
INGY AND MINIRTER OF STATR IN

awmc.mb (SAKA)

and’

“the development of backward
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' THE DEPARTMENTS OF OCEAN’

DEVELOPMENT, ATOMIC ENERGY, -
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN): (a) to (c). No, Sir.
However, the Indo-Bulgarian Permanpent
Working Group on Trade met in New Delhi
on Sth and 6th March, 1987 to review the
Indo- Bulgarian trade for 1986 and to draw
up indicative plan of trade for 1987,
Electropic items, Computer Software and
Computer Peripberals for Personal Com-
puters were included in the list of items for
export from Todia to Bulgaria during 1987.

.
New Schemes for Developmenm! of
Backward Arcas

4143, SHRI H.N. NANJE GOWDA :
SHR!I SM. GURADDI:

Will the Minister of PLANNING be
pleased to state :

(s) whether Government propose to
formulate new schemes for development of
backward arcas;

(b) if so, the details thereof;

(¢) whether the existing measures for
the development of backward arcas bave not
made any appreciable dent in removal of
backwardness; and

"{d) if so, how the new measures
covisaged will give. boost for the develop-
ment of backward areas in 1987 ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (a) to(d). Tbere is no proposal
in the Planning Commission to formulate
new schemes for the development of back-
ward ateas. However, several schemes for
areas are
already being implemented, which have made
appreciatle dent in the removal of back-
wardoess,

Deposits of Raw Materials of Uraniam

4144, SHRI HUSSAIN DALWAI;
Will the PRIME MINISTER be pleased to
state :

(a) whether raw material used for

uranium is availabie in various pam of
TondAlas
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4 (b) if 50, the Getalls thereof; and

- (c) the steps proposed for mining the
mioerals ? .

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
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¢DEVELOPMENT, ATOMIC ENERGY,

ELECTRONICS AND SPACE (SHRI
K.R. NARAYANAN) : (a) and (b). Yes,
Sir. Uranium apomalies bave been located
in & pumber of Siates throughout the
country. Names of the States with districts
in which the uraniom occurence have been

recently located by the Atomic Minerals
Division are given below : '

State

P o

Andbra Pradesh Mebbooboagar, Nalgooda, N-um wd
| - PI_:MAI

Arunachal Pradesh West Kameng

Himachal Pradesh Hamirpur, Kulu, Kioosur, Simla aod
. Chamba

Karoataka | North Kanara and Soulhkmn

Madhya Pradesh Rajoandgaon, Sarguja, Bilaspur

Meghalaya West Khasi Hills and Oaro Hills

Rajastban ' Udaipur and Alwar

Sikkim West and East Sikkim

Uttar Pradesh

" Tebri-Garbwal, Sabaraspur, Debradus,

(¢) Uranium Corporation of India Ltd.,
a Public Sector Undertaking of this Depart.
ment is prescotly operating a mine and mill
at Jadugude for production of urapiom
conccntrates, The Corporation has also set
up & uranium recovery plant at Surda asad
Rakha nearby to treat the copper (filings
from Hindustan Copper Ltd., for recovery
of urtniuvm,. Besides, work on 2 new mine
at Bhatin has been started and the Corpora-
tion proposes to take up two more mines at
Narwapahar and Turamdih in the corrent
Five Year Plan. Exploitation of uraniom is
commensurate with the needs of the nuclear

Amendment (o Forest (Conservation)
Act, 1980

4145, SHRI V, KRISHNA RAO : Will

the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether the Usion Government
propose to bring an amepdment to the
Forest (Conservation) Act, 1980 providing

and

for stiffer penal measures for its violation;

(®) If so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
:bOIlBSTl (SHRI Z R. ANSARD) :(a) Yes,

(b) The details are being finalised.
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Nul'r*m for Haryana duriog
Seveuth Plan ‘}

41456, SHRI CHIRANN LAL
SHARMA : Wil the Minister of
PLANNING be pleased to state : -

{a) whether the new schemes and

projects to be implemented during the
Seventh Plan in Haryaos have been identifi-

ed; and
(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) ¢ (a) and (b). A statement showing

important oew schemes/projects to  be
implemented during the Seventh Plan o

Haryana, is given below,
Statemcot

List of new schemes/projects of relatively
significant noture to be implemented
during the Sevemih Plon in Haryana

1. State Plan
Crop Husbandry
National Seeds Project

Bufler Stocking of sceds (sharing bash).

New Sugarcane development scheme in
pon-factory z00e,

, | Oilsceds Develooment P
(sharing basis)

Scheme for food processing aod nutri.
tion centres.

New Scheme for agricultural enginceriog

Scheme for providing subsidy on blasting
and rock drilling operations in Gurgaon
and Mobindergarh districts,

Scheme for construction of storage
complexes at districts headquarters,

Scheme for lotegrated Agricultural
mmwhw by
lMaly for Bajra and Horticultural crops.

Soll and Water Conservation

Scheme for reclamation of alkali soils
(sharing basig),

National  Watershed Development
Programme for Rainfed Agriculture
(Sharing basis).

Animal H“, and Dairying

Strengtheniog of Haryana Veterinary
VYaccine Iostitute, Hissar,

Raising Status of Veterinary hospitals
with specialists in district hospitals.

Discase surveillance and containment
programme for eradication  of

Scheme of Development of indigenous
breeds of cattle and buffaloes,

Scheme of progeny testing of cross-breed
MI )

Replacement of chilled semen with

Fisheries .

Conservation and Augmestation of
Natural resources and rebabilitation of
Mahscer Hatchery.

Forest includiog Wild Life
Preservations

Aravalli Hills Project (assisted by SIBA)
Establishmeot of Bird Sanctuary at
Damdama (Distt. Gurgon),

. Establishment of Zoological Park at

Processlog Cooperatives
Establishment of briguetting plaot for

paddy busk in paddy growlng area of
the State,

Dairy Cooperatives t
Milk Transport subsidy,
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Spinning mills

Establishment of one spinning mill.

Irrigation
Major Projects

Interlinking old augmentation Tubewells
to new augmentation canal.

Ladva Irrigation Scheme,

Nalvi Irrigation Schemes.

Revival of Tail Sirsa Branch to food
Fatehabad Branch.

Medium Project

Improvement/reconditioning and  re-
modelling of old existing channels,

Flood Control

Embankmeants along river Yamuna from
Kalansur to Chandroon,

Const. embankment along Markenda,
Tangri, Giagrar and its tributaries.

Const. of embankment in - distt.

Mohindergarh.

Const. of link drains (Distt. Ambala,
Kurushetra, Jind, Hissar, Sirsa, Sonepat,
Karnal, Rchtak, Faridabad and
Gurgaon).

Const, and remodelling of bridges on
link drains.

Increasing capacity of drain, link drain
and Aug, pumping capacity of outfail of
lift drain.

Anti-water logging scheme.
Protection works along River Yamuna.

Protection worka along  Tangri,
Markanda, Ghaggar and its tributaries,

Power
Panipat TPS Stage IV (2 X210 MW)

Yamuna Nagar TPS Stage II (2X210
MW)
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Western Yamuna Capal HE Project
Stage 11 (28 MW),

Industry
Auto Centre, Gurgaon (UNDP).

Creation of Export Processing Zone for
Electronics.

Sand T

Haryana State Remote Sensing Applica-
tion Centre (HSRSAC).

Promotion of Common Treatment Plants
in Small Industrial Estate,

Tourism

Setting up of a new tourist Complex at
Panchkula.

Education
Setting up of Quality Schools.

Setiing up of an Institute of Engineering
and Technology at Hissar.

Social Welfare
Haryana State Economically Weaker

Sections and Women Welfare Corpora-
tion.

Water Supply

Rural Low Cost Sanitation Scheme.
Labour and Labour Welfare

Industrial Trainning

Purchase of land and construction of “
building for ITI Bahadurgarh (Kohtak). ._ﬂ_l
Purchase of land and construction of

building for ITI Hansi (Hissar).

Establishment of ITI exclusively
women at Jind.

Health

Establishment of ~ new hospitals at
Panchkula and Uplana.
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Upgradicg the Medical College at
Rohisk to the level of Post Graduate
lostitpte.

11. Central Sector—Deptt. of Telecom-

munication

Estimated addition in the local switching
« capacity—>50,000 lines.

Estimated addition in the telex capacity
(lines) : — 300

Estimated addition io the long distance

network :

(s) Coaxial : 470 R. Kms. (Route
Kmas.)

(b) Radio Relay : 335 R. Kms.

(Route Kms ) Systems,

leformation and Broadcasting

AIR — setting up of transmitters etc. at
Kurushetra and Hissar.

Doordarshan—Studio Ceotre at  the
Capital of Haryana (oot decided yet).

Ministry of Petroleum
Karoal Oil Refinery, |

Loans under SEPUP in Santhal Parganas
in Blhar

4147, SHR! SALAHUDDIN : Wil
the Minister of FINANCE be pleased to
state !

(a) the number of pending applications
for loans under Seif Employment Pro-
gramme for Urban Poor and Self Employ-
ment Scheme for Educated Unemployed
Youth in Santhal Paraganas, Bibar in
1986;

(b) whether only a few
persons bhave been granted loans under these
schemes; and

(c) If s0, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JIANARDHANA POQJARY) : (a) to (o).

CHAITRA 4, 1909 (SAKA)
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The present data reporting system from
banks under the Scheme for providing Self-
Employment to the Educated Unemployed
Youths (SEEUY) and Self Employment
Programme for Urban Poor (SEPUP), does
not generate information in <he manper
asked for, Under the SEEUY Scheme, as
per the provisional data collected by
Reserve Bank of India (RBI), as agaiost a
physical target of 29,600 for the State of
Bihar for the year 1986-87, 7420 applica-
tions were forwarded to banks by District
Industries Centres. (DICs) till November,
1986 out of which 3224 applications were
sanctioped. RBI bas issued directives on
15th Japuary, 1987, and again on 27th
February, 1987 to banks advising them to
gear up their machinery to achieve the
target by the stipulated date, However,
the progress for the year 1986-87 will be
known only after the end of the current
financial year. Under SEPUP, which was
launched from 1st September, 1986 as
against the aggregate target of 35,769 for
various ceatres in  Bihar, as per the
available preliminary information with RBI
till 30th November, 1986, 5040 applications
were recommended to banks for sanction of
loans, out of which 2316 loans have been
sanctioffed. The complete picture regarding
sanctioping of loans under the SEPUP
Scheme would emerge only after the end of

the current financial year,

Peollution of Grovad Water

4148. SHRI BRAJA MOHAN
MOHANTY : Will the Mipister of
ENVIRONMENT AND FORESTS be

pleased to state :

(a) whether Union Government are
aware that the ground water is being
pollated by tanneries, fertiliser plants, metal
plating industries and copper projects in
different parts of the country;

(b) whether it is proposed to prepare
a detailed report of such pollutions, if so,
the details thereof; and

(¢) the steps taken to make round
water pollution free ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (amu ZR. ANSARI) : (a) Yes,

L]



(b) According to the studies conducted,
high values of chromium were observed fn
some well waters of Kaopur, Presence of
cadmium, molybdenum, vickel and lead
was oberved in a few cases, However,
mmﬂeﬂd&mmu mm

the toxic limis. -

() The steps taken include the
following :

(.)M standards for pollutiog
industries have been laid down;

(ii) Fiscal incentives are provided for

Bamane o

(iil) Legal action is taken against the
defauking industries,

~ Arrest of Customs Officers for Smuggling

4189. SHRI K. RAMACHANDRA
REDDY : Will the Minister of FINANCE
be pleased to state :

(a) the number of officers belonging to
involvement in smuggling activities *in  the
month of December, 1986;

(b) the details of their involvement;
and

(c) the action taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) :(a) to (¢).
On 28th/29%h June, 1986, the Customs
Officers attached to Visakhapatnam Customs
House rummaged a Shipping Corporation of
Jodia’s bulk carrier M.V, “Samrat Ashok™
which bad arrived from Japan vig Singapore
in ballast. As a resnlt, 581 bags of
contraband goods consisting of V.C.Rs.,
textiles, electronic goods etc. collectively
valued at Rs. 1 19 crores were seized,

Investigations made in this memlld
that three Castoms Officers (one Superinten-
dent aond two Preventive Officers) bave
connived with the smuggling activities and
hence they were detaioed wunder the
COFEPOSA in November, 1986. Al the
'ﬂun
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officers were also placed under C
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suspension and disciplinary proceedings have

Concessions to Sick Tndustrial Usits by
Fisancia) Tastitutions

4150, SHRI BHATTAM SRIRAMA
MURTY : Will the Minister of FINANCE
be pleased to state

(a) whether the financial institutions
and baoks allow substantial tmﬁutoikt
industrial units;

(b) il so, the details thereof; and

(c) the extent of losses suffered by the
fioancial institutions and banks on account
of such loans given to companics in the
private sector during the last three years ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) o (o)
Rebabilitation packages are drawn up by
the term lending institutions and  buoks in
case of potentially viable sick units on »
case 10 case basis depending oo the merits.
The rehabilitation packspes may envisage
various reliefls and coocemions like defer-
ment of recovery of past dues, concessional
rates of interest, reschedulement of principal
and ioterest, grant of need based working
funding of cash Josses, etc.
Financial value of the concessions given to
revive the viable units is oot separately
maintsined.

-

Natlons! Peasion Policy

4151, SHRIMATI KISHORI SINHA : °
Will the PRIME MINISTER be pleased to
ftate :

(a) whether Government propose to
formulate a National Persion Policy extend.
ing benefit of assured income 10 all retiring
employees in the private sector and public

(b) I so, details thereof; and
(c) If not, reasony therefor 7
THE MINISTER OF STATE IN THE

MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
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MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM) : (a) to (¢) No, Sir.
Peosion structure is inextricably linked to
the wage structare. In the absesce of a
National Wage Policy it will not be possible
to have a National Pension Policy. Further,
while the pension for the Central
Government employees is the coocern of
the Union Governmeot, the State pensions
fall within the jurisdiction of respective
States in sccordance with the Constitution
of India. Under the existing constitutional
arrangements, it is not possible to formulate
a National Pension Policy for all retiriog
employees in the private sector and public
sector.

Amount speat on SCs 'STs under Five
Year Plams

4152, SHRI* ANANTA PRASAD

CHAITRA 4, 19509 (SAKA)
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(a) the percentage of the total amount
spent for the development of Scheduled
Castes and Scheduled Tribes in each of the
Sixth Five Year Plans, plan-wise;

(b) the percentage of rural people
brought above the poverty line as a result
of these plans; and

(c) the percentage of Scheduled Castes

and Scheduled Tribes brought above the
poverty line particularly in Orissa ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) A Siuate-
ment is given below,

(b) According to estimates made by
National Sample Survey organisation
(NSS0), 40.4 per cent of the rural people in
1983-84 were below the poverty line as

against 56 8 per ceot in the year 1960-61.

_—— S e e —————

SETHI : Will the Minister of WELFARE
be pleased to state : (¢) Such figures are not available,
Siatement
Plan period Percentage allocation for the Percentage allocation for the deve.
development of Sch. Castgs  lopment of Sch. Tribes to the total
to the total Plan outlay Plan outlay
" First Plan - 0.35 1.0
Second Plan 0.61 09
Third Plan 04) 0.6
Years 1966-67 to 1968-69 0.36 0.6@
' Fourth Plan 0.3 8.5
Fifth Plan 1974.79 0.81 3.01*
Sixth Plan 453 5.7*

(relates to 1980-84)

'@ This figure relate 1o Anoual Plan (1966-67).

*  Provisional,
N.B

Upto the end of the Fourth Plan in the case of Scheduled Tribes and uplo the end
of the Fifth Plan in the case of Scheduled Castes, tBere

was no quantification or

carmarking of funds for the development of Scheduled Castes and Scheduled
Tribes. The Strategy of Tribal Sub-Plan (TSP) was brought in for the first time in
the Fifth Plan and the strategy of Special Component Plan (SCP) for development

of Scheduled Castes was brought into being during the Sixth Plan,

The alloca-

tions upto the Fourth Plan for Scheduled Castes and Sch. Tribes reflect only the
allocation in the ‘Backward Classes Scctor’. lo the case of Scheduled Castes Fifth
Plan allocations shown asbove iscluded only the “Backward Classes Sectos’,
Since TSP and SCP strategies are operationalised, quantification of funds of the
Central Government and also of the State Goveruments is done. This bas Jed

1o the increase in the percentage in the subsequent period,
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" Wholesale Price Index

4153, SHRI VIRDHI CHANDER

JAIN : Will the Minister of FINANCE be

pleased to state :

(a) the wholesale price index oo the
first day of each quarter during the current
financial year and the corresponding figure
for the previous three financial years;

(b) the All India Consumer Price Index
on the first day of every quarter during the
current financial year and the corresponding
figures for the previous three financial

years;

(c) annual rates of inflation as measured
with reference to the two iodices as on
1 April, 1 July and 1 October, 1986 and
1 Jaouary, 1987; and
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(d) steps, if any, taken by Government
to cootrol the rate of inflation ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (o).
The required information h given in the
statement below,

(d) A number of steps bave been taken
by the Government to contain inflation both
on the demand and supply side. These
include inter-alia, strengthening the public
Mwbomfa essential commodi-
ties, supply of food-grains to weaker
sections under special schemes, regulated
relcases of sugar and edible oils and
mopping up of excess liquidity in the
system,

Statement

(a) Wholesale Price ladex (1970-70=100)

1986-87 198586
29.3.1986 3593 ° 30.3.1986 346 3 B
28.6.1986 374.5 29.6.1985 158.6
21.9.1986 383.2 28.9.1985 3872
27.12.1986 378.3 28.12.1985 356.3
1984-85 19884 R
31.3.1984 1217 . 24098 ——
30,8.1984 338.0 2.7.198) 311.0
29.9.1984 341.1 1.10.1983 319.1
29.12.1984 138.2 31.12.198) 320.1

(b) Consumer Price Index for Industrial Workers (1960==100)

| . 1986-87 1985-86 1984-85 198354

Sharch 638 586 538 502
Sune 658 606 574 533
September _ 676 619 589 554
December 688 630 588 559
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(¢) Anuual Tnflatios Rate as on 1st.April, 1st July, 1st October, 1986 and 1st January,

1987
‘ WPl CPI
(1970-71 «= 100) (1960 ==100)
22.3.1986 3.8% March 1986 8.9%
28 6.1986 4.4% June 1986 8.6%
27.9.1986 7.3% Sept. 1986 9.2%
27.12.1986 6.2% Dec. 1986 9.2%

"Nete: For WP! which is compiled 0o 8 weekly basis, the index for the week ending
the date nearest to the first day of relevant quarter bas been givea,
For the CP1, which is compiled oo a gonthly basis, the index for the first

Opening of a Bask in San Frascisco
by lodians outside lodia

4154. SHRI SHANTARAM NAIK :
Will the Minister of FINANCE be pleased
0 state

(a) wheiher the Indians outside lodia
have opened a bank in San Francisco;

(b) if so, the details thereof;

(¢) whether his Ministry has come into
picture in any form whatsoever; and

(d) if sp, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (d).
Some non-resident Indians are reported to
heve set up & bank knowo as “First lndo-
American Baok” (FIAB) at San Francisco,
USA.

Reserve Bank of India bas reported that
0o permission s required to be given by it
for setting up of a bank abroad by non-
resident lodians abroad. However, Govern-
ment and Reserve Bank of India bad
received some suggestions earlier, before
FIAB was set up, that the lodian banks
may provide finincial/management support
10 FIAB, Reserve Bank of lodia had not
favoured these proposals, -

v

[Translation)
Water Pollution

4155, SHRI KAMLA PRASAD
RAWAT © Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to
state ;

(a) the States from which complaints
bave been reccived about drinking water
pollution ;

(b) whether Union Government bave
issued any directives to the State Govero-
ments (0 deal with water pollution; and

(c) if oot, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI) : (a) The
States from which comgplaints have been
received are Andhra Pradesh, Tamil Nady,
Uttar  Pradesh, Mabarashtra, Madhya
Pradesh and Kerala,

(b) Yes, Sir,

(¢} Does not arise.
Performance of Regional Rural Baoks
4157. SHRI RAJ KUMAR RAI ; Will

the Minister of FINANCE be pleased to
state ;
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(a) whether Government bave reviewed
the performance of Regional Rural Baoks in
* the couotry; and

(b) if so, the details of the performance
of Regiona!l Rural Banks in Uttar Pradesh
during the last three years ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHKI
JANARDHANA POOJARY) : (a) A Work-
ing Group appoioted by Government of
India to look into the structure and func-
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tioning of the Regional Rura! Baoks bas
recommended a package of measures, for
improving the performance of Regional
Rural Banks. Some of the major recom-
mendations include increase in share-capital,
lower rate of interest on refinance from
sponsor banks, efficient management of funds
elc.

(b) The performance of the Regional
Rural Banks in Uttar Pradesh during the
last three years is indicated below :

(Rs, in lakbs)
S — e

No. of No. of No. of Deposits Advances

RRBs Districts branches Outstanding
Juoe, 1984 s 43 1899 20930.61 1600730
June, 1985 38 9 2688 27434 00 22316.00
June, 1986 39 51 2767 36847.00 28852.00

Electronic Industry with Foreiga (Translation)

Collaboration

4158. DR. V. VENKATESH : Will the
PRIME MINISTER be picased 10 state :

(a) whether Government have any pro-
posals to set up some clectronic indusiry in
the country in collaboration with foreiga

countries;

(b) if so, whetber any such proposal has
come from aony country; and

(¢) if so, details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, BLEC-
TRONICS AND SPACE (SHRI KR.
NARAYANAN) : (a) &t present there is
no proposal to set up electronic industry in
collaboration with foreign country,

(b) and (c). Do not arise.

Coancession te NRIs for Rcmit‘t‘in
locome carned on Capital
Investment

4159, SHRI SHANTI DHARIWAL -
Will the Minister of FINANCE be pleased
10 state

(1) whether Government bave taken s
decision in regard to giving a concession to
noo-resident  Indians and forcigners of
Indian origin for remitting the income carned
oo their capital investment in the industries
and on shares; and

(b) if not, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
Goveroment bave extended several lacilities
for attractiog remittances and invesuments
by Non-Residents of Indian Natiooality apd
Origin. All the Schemes introdyced since
1982 continue to be in force, There facili-
ties are reviewed from time to time and
suitable changes cffected wherever necessary,
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4160. SHRI E. AYYAPPU REDDY :

Will the Minister of FINANCE be pleased

to state :

(a) whether Industrial Development
Baok of India proposes (o sanction loans to
Nagarjuna Feriilizers, Aravali Chemicals
and Fertilizers and Haldia Pelro-chemicals
Project; and

(b) if so, the amount of loans and the
terms oo which the loan is proposed 1o be
given ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) and (b).
The Industrial Development Bapk of India
bas reported that proposals for financial
awsistance for Nagarjuna Fertilizers, Aravali
Fertilizers Limited and Haldia Petro-
chemicals Limited are at various stages of
processing ,Tbg:mm of financial assis-
tance and terms of sanction to each company
are to be finalised on the compietion of
appraisal of the projects and after these
companies have obtained all clearances from
the Governmeot, wherever necessary.

Purchase of shares of lodo-Gulf Fertilizers
Company by Financial Institutions

4161. SHRI C JANGA REDDY :
DR. AK. PATEL :
Wil the Mipister of FINANCE be

pleased to state :

(a) whether the Public Fioaocial losti-
tutions and Commercial Baoks bave made
massive purchases of the shares of Indo-
Gulf Fertilizers and Chemical Corporation
Lid.;

(b) if so. the merits of the decisions
taken by these institutions;

* (c) whether any enquiry bas been made

() if w0, the outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (GHRI
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JANARDHANA POOJARY) : (a) and (b).
The Industrial Development Bank of lndia
bhas reported that out of the total public
issue of Rs. 80.85 crores made by the Indo-
Gu) Fertilizers and Chemical Corporation
Lad., shares of the value of Rs. 2642 crores
were allotted to public financial institutions
and the balance shares amounting to Rs.
54.73 crores were taken by the Public.

It is the practice of public financial insti-
tutions to subscribe 10 equity capital on
selective basis as measure of support to the
capital market.

(c) No, Sir.
(d) Does not arisec.

Maasufacture of Black and White Pictare

4162, SHR] AMARSINH RATHAWA :
Will the PRIME MINISTER be pleased to
state :

{(a) the names of the public sector units )
in India which are manufacturing black and
white picture tobes of T.V. sets with anoual
production;

(b) whether these units are pot
position to meet the demand and a
Quantity of picture tubes are
annually o meet the demand;

in a
large
imported

(c) if so, the number of black and
white picture tubes imported annually and
the amount involved;

(d) whether any private sector unit  has

-applied for licence to manufacture picture

tubes in India; and

(e) if so, the names of those companies
and tht action taken by Government there-

on?
THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND

TECHNOLOGY AND MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K R, NARAYANAN): (a) The
names of public sector upits, both central
and State, manufacturing black and white
TV picture tubes together with their pro-
u io the calendar year 1986 is given
below :
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Name of the Unit Production
: in 1986
(Qty. in
lakh
number)
M/s Bharat Electronics Ltd. 6.08
M/s Webel Video Devices 0.06
Lud.
(b) and (c). The two public sector

units are not io a position to meet the total
local demand which was approx. 21 lakh
numbers in 1986. However, there are a
total of 8 units in production of Black and
White TV picture tubes and the production
duriog 1986 was 19 5 lakh numbers which
was marginally lower than the demand.
Only a small quantity of approsimately 1.5
lakh numbers of Black and White picture
tubes were imported during 1986, The
price of an imported 20" Black and White
picture tube is approximately Rs. 2350 cif.
Indigenous production has pow been esta-
blished to the extent that no import of
Black and White tubes is required to be
made during the current year,

(d) and (¢). There are 6 private sector
units producing Black and White TV
picture tubes and their pames are given
below :

1. M/s Teletube Electronics Ltd.

2. M/s Samtel lodia Ltd.

3. M/s Aptronix Video Ltd.

4. M/s Panjab Display Devices Ltd.
5. M/s Mullard Tubes Ltd,

6

. M/s Prakash Pipes aod lodustries
Lud,

1n addition, the following private sector
units have taken cffective steps for imple-
menting their projects for Black and White
picture tubes :

1. M/s Suchitra Tubes Ltd,

2. M/s Kalyan Keonics Ltd.
3, M/s Qualitron Components Ltd.
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Subsequent to the del ing of the
electropic components indusffy from [8ih
March, 1985, » large number of units bave
also obtained registrations with Secretariat
for Iodustrial Approvals, Ministry of

Industry.

“Environmental Clearance of Irrigation
Projects ln Orissa™

4163. SHRIMATI  JAYANTI PAT-
NAIK : Will the Minister of ENVIRON-
MENT AND FORESTS be plcased ro
state :

(a) the pumber of proposals received
from the Government! of Orissa and pending
with Unioo Government for forest clearance
io respect of major and medium irrigation
projects,;

(b} whether the proposals bave been
peading for a long time and f so, reasons
thereof; and

(c) the steps proposed for speedy
clearance of such proposals forwarded by
the Orissa Goveroment ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI) : (a) No
proposal for diversion of forest land for
major or medium irrigation project is pend-
ing with the Upion Government for decision.
However, one proposal pertaining to a
medium irrigation project has been treated
as closed in the Department on account of
non-submission of essential information by
the State Governmeot within the stipulated

period.
(b) No, Sir.

(c) The Central Government have issued
comprehensive guidelines for formulation of
proposals. If a proposal is adequately
formulated and contains all the information
a quick decision is taken.

(Translation)

Assistance to U.P. to lmplement Poverty
Alleviation Programmes

4164. SHRI HARISH RAWAT : Will
the Minister of PLANNING be pleased 1o
state ; |
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(a) the amount given to Uttar Pradesh
for anti-poverty programmes during 1984-85,
1985-86 and 1986-57 and the amount actually
utilised by the State;

(b) whether there is a proposal to
inctease the amount to be given to Ultar
Pradesh for these programmes during
the remaining period of the Seventh Plan;
and

(c) if so, the amount likely to be given
to the State duriog 1987-88 7

CHAITRA 4, 1909 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRISUKH
RAM): (a) The amount allocated to
Uuar Pradesh for the anti-poverty pro-
grammes namely Integrated Rural Develop-
ment Programmes (IRDP), National Rural
Employment Programme (NREP), and
Rural Landless Employment Guarsntee
Programme (RLEGP) during 1984-85, 1985.
86 apd 1986-87 and the amount actually
utilised by the State is as follows :

—— T c—— - - -

1984.85

1986-87

1985-86 198
Allocation  Utilisa- Allocation  Utilisa- Allocation Ultilisation
tion tion
IRDP 7096 00 9244.04 €827 28 7814.29 10029.66 7828.40
(Upto Jan. 87)
NREP 7844,00 8321.00 7844.00° 9885.78 8108.00* 7045.00
(Upto Jan. 87)
RLEGP £525.00 6546.90 8523.00a 9412.84 8§738.00%*  5766.34
(Upto Dec. 86)

-

i986-87,

R

* In addition, foodgrains worth Rs. 6181 lakhs were relcased during 1985-86 and

(@ 1o addition, foodgrains worth Rs. 2036.25 lakhs were also given.
** Additive foodgrains worth Rs. 414510 lakhs were also given.

" (b) The allocations to the States ' are
made on the basis of a fixed criteria and are
decided on a year-to-year basis,

(c) The provisional ceotral allocations
for the year 1987-88 ate Re. 5825.79 lakhs
for IRDP, Rs. 4500 lakhs for NREP, and
Ry 8417 lakbs for RLEGP, While under
IRDP and NREP the States have to provide
an equal matching share, RLEGP s 100
per cent centrally funded.

la addition, foodgraios are proposed to
be given under both NREP and RLEGP,

(English)
Funds not Utilised by Karsataka
4165. SHRI NARSING S3URYA-

WANSHI : Will the Minister of PLANNING
be pleased to state :

(a) the amount allocited to  Karnataka

during Fifth and Sixth Five Year Plan
periods,

(b) whether Karnataka Government
was able to utilise all the funds allocated;

(c) if not, the reasons therefor;

(d) whether Karnataka Government
had failed to mobilise required additional
resources during the period; and

(e) if s0, to what extent ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (a) The requisite information is
given below ;

(Rs. crores)
Approved Outlay
Sth Plan 997.67
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(b) Yes, Sir,
(c) Does not arise.

(d) and (¢). There was a shortfall of
Rs. 4705 crores in additional resource
mobilisation during the Fifth Plan. How-
ever, it was more than made up by improve-
ment in State's own resources. During the
Sixth Plan there was no shortfall in mobili-
sation of additional resources.

Proposal to make LIC more Service-

oriented
4166. SHRI V. SOBHANADREES-
WARA RAO: Will the Minister of

FINANCE be pleased (o state :

(a) whether the Policy-holders serviciog
and Research Institute has recently submitted
two separate proposals for making Life
losurance Corporation more service-oriented

for the masses;

(b) if so, the details of the proposals;
and

(c) the reaction of his Ministry fo the
proposals ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) No,
Sir.

(b) and (¢). Do not arise,

Research Projects on Endangered Species

4167, SHRIMATI D.K. BHANDARI :
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state ;

(a) the details of wildlife research Pro-
gramme undertaken by Wildlife lostitute of
India;

(b) the results achieved by lbao projects
upto December, 1986;

(c) whether any research projects on
endangered species and animal behaviour are
proposed to be taken up by Wildlife Insti-
tute; and

(d) il s0, details of these prd-et- the

v alf cnmsmmnsth and wltlesnta ashlecioad . s
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expected to be made by these research
projects ?

- THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR. ANSAR!): (a) A
Statement-| is given below,

(b) Project duratiog is between 2 to 3 vears
and none of these has reached conclusion
as yet except an ecological survey project on
snow leopard and its prey species in  the
North-West Himalaya. This survey bas
collected valuable information on occurence,
status, prey availability and inter-relation-
ship with local communities, as well as
identification of areas for declaration as
National Parks/Wildlife sanctuarics.

(c) Yes, Sir.

(d) A statemént-1] is given below.

The following rescarch projects on
endangered species have been undertaken by
the Wildlife Institute of India :

Sl Title of the iject
No.

— - -

——

1 2

. ——— ey — - =

1. The investigation of the habitat
types of Rajaji sanctuvary (UP)

and their occupancy by large

2. The investigation of biogeographic
patterns of relevance to planning
of long term  wildlife conservation
strategies in India,

3. Elephant movemént in  Rajaji
Sanctuary.
4. Ecology of Gharial in National

Chambal sanctuary; relationships
with mammalian associates.

5. Evaluation of Muggar Crocodile
restocking by monitoring  and
long term management  impli-
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! 2 . 1. 2

N ) of threatened Nilgiri Langur in

6. Ecological relationships among Mundantburai, Tamil Nadu.
trtles in  Natiooal Chambal \
Sanctuary, 10, Ecology of the Indian flying fox.

7. Ecplogical factors pertinent t0 11. Monitering  of  Rhinoceros
improved management of Asiatic reintroduced in Dudbwa National
Lioa in India, Park. | .

8. Biology of the cadangered Grizzled 5  pependence of local people on the
giant squirrel in  Srivilliputhur living resources of the Rajaji
Range, Tamil Nadu. i National Park.

9. Food Habits and ranging behaviour

Statement-II

The following rescarch projects of the Wildlife lostitute of India cover bebavioural
aspects and expected findings are indicated against each :

= i ——

Name of the Project Study Area Expected Findings
1 2 | 3
1. Elephant movement in Rajaji Rajaji Sanctuary The project will assess the
Sanctuary (U.P) effects of Forest Manage-

ment and human activitics
on clephant populstion,
and evaluation of impor-
tant habitat factors which
infloence the pattern of
habitat occupance and
movements of elephants.

2. Ecology of Gharial in National Chambal  Population densities, distri-
Natiopal Chambal Sanciuary, Sapctuary, (M.P) bution and trends, feeding
relationship with mammalian babits behaviour, repro-
associates. ductive bebaviour of

Gharial, Otters and dol-
phins in the Chambal

Sanctuary.

3. Evaluation of Nqﬁ. Manjira, Laoja- Survival, ‘movement, dis-
crogodile restocking by mogi- madugu Pakal persal, habitat preferance,
toring and long-term manage- Kinparacani and population trends of the
ment implications. Nagarjune sagar Muggar following release

sanctuaries of in five sanctuaries of
Andbra Pradesh Andhra Pradesh

4. Ecological relationship among  Natiopal Chambal  Ecological  relationship
Turtles in National Chambal  Sanctvary (M.P,) existiog among different
Sanctuary. . species  of  soft-shelled

turtles, The project will
also find out about the
feeding  and  breeding
bebaviour of turtles,
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1 2 3

! Baolollclll’nem pmluu  Gir National Park,  Predation pattern, require.
to improved management Gujarat ments for spatial dispersal,
Asiatic Lions in India. abundance and composition

of the lion population,

Also assessment of the

practices on the ecology of
) the habitat,

6 Biology of the endangered Sri.vimlmhu Estimation of the popo-
Grizzled giant squirrel in area, Tamil Nade lation range of this very
Srivilliputhur Range, Tamil localized and endangered
Nadu. squirre! In Tamil Nadu.

7. Pood Habits and rangiog Mundanthurai
behaviour of threatened Saoctuary, Tamil logical problems of the
Nilgiri Langur in Mundan- " Nada iigiri langur in the foot-
thurai, Tamil Nadu. forests and the sex and
age strecture of the popu
lation of Nilgiri langur
8. Monitoring of Rhinoceros Dudhwa National Ecological, behaviour and
reintrodoced o Dudhwa Park, Uttar bealth of the introduced
National Park. Pradesh rhinos in order to find out

their requirements, as  well
as for future mansgement
of reiotroduced  large
mammals clsewhere,

Afforestation Programme during Seventh
Plan

4168. SHR1 RADHAKANTA DIGAL :
Will the Mioister of ENVIRONMENT
AND FORESTS be pleased to state the
performance of each State against the
targets fixed for afforestation in the first
two years of Seventh Plan ?

————gnia e

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI) : The
statement showing the statewise targets and
achievements for afforestation during the
first two years of Seventh Plan /.. 1985-86
and 1986-87 is given below,

Statement
Statement showing the statewise targets and achievements for afforestation during the
. first two years of Seventh Plan

(No ‘of tadlina planted io Lakhs)
S.  State = ms 86 _&ﬁl_gog;p .
No. Target Achievement Target Achievement

(upto Jan 87)

1 2 3 4 5 6
1. Andhra Pradesh . 2600 3156 3000 2740
2. Assam 400 396 400 625
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1 2 3 4 5 6
3. Bibar 1500 1523 2600 2720
4. Gujarat | 2550 2497 1631 2280
5. Haryaoa ° 950 937 725 640
6. Himachal Pradesh 550 672 625 560
7. Jammu and Kashmir 350 461 522 240
8. Karpataka - 2500 2546 2500 2280
9. Kerala 600 1166 1200 1520
10. Madbya Pradesh 3500 3501 3700 3920
11. Mabarashtra 2000 2165 2400 2360
12. Maaipur 120 125 160 140
13. Meghalays 130 131 150 160
14. Nagaland 189 269 350 400
15. Orissa 2142 1930 2400 2160
16. Punjab 527 590 550 500
17. Rajasthan 820 958 1100 1320
18. Sikkim 82 82 110 120
19, Tamil Nadu 1100 1215 2400 1720
20. Tripura 150 200 320 ) 260
21. Uttar Pradesh 3250 3548 4500 4864
22. West Beogal 1100 s - 1400 1363
23. A snd N Island 9 95 120 120
24. Arupachal Pradesh 100 103 125 24
25, Chandigarh ® 29 1.52 3.40 3.59
26. Delbi 26 28 50 44
27. Dadra and Nagar Havell 30 n 30 31
28. Goa, Daman and Diu n 45 75 68
29. Lakshadweep 0.04 0.28 0.12 0.25
30, Mizoram 700 700 128 1280
31. Pondicherry 10 I 10 6.73
Total 28095.94 30200.77  34284.52 34440

. =< - 2
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Development of Land In Bibar

4160. SHRI KPYNWAR RAM : Will
the Minister of ENVIRONMENT AND

FORESTS be pleased to state :

(a) the area of land in Bihar earmarked
for development by the National Wastelands
Developments Board io 1986-87; #nd

(b) the target achiéved so far ?

THE MINISTER OF STATE IN THE
. MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARI) : (a) The
target of planting in Bihar under the 20
poiat programme was 2600 lakhs scedlings

equal to developmeot by afforestation of

0.13m. Ha.

(b) The achiveinent of work done so far
in Bibar upto Janvary, 1987 in planting of
2720 lakhs seedlings equal to 0.136m.
Ha.

(English)

Loan Assistance to States agalost
Small Savieg Collections

4170. SHRI D.B. PATIL : Wil the
Minister of FINANCE be pleased to
state :

(a) the criteria for giving loan assistance
to the States against - small savings collec-

(b) whether some of the State did not
get loan assistance in accordance with the
criteria;

(¢) if so, the reasons therefor; and

(d) the names of states that did pot get
loan assistance in full in accordance with
the criteria and what is the extent of the
amount that has not béen given 10 States ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) and (b).
Two-third of pet smiall savings collections
-in a State § given as foan to that Swmwe.
Every State bas been granted loan ip
accordance with this criteria.

(c) and (d), Do oot arise.
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Committee for Anomalles Arising out
of Fourth Pay CommIission's

Recommendatioas

4171, SHRI P.R. KUMARAMANGA.-
LAM : Will the PRIME MINISTER be
pleased to state :

(a) whether Goverament have appointed
an Aocomalies Committee at the national
level to consider the representations received
from service Unions/Associations in regard
to anomalies arising out of Fourth Pay
Commission’s recommendations;

.(b) if so, whethet the Committee bas
started its work;

(c) the number of representations
received and disposed of so far, aod the
nomber of anomalies settled department-
wise; and

(d) whether there is any proposal 10 set

: departmeotal apomalies commitice .in

inistries/ Departments where number of
employees is large, to expedite settlement of
apomalies pecullar to such departments hike
Railways, P and T, Defence etc. ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI) : (a) and (b).
QGovernment bave not %0 far issued orders
seiting up Anomalies Committees to consider
snomalies if aoy sriging out of imple-

meotation of Fourth Psy Commission's
recommendations. P
(c) Does not arise, in view of reply to
(a) and (b) above .
(d) Yes, Sir.
IMF Loan

4172, SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of FINANCE
be plcased to state ;

fs) the present position of IMF loan to
lndis;

(b) whether India proposes to ask for
more IMF loan in future; and

(c) ﬂm.&lmhﬂm?'
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI

. JANARDHANA POOJARY) : (a) The total

outstanding IMF loans amount to &DRs
3708.87 million.
(b) and (c). No, Sir. Itis not consi-

dered necessary at present.

Reservation for SC/ST in Laboratories/
Institutes of CSIR

4173. SHRI RAM RATAN RAM :
Will the PRIME MINISTER be pleased to
- state :

(a) total oumber of personnel - serving
in 49 Laboratories/Institutes of CSIR,
category-wies;

(b) the percentage of Scheduled Castes/
Tribes in these. Laboratories/Institutions
category-wise;

(c) whether any reservation has been
made for Scheduled Castes/Tribes in CSIR
Laboratories and Institutes in the Higher
Group Services; and

(d) if oot, reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI KR,
NARAYANAN) : (a) There are 41 Natio-
nal Laboratories/Institutes functioning under
the aegis of CSIR. There are 24,342
employees of different categories working in
CSIR.

(b) From the information available so
far, the categorywise percentage of Scheduled
Castes/Tribes in these Laboratories is as
follows :

Category
Scientific 4% approx.
Technical 17% approx.

Administrative 19% approx.

CHAITRA 4, 1909 (S4KA)
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The updated information will be laih on
the Table of the House as early as
possible.

These include the number of employees
which do not fall within the purview of the
‘reservation.

(c) and (d). Government of India
instructions on  reservation upto and
inclusive of the lowest rung of Class I posts
are being followed in the CSIR including
its National Laborotaries/Institutes, in the
matter of  selection. The assessment
promotion scheme followed by CSIR, not
being vacancy based, reservation is not
possible and SC/ST candidates are judged
by relaxed standards.

Appointment on Compassionate Grounds

4174. SHRI MULLAPPALLY RAMA-
CHANDRAN Will  the PRIME
MINISTER be pleased to state :

(a) whether the rules pertaining to the
scheme for appointment on compassionate
grounds make a distinction between de-
ceased female and male employees; and

(b) if so, details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI) : (a) No, Sir.

(b) Does not arise.

Review by S.B.I. to Identify viable sick
units in Maharashtra

4175. SHRI YASHWANTRAO
GADAKH PATIL : Will the Minister df
FINANCE be pleased to state :

(a) whether State Bank of India carried
out any review to identify *viable sick units
in Mabarashtra during 1986-87; and

thereof and the
rendered to such

(b) if so, the details
financial  assistance
units ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) ; (a) and (b).
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The State Bank of India (SBI) have report-
ed that they have been carrying out reviews
in respect of viability of industrial units in
the medium and large scale sectors oo a
quarterly basis. SBI has reported that as
at the end of December, 1986, there were
29 viable units out of a total of 68 sick woits
in the large and medium sector in
Maharashtra with  ooutstanding credit
amounting to Rs. 148,33 crores.

Ilicit Foreign Exchange Trassaction
by Hotels and Shops

4176. SHRI SANAT KUMAR
MANDAL : Will the Minister of FINANCE
be pleased to state : .

(a) whether some botels and shops are
authorised to acceot foreign currency as
payment from foreigners but are oot
authorised to carry on regular exchange
business;

(b) whether some hotels accept rupee
payment from foreigners instead of payment
in foreign currency and the forcigners were
cither allowed to pay a8 lower ' pariff for
banding over the foreign currency or are
paid rupees in exchange for foreign currency
at a higber rate of conversion; and

(¢) if so, steps Government have faken
to prevent such illicit foreign exchange
transctions by some hotels and shops 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) Yes,
s‘f'

(b) Directorate of Enforcement bas
" booked cases against some hotels for
having received payments in rupees from
foreigners in violation of the provisions of
the FER.A. Nocase against hotels for
receipt of lower tarifl for handing over of
foreign currency or payment of rupees in
exchange of foreign currency at a higher
rate of conversion has come to notice.

- () The  Enforcement Directorate
(FERA) remains vigilant in this regard and
takes appropriate action under the law for

MARCH 25, 1987
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'Replacement of Soiled Cyrrency Notes

4177. PROF, NARAIN CHAND
PARASHAR : Wil the Minister of
FINANCE be pleased to state :

(a) whether Government and the
Reserve Bank of India bave taken note of
the problem of soiled currency notes aod
set up any satisflactory mechanism/proce-
dure for their replacement without any
inconvenicnce to the people at various
places in cach district of the country;

(b) if so, the nature of mechanism and
procedure set up for this purpose; and

(c) if not, whéther such a mechanism is
proposed to be set up, iovolving the
Nationalised Banks, at least at all the district
beadquarters 7

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI
JANARDHANA POQJARY) : (a) Yes,
Siz.

*(b) sod (). Reserve Baok of India has
suthorised all the branches of public secior
banks to afford free facilities 10 the public
for exchange of their soiled and cortain
categories of mutilated notes. A scheme
was also iotroduced by the Reserve Bank of
lodia oo 1686 giving full pewers for
exchange of all types of mutilated notes by
branches of public sector banks maintaining
currency chests at district headquarters,
This bas since been extended to  about 3500
branches of public sector banks all over the

counlry,
Tamang Tribe in Scheduled Tribe List
4178, PROF. NARAIN CHAND

PARASHAR : Will the Minister of
WELFARE be pleased to state :

(s) whether Government have received
any representation  during the past
three  years iocludiog the  current

financial yesr from tbe Tamang tribe in

West Bengal and Sikkim as also from the
people of Laddakh in Jammu and Kashmir
for according them the status of Scheduled
Tribes;

(b) if s0, the decision taken in this
regard; and
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(¢) if no decision has been taken so far,
the likely date by which a decision would
be taken o this regard ? .

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) Yes, Sir.

(d) and (c). The proposal to inclode
Temang in the list of Scheduled Tribes in
Sikkim and West. Bengal and Ladakbis in
the list of Scheduled Tribes in Jammu and
Kashmir along with similar other proposals
is being considered in the context of the
proposed comprehensive revision of the list
of Scheduled Castes and Scheduled Tribes
can be dope only through an Act of Parlia-
ment in view of Articles 341 (2) and 342 (2)
of the Constitution.

Fducating People on Eaviroamental
Awarceness

4179. SHRI R M. BHOYE : Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether any comprehensive scheme
has been prepared by Government (o set up
an information bank to disseminate informa-
tion to educate people on the importance of
cnvironmental conservation; and

(b) If so, the detalls therof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI) : (a) and
(b). No, Sir. However, the Department
has a scheme on Eovironment Education
and Training uoder which t(he Department
supports semioars, workshops, training
programmes, exhibitions, essay and painting
competitions, nature study tours, production
and distribution of educstional material etc,
The Department also Javoched a Natiooal
Environment Awareness Campaign in July
1986 to create environmental awarencss at
all levels. In these endeavours, the Depart-
ment is amisted by two of its institutions,
namely, Centre for Environment Education,
Abmedabad and the National Museum of
Natural History, New Delbi and othery.
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Suits Filed for Recovery of Loans

4180. DR. S. JAGATHRAKSHAKAN :
Wili the Minister of FINANCE be pleased
10 state ;

(a) the details of suits filed by
pationalised banks for recovery of loans
during the last three years, bank-wise; -

(b) whether any lapses for non-recovery
on the part of officials or givig of
unsecured loans have come to notice;

(c) whether responsibility in such cases
has been fixed; and

(d) if so, Regional, Divisional, zenal
office-wise details thereof ? )

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (2) Reserve
Bank of India regularly movitors the
position of ecach bank in respect of out-
standiog balances in suit filed accounts. The
information, as readily available, relating to
the bank-wise position of outstanding
balapces in respect of suit filed accounts as
at the end of 1983, 1984 and 1985 as
furnished by RBI is given in the Statement

Ty .

(b) to (d). Grant of loans not secured
otherwise than by personal guarantee or
hypothecation of asset created from the loan
s oot uncommon in baoks' advances
portfolio. In some cases even clean loans
are sanctioned. These by themselves do
not constitute any lapse. However, on the
basis of instructions issued by RBI ard the
experience gained by them over a period of
time, the nationalised banks have established
porms and procedures in the matter of
sanction of advances and recovery of their
dues. Lapses in observance of these are
followed up for appropriate action against
the stafl involved. However, system of data
collection in banks does not yield seperate
information about those relating “to lapses
in the matter of making advances or
cffecting recoveries,
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Outstanding Balances in respect Suit Filed Accounts of 20 Natiounalised Panks

-

(Amount in Lakhs of Rupees)

S. No.

Name of the Bank 1983 1984 1985

1. Allababad Bank 2562 78 5362
2. Andbra Bank . 1488 1876 2548
3. Bank of Baroda 8233 10816 ) N.A,
4. Baok of India s 9965 12936
5. Bank of Maharashtra 3495 46335 822
6. Canara Bank un 9985 12,04
7. Central Bank of lndia 16435 21468 26455
8. Corporation Bank 1 1795 2402
9. Dena Bank 2706 5768 5500
10. Indian Baok 6776 3944 9946
11. Indian Overseas Bank 233 3852 3503
12. New Bank of India 1670 238 3683
13. Oriental Bank of Commerce 34 1431 2160
14. Punjab National Bank 10449 12759 17170
15. Punjab and Sind Bank 82 N.A. 5924
16. Syndicate Bank 8412 10611 13450
17. Union Bank of India 3006 8676 N.A.
18. United Bank of India 8240 9073 11970
19. UCO Bank 13065 11989 NA.
2174 48 Iy

20.

Vijaya Bank

Development of Electroale Industry

4181,

(a) whet'h:r Orissa Government have
‘requested for establishing a unit to mapu-

‘In Origsa

SHRI CHINTAMANI JENA !
Will the PRIME MINISTER be pleased to
~ state :

R

—— o g

facture tape deck mechanism of V.C.R. and

a few other salcliite components in the

State throogh  Electronics
(b) if so, the decision taken by Union

Government thereon; snd

Trade and

(¢) Goverament’s policy 1o develop
electronic industry in Orissa ?
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THE MINISTER OF STATE IN THE
~ MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN) : (a) No, Sir. However,
Government have received a letter from a
Member of Parliament from Orissa to
consider setting up of the project proposal
of Electronics Trade and Technology
Development Corporation for manufacture
of VCR and Tape Deck Mechanism unit in
Bhubaneswar, Orjssa.

(b) Na letter of Intent has been issued
to any wunit so far for large scale
manufacture of the above products.

(c) In the matter of setting up electronics
units and providing facilities, Government’s
policy is uniform for all states including
Orissa. As a general policy, State Govern-
ment endeavour to create climate conducive
to setting up industries. Department of
Electronics  gives necessary  guidance
whenever required.

Social Forestry Scheme

4182. SHRI MOHANBHAI PATEL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state the steps

"taken to popularise social forestry scheme in
" States where the performance has not been
satisfactory under the 20 Point Programme ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI): The
National Wastelands Development Board
has . effected many policy changes to
popularise Social Forestry Schemes in all
the States emphasising people’s participation.
The following Schemes and programmes are
being implemented by the National Waste-
lands Development Board :

1, Operation Soilwatch in ecologically
sensitive Himalayan areas.

2. Rural Fuelwood plantation in
ecologically sensitive non-Himalayan
areas.

3, Decentralised Peoples’ Nurseries and
Schoob Nurseries,

CHAITRA 4, 1909 (S4KA)
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4. Fstablishment of Silvipastural Farfns.
5. Promoting Voluntary Agencies.

6. Promotion of Tree Growers’ Co-

operatives,
7. Promotion of Tree Patta Schemes.

8. Externally aided

Projects.

Social Forestry

New Method to Curb Drug Addiction

4l§4. SHRIMATI BASAVARAIJES-
WARI': Will the Minister of WELFARE
be pleased to state :

(a) whether in a bid to persuade drug
addicts to forsake the babit, Sweden have
adopted a new pon-medicat approach; and

(b) if so, whether Government propose
to consider introducing some such method
for drug addicts in the country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) The
Government is aware of certain press reports
in this regard.

(b) The Government of India had
already adopted an integrated approach with
emphasis on the counsellicg, education and
motivation. In Delhi, Voluntary Organisa-
tions have been assisted in setting up seven
counselling centres for prevention, follow up
and rehabilitation of drug addicts.

Elimination of Double Taxation between
India and New Zealand

4185, SHRI G.S. BASAVARAJU :
SHRI H.N, NANJE GOWDA :
SHRI S.M. GURADDI :

Will the Minister of FINANCE be
pleased to state :

(a) whether India and New Zealand
have agreed to have a convention to eli-
minate double taxation which would cover
such items as dividends, interest, royalties
and pensions;

(b) if so, the details thereof and whether
the conventign has been signed by the two
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countries and 10 what extent it will belp
India’s trade policy; and

(c) time by which the agreements are
likely to be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (8 to (c).
A Convention between the Government of
the Republic of India and the Goveroment
of New Zealand for the avoidance of double
taxation and the prevention of fiscal evasion
with respect to taxes on income bas been
signed at the Government level on 17.10 86
The Convention bas come into force on 3rd
Deccmber, 1986. Under this Coanvention,
busineis profits derived by asn lodian
enterprise or 8 New Zealand enterprise will
be charged to tax only in the country of its
residence unless the enterprise carries on
business in the other country through »
“Permanent Establishment™ situated therelo.
The Coovention restricts the allowance of
head office administrative expeases of New
Zealand enterprises in  Indis to  limiss
prescribed in our domestic law. [t also
provides for mutual exemption of profils
derived by an eoterprise of one country
from the operation of alrcraflt in interna-
tional traffic. The Coonvention provides feor
taxation of shipping profits ia the source
country at a rate which will pot exceed
50% of the tax chargeable io the absence of
this Coovention. Gross income from
dividends and interest will be taxed at
concessional rates as Jeid down in this
Convention. The Convention also lays
down the maximum source country (ax rate
* in respect of royalties and fees for technical
services. The Converton determines the
respective taxing rights of the two countries
on income from profession, pensions and
salaries etc. It also provides for exchange
of information not only for carrying out the
provisions of this Conveation, but also for
the prevention of tax frauds and evasion of
taxes. '

The Convention shall have effect in
ladia for any & year beginning on
or after Ist April, 1987. The Cenvention
will stimulate the flow of capital, technology
_and personnel from India to New Zealand
and viee versa, as the tax obstacies that may
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Schemes for SC/STs to Cross Porerty
Lise

4i86. SHR!I PARASRAM BHAR-
DWAJ : Will the Mipister of WELFARE
be pleased to state : ®

(a) the programmes Jaunched by State
Covernments io consgltation with Union
Government 1o coable the Scheduled Castes
and Schedaled Tribes to crores the poverty
lUoe during the Seventh Five Year Flan

{(b) if so, the names of such States and
the target set by those Siates for the
pusrpose; and

(c) the detalls regardiog such pro-
gramme laynched io Madbys Pradesh and
Oriasa ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO) : (a) To enable
the Scheduled Castes to cross the poverty
line, & comprehensive sirategy comprising of
those instruments viz. (1) Special Compo-
peot Plans of the States and Central
Ministries (SCP), (2) the Special Central
Assistance (SCA) and (3) Scheduled Castes
Development Cocporations (SCDCs) was
evolved and implemented during VI  Five
Year Plan. The strategy s being continued
duriog the Vil Five Year Plan also.

Likewise, the Tribal  Sub-Plan strategy
was evolved and implemented during V Five
Year Plap with & view to lift the Scheduled
Tribes above poverly line. The strategy
was implemented during VI Five Yesr Plan
and is being contioved duripg VII Five Year
Plan. The Tribal Sub-Plans of the Siates/
UTs are also supplemented with o  Special
mrd Assistance by Goveroment of

(b) The names of the States and Unlon

The overall objective of the Sé&venth Five
Year Plan is to assist 50 per cent of the
Sch. Caste/Sch. Tribe families living below
the poverty line to enable them to. cross it
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of aonual Special Component Plan (SCPs)
for the development of the Scheduled Castes
and Tribal Sub-Plne (FSPs) for the develop-
ment of Scheduled Tribes, it is not  possible
to indicate the targets for the Sevemh Plan
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(c) Schemes under programmes of
Special Component Plan and Tribal Sub-
Plan in Madhya Pradesh and Orissa are
spread over a number of sectors such as
agriculture, bhorticulture, minor irrigation,
forestry, fishery, cottage industries, eic.

as & whole at this stage. .
Statement
© S.No. Names of the States/ S.No. Names of States/UTs implementiog ¢
UTs implemeniag SCPs. TSPs.

1. Aodbra Pradesh 1. Aodhra Pradesh 7
2. Amam 2. Asam
3. Bibar 3. Bibar
4. Gujurat 4. Gnhnt
5. Haryana 5. Himacha! Pradesh

10. Madhys Pradesh
11. Maharashirs

12. Manipur

13, Orissa -
14. Punjab

15. Rajasthan

16. Sikkion

17, Tamil Nadu

18. Tripura

19. Uttar Pradesh

20. West Bengal

21. Chandigarh sdma.

23. Goa, Daman sad Diu
24. Pondicherry

. Karnataka
Kerala

. Madbya Pradesh
Maharashtra

C = = o

10. Manipur

11. Orissa

12. Rajusthan

13. Sikkim

14, Tamil Nadu

15. Tripura

16. Uttar Pradesh

17. West Bengal

18. Aodamap and Nicobar Islands
19. Goa, Daman and Diu
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Excise Levy of Generation of Electricity

4187. SHR] HUSSAIN DALWAI :
Will the Minister of FINANCE be pleased
10 state :

*  (a) whether excise duty on ggneration
of electricity was levied by Union Govern-
ment at the rate of 2 paise per Kilowatt
from 1973-79,

® (b) whether the respective State
Governments represented to the Union

- Government to transfer the pet amount of
levy to the States;

(c) whether Government have agreed in
principal to pay the same to the respective
States; and

(d) amount recovered from the
Government of Mabarashtra on account of
such levy 3o far and the amount raipad so
far to the State of Maharashtra ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) Central
Excise duty @ 2 paise per Kwh was Jevied
on electricity generated with effect from
1.3.1978. However, this levy was abolised
with effect from 1.10.1984.

(b) and (¢). Under the Union Duties of
Excise (Electricity) Distribution Act, 1980,
the entire net proceeds of the Union duties
of excise on electricity (other than in Union
Territories) were required to be distribufed
among the States, as recommended by the
7th Finance Commission.

(d) Rs. 159.71 crores was collected as
centra) excise duty on electricity generated
in Maharashtra during the period 1979-85

as per departmental records. The share of
the Goveroment of Mabarashtra came 10

Rs. 131.57 crores as per revised estimates
and which was paid.

Masagement Plans for Sanctuaries and
National Parks

4188. SHRI MULLAPPALLY RAMA.-
CHANDRAN : Will the Minister of
ENVIRONMENT AND FORESTS be
pleased to state :

(a) whether Government bave any
manﬂnm in

-
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Kerala as national parks, if so, the details

(b) whether Government propose to
prepare exclusive management plans for
sanctuaries and natiosal parks; if so, the
details thereof; and

(¢c) whether asny suggestions in this
regard bave been invited/received from
Government of Kerala; f  so, details
thereo! ? .

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR. ANSARI) : (a) w0
(c). The declaration of pational parks,
sanctuaries and reserves and preparation of
management plans of the same, s under-
taken by the State Governments. However,
guidelines for the preparation of these
macagement plans bave been issucd by the
Government of India to all States and
Union Territories,

New Techaology for Redwuction la
Satellite Cost

4189. SHRI SATYENDRA NARAIN
SINHA : Will the PRIME MINISTER be
pleased to state :

(a) whether & new techoology for
reducing costs of satellite based traps-
mission of telecommunication signals is pow
availabile; ®

(b) if 50, whether (iris techoology s
being adopted in the network of information
systems;

(¢) whether the Department has carried
out cost benefit studies of sateilite  based
and terrestrial network systems; and

(d) if so, result thereof 7 *

THE MINISTER OF STATE IN THB
MINISTRY OF SCIENCE AND'
TECHNOLOGY AND MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN  DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE

aﬂll K.R. NARAYANAN) : (a) Yes,

(b) Yes, Sir, :
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(¢) The National Informatics Centre
(NIC) bad examined the studies conducted
by other countries for satellite verses
compare the cost of telephone line network
with an  ioteractive satellite petwork. It
has also examined from the point of view
of reliability, dependability and speed of
deployment, An interagency  group

consisting of representatives of Department
of Telecommunications (DOT), Department
of Electronics (DOE), Department of Space
(DOS), Wircless Planning Coordinstion
(WPC) and Natiopal Isformatics Centre
(NIC) bad examined cost beoefits for

various  satellite  based technological
options.
(d) For loog distances and large

number of sites, satellite based opetwork s
economical. For remote and faraway
areas, satellite will be the fastest and casiest
way of establishing the data links.

Settiog up of Scieace and Techaology
Council .

4190. SHRI C. MADHAY REDDI :
Will the PRIME MINISTER be pleased to
slale .

(s) whether an autonomous Science and
Technology Council for ensuring purchase/
import of latest high grade technology s
being set up;

(¢) if so, the details thereof; and

(c) the nature of representation on the
Council and how will it operate in practice
without undue rad-tape 7

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERQGY,
ELECTRONICS AND SPACE (SHRI KR,
NARAYANAN) : (a) No, Sir.

(b) and (¢). Do not arise.

Conditional Grants to ITndustrialists by
1CICL

4191, SHRI C. MADHAV REDDI:

Will the Minlster of FINANCE be pleased
10 state ;

éﬁuﬁu.wmm
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(a) whether Industiial Credit end
Investment Corporation of India is offering
to industrialists conditional grants upto $
5,00,000 or 50 per cent of project cost to

(b) if so, the details of the icheme;
and :

(c) the priority sectors and pmdmu for
these ventures ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (c).
ICICI has reported that under the Pro-
gramme for the Advancement of Commercial
Technology (PACT), which is being admipis-
tered by the ICICI, grants vpto 50% of the
Project cost with a ceiling of US § 5 lakb
can be made available for setting vp of
Joint venture projects for development of
technology. The projects which can be
considered for assistance under the scheme
should iavolve development through research
and development of an innovative product
or process which promises tangible direct
benefits for the Indian economy. The
project should be proposed by an Indian
company and US Company
8% & team, with each member
baviog a specified role and capability in  the
development and commercialisation of
technology, The assistance under (he
programme ¢an be availed for any product/
process and no priority sectors have been
indicated for the purpose, except that it
should pot relate to defence/armanent,
surveillance, weather modification or
abortion related equipment and scrvices,

Studies on Pollution in Delhi

4192. SHRI DHARAM PAL SINGH
MALIK :
SHRI PRAKASH CHANDRA :
SHRI M. RAGHUMA REDDY :
SHRI SUBHASH YADAYV :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether studies on land and water
poliution to improve the present status of
environment in the capital are proposed to
be undertaken on the lines of recently
conducted studv on air pollution: and
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(b) the steps being taken in this

| regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI) : (a) and
(b). Studies have been made on water and
land pollution. The steps taken include fhe
following :

(i) Water quality monitoring stations
have been set up by the Central
Pollgtion Control Board at
different stretches of river Yamuna;
and

(ii) A scheme on waste water disposal
on laod bas been taken up.

Of-Shore Ocean Bottom Eleciromageetic
Studies

4193. SHRIDB. PATIL: Will the
PRIME MINISTER be pleased to state :

(a) whether off-shore ocesn botiom
clectromagnetic (OBE) studies have been
started by the Indisn Iostitate of Geo-
magnetism (L1G) to discover oil below the
sea bed; and

(b) if so0, locations where the studies
have started or likely to be started ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND THE MINISTER OF STATE
IN THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SPRI K.R.
NARAYANAN) : (a) No, Sir.

(b) Does not arise.

‘Fl'!l'l ia Pagra Nawada Dalsingh Saral
Braoch of Union Batk of Iadia

4194. SHR! RAM BAHADUR SINGH:
“Will the Minister of FINANCE be pleased
to state ;

(a) whether a fraud was detected in
the Union Bank of India Branch at Pligra
Nawada Dalsingh Sarai in Bibar on 4
March, 1982;

(b) whether a first information report
mnuhwodhrolh!uﬂmu Dalsiogh

L, o « -
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Sarai, Samastipur district on 4 March,
1982;

(¢) if so, the details thereof and  action
taken so far; and

(d) if no action bas been taken, the
reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) Union
Bank of India bas reported that the ex-
Branch Manasger of its Pagra Nawada
1.90
Iakbs from the Bank's Cash safe for de-
positing with State Bank of lndia, Dalsingh
Sarai Branch. However, he deposited only
Rs. 0.70 lakh instead of Rs. 1.90 lakbs,
swindliog th: balance amount of Rs. 120
lakhs,

(b) to (d). The Bank bas reported that
s complaint was lodged with the Dahingh
Sarsl Police Station, Samastipur, on 4.3 82,
The police bhave charge-sheeted the ex-
Branch Manager, Bis nephew and the Head
Cashicr at the Branch at that time for (he
embezziement of Re. ] 20 lakhs, The Bank
bas further reported that both the Branch
Masager and Head Cashier have been
placed under suspension from the Baok's
1ervice.

Income Tax Raids in Gujarat

4195. SHRI RANJITSINGH GAEKWAD :
Will the Mipister of FINANCE be pleased

to state :

(a) the number of income tax raids
conducted in Gujarat during the year 1986;
district-wise; and

(b) the amount unearthed 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : () and (b).
During the year 1986, 668 searches were
conducted i Gujarat which resulied in
scizure of prima facie unaccounted assets
worth Rs. 621.17 lakbs. Doe to large
number of searches, it is not praticable to
give district-wise break-up,
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%
Alr Pollution from Chemicsl Tndustries In
Vadodara

4196. SHRI RANJITSINGH GAEK-
WAD : Will the Minister of ENVIRON.
MENT AND FORESTS be pleased w0
state :

.

(a) whether Government propose to
prevent further expansion of  existing
chemical units or setting up of new chemical-
based units to control farther alr poliation;
and

(b) if so, the details thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARI) : (a) and
(b). According to procedure laid down by
the Government, proposals for expansion of
existing chemical voits or setting up of new
chemical units, are required 0 be cleared
from environment angle includiog air polly.
tion aspects, prior (0 issvance of licence.,

Loans Yo Weaker Sections sader 20 Po’[ﬂ
Programme

4197, DR. CHINTA MOHAN : Wil
the Minmster of FINANCE be pleased to
sate

{a) the total amount of loans given to
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gramme, State-wise and bank-wise and the
amount of recoveries expected achieved;

(b) the total lcans given to small scale
industries, medium and large scale industries
during Sixth Five Year Plan and the
recoveries expected achieved; and

(¢) whether Government have plans to
achieve 100 per cent recoveries and if 5o,
the time-span proposed in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
Reserve Bank of India has reported that
the present data reporting system does not
yield information relating 1o advances for
weaker sections under the 20-Point Pro-
sramme and amount of recoveries expected
against these advances in the manner asked
for. However, latest available statewise
and baok-wise details of outstanding
advances of public sector banks uoder the
20-Poiot Programme as af the end of June
1985 are set out respectively in statement-]
and statement-11 below,

Details of outstanding bank credit to
small, medium and large scale industria)
units s at the end of cach year for the last
six years arc indicated below :

weaker sections under 20-Poiat Pro.
(Rs. in Crores)

As at the end of Small Scale Medium Scale Large Scale
Dy ocmber
1980 388.77 178 42 1324, 47
1981 359.07 T 18.63 1478 84
1982 368,97 225.76 1790.60
1983 728.99 357.97 2014.33
1984 .8 428 58 2330.12
198 1070.67 220,02 2980.24

(¢} The risk of some of the advances
becoming difficult for recovery is lnberent in
the Isnding operations of the banks, "It

may not, therefore, be possible to achieve
100 per cent recovery of banks' advances at
any point of time,



127

Written Answers

Statement-I

MARCH 25, 1987

Stare-wise /dvances under the 20- Point
Programme by Public Scctor Banks*
at the end of June 1985

(Amount in lakhs of Rs.)

Name of State/
Union Territory

Balance
outstanding

I. Northern Region

1, Haryana

2.
3.

1.

10.
11.
12.
13.
14.
i5.

II1.

16.
17.
18.
19.

IV.

20.
21,

LS I = N V R N

Himachal Pradesh

Jammu and
Kashmir

Punjab
Rajasthan

. Chandigarh

. Delhi

North Eastern-Region
. Assam

. Manipur

Meghalaya
Nagaland

Tripura

Arunachal Pradesh
Mizoram

Sikkim

Eastern Region
Bibhar

Orissa

West Bengal

Aundaman and
Nicobar Islands

Cenfral Region
Madhya Pradesh
Uttar Pradesh

16638.45
7686.27
4222.68

26166.33
26073.69
14817 85

3050.66

12448.93
21253

2401.35
519.20
465.67
177.78
373.94
287.83

50076.19
18193.38
24056.27

48,14

54007.65
71058.97

V. Western Region

22.
23.
24,

25.

VI.

26.
27.
28.
29.
30.
31.

*Does not included
United Bank of India,

Gujarat
Maharashtra
Goa, Daman and
Diu

Dadra and Nagar
Raveli

Southern Region

Andhra Pradesh
Karnataka
Kerala

Tamil Nadu

Pondicherry
Lakshadweep

All India

Statement-II
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42349.17
51015.86
84733

26.01

58016.40
46715.25
25147.02
43169.00
2711.57
90.92

603072.29

information from

Bankwise Advances under the 20-Point
Programme by Public Sector
Banks* as at the end of

June 1985

(Amount in lakhs of Rs.)

Name of the Bank Balance
outstanding
2
1. State Bank of India 191021.47
2. S.B. of Bikaner and 12341.15
Jaipur
3. State Bank of 7110.96
Hyderabad
4. State Bank of Indore 4601.63
5. State Bank of Mysore 7395.92
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Will the PRIME MINISTER be pleased

1o -sme :
" 6. Sute Bank of Patiala  12450.52 (a) whether Unit-] of the Narors
Atomic Plant Project is not likely to be
7. State Bank of 4566.14 commissioned in 1988 as planned;
Saurashtra
(b) if so, the reasons of the ofl-repeated
8. State Bank of 4997.49  delays; and
Travancore (c) the steps proposed for the expedis
‘ | ' ' Ia
9 Allasbsbad Bsok 1$766.05 tious commissioning of the plant ?
701 §9 THE MINISTFR OF STATE IN THE
10. Andhra Baok 18 MINISTRY OF SCIENCE AND TECHNO-
, LOGY AND MINISTER OF STATE IN
| 76 ,
11. Bank of Baroda e THE DEPARTMENTS OF OCEAN
) DEVELOPMENT, ATOMIC ENERQGY
| 7605.67 . e
12, Bask of e ' ELECTRONICS AND SPACE (SHRI
1 Banok of Msharashtra §875.92 K.R., NARAYANAN) : (a) to (o).
: ’ Manufacturing problems especially of steam
14 Cavars Bank 39960.07  geoerators which bed cropped up with
regard to the Narora Atomic Power Plant
15. Central Bank of lodia 4456249  have been overcome and unit-1 of the Plant
' is expected to be commissioned in the latter
16 Corporstion Bank 197521 balf of 1988,
17. Dena Bank 14467.67 Wasteland Development Project by
World Bank
| 18 lodian Bisk 10430 90
| 7 4199. SHRI V.S. KRISHNA IYER :
| 19. lodian Overseas Bank 1773707 will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :
20. New Baok of India 3l 4
(a) whether the World Bank has
21 Orieotal Bank of 302873 provided assistance for any project for the
Commerce development of waste land in the country;
. i | a 43501 64
£ RO Raf e Ses ! (b) if so, the States selected where the
23, Punjab and Sind Bank 318398 project will be implemented; and
24. Syndicate Bank 445688 34 {¢) the basis of selection of States ?
25, Union Bank of India 18861.15 THE MINISTER OF STATE IN THE
7 , | MINISTRY OF ENVIRONMENT AND
26, UCO Bank 1336012 EORESTS (SHRI Z.R. ANSARI) : (a) Yes,
27. Vijaya Baok 373192  Sir.  The World Bank bas given assistance
S __ for implementing Social Forestry Projects
which include afforestation/Development of
Total 603072 9 Wastclands,

*Does not include laformetion from
United Bank of India.

(b) The States in which assistance is
being given are: West Bengal, Haryana,
Jammu and Kashmir, Karoatake, Kerala,

Delay in Completion of Narora Atomic - Uttar Pradesh, Gujarat, Rajasthan and

q ~ Power Plant Himacha! Pradesh.
4198. SHRI H.N, NANJE GOWDA : (c) The Social Forestry Projects for
SHRI G.S. BASAYARAJU ; external assistaoce are selected on the basiy
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of fun.dinl capacity of the State, technical
and economic viability, and the likely
benefits from the Project.

* Misappropriatioa by Bank Officials
-l Karnataka

4:0). SHRI VS. KRISHNA IYER:
Will the Minister of FINANCE be pleased
to state :

(a) total amount of misappropriation/
defalcation by nationalised bank officials in
Karpataka duriog 1986; and

(b) action taken against those officials ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
Reserve Bank of India has reported that the
present data reporting system does pot yleld
information in respect of misappropriation/
defalcation by nationalised bank officials in
Karnataka duricg 1986 as its system of
maintaining and compiling statistics aboul
frauds is bank-wise, yecar-wise. However,
information regarding the total number of
cases of frauds perpetrated in Public Sector
Banks in India and the amount involved
therein, irrespective of the dates of
occurrence, as reported by Public Sector
Banks to RBI is given below :

No. of frauds Amount involved

MARCH 25, 1987

1822 Rs. 44 42 crores

et e . e —_— - - - —e — -

The Reserve Bank of India bhas
intimated that the information regarding the
number of delenquent employees against
whom action has been taken for their
involvement in cases of frauds as reported
to it by Public Sector Banks during 1986 s
as given below :

(1) No. of employees convicted 22
on charges of frauds

(2) No. of employees given 449
major/minor penalties
(3) No. of emplogees against 273

whom prosecution is pending
in coyrts

(a5 on 31.12.86)
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(4) No. of employces agaiost 41
whom depsrimental pro-
ceedings are pending

(as on 31.12.86)

Extiection of Mammals, Reptiles
and Amphiblans

4201. SHRI BRAJA MOHAN
MOHANTY : Wil  the Minister of
ENVIRONMENT AND FORESTS be
pleased to state :

(a) whether more than 70 species of
mammals and 17 species of amphibians and
reptiles are facing threat of extinction lo
our country, if so, the dctails thereof;

(b) whether any study has  been
conducted and if s0, the ou'come thereof,
and

(c) the steps taken to protect these
species ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARD : (a)
and (b). Fighiyone species of mammals,
fifieen species of reptiles and three species of
amphibians are regarded as threatened
species from Indis.  This has been recorded
by the Zoologica! Survey of 1-dia in i
publication ““Threatened Animals of India "

(c) A statement is given below

Statement

Main steps token for the proteciion of
threatened species

A number of initiatives bave been taken
in recent years for wildlife comervation in
India. The important measutes are given
below :

(a) A comprebersive legislation called
the wild life (Protection) Act,
1972 bas been enacted to provide
uniform legislation for the protec-
tion of wildlife in the country,
However, this Act is not applicable
10 Jammu and Kashmir which bas
s similar Act called the Jammu and

l&;;:oh Wild life (Protection) Act,
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(b)

(©)

(d)

(©

]

()

(®

The Forest Con:ervation Act,
1980 checks the indiscriminate
diversion to non-forest use of
forests land which arc the main
habitat of wildlife in the country.

The network of protected areas in
the country has been expanded to
include 60 National Parks and
258 Sanctuaries. It covers about 4
per cent of total land area and
about 15 per cent of the forest
area of the country.

Special projects like Project Tiger
and Crocodile Project, have been
launched to savé the eandangered
species and these have proved
successful.

Trade and commesce as well as
import and export cf wild animals,
birds, plants and their derivatives
are strictly controlled.

Centrally sponsored schemes have
been luunched to aid the develop-
ment of National Parks and
sanctuaries (iociuding Tiger
Reserves), aad zoos to prombte
conservation  awareness captive
breeding  and  education. New
schemes have been started during
Vil five year plan period for
contcol of poaching of  wild
animals and captive breeding of
endangcred species.

‘A national levsl institute called

the Wildlife Institute of India bas
been _established for providing
training in wildlife management,
wildlife education and research.

India is a signatory to five
important international and
bilateral conventions. They are the
Convention on ldternational Trade
in Endangered species of Wild
Fauna and Flora (CITES), Wet-
lands, Whaling, Migratory Species
and with USSR on Migratory
Birds.

The National Wildlife Action Plan
has been adopted which provides
the framework of strategy as well

CHAITRA 4, 1909 (SAKA)
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as of programmes and projects, for
wildlife conservation in future. Its
main components are :

Establishment of a representative
network of protected areas,

Management of protected areas and
habitat restoration,

Wildlife protection in multi-use
areas,

Rehabilitation of endangered -and
threatened species.

Captive breeding prngramme,

Wildlife education and ioterpreta-
tion,

Research and monitoring,

Domestic legisiation and interna-
tional conventions,

National conservation strategy,

Collaboration with  voluntary
bodies/non~g0vernmental organisa-
tions.

While action has been initiated on most
of the components of the Action Plan, more
notable steps taken are given below :

A survey of all National Parks and
sanctuaries and other areas deserv-

.ing protection status has been

taken up with a view to strengthen
and enlarge the npetwork of
protected arcas in the country.
Guidelines for the preparation of
mansgement plans ‘of 4 wildlife
reserves have been drawn.up and
circulated to all the States and

~ Union Territories.

Guidelines have been developed
for eliciting people’s support for
wildlife conservation. These have
also been circulated to all the
States and Union Territories.

Review and revision of National
Forest Policy have been taken up
to incorporate substantial concerns
for wildlife conservation.
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Further amendments to the Wild-

life (Protection) Act, 1972 are

under exlmlqatlon.
Captive breeding and rebabilitation

programmes have been launched.

Mode!l interpretation facilities are

being established in some pational

parks and zoos.
Wildlife Institute of India bas

taken wup wildlife trainiog and
research activities in the field of

wildlife,

Utllisation of Funds by States

4202. SHRI K. RAMACHANDRA
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REDDY : Will the Minister of WELFARE
be pleased to state :

(a) the State-wise break of funds
utilsed by the various States/Union
Territories under Tribal Sub-Plan and
Special Component Plan during the 1985-86;
and |

(b) the States that bhave utilised these
funds fully and the States which bhave not
utilised the funds fully ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) aod
(v). loformafion is given in the statement
below.

Statement
(Rs. o Lakhs)
'S,  NameoftbeSite  Tribalwb-Plas  Specisl Compooent plan
No. Fuods Funds  Funds Fuods
Provided Utilised  Provided Utilised
1 2 3 4 3 6
I.“_Audhn Pradesh 400096 3449 26 12064.C0 10563 00
2. Assam 524).82 5003 28 1044 .00 386.00
3. Bibar 2137 41 2321326 6727.00 3621.00
4. Gujarat 9999 66 9262.79 2587.00 249200
5. Haryana -_— — 3033w 911 e
6. Himachal Pradesh 1742.31 1666 32 1949 00 1949.00¢
7. Jand K — - 956 .00 956.00¢
8. Kamtlh’ 518.10 573.81 679).00 6717.00
Kerala 4)8.36 694,95 2958.00 284500
10. Madhys Pradesh 24116.98 23374.50 6332.00 634000
11. Mabarashira 8877.61 10454 .63 4287.00 6232.00
12. Manipur 2866.26 2866.30 142.00 142.00*
13. Orisa 15762.0) 15743,83 3651 00 3885 00*
14, Punjad — - 2187.00 1776,00
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PLANNING be picased to state

(a) whether Government propose (0
introduce area planning as against the exist-
ing concept of departmental planning;

(b) if so, whether it would be initially
introduced  for  bill  states/regions by
coordinating the programmes of various
related departments so0 88 to launch en
integrated planning and  coordinaled
action,

(c) the likely date by which a decision
will be taken in this regard; and

(d) if not, the reasoes for pot sccepting
this changed concept for planning 7

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
SUKH RAM) : (a) to (d). The Goverp-
ment have adopted an area approach for
the development of backwhrd areas in  the
country over suce ssive Five Year Plaos,
There are various Special Area Development
Proerammes like the Drousht Prone Area

REy Written Answers 138
1 2 3 4 5 6
13. ‘li ljl.lt:g.n “6;.96 6676.20 6647 00 6647,00*
16, Sikkim ¢9.40 68 79 46,00 46 &1‘
17. Tripura 2372.05 2591 86 755.00 686.00
18. Tamil Nadu 620,62 61831  12616.00 12616 00*
19. Uttar Pradesh 173.75 13727 1726700 17582.00%
20. West Bengal 3109.05 2956.18 6542.. 0 6541 00*
21. Delbi _ — 1643.00 1583.00
22. Chandigath -_ —_ 198.00 198 00
2. Poodicherry — -— 520.00 478.00
24. Goa, Daman and Diu 35.96 35.95 §3.00 63.00
25. A and N I[slands 369.48 217.78 . — e
.\I;IOVQQOOI'_ 7 )
-
latroduction of Area Planaing Dovelopment Programme, Desert  Develop-
ment Programme, Western Ghats Develop-
420 PROF. NARAIN CHAND  ment Programme, Border Arcas Development
PARASHAR Wil the Minister of  programme, Programme for the Accelerated

Development of the Dacoity Prone Areas of
Uttar  Pradesh, Madhya Pradesh and
Rajasthan  and the programmes for
providing incentives for setting up industries
in the industrially bachkward arcas. Special
Central Assistance is also being provided
for the development of hill arcas and  tribal
Arcas.

Fixation of Physical Targets for
Project Implementation

4204. PROF, CHAND
PARASHAR : Wil the Mipister of
PLANNING be pleased to state ;

NARAIN

(a) whether Government have consi-
dered a yuggestion that for all hill States/
Regions, physical targets rather than ficcal
targets should be set up in respect of
implementation/execution of various pro-
jects; and

(b) if so, the decision taken in
regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHFP

this
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SUKH RAM) : (a) and{b). The size of
the State Plans are determined o0 the basis
of their own resources and the level of
central assistance, admissible to them.
Within the framework of broad natiopal
Objectives and priorities, and coasistent
with the need and resource availability, as
far as feasible, both physical and financial
targets are fixed for various sectors/sub-
sectors/projects in the a!l States and Unioan
Territories including designated hill arcas
and the hill States. '

Reservation of Pablic Issues to Semi-
Urban and Rural Area Investors
4205, SHRIMATI BASAVARAIJE-

SWARI :
SHRI C. MADHAYV REDDI :

Will the Minister of FINANCE be
pleased to state :

(a) whether Government propose (o
reserve a certain proportion of select public
issues of debentur®s and equities solely for
iovestors from semi-urban and rural arcas;

(b) if so, by what time a fina! decision
in this regard is likely to be taken and the
main features of the schemes, and

(c) whether there are any other plans
to attract investments and cosure returos (0
tural arcas ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
There is no such proposal under considera-
tion of the Government at present,

(c) There are various options and
facilities already available for the rural
investors, These are periodically reviewed
to bring about necessary modifications aod
improvemeats.

Accoanting Years for Income Tax
Assessecy

420‘5.‘ SHRI K. PRADHANI : Will the
Mioister of FINANCE be pleased to
slate :

(a) whether Government propose (o

*, bave four accounting years for different
~ ategories of assessees of Income Tax; and

MARCH 25, 1987

140

Written Answers

(b) if so, the details thereof 7

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) No,
Sir.

(b) Does not arise.

Maoufacture of Seb-Standard Elcctronic
Components

4207. SHR] SOMNATH RATH :
SHRI T. BALA GOUD :

Will the PRIME MINISTER be pleased
to state :

(s) number of cases which have ¢ _me to
the notice of Union Government where
people were found manufaciuring sub-
standard TV scts, radio sets and VCRs
during the last three years; and

(b) the number of cases in Delhi wiere
people have been arrested for manufacturning
the above items and sclling them  a»
imported items 7

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TFCHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENITS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI
K. R. NARAYANAN) : (a) No geperal
complaint of such nature has been received
in the Department of Electironics.

(b) Does not arise,
Baak Advaaces to Sick Uaits

4208, SHRI LAKSHMAN MALLICK :
Will the Mioister of FINANCE be pleased
to state :

(a) the break-up of bank advances
made to small-scale sick units and the
names of industrial unita which bave been
provided with a loan exceeding rupees one
crore cach;

(b) whether the amount s0 advaoced is
being recovered; and

(c) f so, the details in this regard,

State-wise 7
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) Reserve
Baok of India (RBI1) has reported that there
were 1,28,674 sick small scale industrial
units with outstanding bank credit of

“Rs, 1182 S8 crores as at the end of June,
1986. There were 637 sick units (including
medium and large) individually enjoying
aggregate bank credit limit of Rs. 1 crores
and above from banking system as at the
end of December, 1985 (latest available).
As per the statutes governing public sector
banks, information relating to the individual
constituents of banks cannot be divulged.

(b) and (c) Rechabilitation packages
drawn up for potentially viable sick units
provide for repayment of loans of banks as
per the repayment schedules drawn therein,
Ffforts are also made by banks to recover
their dues from nop-viable units. Data
reporting system does not yield State-wise
information about the quantum of advances
recovered separately from sick units.

[Translation)
Plants for Masufactere of Morphine
4209 SHRI VIRDHI CHANDER
JAIN - Will the Minister of FINANCE be
pleased 10 stale :
(a) the places in

plants have been set
morphine from opiom,

the country where
up to minulacture

(b) ghether production of opium has
increanted as a result of the setting up of
these planty;

(c) whether a big plant for the purpose
iy going to be sct uwp shortly in  Chittor
district of Rajasthan; and

(d) if so, by what time 7

THE MINISTER OF STATE IN THB
MINISTRY OF FINANCE  (SHRI
JANARDHANA POOJARY) : (a) Morphine,
besides certain other alkaloids, is extracted
from opium in the Government Opium and
A'kdloid Works at Gazipur (U.P) and
Neemuch (M.P).

~ (b) and (c). No, §ir,

CHAITRA 4, 19509 (SAKA)
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(d) Does not arise.

(English)
Development of Space Technologies

4210° SHRI VIRDHI CHANDER JAIN :
Wil the PRIME MINISTER be pleased
to state the progress made in the field of
development of Space technologies {or peace-
ful purpose io the Country ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENITS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K R.
NARAYANAN) : A statement is given
below :

Statement

In pursuance of the primary objective of
Indiesn Spsce Programme which is 10
establish a sc!f-icliant base and bring the
benefits of space techoology to the commoen
man, & well knit, integrated space programme
bas beeen evolved in the following three

phases :

1. Establishment of infrastiuciure srd
development of expertise.

2.  Undertake a series of planned ex-
perimentsl missions in the develeop-
ment of Satellites, lavn'h wvehicles
and srplicetions .of space techno-

3. Operationalise the space services,

Towards this end, over the last few years,
ISRO bhas succes:ful developed a series of
sounding rockets and @ modest capability to
launch satellites upto 150 Kgs., seven experi-
mental application Satellites end 8 demons-
tration of satellite applications to establich
natiopwide services in comm unication, radio
petworking, Meteorological imagirg and
remote sensing of India natural resources,
Out of these, three satellites weighing about
40 Kg each were launched using the indi-
geneously developed Satellite Launch Vehi-
cle-SLV-3. The launch vehicle technology
is forther upgraded through the develop-
ment of the closed*loop guidance system and

strap—on boosters for  the Augmented
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Satellite Launch Vehicle (ASLV) to place a
150 Kg payload in low earth orbit. In
addition, work is in progress to develop the
Polar Satellite Launch Vehicle (PSLV) wath
the capability of placing a 1000 Kg. Remote
Sensing Satellite in 900 Km. sun synchroa-
ous orbit by 1989-90 Advance actions
have been initiated to develop the cryogenic
Liquid Propel land Upper stage for the
realisation of GSLV by 1994 capable of
launching se;ond gentration INSAT class of
satellites. In areas of Satellites and
Satellite Applications, natioawide operationa-
lisation of space services has already begun
thus providing vital baaefits to th: couarry,

Communication ;

While gaining cxperience in sofiware,
Ground System Management and Advance
communication experiments through SITE
Programme using ATS-6 Satellite of NASA
and STEP using Fran:o-German Satellite,
Symphony, parallel efforts were mounted in
late 70's to develop indigenous Geostationary
communication Satellite APPLE, following
the successful launch of Aryabhita and
Bhaskara. APPLE, launched in 1981 was
uied for over two years to carry out advanced
communication experiments enabling the
definition of unique operational INSAT
system. With the successful launch of
INSAT-IB in 198), vital communication
services have been fully operationaliged pro-
viding much berefits to the nation. These
include long distance domestic tele-communi-
cations including Remote Area Commounica-
tion, Radio networking, TV broadcast (o the
entire nation covering over 60 per cent of
the Nation's population, Meteorological
imaging every balf-an-hour each day, auto-
matic areas specific disaster warning system
in cyclone-prone areas. Many new and
innovative services such as Data Networking,
Ruaral Telegraphy to the North- East Region
of 1he country, ecxpansion of TV
to cover over 9 per cent
of the Nation's population and Search and
Rescue mechanism to provide immediate
relief to ships in distress, etc. are being
progressively implemented. INSAT-1B will
be followed by INSAT-IC in 1988 and
INSAT-1D in 1989. Th= second generation
INSAT-I1. being developed indigenously
which are twice ‘as complex and for about
twice the capacity of INSAT system, will
start flowing into the main stream from 1990

onwords,
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Remote Scasiog :

Beginning with aerial Remote Sensing
and experimental Remote Scosing Missions,
using Bhaskara | and 1I, total operational
status in Remote Seosing will be reached
with launch of State-of-Art Remote Sensing »
Satellite IRS-1 in the second half of the
year. Already from the Data obtained and
being obuained from Bhaskara, Landsat and
SPOT Satcllite, many vital remote sensing’
applications have beeo  operationalised.
These incluyde regular prediction of snow
melt which is the maio water resources in
noribern India; defincation of waste land at
village level as a first step towards its recla-
mation; regular monitoring of forest cover
end vegetation; the underground water
poteatial st micro level and mapping of
flood affected ares:, Detection of mioeral
resources, monitocing of major agriculiural
Crops on a regular basis, drought mansgement,
urban studics and regular monitoring of the
Nation's environment are some of the studies
which have already been taken up with appro-
priate user agencies on a time bound miwmion
basis for operational'sation in the coming two
or three years IRS | will be regularly follow-
ed by other similar probably even more
powerful Remote Seonsing satellites. lo the
Ninety's IRS series will be launched using
our own indigeneous launch vehicle PSLV.

An inter-departmental National Natyral
Resources Management System (NNRMS)
has been established with Department of
Space as a noda! agency to co-ordinate and
fully operationalise Remote Semsing Appli-
cations of immediate relevance to the deve-
lopment of the nation such asv «forestry,
ground watcr, minerels, drinking water, soil
mon ‘toring, agriculture, wasteland, mapping
and octan resources.

Space Sclences

* In the area of space sciences, many ex-
periments have been conducted with
balloons and sounding rockets for investiga-
tion in the upper atmosphere and attronomy,
Regular weekly synoptic rocket sodadiogs
are being carried out as & part of the lndian
Middle Atmospheric Programme (IMAP).
Powerful inter-departmental facility - with
MST radar is being set up to provide scien-
tists a powerful tool l0o explore the atmos-
phere a!l the way upto 100 Kms. SROSS 3
s0d 4 Satcllites 10 by launched on ASLY arg
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carmatked lo carry out Astropomic and
Acronomic Investigations.

Space Todustry loterface

Appropriate liokage have been estab-
lished between Space and Industry on ooe
hand and Space and academic institutions
on the other. These include :

(i) Technology transfer from ISRO
to Industries,

(%) Technological  Coosultancy by

ISRO;

Utilisation of technology
potential in lodusiry by ISRO;
and

(i)

(iv) Supply ol goods and services
from lodustry to ISRO.

In sddition to successfully  transferring
over 100 technologies developed by ISRO
to lndustries, ia the present plan, about 50
per cent of the plan allocation is spent in
the lodian Induntry.

Sgmmary .

lo Summing, two Jdecades of Space
work bas already led to the operationalisa-
tion of Space services providing vital ioputs
to the nation in the areas of communi-
cation, Meteology and Remote Scosing of
Natural Resources of the country, A self-
reliant base in rocket techoology, Satellite,
Sutellite and Space Applications bas been
established. Effective interfaces between
academic institutions and Iodustries are
being established to ensure that the growing
demands oo Space services in the pext
decade will be met through iodigenous
efforts  to ensure that the full beoefits of
space technology flows 1o the mainstream
of the nation,

Excavation of Ancient Cities by National
Institute of Oceanography

4211. SHRIMATI MADHUREE
SINGH :

SHR! K. RAMAMURTHY ;
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Will the PRIME MINISTER be pleased
to state :

(a) whether the National Institute of
Oceanography bad wken up projects  for
excavation of submerged ancient cities;

(b) if so, the details thercof;

(c) the places identified by the marine
archaeologists and th¢ amount to be spent
in this regard; and

(d) whether the technology and tools
to be utilised are indigenously developed ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE  AND
TECHNOLOGY AND MINISTER OF
STATE IN THE DEPARTMENITS OF
OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K R. NARAYANAN): (a) Yes,
Sir, the Natioral Institute of Oceanography
is providing base facilities to a DST funded
project on marine archacological studies in
lodian waters.

(b) and (c). 1. The project envisages
excavation of the ancient city of Dwaraka
on Gujarat coast. Gharapuri in the Ele-
phaots Island off Bombay, Kaveripatoam oo
Tamilnadu coast and Kalingavagara on
Andhra coast besides exploration of reco-

very of few shipwrecks.

2. The places partly excavated and docu-
mented are the submerge cities of Dwarakad
and Bet Dwaraka.

3. The amount spent so far is about
Rs. 14.5 lakbs, Amount required for further
excavation during the pext three years is
estimated at Rs. 54 lakbs,

(d) Yes, Sir, the techoology is comple-
tely indigenous; both for shallow water and
deep water target search, excavaticn and
documentation, As regards tools, except
for underwater cameras and sub-bottom
profiler-cum-side  scan sonar, all other
inpstruments/tools are also indigenous.

Nﬂrilnhl Exchange Permit Scheme
4212. SHRI K, RAMAMURTHY ;
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Will the Minister of FINANCE be pleased
to state the details of the new blanket ex-
change permit scheme introduced by the
Reserve Bank of India ?.

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : The
Reserve Bank of India has not introduced

any new blanket exchange permit scheme,

Committee to Identify and Select Irrigation
Projects

4213. SHRI K. RAMAMURTHY :
Will the Miaister of PLANNING be pleased
to state : .

(a) whether the Committee set uvp to
identify and select irrigation projects for
conducting evaluation studies has submitted
its report;

(b) if so, the recommendations made
by the Committee and the action taken
thereoon; and

(c) the names of Siates where the
studies were conducted/will be conducted
during the Seventh Five Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (a) A standing Committee has
been constituted to guide and review the
programme of carrying out post (acto
evaluation studies of irrigation projects,

(b) Duriog the course of working of
this Standing Committee, it was decided to
earmark funds in the Apnual Plan of 87-88
of States for carrying evaluation studies.
Accordingly funds have been earmarked in
the Annual Plan of 87-88 in respect of each

State,

(c) Fvaluation Studies have been carried
out by States of Haryasa, Punjab, Bibar,
Tami! Nadu, Orissa, Rajastban and Tripura
and, by and large, evaluation studies will
pow be carried out during the Seventh Plan
by all the States.

[ Translation)

Afforestation Programme in Uttar
Pradesh

4214, SHRI RAJ KUMAR RAT: Wil

- pnwores,
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the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether Government
give any additional assistance to Uttar
Pradesh as a special incentive for imple-
menting afforestation Programme successfully;
and

propose to

(b) if so, the details therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R ANSARD : (a' No,
Sir,

(b) Question does not arise,
[English)

Value of Carrency Notes lna Circulation

215. SHRI JAGANNATH PATTNAIK :
Will the Minister of FINANCE be pleased
to state |

(a) the total valoe of currency notes in
circulation as at present;

(b) total wvalue of paper potes of
smaller denominations in circulation as  at
present; :

(c) the total npumber of one rupee coins
in circulation as at present;

(d) whether Government peopose to
introduce any other coins of bigher denomi-
nation in the near future; and

(e) if 90, the detdils thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA POOJARY) :

(Figures Rs. in crores)

(s) (i) Total value of bank notes 29,14}
in circulation (ss on
13.3.87)

(i) Totol wvalue of Re |
notes in circulation (as on
26.12.86)

®) () Total value of Re, I
deoominstion pote i

P )

287
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circulation (as on
26,12.86)
(i) Total value of Rs 2 601
denomination note in
circulation  (as on
31.5.895)

(¢) Total number of one rupee coins in
circulation (as on 26,12 86) is 3157 million
pieces.

(d) No, Sir.

(¢) Does not arise.

[Tramalation)
Long Term Policy on Atmosphere

4216 SHRI SHANTI DHARIWAL :
Wil the PRIME MINISTER be pleased to
state

(a) whether Government's stieation bas
been drawn to the prediction made by the
Scicntisty (0 the effect that the tempersture
of carth will rise by YO'C after sixty years
and the atmosphere will become hot giving
rnse (0 a oumber of bazards;

(b) if so, whether Government  propose
to formulated a long term policy in  this
regard, and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN  DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K.R. NARAYANAN): (a) Yes,
Sir. A rise of about 3°C in global tempera-

CHAITRA 4, 1909 (SAK4)

Written Answers 150
tare has been predicted by studies in deve-

loped countries. However, accuracy of
such predictions is yct to be established.

(b) and (c). An increase of about 3 C
in global surface temperature could increase
rainfall by about 7 to 10 per cent on an
average over the globe, Thisis pot likely
pose any hazards for India and no paru-
cular long term policy decision is called for
at the present juncture.

Deposits of Commercial Banks

4217. SHRI SHANTI DHARIWAL :
Will the Minister of FINANCE be plcased
to state :

(a) bank-wise details of the deposits
secured by the commercial banks of the
country by 31 December, 1986; and

(b) the percentage incrcase in the
deposiis secured this ycar as compared to
those secured duning the last five years ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a)
According to Rescrve Bank of India’s pro-
visional data aggregate deposits of all
Scheduled Commercial Banks  (excluding
Regional Rurul Banks’) as on the last Friday
of December 1981, December 1982, Decem-
ber 1983, December 1984, December 1985
and December 1986 were Rs. 4379374
crores, Rs. $1577.74 crores, Rs. €60%39.76
crores, Rs. 70769 12 crores, Rs., 84201.13
crores and Rs. 100710.79 crores respectively.

(b) The percentage increase in  the
deposits secured (his year as compared 10
those secured during the last Five ycars as
on the last Friday of moath of December is
indicated below :

(Per Cent)
e - 7 e o | N
1982 1983 1984 1985 1986
Percentage increase +11.M 4-17.38

.

+169 1898 +19.61
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Increase in Service Chargn by Nationalised
Banks

4218. SHRI SYED SHAHABUDDIN :
Will the Minister of FINANCE be plecased
to state :

charges of the
than those of

(a) whetbher service
private banks are lower
nationalised banks;

(b) if so, details thereof;

(c) whether the increase im  service
charges of nationalised banks were approved
by Government; and

(d) if so, the rationale thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b)
The service charges are prescribed by the
individua! banks themselves. While infor-
mation relatiog to the service charges of
private sactor banks is not readily available
with th: Reserve Bank of lngia (RBI), it is
possible that these vary from baok (0
baok.

A uniform schedule of
service charges has becen adopted by ecach
pationalised baok. Approval of the
Government/RBI is not required for the
same. The revision in the service charges
has beca cffected by the pationalised banks
with a view to cover at least partially the
costs incurred by them in rendering such
services (o the customers. The revised
charges are related to cost inputs of the
banks in relation to specific services,

(c) and (d).

Loans vader SEEUY,

4219, SHRI SYED SHAHABUDDIN :
Will the Minister of FINANCE be pleased
to state :

(a) the State-wise target of number of

persons proposed to be given loans under
the Seif Employment to Educated Upem-

ployed Youth Scheme during 1986-87;

(b) the target amount of loan earmarked
for each State; and K

~ MARCH 25, 1987
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(c) whether the banks propose to
develop a reporting system on monitoring
repayment of such loans ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE  (SHRI
JANARDHANA POOJARY): (a) The
physical targets allocated to each State/Union
Territory Government under the Scheme for
providiog Self-Employment to the Educated
Unemployed Youths (SEEUY) during the
year 1986-87, is given in the statement
given below,

(b) Under the scheme ocly pbysical
targets for the States/Union Territoties are
stipulated and no targets for the amount of
loan are carmarked. The actual wutilisation
of loan will depend upon the requirements
of the activity to be taken up by the
borrower subject to the overall ceiliog
amount of loan prescribed under the
scheme.

(c) Banks are required to monitor the
end-use of funds lent and its repayment in
respect of all lorns gramted by them. It
will not be feasible to monitor the repay-
ment of loans under various diffcrent pro-

grammes separsiely.

Statement

Siate/Union Territory.wise target s during
1936-87 for providing Se [-Employmen:
to Elucated Unemplo yed Youth

Name of the State/

Targets for
Union Territories 1986-87
1 2

1. Aodhra Pradesh 17300
2. Assam 6200
7. Bibar 29600
4, Gujarat 107.0
5. Haryana 4600
6. Himachal Pradesh 1600
7. Jammu and Kashmir 1400
8. Karnataka 12400
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- ' softwares have pointed out some difficulties

o 2 faced by them;
9. Kerala 20000 (b) if so, details thereof and Govern-
ment's reaction thereon;
10. Madhys Pradesh 17600 ’
(c) whether Government propose to
11. Maharashtra 15500  set up any software development - ency;
and
12. Manipur 1500
(d) if so, details thereof ?
13. Meghalaya 300 | |
) THE MINISTER OF STATE IN THE
14, Nagaland 200 MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
15. Orissa 9300 THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
16 Punjab 1 5000 ELECTRONICS AND SPACE (SHRI
. KR NARAYANAN) : (a) and (b). The
17. Rajasthan 10300 exporters of electronics sofiware have shown
coocern for the followiog :
18. Sikkim 100
1. Marketing of computer sofltware;
19. Tamiloadu 18100
) 2. Non-availability of software
0. Tripura $00 tools:
21, Uttar Pradesh 31300 3 Delay in processing the licence
, \ Goverament bave recently anpounced a
n. 'A 'odllmm oad N e policy, on ‘Computer Software  Export,
' Software Development and Training.'
24. Arunachal Pradesh 100

With the anpouncement of new sofiware
25, Chandigarh 500 policy, the Department of Electronics bave
taken the following steps :

26. Dadra and Nagar Haveli 100 | '
1. A provision of 30% [foreign
27. Goa, Daman and Diu 150 exchange of the net FE carned by
the exporiers is available for
28, Mizoram 250 “  marketing activitics.
29. Poundicherry 450 2. Software bas been allowed to be
i ) imported on OGL for actual
user,
Total Targets 2,50,000
’ e 3. loter-Ministrial Standing Commit-
Development of Software Agency tee (IMSC) in Department of

Electronics is functioning as an
- ~ 9 . . effective  instrument for single
42:0, SHRI C, JANGA !.BDDY : wi clea for all the cases
DR. A K. PATEL : ndow Ta8os
: relating to software export.
Wil the PRIME MINISTER be pleased :
{0 state : (c) and (d). Department of Electronics
hive established a Software Development
(a) whether the exporters of electronic  Ageocy to promote the integrated growth of
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the software industry for domnﬂe as well
as export markets.

International Workshop on Agro-
foresty for Rural Needs

422]1. SHRI MOHANBHAI PATEL :
SHRI AMARSINH RATHAWA :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether an International Workshop
on Agro-forestry for rural peeds was beld
recently in New Delhi;

(b) if so, the details of suggestions
made at the Workshop for the development
of Agro-forestry in the country and parti-
cular'y in rural and tribal areas; and

(c) the steps taken by Government to
implement these suggestions for providing
fuelwood and fodder to rural population ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI1 Z R ANSARI) :(a) Yes,
Sir. The Indian Society of Tree Scientisty
held an International Workshop on Agro-
forestry for rural needs from February
22-24, 87 at Vigyan Bbavan, New Delhi.

(b) and (c). The organisers have pot
sent the proceedings or recommendations of
the workshop as yet.

(Translation)

Clearance of Metorable Rn“ in Almora
District of U.P.

4222. SHRI HARISH RAWAT : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether necessary approval has been
accorded to the construction of Kathpudia
Chhina-Seraghat motor road in Almora
district, Uttar Pradesh;

(b) if so, when and the details thereof;
and
(c) if not, the reasons thetefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
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FORESTS (SHRI Z.R. ANSARI) : (a) No,
Sir.

(b) Does not arise.

(c) Violation of the provisions of the
Forest (Conservation) Act, 1980 has
o¢curred in this case.

Afferestation Programme ia U P,

4223 SHRI HARISH RAWAT : Wil
the Minister of ENVIRONMENT AND
FORESTS be pleased to state

(a) the total area of fallow land in
Uttar Pradesh where there s no forest
cover;

" (b) whether any affurestation  pro-
gramme has been chalked out for these
areas, and

(c) if s0, the percentage of fallow land
where trees will be planted each year and
the amount allocated for the purpoe ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHR! ZR. ANSARI) : (»)
Accordiog to the estimates of the Waste-
lands in India given in the publcation of
the year 1984 of tbe Socicty of Promotion
of Wastelands Development the fallow land
(excluding current fallow) in  Uttar Pradesh
is 6 07 lakh ba.

(b) and (c). There is no specific pro-
gramme of aforestation of Fallow Lands,
However, farm forestry compoocent in
Social Forestry and programmes under
NREP and RLEGP awilst farmers o
afforestation of fallow lands.

Achievement snder 20-Polat Programme
by U.P,

4224. SHRI HARISH RAWAT : will
the Minister of PROGRAMME IMPLE.-
MENTATION be pleased to state the
achievement made by Uwrar Pradesh in
respect of implementation of each point of
the 20-Point Programme during 1986.87 7

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
A statement showing the performaoce of
Uttar Pradbesh io the implemeatation of
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Points/Tiems under the 20-Point Programme Progress Report is given below. Informa-
duriog 11 months of 1986-87 (April, 86 to  tion in respect of remaining items will be
Februaty, 87) reported in the _Monlhly available only after the close cf the year.

Statement
Performance of Uttar Pradesh in T .P.P, during 1986-87

= - — - e —

Points Units 1986-87 April 86 to Feb. 87

Anpusl Taiget  Achieve-  %age
Target ment
" JALRDP.od  Thousaods  399.0 3525 3470 o8
JR.D.P, new ~do- 213.0 205 8 2070 101
38 NR.EP. Lakh 382.0 301.1 404.0 122
3C R.L.LEGP. -do- 390.0 3180 409 € 121
4 Sarplus land Acres 2000 1753 4111 23§
6 Bonded Labour Nos. 4000 a7 3238 94
TA SC. Welfare Thousands 1000 212.0 263.6 134
78 S.T Welfare -do- 32 29 29 100
§ Drinking Wa'er Nos. 5515 4816 9688 201
Supply to
villages
9A House S tes Thousands 30.0 453 81.2 179
98 Coastruction -do- 238 26.1 2913 112
Assistance
10A Slum Popula- -do- 162.0 146.9 202.7 138
tion Covered
108 FWS Houses -do- 240 20.8 18.7 %
1A Villages Nos, 3610 3020 2837 94
Electrified ‘
11B Pumpsets Thousands 30.0 25.7 20.3 79
Eoergisation
12A Tree Plantation Lakh 4500.0 4135.0 4865.0 112
128 Bio-gas Plants Nos. 20,000 16,000 19,732 123
13 Sterlisation . Thousands 65.00 574.2 574.6 100 06
14A PH.C. Nos, 500 367 Nil Nil
14B Sub-Centres Nos. 1500 1100 Nil Nil
15 1C.D.S Blocks Nos, reg 23 24 96
17 Fair Price Shops  Nos. 4000 2667 3904 146
I8  Small Scale Thousands 18.0 ‘ 12,0 178 148

Units set-up , .

e t—
. g » 4
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Opening of New Branches d Reglonal
Rural Banks

4225. SHRI HARISH RAWAT : win
the Minister of FINANCE be pleased to
state :

(a) whether the various regional rural
banks have finalised the programme of
selecting places for opening of new branches
during the pext two years; and

(b) if so, the names of the places where
branches of Nainital, Almors and Pithoragath
regional rural banks are proposed to be
opened during 1987-88 and 1988-89 ?

THE MINISTER OF STATE IN THE
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required to identify centres on the basis of
criteria laid down in the Policy and bave
them approved in the District Consultative
Committees. Thereaflter the State Govern-
ments are required 10 forward the lists of
identified centres approved by them 1o the
Reserve Bank of India (RBI). RBI bas
allotted 13 centres to Nainital-Almors
Kshetriya  Gramin  Bark for opening
branches in Naipital and Almora Districts
and 22 ceotres to Pithoragarh Kshetriva
Gramio Baok for opening branches in
ﬂﬁb.ovmlh District as per detalls given in
the statement  given  below. Yearwise
targets bave pot been prescrived for opening
branches by the banks. However, RBI has
advised the barks that the opening of
branches should be evenly spread ower the

MINISTRY OF  FINANCE (SHRI . .
JANARDHANA POOJARY) : (a) and (b). g ® Period of the Branch Liceosing
Under the current Branch Licensing 3
Policy for 1985-90, the Lead Banks are
Statement
Names of centres allofied to Nainlat! Almora Kiketriya Gramin Bask and Pithoragah
Kihetriya Gramin Bank

[. Nanital-Almora Kshetriya Gramin Bank

—_—

Name of District

Name of Centres

2

Nainital

e — e E—

1. Patwadangar

2. Jaookat

3. Maldbanchaur

4. Satbunga
5. Nathuakbhan

Almora

6. Chbhina
7. Bhola

8. Kaoarichhio?

9. Hanila
10. Bharari
11. Basaut
12. Machbhotb

13. Kaodbar
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1 2

p——

11. Pithoragarh Kshetriya Gramia Baak
Pithoragarbh 1. Kwit

2. Dhunaghat
3. Pipli

4. Bhagichaura
5. Amodi

6. Sukhidhang
7. Tawaghst
8. Baram

9. Madmanle
10. Chahaj (Duni)
11. Jaurasi

12. Blrdlﬂ.ﬂ
I‘l. Tejam

14. Madkot

15. Bhuwani
16. Digali Chod
17. Chethi

18. Chaudmanya
19. Paleta

20. Guroa

21. Baluwakot
22. Mowani

—

‘ [ English) mining environment set up at Indian School
L of Mines Dhanbad;
Faviroament Studies oa Mi
; wes (b) the functions of National Environ-
4226 SHRIMATI D. K, BHANDAR] :  mental Advisory Committee; and

Will the Minister YNMEN?

F(.)R‘[ ;Ig'am';::dg?:;:g'f“ENT AND (¢) the action taken on the recommen-
P | ¢ dations made by this Committee ?

~ (a) the details of scientific programmes THE MINISTER OF STATE IN THE
drawn up by the Centre for studies in  MINISTRY OF ENVIRONMENT AND
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FORESTS (SHRI Z R. ANSARI) : (a) The
Centre would initiate and coocentrate work
in the following arcas :

(1) Land reclamation with predetermin-
ed landuse pattern.

(2) Water and atmospheric pollution
due to mining activities and their

cootrol strategies.
(3) Safe Disposal of tailings.

' (4 Vegetation and creation of fauna
habitats.

(5) Short and long tgrm Training
Programmes in Environment related
aspects of mining.

(b) The Committee’s term has ended on
151.86. §t bas not been reconstituted. [he
functions of the National Eaviroomental
Advisory Committee were :

(1) To highlight environmental issues
and give advice on tcmed:.al action;

(2) To raise public discussion on
national issues of enviroomental
significance;

(3) To promote public commitment
and participation in enviroomental
programmes; and

(4) To provide feedback on people’s
perception  of national environ-
mental priorities and action plans.

(c) The Commitice met thrice and its
members have given their perception on
environmental issues. There are no specific
recommendations oo which action has to be

taken.

Eovironment Programmes

4227. SHRIMATI D.K. BHANDARI :
Will the Minister of ENVIRONMENT AND

FORESTS be pleased to state :

(a) whether financial contribations have
" been made for implementation of pro-
grammes and projects envisaged by United
Nations Environment Programme, Interpa-
tional Union for Conservstion of Nature
and South Asia Cooperative Eovironment
Programme;
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(b) if so, the names of programmes and
projects chalked out by these Agencies
during 1985-86 and 1986-87 (upto
December, 1986); and

(c) in what way the progranimes and
projects drawn up by UNEP, JUCN and
SACEP during 1985-86 and 1986.87 (upto
December "86) will help the environmental
conditions of country ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHR! Z. R. ANSARD : ‘a) w0
(c). A statement is given below.

Statement

1. lIndia makes financial con'ributions
to the United Nations Environment
Programme (UNEP), Internationa! Usion
for Conservation of Nature (IUCN) and
South  Asia Cooperative Fovironment
Programme (SACEP).

2.1. Following are the annual pro-
grammes/projects taken up by the UNEP :

(i) Eovironmental Assessment (Barth
Watch)

(i) Environmental  Fducation

Training.

and

(iil) Arid and Semi-Arid Lands Fco-
System and Desertification Control.

(iv) Eoviroomental Law,
(v) Natural Disasters.
(vi) Tropical Forest Eco-System,
(vii) Human Scttlements.
(viii) Global Marine Environment.
(ix) Regional Seas,
(x) Wild‘llfe and protected area.

2.2. Following are the programmes/
projects of SACEP :

(i) South Asian Seas Programme.
(i) Enviroomental Education.
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(lii) Declaration on the year of trees Loan Applications received by Natioaalised

for South Asia, 1988,
(iv) Wihﬂ of Mangroves,
(v) Central and lIsland Eco-System.
(vi) Eavironment Impact Assessment.
(vii) Enviroomental Education.
(viil) Desertification,
(ix) lategrated Vector Cootrol.

(x) Mapagement of Natural Resources,

23, Following are the programmes/
projects of JUCN

(i) Conservaticn Planning.

E Jucation Iaformation and

Training.

{1

(i) Ecology.

(iv) Parky and protected areas species
survival.

(v) Artea based conscrvation.

(vi) Bavironmental Laws and Policy.
L]

3. The programmes/projscts drawn up
by these organisations belp the couotry
through exchaoge of iaformation, work-
shops and seminars.

Baoks ia Raigad District

4278. SHRI D.B. PATIL : "Will the
Minister of FINANCE be plcased to state :

(a) the number of applications for loans
under various schemes received by
nationalised banks in Raigad District,
Mabharashira, during 1984-85, 1985-86 and
1986-87 (till January, 1987);

(b) the pumber of  applications
sanctioned, rejected and pending for more
than six months and one year separately;
and

(c) the
applications 7

reasons for rejecting

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (o).
The information Is being collected and will
be laid on the Table of @he House to the
extent possible.

NRIs laovestments

4229. SHRI K. KUNJAMBU : Will
the Minister of FINANCE be pleased to
state the iovestment made by the non-
resident Indians during the past three vears,
State-wise ?

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) The -
investments made by Non-Resident lodians
under various Schemes during the last three
yeArs are :

(Rupees in crores)

As on As on

«  Ason
31.12.84 31.12.85 31.12.86
1. Direct lavestmeot 224.88 s 94172
(Proposals Approved)
2. Portfolio lovestment 46.63 53,03 58.32 (P)
(Actual purchase of Shares/
and Debentures)
3502.87 5027388 7388.92 (P)

3. Bank Depo;iu (Outsllndln7
balances in NRE/FCNR A/cs.)

———

(P)—Provisional.

State-wise data is not compiled at present,
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Loans M'ludln Overseas Bank for
Setting up Industries in
Orlssa

4230. SHRIMATI JAYANTI
PATNAIK : Will the Minister of FINANCE
be pleased to state :

(a) the number of branches of lodian
Overseas Baok opened in Orissa;

(b) whether Indian Overseas Bopk bas
been given Joans to set up industries;

(¢) if so, the amount of loan given ‘.by
Indian Overseas Bank to set up iodustries
in Orissa during the last three years; and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) lodimo
Overseas Bank (IQ#y bas reported that as
on date it has 37 branches lthonio. ]

Orissa.
(b) Yes, Sir.

(c) and (d). The details of outstanding
advances of 10B in respect of Small Scale,
Medium and Large Scale industries in
Orissa duriog the last three years are
indicated below

MARCH 25, 1987

(Rs. in lacs)
Amouot
outstanding
Outstanding at ths 1984 1340.47
end of

«do- 1985 1486.16

«do- IM‘ lSlJ 64
*Note : : Mmu are pfovilioa-l

Openlog of Regional Centres of National
Tostitute of Oceanography

4231. SHRJ RADHAKANTA DIGAL :
Will the PRIME MINISTER be pleased to
state :

(a) whether Governmhent bave any
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proposal to establish more regional centres

of Nailooal lostitute of Oceanography;

(b) if so, whether Government propose
to open one such regional centre in” Orissa;
and

(¢) the pumber of regional centres of
National Iostitute of Oceancgraphy
proposed to be opened in 1987-48 ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC [ENERGY,
ELECTRONICS AND SPACE (SHRI K R.
NARAYANAN) : (s) No, Sir, Government
bave po such proposal at present.

(b) and (c). Do not arise,

Coaservation of Ecological Balance

4232, SHRI HUSSAIN DALWAIL :
Will the Minister of ENVIRONMENT
AND FORESTS be pleased 10 state the
details of steps Goveromenl propose o
take to conserve the covironmental as
well as ecological balaoce in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSAR)) :
Steps adopted by the Government 1o
conserve ard maintain the ecological belance
in the country include :

- Ecologically fragile and b.ologically
rich arcas are being prescived as
pational park, saoctuarics and pro-

posed biosphere reserves.

— 60 pational parks and 298 wildlde
sancfuaries bhave been sot-up for
protection of (hreatened species of
plantsa and animals and theis
habitats, 13  sites have been
identified for designation as “Bio-
sphere  Reserves™ in  which living
resources would be cooserved in
their oatural babitat, Nilgiri Bie-
sphere has been set.up -.ﬂ It

September, 1986.
== Besides protection of forests con-

certed measures have been adopted
for afforestation of degraded laods.
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Programmes in social forestry, farm
forestry, soil conservation and eco-
regenertion have been intensified.

The Forest (Conscrvation) Act, 1980
has been cospcted and it has reduced
the diversion of forest land for non-
forestry purposes. The rate of
diversion of forests for non-forestry
purposes  has been brought
down from 1S5 ‘'akh hectares to
6500 bectares (average) per year.

Guidelives bave been issued to the
Siates and Union  territories for
preparation of working (management)
plans and to strengthen  enfor ement
machinery at the ficld level,

Ageocy /Cootractor  sysiem  has been

climinated io most arcés of the
country.
Depariment-of Environment at the

Centre and 18 States and Union

‘territories  examine major develop-

ment project from  environmental
argle and suggest incorporation of
necessary preventive and mitigative
messures o prevent /reduce  the

g/  orse impacts.

Important wetlands in  the country
have been identified for developing
an olensive cCoOnservation programme.

Wildlife action plan has
been formulated and financial
assistance s being given 10 states
for betier mapagement of Natiooal
Parks, sanctuaries.

Special assistance is  being  provided
to |5 areas selected as  Tiger
rescrves.

Nationsl

Special projects for conservation of
endangered snd threatened species
like Rhino, Soow leopard, White
wioged wood duck, Gharial and
Turtles are being implemented.

Central Pollution Control Board and
their counterparts in the states are
trying to ensure that the air and
water  pollution from the various

CHAITRA 4, 1909 (SAKA)

~been established in
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polluting sources is kept within the

permissible limits,

Out of the 4054 industries of
large and medium scale, 2076 have
installed ¢Muent treatment plants.

Eco-development  Camps, acticn-
oriented eco-development  research
projects and field action projects are
being implemented.

National Avarepess Campaign has
been launched to crcate awarcoess
at all levels through the «ffcris of
voluntary agencies, citizxn groups,
educatiopa! institutions etc,

The

Coverrmert of India has

" suggested to the State governments/

Upion territories 10 coostitute
Envirooment Protection Council to
review the work relating 10 environ-
ment, identiflying arcas  requiring
investigatiop, rescarch apd  restora-
tion in the respective siates/union
territories.

1056 crores

During last four years

scedliogs were distributed for farm
forestry,
Under aerial  scedling programme

52,192 hectares were covered during
the last year,

growers Cooperatives  have
256 villages in

Tree

five states.

Financial assistance is given for
75 voluntary agencies for demons-
tration, block plantation, nursery
raising, distribution and awarcness
raising activities of "the wastclands
development programme.

A comprehensive Eovironment Pro-
tection Act has been c¢nacted and

rules thereunder wire framed for
conservation and  protection  of
environment,

The existing water and air preven
tion and control of pollution Acts
are being amended to enable better
and vigorous implementation.
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~— Qreater emphasis is being given to
increased prodaction of fuel.wood,
fodder and grasses.

Life Insurance Corporation Balldings
in Metro Towans

4233, SHR1 SALEEM 1. SHERVANI :
Will the Minister of FINANCE be pleased
state :

(a) the number of Life Insurance
Corporation buildings in Metro towns with
floor area under occupancy by LIC itself
by its offices, by LIC staff in  service, by
LIC staff aftes retirement and by relaiions
of LIC staff who bave no conneclion with
LIC as tenants; and

(b) the reasons for keeping these
buildings under occupancy by the relations
of the erstwhile LIC staff ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) (a) and
(b). The requisite information is being
collected and will be laid on the Tabie of
the House.

Expansion of Operations by Criadlays
Bank

4234, DR. BL. SHAILESH: Wil
the Minister of FINANCE be pleased to
state :

(a) whether Grindlays Bank is
to expand its area of operation;

tryiog

(b) ifso, in which direction end
whether it would involve opening of more
Branches in the country;

(¢) whether the bank proposes to
launch an ambitious § 15 million capital
fund for non-resident Indians;

(d) if s0, where the fund is likely to
be based; and

(¢) whether it is proposed to be
utilised in India and if so, in what
manner 7

THE MINISTER ON STATE IN THE
MINISTRY OF FINANCE (SHRI

JANARDHANA POOJARY] : (a) to (e).

MARCH 25, 1987
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Reserve Bank of India (RB!) has reported
that Grindlays Bank p.lc. has not sub-
mitted any proposals for opening of
additional branches in India. However,
Griodlays Bank p lc., as part of thelr plan
to expand their merchant banking activities,
bave submitted certain proposals to RBI
which would include formation of subsi-
diaries, creation of Indian investment fund,
etc. RBI bas reported that it has not taken
any fisal decihion oo these proposals.

Schemes for Wellare of Tribals

235, SHRI HARIHAR SOREN:
Will 1be Minister of WELFARE be pleased
1O state ;

(a) whether some new schemes are
proposed to be implemcoted for  the
welfare of the tribals; and

(b) if so, what are those schemes and
the amount earmarked towards implement-
ing those schemes 7

THE DEPUTY MINISTER
MINISTRY OF WELFARE
GIRIDHAR GOMANGO) : ()
TS

{(b) From the year 1986-87 Tribal
Sub-Plan strategy bas beed cxtolded to
cover clusters with 3000 10wls populaticn
and 50% or more tribal concentration
therein and| to trbals outside the spec.tic
project areas. During the year [1986.87
Special Central Asmsistance provided for
this purpose was ks, 3199 ladbhs. Rs
1250 lakhs has been provisionally ecar-
marked to supplement the Swate Plan
efforts in this regard during 1987.58.

IN THE"
(SHRI
Ye,

Guidelines for Ralviog of Euro-Curreecy
Loan by Private Sector Companies

42)6. DR. B. L. SHAILESH : will
the Minister of FINANCE be plessed 10
state:

(x) whether any goidelines have been
laild dows by Goveroment about (he
raising of Eurocurrency loans by private
sector companics if 80, the detalls thereof;

(b) the check, if any exercised over
the proper spending of these loans, the
payment of interest thercon and ity
repayment; and
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(c) the names of the companies which
were permitied to ralse such loans during
the years 1986-87 (upto 1 march, 1987)
the amount of loans involved, the countries

CHAITRA 4, 1909 (SAKA)

from which raised and the projects on
which it is intended to be spent ?

THE MINISTER OF STATE IN THE

MINISTRY OF
JANARDHANA POOJARY)

FINANCE

(SHRI
: (s) Com-

panics io the Private  Scctor are sclectively
permitted (o raise commercial loans abroad

mainly for the import

of Capital Goods.
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(b) Before the permission for raising
foreign currency loan is given to private
companies, the proposals are examined in
the light of various other Government
spprovals accorded to the companies,
Further, the Reserve Bank of India ensures,
inter alia, that the terms of the Govern-
ment sanction are complied with and that
no additional foreign exohapge liability
either express or implied is being assumed
under the acrangement, The Reserve Bank
of India also keeps a watch, through the

The borrowings are pnmiued alter llﬂ‘n. suthorised dealers in fOfﬂ“ll (lchlnit. on

jnto  account, jxrer-alis,

availability of concessional
b.atcral and multilateral

kecping in view

the
exchange requiremeats of the project,

funds from
sources,
the nced to confine the

foreign
the

and

debt service lability within  prudent limits,

Care is a'30 taken, 10 enture

1o the extent

the draw-down and repayment of the loans
and payment of interest and other charges
thereon.

(c) The details t;f foreign currency
loans permitted 10 companies in the private

sector during the period from Ist April, °

practicable, that the loans are not con- 1986 to 1st March, 1987 are given in the
tracted on unfavourable terms and coodi- Statement below.
ttons,
Statement
Name of the Comparies in Private Sector who hod been permjtred 1o raise Euro-
currency Loans during the pertod | 41986 10 | .3 1987
S.  Name of the company Amount of Name of Lender Purpose of
No Loan o Loan
foreign
currency
(in lakhs)

1 2 3 4 b

1. M/s. Asahi India Safety "$2186.00 Asahi Glass Co. Import of
Glass Limited Tokyo . Capital Goods

2 M/s Texas lnstruments  US$ 23.79 Texas  lostru- —do—
(India) Pvt, Ltd. ment Inc. US.A.

1. M/s. South Delbi 161420 M.T.B.L. Leas- Import ~of
Cancer Detettion ing (Hongkong) Sophisticated
Rescarch Institution Co. Ltd. equipments

4. M/s. Tata lron and DM 270.00 State Bank of Import of
Steel Co, India, Singapore Capital

» Goods

'S, M/s, Lion Cancer DM equi- -do- Import of
Detection Ceutre valent to sophisti-
Trust US$ 0.64 cated medical

equipments



175  Written Answers

MARCH 25, 1987

Wiitten Answers 176

6. M/s. Apar Private US$ 9.35 Olivalto  SPA, Import of
Lud. ltaly Capital
Goods
7. M/s. Pasupati Acrylon  US§ 168.07 Shia  Viscoso -do-
8. M/s. Gujarat State $ 095 Citi Bank N.A. -do-
Feruilizer Co. Ltd,
9 * M/s. Lion Club of 1150.89 Mitsubishi Import of
Poona . Corpa, Singa- sophisti-
pore cated medical
equipments
10. M/s. U.P. Glycols Lid.  $8760.00 State Baok of Import of
India Capital
' - Coods
11. M/s Forbes Camphell  US$ 4.31 Industries - do-
and Co. Ltd. Onchi,
Riurite
12, M/s. Hero Honda Sw_Fr 66.50 |
Motors Ltd. US§ 3400 1LFC. (W) 90
13. M/s. Bhaskar USS$ 540 Credit du Noxd, Import of
Graphic and France Printing
Printing Arts Pvt. Machioery
Ltd
14. M/s. Writers and USS$ 5.35 -do- -do-
Publishers Ltd. e
15. M/s. lodian Fine SF 11.42 Heiorice Schmid Import of
Rlank Ltd. AG, Switzer. Capital
land Geods
16. M/s. -do- SF 4.36 ~do- -do-
17. M/s Kuoal Machinery DM 300 Industries Serk -do-
Manufacturers West Germany
. Limited
18. M/s Rishman Shipping  US$ 2.46 KPR Tramo  Import of
Co. Lud, Ceanic Fusheries Fishing
(P) Lud. Trawlers
19. M/s. Cominco Binani DM 8.75 Lurgi Frankfurt Import of
Zinc Limited West Germany Capital Goods
20. M/s. Udyan Marine USS$ 205 M/s. Crusech Impart of
Products (P) Lud. Lid. England Fishing

Trawlers
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I 2 3 _ 4 5
21. M/s, Prashant Poly DM 20.40 M/s.  Ahlagen Import of
Concrete Products Fur  Dosieren Capital
Mischem, W, Goods
Germancy
22. M/s, Kothari Indus- SF 294 Punjab National «do-
trial Corporation Bank
Limited '
21, M/s. Samura Mari- $4127.99 Orlent  Leasing Import of
time Traders Lod. Co., Japan Fishing Vessel
24. M/s. Punjadb Poly- DM 136,12 State Bank of Import of
fibres Ltd. 1ndia Capital Goods
28, M/s. Indian Express FF 412.06 -do- «do-
Newspapers Bombay
(P) Lvd.
26.  M/s. Beanett Coleman £ 15.61 ~do- Import of
Co. LAd. Printing
Machinery
27. M/« Great Atwood USS 12000 Atwood Oceanic Import of
Limitad Ino. U.S.A. Capital
Goods
28, M/s Richimen Silks $4346.%9 Nichiman -do-
1. Corpn. Japan
29. M/s. Thomson Press SF equiva- Hongkong Import of
India Limited lent to and  Shanghai Printing
USS$ 15.5%0 Banking Corpn. machioery
30. M/s. Living Mudia SF equiva- -do- -do-
India (P) Lud. jent to
Us$ 10.%
31, M/s, lndian Chronicle UsSs 2,19 Hong Hua -do-
(P) Limited Machinery
Works Ltd.,
Taiwan
32. M/s. Indian Chronicle USS 4.60 Hongkong and «do-
(P) Limited Shanghai
Baokiog Corpn.
33, M/s. K SK. Fisheries $700.00 Shirazuf  Co, Import of
(P) Limited Ltd, Japan Fishing
Trawlers
4. M/s Accident Care SF9.22  Ehcient Inc. Import of
Unit of Sti Bhuv- US.A. sophisti-
. cated medical

peshwari Nursing Home

equipments
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1 2 3 4 b
35.  M/s. Southern Petro- Us$ 87.50 Samuel  Mon- ~do-
chemical Industrial tague and Co.
Corporation London- Midland
Bank
USS$ s2.50 Sampel Moo-
tague and Co.
36. M/s. Chowgule and US$ 66.00 Brave  Eater- Acquisition
« Co. Lad. prises Japan of second-
hand vessels
37. M/s. Transport Corpn.  US$ equip- Baok of Indis, -do-
of India Ltd. valent to New York,
DKr, 38 69 USA.
38 M/s. Varun Shipping 3120 State Bank of Acquisition
Co. Limited India of wecond-
haod Tanker
39. M/s. The Great Bastern USS$ 8000 LF.C. (W) -do-
Shipping Co. Ltd.
40. M/s. Hede Navigation Us$ 17.% Hamelton -do-
Ltd. Maritime Ltd.
41. M/s. Graphite Vicarb NOK 231,67 NORAD Impoet of
Ltd. Capiml
Goods
42. M/s. Jyoti Sea Foods USS 1232 Export Finance Import of
snd Insurance Fishing
Corpa. Vesscls
Australa
43. M/s. Indian Rayons US$ 3200 LF.C. (W) Import of
Corpo. SF 50.00 Capital Goods
44. M/s. Pb waviwell DM 5.2) Pénpen  Boese -do-
India Ltd. KG West
Germany
45, M/s. Finnpack SF 5.56 Kansallie Inter. -do-
India Ltd. USS 3.68 rational  Bank
(Asia Pacific)
Ltd, Singapore.
16. M/s. Piskars India FIN 32.00 Finish Fund for Lo-
Ltd. Industrial Deve-
lopment Corpao.
47. M/s. Indus Food USS$ equi- Baok of India Import of
Limited valent o Fishing
Rs. 320.00 Trawlers
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48. M/s. lndian News. USS 20.07 State Bank of lmport of
paper Bombay Lud. . India Capital
(WIA) Goods
49. M’s. Cancer loslitute HFL 10.56 Needran Trad- Import of
Madras Us$ 5.50 ing B.V. sophisticated
equipments
0. M/s Surtux Diagnos- $1024.48 Mitsubishi Corpa. -do-
tic Lud. Singapore
$1. M/s. Gujarat Fushion USS 1528 LE.C. (W) Import of
Glass Limited Capital
Goods
§2  M/s. Central Indian DM 7.88 Siemens A.G. Import of
Institute of medical West Germany Medical
Sciences equipments
$3. M/s. Qujarat Narmada DM 574.00 Chase  Maa- Import of
Valley Fertilizers Co. hattan and State Capital
Bank of India Goods
4. M/s. Premier Extrac- $400.00 State Bank of -do-
tien Ltd. SF 4.9 India
15.  M/s. Madras Medical DM 8.12 sum* A.G, Import of
Mission West Germany Medical
equipments
56. M/s. House of Com- £6.45 Copsa WK) Import of
puter sofltware Loadon Capind
System Goods
$7. M/s Champion Cibee SF 1.96 AIBE SA ol
and Co. . Switzerland
8. M/s. Bombay Urologh DM 31.13 Bank of India Rnport of
cal lostitute and Medical
Research Ceotre equipment
Bombay
59. M/s. Titan Waiches ECU 66.56 LE.C. (W) Impost of
L. Capital
. Goods
14560.00,
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Prices of Common Construction Items
followiog Budgetary Relief

4237. SHRI KAMLA PRASAD
SINGH : Will the Minister of FINANCE
be pleased to state:

(a) the items of common consumption

which have become cheaper following

budgetary: reliefs proposed in 1987-88, with
deu_ilr, and

(b) have the benefits started reaching
the common man ?

- MARCH 25, 1987
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) A State-
ment showing list of items of common con-
sumption in respect of which excise duty reliefs
have been provided in the Central Budget
for 1987.88 by direct reduction in the duty
rates or through extension of MODVAT, is
given below, .

(b) Government bas impressed upon the
trade and industry coocerned (o pass on
the reliefs 10 the common man. Initial
reports indicate that prices of somé of these
items osre being reduced by the manu-
facturers.

Statement

Items of common consumer goods which will get reliefs from 1he budget proposals 1987

N R —— DUP—

Products Rate of Exteat of relief
duty before by way of reduc-
budget tioo io duty or

through MODVAT

1 2 3

1, Skimmed milk powder (like Amul 13% %
Milk Powder)
2. Condensed Milk (like Milk Maid) 15% 2%
3. Butter in packs (like Amul Butter, 10% 5. ™%
Vijaya butter, Parag Butter, eic.)
4, Dried vegetables in packs (like 10% %
fruits etc.)
5. Packed fruits (like Pioeapple 10% %
slices, mix fruits etc.) )
6. Refined Oils (Postman, Dalda and Rs. 1500 per Rs. 20 per
other refined oils) ’ tooone toooe
7. Sausages 15% %
8. Glucose 15% 1.9%
9, Dextrose 15% 1.9%
10. Chewing Gum 10% “% .
11. Sugar  coofectionary  (Boiled 10% 1}

sweets)

12. Chocolates (Cadbury, Amul ete.)

10% %
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S —— .

1 2 3
7 »
13. Biscuits 10% average 5%
14, Jams 10% 5%
15. Squashes 10% 5%
16. lnstant Coffee 26% %
17. Sauces/Ketchup 10% 3%
18 Biogas lights 18% 15%
19. Biogas Stoves 15% o 15%
20. Biogas Hot Plates 15% 15%
21. Paper Stationery 12% | 12%
22. Tube lights 20% Rs. 2 per
tube
2). Parts of tube lights 15% 5%
24. Laundry soaps of value between 15% 10%
Rs. 10000 and Rs. 12000 per
tonne )
2. Cheaper Toilet soaps (like Hamam, 13% NO increase
Lux, Rexooa) in duty,
(duty increa-
sed only on
costlier (oilet
soaps)
26. ‘Shoa and Chbappals (Asscssable 10% 10%

1.

3l

3.

value upto Rs. 60 per pair corres-
ponding to a retail price of about
Rs. 100 per pair)

Hand processed cotton fabrics

Polyster wool blended yarn

Syatbetic rags (import duty)
Wool tops
Shoddy woolen fabrics

Plastic materials for tooth Brash

~

Exemption limit raised from 36
laxbs sq. mirs. (o 50 lakhs 0.

mirs.

Rs. 30 per Rs. IS5 per
8q. mrs. 5q. mitr,
80% 30%

Rs. 9.43 per kg. Rs. 9.43 per kg.

Bxempubn limit raised from
Rs. 40 to Rs. 60 per sq. mtr,
[ ]

40% 20%
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1 2 3

33. Plastic materials for Combs 40% 20%

34. Plastic materials for spectacle 40% 20%
frames

35. Plastic materials for detergent and 40% 20%

' textile industry

36. Products made from LDPE (like 100% 25%
plastic bags etc.) (import duty)

37. Products made from PVYC (like Rs. 10500 Rs. 3000
footweat, pipes, wires and cables) per toone per tonne
(import duty)

38. Aluminium carts 15% 15%

39. Drug iotermediates for anti-TB 141.5% 71 5%
drugs (lmport duty)

40. Specified drug intermediates used 141.5% 81.5%

in manufacture of aoti-biotics
sulpha drugs pain killer etc.

41. Papad

42. Smaller Refrigerators-capacity
upto 100 litres

43. Sulabh Sarces

44. Soda ash

45, Attachment imported for cars for
' handicapped

Existing exemption to continue

30%

-

Rangirg from
Rs. 250 10
Rs. 400 per
refrigeratos

Details to be announied

Existing partial exemption o
contipue
188% 188%

Setting up of Office of LIC at Palghat,
Kerala

4238. SHRIV.S. VUAYARAGHAVAN :
Will the Minister of FINANCE be pleased
10 state :

() whether he has received any request
for setting up an office of the Life Insurance
Corporation at Alathur, Palghat in Kerala;
and

.

(b) if so, the reaction of Government
thereto ? '

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA  POOJARY) : (a) No,
Sir.

(b) Does got arise.
Payment of D A. In 1986-87

4239, SHRI V.S. VIJAYARAGHAVAN :
Will the Ministgs 0f FINANCE be pleased
1o state :

(a) the total amount paid to the
employees of the Ceotral Government as
dearness allowance during 1986-87; and
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(b) how much of this amount is
estimated to have come back to Government
as incems tax ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI B.K.
GADHVI): (a) Estimates of Expenditure
on Dearness Allowance for Central Govern-
ment employees so far in 1986-87,

(in crores)

CHAITRA 4, 1909 (S4KA)

Group Group Total
A (Rs) B, C (Rs)
and D
(Rs.)
Central 128.25 174.09 30234
Government :
employees
(including
Defence
Personnel)
Union 4.75 6.45 11.20
- Territories
133.00 180.54 313.54

= SR SR PH T e

*

{b) For purposes of deduction of tax at
source, the dearness allowance is not treated
as a separate item. It forms part of the
income under the bead *Salaries’. However,
income tax realised curipg the period April,
1986 to December, 1986 (as per latest

‘reports available) om account of tax
deducted at source from Union emoluments
i.e. under the head ‘Salaries’ is estimated at
Rs. 15.17 crores provisionally.

Software Publishing House

4241. PROF. NIRMALA KUMARI
SHAKTAWAT Will  the PRIME
MINISTER be pleased to state :

(a) whether a software publishing house
has been set up in Bombay;

(b) if so, benefits likely to accrue there-
from;

(¢) whether Government propose to
establish such houses at other cities also;
and
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(d) if so, details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND 1ECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN) : (a) Yes, Sir.

(b) The total cost of. software consists
of following components :

—I10 to 20% to royalties/software

developer.
—30 to 40% to wholesaler/publisher.
—Remaining to retailers.

As major portion of cost goes to whole-
saler/publisher, there is intrinsic advantage
if such activity is indigenously done,
resulting in saving of foreign exchange.

(c) Government has no such proposal
at present.

(d) Does not arise.

Manufacture of Telecommunication
Equipments

4242. SHRI MOHANBHAI PATEL :
Will the PRIME MINISTER be pleased to
state :

(a) the names of the public sector units
which are manufacturing telecommunication

equipments;

(b) whether any foreign knowhow bas
been obtained for setting up telecommunica-
tion equipment units; if so, the details
thereof;

(c) whether any private sector units
have offered their services® to establish
telecommunication equipment manufacturing
units in private sector in the country; and

(d) if so, the details thereof and the

action taken by Government thercon ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
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DEVELOPMENT, - ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K R.
NARAYANAN) : (a) The pames of the
public sector units engaged in the mapu-
facture of telecommunication equipment are
given in statement I below.

(b) Yes, Sir. The details of the
foreign collaborations are given in statement
11 below.

(c) and (d). A number of private sector
units have applied for licence to establish
units for manufacturing telecommunication

equipment,
A list giving the names of the private
sector units and the products for which

they have been given letters of intent is
given in statement 111 below.

Statement-1

Names of Pubjic Sector Units engaged
in the Manufacture of Telecommunica-
tion Equi pment

1. Indian Telephooe Industries Lid,
Bangalore.

2. lndian Telephooe Industries Ltd.,
Naioi.

3. Indian Telephone Industries Ltd,
Rae Bareli.

4. Indian Telephones Industries Lid,
Palghat.

5. Indian Telephooe Industries Lid.,
Srinagar.

6. Indian Tclephone Industries Lid,
Mankapur.

7. Bharat Electronics Ltd., Baogalore.

8. Bharat Electronics . Lid., Ghazia-
bad.

9. Bharat Electronics Ltd., Kotdwara,

10. Electronics Corporation of Iodia
- Ltd., Hyderabad,

11. Hiodustan
Madras.

Teleprinters  Ld,

MARCH 25, 1987

12. Ceotral Electronics Ltd,,

13

14

13,

16.

17,

19.

.

26.

28,

9.
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Sahiba-
bad.

Instrumentation Ltd,, Kota.

Andrew Yule and
Calcutta,

Gujarat  Communications and
Electronics Ltd., Baroda,

Co. Lud.,

Mabharashtra  Electronics  Dev.
Corporation Ltd., Bombay.

Marine Canmuoinﬁom and
Electronics Ltd,, Visakhapatoam,

Orissa  State  Flectronics Dev,
Corporation Ltd., Bhubaneswar,

A P. Electronics Dev. Corporation
Ltd., Hyderabad.

Tamil Nadu Flectronics Dev.
Corporation Ltd., Madras.

Kerala State FElectronics Dev.
Corporation Lid., Trivandrum.

Goa Telecommunication 1Ltd , Goas,

Karnataka Electronics Develop-
meot Corporation Lid., Bangalore,

Karnstaka Telecom, Lid.,

Bangalore.

Punjab Wireless
Chandigarh,

System L4,

Punjad Communications Lid,
Chandigarh.

Rajasthan State Industrial
Development  Corporaiion Lid.,

haipur,

Rajasthan Communications Lid,
Jaipur.

Himachal Pradesh Electronics Dev.
Corporation Ltd., Simia.

J and K State Industrial Develop-
ment Corporation Lid , Sricagar.

Uptron  Communications and
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32. UP State Electronics Development

Corporation, Lucknow,

poration Ltd., Bhopal.

31. M.P. State Electronics Dev. Cor-

CHAITRA 4, 1909 (SAKA)
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State Electronics Dev,

Corporation Ltd., Patna.

15, West

Statement-I!

Bengal  Electronics  Dev.

Corporation Ltd., Calcutta.

Delails of Foreign Collaborations for the Manufacture of Telecom. Equipmeny

—

S| .No.

10,

11,

12,

13.

Name of the party

Name of the Product

Foreign Collaborater

2
Electronic Corporation of
India Ltd.

Flectronics Corporation of
india Ltd.

Indian Telephone Indus-
tried Ltd.

Gujarat  Comwmunication
and Electronoics Lid.

Indian Telephooe Indus-
trise Ltd.

Punjib Commuoications
Lid. Chandigarh

Punjab wireless systems
L1d Chandigarh

Gujarat  Communications
and Electronics Lid,

Electronics Corporation of
India Ltd.

AP  Electronics Dev.
Corporation L*d.
Punjab Wireless Systems
Lid,, Chandigarh

J and K State Industrial
Dev. Corporation Lud.

Marine Communications
and Electronics Ltd.

3

High Power Amplifier
System

Satellite Earth Station
Antennas

FET Low Noise
Amplifirs
VHF/UHF Multi-
Access Radio Tele-
phooe System
VHF/UHF Multi-
Access Radio Tele-
pbone System

DTL Maux Equipment

HF Transmitters,
Receivers and Trans-
1o civers

Extended Range VHF
Comm . sys,

Microwave Antennas

Analogue Subscriber
Carrier Systems

VHF Transreceivers

Radio Paging Systems

Radio station for
marine  applications
and radio telcphone

e ————

NEC, Japan

NEC, Japan
NBC, Japan

ITALTEL  Miland,
ITALY

Kokusai Flectronics

Granger
USA

Associates,

Harris Corporation,
USA

Genelcom
Canada

L.,

Nera, Norway

Siescor Technologies
Inc.

Repco, USA

Reach Electronics

Inc, USA

1 nternltiomr Marine
Radi




Weitten Answegs 196

195  Written Answers MARCH 25, 1987
1 2 3 4
14. Electronics Corporation of HF Receivers Scientific Radio Sys,
India Ltd. INC. i
15. Electronics Corporation of (1+4) UHF Radio Toshiba, Japan
India Ltd. Link
16. West Bengal Electronics VHF Transreceivers Philips, Holland
Dev, Corporation Ltd. .
17. Uptron Communications Multiple Access tele- Fujitsu, Japan
and Instruments Ltd. com. sys.
18. Uptron Communicatioos Single and multiple Fujitsu, Japan
and Instruments Ltd. Access Telecommunica-
tion system
19. Gujarat Communications Multi Access Radio Italtel Miland
and Electronics Ltd. Telephone
20. lodian Telephone Indus- MARR Kokusai Elect, Japan
tries, Naini
21. Karpataka Electronics 2-way radio comm. Marconi Comm.
Dev. Corporation equip, Systems, UK
22. Tamil Nadu Electronics -do- -do-
Dev. Corporation
23. Rejasthan Communications -do- Pathcom Inc , USA
Ltd.
24. Bihar State Electronics -do- Shinwa Tsvarshink,
"~ Dev. Corporation Ltd. » Japan
25. Mace Ltd , Visakbapatnam -do- -do-
26. Uptron Communications ° 2-way radio commm Bud Avox, Hungary
and Instruments Ltd. equip.
27. Mabharashtra  Electronics -do- BBC Browp
Dev. Corporation Bovery, Switzerland
28. Electronics Corporation of Wireless Communica- Park, Air Elec, USA
India Ltd. tion Equipment
29. Indian Telephone Indus- FDM equipment Ericsson, Sweden
tries Ltd. Bangalore
30. Uptron Epmpunications -do- Ericsson, Swelen
and Instrument Ltd,
31, Punjab Communications Transmultiplexers Granger  Associates,
Lu!..‘l ' USA
32. Indian Telephone Indus- ESS Local CIT-Alcatel, France

tries Ltd,, Mankapur
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33. Indian Telephone Indus- Crossbar Switching BTM, Belgium
tries Ltd. Rae Bamli equipment
34. ECIL, Hyderabad and SPC Telex Exchanges  SIEMENS,  West-
ITI, Bangalore (including Time Divi- Germany
sion Multiplexers)
3%, lIndian Telephone Indus- DTAX CIT-Alcatel, France
tries Ltd. Palghat .
36. Uptron Digital Systems EPABX/EPAX J S, France
Lud.
37. Artel Communications -do- ~Jo-
Ld.
38, West Bengal Electronics -do- -do-
Dev. Corporation
39. Larsen and Toubro Lid, ~do- «do-
40. Usha Computers and Peri- -do- -do-
pherals Ltd.
41. Escorts L1d. -do- do-
42. Blue Star 10d, -do- -do-
4). Unitel Communications -Jo- GTE, Belgium
Ltd.
44, Declion Cables Ltd, ~do- ~do-
45. Northern Digital Exchanges ~do- OKI, Japan
Lud.
46. Tata Industrics Ltd. «do- -do-
47. JK Business Machines . -do-
Ld.
48. Mahindra and Mabindma -do- -do-
L. ’
49. Texton Telecom. Pvt Ltd, Elec. Push Botion SIEMENS, West
Telephones Germany
50. Remington Rand of India -do- -do-
Lad.
51, Crompton Greaves Ltd. -do- ~do-
52. Keltron Telephone Instro- ~do- -do-

meots Ltd.
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53. Telematics Systems Ltd. Eiec. Pash Button SIEMENS, West Germany
Teiephones ®

54. Pulsar Electronics (Pvt.) -do- -do-
Lud.

55. Set  Telecommunications -do- sdo-
Pvt. Ltd.

56. WEBEL Texmaco Ejectro- -do- -do-
nics Ltd.

57. Bharati Telecom. Ltd. -do- -do-

58. Gujarat Communications -do- -do-

. and Electronics Ltd.

59. LAVENIR Telecoms. Ltd. -do- -do-

60. 1TAC India Manufacturiog -do- -do-
Co. Lud.

61. Sri Gopal K. Kejriwal -do- -do-

62. Haryana Telecommunica- -do- -do-
tions Lid.

63. The Priyaraja Enterprises -do- ERICSSON, Sweden

64. Himacha Telephone Indus- «do- «do-
tries Pvt. Ltd.

65. Shree Jaisal Electronics ~do- «do-
and Industries Ltd.

66. Suneel Communications -do- -do-
Pvt. Ltd.

67. Sri Sunil Kharia -do- -do-

68. Rajasthan Telephone -do- -do-
Industries Limited ‘

69. SWEDE (India) Teletro- -do- -do+
nics Ltd.

70. UNITEL Commuaications -do- «doa
Ltd. -

71. Digicom-Systems Pvt. Ltd, Ele. Push Button ERICSSON, Sweden

- Telephones
72, United Telecom. Pvt. Ltd. -do- -do-

73. Punjab Wireless Systems Ltd. -do- ~do-
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74. Fusebase Electronics Lid. Ele. Push Button FACE, ITI, ltaly
Telephones )
75. Binatone Electronics Ltd. -do- -do-
76. Debikay Information -do- -do-
Technology Ltd.
77. Unirex Moulds Pvt. Lud, -do- -do-
78. ITP Telecoms Pvt. Ltd. -do- -do-
79. Sri K. K. Joshi -do- -do-
80. Iodian Telephone Indus- -do- -do-
tries Lad.
81. Electronics Corporation of Facsimile Equipment NEC, Japan
India Lid.
82. Scan-Tel (Pvt.) Lud. ~do- Dial-A-Copy INC,
‘ Canada
£3. Hindustan Teleprinters Electronics teleprin‘ers SAGEM, France

Lid.

Statement.ITI

Liat of Private Sector Units Licenced for the Manufacture of Telecommunication

EQuipment

No.

SI. Name of the private sector vnit

Item of manufacture

———

San Electronics (Pvt.) Ltd.
San Electronics Pvt. Ltd.

Sri K.R. Prabbu

Dr. Lecla Prasad Reddy
Dr. Leela Prasad ‘

BPL systems and projects Ltd.

Cear India Multitronics (Pvt.) Ltd.

Sri Satyavrat Gupta

Telephone Diallers

Telephone Answering
Machine

Telephone Answering and
Recording machine

i o
Light Weight Head Sets

Power Line Protective Reluy
equipment
Push Button Diallers

Key Telephone system
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9. Sris B_.P.K. Sltylmu Rao Mocrowave Equip. Sub-

Assb,

10. Hindustan Brown Bovery Ltd, PLCC equipment

11. Wipro Information Technology Pvt. Ltd. 128 Port EPABX

12. Arlem Breweries Pvt. Ltd. -do-~

13. Best and Crompton Engineering Pvt. Ltd. -do-

14, Digital Telecom Ltd. -do-

15. Continental Devices India Ltd. -do-

16, Arvind Mills Ltd. -do-

17. Delta Hamlio Ltd. -do-

18. Hindustan Brown Bovery Ltd. .do-

19. Debikay Information Techanology Ltd. -do-

20. Rajasthan Telematics India Ltd. -do-

21. Capital Radio Company -do-

22, S8ri KC. Rajaram «d0-

23. Indchem Electronics Ltd, -do-

24. Sujata Telecommunications Lid. -do-

25. Rane Brake Linings Ltd. -do-

26, Auto Controls Pvt. Ltd. -do-

27. Himachal Interlink Technologies Ltd. -do-

28, Burr Brown India Pvt, Ltd. -do-

29. National Radio and Electronics Co. Ltd. -do-

30, Kalindi Rail Nirman (Engg) Ltd. ) -do-

31. Magnavision Blectronics Lid. -do-

32. The Iodian Traosformers Ltd. -do-

33. Radiant Electronics Ltd. ~do-

34. W.S. Insulatiors of Indla Ltd. -do-

35. QGenesis Telecommunications Ltd,
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36. Parimal Polymers Ltd, 28 Port EPABX
37. The Gwalior Rayon Silk Mfg. (WVG) Co. Ltd. -do-

38. Omni Finance and Industries Ltd. -do-

39. Shri Prakash Jaio -do-

40. Cosmo Communications Pvt. Ltd. -do-

4). Pentex Engineering (Pvt.)) Ltd. -do-

42. United Telecom Pvt, Lid. -do-

43). Soper Phone lodia Lid, -do-

41. Essen Telecommunications Pvt. Lid. -do-

45. Artel Communications Ltd. EPABX/EPAX
46. Lanen and Toubro Lid. -do-

47. Usha Computers and Peripherals Ltd. -do-

48. Escorts Lod, -do-

49. Blue Star Ltd, -do-

0 Delton Cables Lad. -do-

$1. Tata Industries Ltd. ‘ -do-

52. JK Business Machines Ltd. -do-

$). Mahindra and Mabindra Ltd. -do-

4. Texton Telecom Pvt. Lid. Elec. Push Button Telephone
5. Remington Rand of India Ltd. -do-

56. Crompton Greaves Ltd. -do-

57. Pulsar Electronics (Pvt.) Ltd. -do-

58. Set Telecommunications Pvt, Ltd, -do-

59. Bharati Telecom. Ltd. ~-do-

60, ITAC India Manufacturing Co. Ltd. ~do-

61. Sri Gopal! K. Kejriwal -do-

62. Haryana Telecommunications Ltd, -do-

63. ' G0

The I‘dnnh?w’rhn
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64. Himachal Telephone Industries Pvt, Ltd. Ele. Push Button Telephone
65. Shree Jaisal Electronics and Industries Ltd, -do-
66. Suneel Communications Pvt. Ltd. -do-
67. Sri Sunil Kharia «d0-
68. Digicom Systems Pvt. Ltd, -do-
69. United Telecom Pvt. Ltd. -do-
70. Fusebase Electronics, Ltd, -do-
71. Binatone Electronics Ltd. -do-
72. Debikay [nformation Techaology Lid. -do-
73. Unisex Moulds Pvt, Ltd. -do-
74. 1TP Telecoms Pvt. Lid. -do-
75. Sri K K. Joshi -do-
76. Belwal Electronics Pvt. Ltd. Facsimile Fquip.
77. Hindustan Brown Dovcfy -do.
78. Mandhari Electronics -do-
79 J.K. Synthetics Pvt. Ltd. -do-
80. Debikay Information Technology Ltd. . -do-
81. Computech International -do-
82. Bee Electronic Machines (Pvt) Ltd. -do-
83. Paxcom Systems Ltd. -dc-
84. Murphy India Ltd. -8o-
85, Scan-Tel (Pvt.) Ltd. Bo-
86. Cear India Multitronics (Pvt.) Ltd. Pay Phooes
87. Sri Rajesh Kumar Pay Phones
88. Sri Bipin Kumar Agarwal -do-
89. Omnitel Industries Ltd. -do-
90. Hindus'an Telecommunications Ltd, Blectronic Teleprinters
91. Cear India Multitronics (Pvt.) Ltd. Pay Phones

"
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C.B.1. Cases

4243. SHRI SYED SHAHABUDDIN :
Will the PRIME MINISTER be pleased to
state :

(a) the number of CBI cases as on 1
January, 1986, the cases taken up by the
CBI during 1986, the cases completed during
1986 and the oumber of cases in band as on
! January, 1987,

(b) the number of prosecutions launched
on the basis of CBI eoquiry during 1986 and
the number of cases carried over from Lhe
preceding years; and

(¢) the pumber of cases decided during
1936 and number of pending cases carried
over to 19877

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGITI) :

(a) (i) Number of cases peading
with CBl for investiga-
tion Inquiry as on

1.1.85: 1194

(i) Number of cases taken up

during 1986 : 130}

(i) Number of cases complet-

cd duting 1986 : 1351

(iv) Number of cases pending

mon ) 187 1144

(b) (i) Number of prosecutions

launched in 1986 : 612

() Number of cases pending

trial carried oves from the

preceding years : 2586

(€) (1) Number of cases decided
by courts during 1986 :

(i) Number of court cases
carried over to 1987 : 2931
Implementation of Integrated Rural
Energy Programme

4244, SHRI K. RAMACHANDRA

07’

CHAITRA 4, 1909 (SAKA)
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REDDY : Will the Minister of PLANNING
be pleased to state :

(a) the States selected for the imple-
mentation of the Integrated Rursl Epergy
Programme (IREP) as a pilot project for
improving the energy consumption in rural

(b) the amount so far spent in each
State under IREP;

(c) whether this

programme will be

‘extended to more States;

(d) if not, the reasons therefor; and

(e) if s0, when md'lhc amount likely to
be spent thereon ?

THE MINISTER OF STATE IN THB
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (a) Nine Stares/Union Territories
were sclected for developing and testing  the
pilot Integrated Rural Energy Planning
Programme in the Sixth Plan period from
1981-85, These were Urtar  Pradesh,
Haryana, Gujarat, Maharashtra, Karnataka,
Himachal Pradesh, Tamil Nadu, Orissa and
Delhi. From the Seventh Plan (1985-86
onwards) the programme is being extended
to all States/Union Territories.

(b) State-wise expenditure incurred so
far (Anticipated upto the end of year 1986-
87, is given in statement-].

{¢) Yes, Sir,
(d) Does not arise.

(¢) The amount likely to be spent based
on the Seventh Plan outlays for all  States/
Upion Territories is given in statement-|1.

Statement.1

State-wire Experditure so far on IREP
(Anticipated upto end of 1986-87)

S. States/Union

Rs. in lakhs
No, Territories
1 2 3
1. Aodhra Pradesh 15.00
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1 2 3 1 2 3
2. Arunachal Pradesh e * Delbl 163.00
”l i | j )
3. 12.00 Goa, Daman and Diu 15 %
30. Lakshadweep 040
4. Bihar —
31. Poondicherry 10 00
5. Gujarat 27 00* - o
6. Haryana 73.00 Central Plan 7 2 7% - 9300
—
7. Himachal Pradesh 74 00 *Does not include expenditure  duriog
1986-87, becabse it is oot available.
8. Jammu and Kashmir $00
, Statement. 11
9. Karnataka S. 00°
Amount likely to be spent on IREP dwing
10. Kerala 25 00 Seventh Plan based on Sevenih Fian
Outlay
11. Madhya Pradesh 35.00 B
12. Maharashtra 151 00 S. A SuluIUnion (Rs. in lakbs)
No. Territories
13. Manipur 8 00 o — ———
1 2 3
14. Mcghalaya 10 00
15, Mizoram 1220 1. Andbra Pradesh 50
16. Nagaland . 2. Arunachal Pradesh S0
17. Orissa 35 00 3. Asam 50
18. Punjab 17.00 4. Bibar 200
19. Rajasthan _ $. Oujarat 240
20 Sikkim 10,00 6. Haryana 100
7. Hi bhal Pr
21, Tamil Nado 118.00 machel Pradesh s
22. Tripura 10 00 8. Jammu and Kashmir 50
, , 9. Karnataka 100
23. Uttar Pradesh 253.00
, 10. Kerala 150
24, West Bengal 25.00
11. Madhya Pradesh
25. Andaman and Nicobar 8.00 | o
Islands 12. Maharashtra 100
26. Chand — ‘ o
igarh 13. Manipur . 3
#7. Dadra and Nagar Haveli 4.08

4. m’. 128
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Ts. Mizoram 20
16. Nagaland ‘20
17. Orissa 150
18. Punjab 90
19. Rajasthan 120
20. Sikkim * s
1. Tamil Nado 500
22, Tripurm o
2%, Uttar Pradesh 600
24, West Bengal 75
25. An.hm'm and Nicobar 20
Islands
26. Chandigarh —
27. Dadra and Nagar Havell 10
28. Delhi 300
29. Goa, Daman and Diu 30
30, Lakshadweep 10
31. Poodicherry 20
Total ' 4185
B. Central Plan 91
[Translation)

Amount for Transport and Communication
Sector to Blhar

4245, SHRI KUNWAR RAM : Wil
the Minister of PLANNING be pleased to
State the amount allocated for develop-
ment of (rapsport and communication
system in Bibar for 1956-87 and 1987-88 1

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) : For the years 1986-87 and 1987-88,
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outlays of Rs. 91 50 crores and Rs. 114 05
crores respectively have been approvaed in
the State Plans of Bihar for the ‘Transport’
sector. There are no outlays in the Siate
Plan for "Communication’, Centre's outlays
for 'Transport aod Communications’ are
determined on an overall basis for the
country and not Statewise.

[ English)
Protecting Forests from lllegal Felling

4246. SHRI T. BALA GOUD : Wil
the Minister of ENVIRONMENT AND
FORESTS be pleased to state

(a) the sicps tuken by Government to
protect the forests from illega! felling due to
tobacco curing operations in East and West
Godaverni districts of Andhra Pradesh;

(b) whether due to cheap price of
firewood, farmers in tribal arcas of West
and East Godavari districts refuse to switch
over 10 coal;

(c) whether Government have received
information oo this misuse of forests by
tobacco farmers in cettain areas of Andbra
Pradesh; and

(d) the steps being taken 10 stop misuse
in Andhra Pradesh, in the interest of pro-
tecting the environment ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR. ANSARD: (a)
The following steps bave been taken by the
Government of Andhra Pradesh 10 prevent
iflegal/sporadic cutting of trees for (obacco

(i) Eocouraging wuwse of coal for
tobacco curing by sctting up of
coal depots in tobacco growing
areas.

(i) Working special fuelwood forest
coupes io the concerned areas to
supply firewood to tobacco culti-
valors,

(iii) Intensive patrolling of forests and'
checking of tobacco barns for the
fuelwood consumed by them.
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(b) Information is being collected and
will be placed on the table of the House.

(c) Yes, Sir. The Government of
India have received some information. The
Government of Andhra Pradesh bhave been
requested to conduct a detailed enqQuiry in
the matter and take steps to regulate the
consumption of fuelwood by the tobacco
farmers by making them fully accountable
for the stocks maiotained/consumed by

(d) The Government of Aodhra Pradesh
have taken steps indicated in reply to part
(a) above.

Central Authority for the Development of
tHimalayan Region

4247. SHRI PM. SAYEED: Wil
the Minister of PLANNING be pleased to
state :

(a) whether Government propose to
constitute a Central Authority for multi-
corner development of the eptire Himalayan
region, including Jammu and Kashmir,
Himachal Pradesh, Sikkim other hilly arecas
of West Bengal and Uttar Pradesh;

(b) if so, the composition of the
authority and the developmeat arcas to
be covered under the guidance of the
Authority; and

(c) the role to be played by the State
Governmeants in the said development ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRISUKH
RAM) : (a) to (c).
tute a Central Authority for coordinated
eco development of the Himalayan region
with the active participation of the concern-
ed State Governments, details of which are
yet to be worked out, is under consideration
of the Planning Commission.

Prevention of Gas Leakage from Mobile
v Vehicles

4248. SHRI HUSSAIN DALWAL :
Will the Minister of ENVIRONMENT
‘AND FORESTS be pleased to state ;

- (a) whether after Bhopal gas leakage
tragedy abundant precautions are being

—

MARCH 15, 1987

A proposal to consti-_
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taken while issuing licence to new - industrics
to avoid pollution, enviroomental and
ecological hazards; and

(b) whether Government propose to
prevent tankers carrying hazardous gas by
road transport (0 avoid any mishap arisiog
out of leakage of gas in transit ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARI) : (a) and
(b). Yes, Sir. '

Exemption of DA from locome Tax

4249. SHRI VS. VIJAYARAGHAVAN :
Will the Minister of FINANCE be pleased
to state ;

(a) whether a proposal was under consi-
deration of the Government to exempt the
dearness allowance paid to the Government
employecs from income tax;

(b) if so, whether it is still under consi-
deration; and

(c) when a final decision is likely to be
taken in this matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI1
JANARDHANA POOJARY) : (a) The
proposal to exempt the dearness allowance
paid to the Government employees from
income-tax was examined by the Goverp-
ment and was pot found acceptable.

(b) and (c). Do not arise.

Iocentive to Industry for Rural
Development

4250, PROF. RAMKRISHNA MORE -
Will the Minister of FINANCE be pieased
to state :

(8) whether Government have made any
review of the working of the rural develop-
ment allowance on income-tax given as in-
ceotive to the industry for rural develop- |
ment in the country;

(b) if so, the cutcome thereof; and

(¢) the reasons for the poor response, if
80y, and the steps contemplated by Govern-
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meot to remove the impedimznts in involv-
ing the industry in the cause of rural deve-
lopment 7

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE' (SHRI
JANARDHANA POOJARY) : (a) Yes, Sir.
A study was conducted by National lostitute
of Public Finapce and Policy, New Delbi.

(b) The conclusion that emerges from
the study is that the incentive provided to
the corporate sector through deduction of
expgnditure  incurred oo aspproved pro-
grammes of ryral development did not evoke
much eothusiasm. The initial response was
lJuke-warm and it became different over
the years. The study indicates that it is
unrealistic to expect that tax payers can be
eaithused 10 undertake philanthropic activie
ties totally unrelated to their business merely
because of some tax relief. This indicates
that tax incentives do not seem to be the
right vehicle for motivating private agencies
cngaged in business activity to take up
philanthropic work on their owa.

(¢) The main reason for the poor res-
ponse and failure to motivate the industry
in the task of rural development is the in-
ability or uowillingness on the part of many
companies to tackle the managerial and
other problems involved in executing the
rural development programime on their own.
Further Sectioa 3% CCA which was inserted
by the Finance Act, 1978 proved more
popular. According to this provision compa-
nies could avail of full deduction of the sum
paid to approved associations and lostitu-
tions which undertook approved rural deve-
lopment programmes, and the companies did
not themselves bave to execute the pro-
grammes. For the present, no legislative
changes in the direct tax laws are being
contemplated with & view to iovolve (he
industry io the cause of rural development
in the country,

Extraction of Sanda! Wood Ol

4251. SHRI V. KRISHNA RAO : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(n) whether it has been suggested that
sandal wood oil can now be extracted from
sandal wood trees at an early stage than at
the usual stage;
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(b) whether any study has been made by
Government or by private bodies in this
regard; and -

(c) if so, the result of such studies ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI ZR. ANSARI) : (a) to
{c). Though no specific suggestion has been
received regarding utilisation of young sandal
wood trees for extraction of sandal wood
oil, research carried out in this fiel] has
shown that the yield of oil from 20-30 year
old sandal trees is only 0.2 to 2 per cent and
its quality is not good. The yield from 30
to SO vear old trees is 2810 S 6 per cent
and the oil obtained from these trees is of
better quality.

Cultivation of Sandal Wood in Karuataka

4252. SHRI V., KRISHNA RAO : Wiil
the Muster of ENVIRONMENT AND
FORESTS be pleased o state :

(a) whether Government propose to
expend the cultivation of sandal wood trees
in the State of Karnataka; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SH.RI Z R. ANSARI) : (a) Yes,
Sir. )

(b) The Government of Karnataka im-
plements the scheme of “Sandal Wood
Regeneration” which envisages raising of
Sandalwood plantation in eight districts of
the State. Sandalwood secdings are also
distributed to farmers under social forestry
schemes. Private growers are given 75% of
the value of the trees (less departmental
extraction charges) as ao incentive for proper.
upkeep and maintenance of the sandalwood
plants. A sandalwood development fund
has been created.

Vacancies of Chief Executives in Public
. Undertakings

4253, SHRI E. AYYAPPU REDDY :
Will the PRIME MINISTER be pleased to
state :

Y
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(a) the number of Board level vacancies
in the public sector units existing on 1|
Januvary, 1987;

(b) the average time taken for filling up
the vacancies;

(c) the average tenure of the Chief Exe-
cutives of public sector units from | January,
1980 to | January, 1987; and

(d) whether there is any expert Com-
mittee Panel for selecting the Chief Execu-
tives in the public sector units ?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI P. CHIDAM-
BARAM): (a) As on 1,1.1987, there were
26 posts of Chief Executives (Level-1) and
49 Functional Director (Level-1I), which
were vacant, excludiog the newly created

posts,

(b) The average time taken for filling up
a full-time Board level post is estimated to
be 12 weeks.

(c) The average tenure of Chief Execu-

tives of public sector units during the period
referred to is estimated to be three years.

(d) Appointments to these fall-time
Board level posts are made by the Govern-
ment on the recommendations of the Public
Enterprises Selection Board.

( English)
12.00 hrs,

PROF. MADHU DANDAVATE
(Rajapur) : With your permission, Sir, |
want to make a submission, When you were
not here yesterday, | had given a notice
under Rule 193 regarding accumulation of
illegal funds outside India and the appoint-
ment by the Finance Ministry of some U.S,
agency. He said that, the matter is under
consideration. Today we have the news
that the former Finance Miaister Shri V.P,
Siogh has written a letter to the Prime
Minister.

'MARCH 124, 1987
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MR. SPEAKER : | cannot take it up
like this,

PROF. MADHU DANDAVATE : That
glves a sharper edge to the problem. Will
you allow a discussion under rule 193 oo
this issue ? Many Members have given
notice.

MR. SPEAKER : I will give a very

sympathetic consideration to it at the
carliest,
PROF. MADHU DANDAVATE : One

more thiog 1| want to bring to your pnolice,
This will be uscful to you. This is Baldwin's
Biography. You will find ino this he has
mentioned that when Baldwin  was  the
Prime Minister of U K., at that time the
qQuestion came wup whether the King's
marriage could be referred to in Parliament.
Attlee raised the qQuestion and Baldwio
replied to that and ultimately the issve was
settled. | am quoting this because we are
follo%ing the precedents of the House of
Commons.

MR. SPEAKER :
1 will consider.

Oaly relevant things

PROF, MADHU DANDAVATE : And
kimdly follow this precedent of Baldwin and
Attlee. Kindly recomsider your ruling.
(Interruptions) They are objecting to Baldwin
and Attlec also.

MR. SPEAKER : | am not objecting.
I am only saying that 1 will go according to
your rules and will coosider it very
sympathetically at the carliest.

PROF. MADHU DANDAVATE :
Consider this precedent also.

MR. SPEAKER : 1 will ‘see. If any-
thing is pertaining to this, | will see it,

SHRI V. SOBHANADREESWARA
RAO (Vijgyawada) : The tobacco growers
in Andhra Pradesh are suffering a lot. We
need your intervention. The issue may be
discusacd here.

MR, SPEAKER : | am taking it up.

SHRI DINESH GOSWAMI (Guwahaui) ;
I bave also given a substantive motion.
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MR. SPEAKER : On what 7
SHRI DINESH GOSWAMI: On the
issue of Fairfax deal,

3
MR. SPEAKER : We will do it.

SHRI DINESH GOSWAMI : Even
allegation have been made that the
documents submitted by the C.B.1....

MR SPFAKER : | bave slready said
it. 1 am already considering it. 1 will get
it discussed oo the floor of the House,

SHR1 S. JAIFAL REDDY (“dhbn‘h-
nagar) : | have also given notice.

PROF. MADHU DANDAVATE :
Consider it before the end of this session.

MR SPEAKER : No, Sir. This week
itsell. Do pot worry., What under the
rules can be allowed will Npllowed. No

problem.

(Inter ruprions)

SHR! INDRAJIT GUPTA (Basirhat) :
Just now it came (0 my notice. That is why,
I am sorry. | could pot give in writing, | am
just mentioning it for your consideration. It
is a serious matier. The misuse of this
National Secunity Act to arrest and detaio

without tnal. .,

MR. SPEAKER : That can Dbe
challcoged.
SHRI INDRAJIT GUPTA: This is

being done. That Act was passed in this
House on the basis of an assurance given...

MR. SPEAKER : No, po. Nothing
dumg,
SHRI  INDRAJIT GUPTA : In

Mirzapur Dustrict, Uttar Pradesh, a trade
union official has been kept for one and »
hall months undet trial and then put under
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MR. SPEAKER : Not allowed.
(Interruptions)*

MR. SPEAKER : Mr. Amal Dat
what is your point ? -

| SHRI AMAL DATTA (Diamond
Harbour) : In the matter of leakage of a
certain letter what has bappened is, the
Prime Minister has stated that the letter bas
not been leaked out from his office.

(Interruptions)*

MR. SPEAKER :
disallowed.

No, Sir. It is

(Interruptions)
[Trandlation)
MR. SPEAKER : What are you doing ?
(Interruptions)®

MR. SPEAKER :
What are you doing ?

What is happeping ?

(Interruptions)*
(Emglish)
MR. SPEAKER : Nothing is going on
record.
| (Interruption,)

MR. SPEAKER : He is not allowed,

1 bave not allowed him.
(/mterruptions)

MR. SPEAKER : He has not said
anything | have not seen anything.

SHRI INDRAIJIT GUPTA : According
to you this matter should not be discussed
by anybody. Why should be make a state-
ment implying that the leakage...

(Interruptions)*

MR. SPFAKFER : 1 bhave not scen

the NS Act. The Home Minister must saythios.
00k into tois and make a statement. 1 have not seen anything like that.
| ' I i .
MR. SPEAKER : No, not allowed. It (Interruptions)
can be challenged. | am not the court. MR, SPEAKER : Not allowed.
. (Interruptions)* (Interruptions)
*Not recorded, |

 —————————E
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[Translation)

MR. SPEAKER : I shall see. 1If 1
have read it | have read it thoroughly. Not
allowed.

(Interruptions)**
(English)

MR. SPEAKFR : [ cannot make
inferences. I do not like inferences to be
made at all. Nothing goes oo record what-
ever they say.

(Interruptions)®®

SHRI S. JAIPAL REDDY : What
about the statement of the Government on
the failure of the ASLV mission 7 Govern-
ment must make a statement.

[Translation)
MR. SPEAKER : Wait, your turn
will come.
(Interruptions)

DR. A K, PATEL (Mchsana) : In
Gujarat the police is resorting to
firing on farmers,

(Interruptions)

MR SPEAKER : You give it and we
shall tske it up under Calling Attention.
You give it in writing and I shall get it
done.

(Interruptions)

MR. SPEAKER : Listen to me. The
question you are raising is being taken up
for discussion in the House. Now we shall
take up discussion on agricultural price
policy and it will be covered in this discus-
sion. After that il necesiary we shall see it.

SHRI C. JANGA REDDY (Hanam-
konda) : Miik and vegetables are not
available in Ahmedabad due to the strike by
the farmers,

(Interruptions)

————

** Not recorded.
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noise ? I am pot able to understand what
you are saying—Milk is not available there ?

(Interruptions)

MR. SPEAKER : You please sit down.

et~ ——

(English)
12.06 brs,

PAPERS LAID ON THE TABLE

s Notification under Customs Act, Asoual

Report etc. of National Baok [for

Agricalture aed Rural Development,

Bombay of Indlan luvestment Ceuntre

for 1985.86 and Conrsolidated Report

of Regional Rural Banks for period
ecding 31.12 85

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA POOJARY) : | beg 10

lay oo the Table—

(1) A copy of Naotification No GS R,
28) (E) (Hindi and English
versions) published in Gazette of
India dated the 13th March, 1987
together with an  explanatory
memorandum regarding exemption
to mica of all varicties other than
mica wxraps and wastes when
exported out of lodia from the
whole of the duty of sustomm
leviable thereon under section 139
of the Customs Act, 1962,

[Placed in Library. Sce No LT-
4056 87)

(2) A copy of the Annual Report
(Hindi and Fioglish versions) of the
National Bank for Agriculture and
Rural Deveclopment, Bombay, for
the year 1985-86 along with
Audited Accounts under sub-
section (5) of seciion 48 of the
National Bank for Agriculture and
Rural Development Act, 1981,
[Placed ia Library. See No. LT.
4057 87 ]

e s T —
— i —
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(3) (i) A copy of the Anowal Report
(Hindi and English versions)
of the Indian Investment
Centre for the year 1985-86
along with Audited Accounts.

(i) A statement (Hindi and
English versions) regarding
Review by the Government
on the working of the lodian
lovestment Centre, for the
year 1985.86,

(Placed in Library. See No
LT-4058 57|

4) A copy of Consolidated Report
(Hindi and English versions) on the
working of Regional Rural Banks

for the year ended the st
December, 1988,

[Placed in Library. See No LT-
4059 '%7)

Detalied Demands for Grants of the
Mipistiy of Science and Technology
for 1987.88 for Department of
Space for 1987-88

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGQGY,
ELECTRONICS AND SPACE (SHRIKR
NARAYANAN): | beg to lay on tbe
Table—

(1) A copy of the Detalled Demands
for Grants (Hindl and English
versions) of the Ministty of
Science and Technology for
J987-88,

[Placed in Libsary. See No. LT-
4060,87 )

(2) A copy of the Detailed Demands
for Grants (Hindi and English
versions) of the Department of
Space for 198788,

[Placed in Library. See No. LT-
4061/87)

Notification under All-ledia Services Act
and Resolution re : acceptance of
certain recommendations of Fourth
Central Pay Commission
re ; Penslovers

CHAITRA 4, 1909 (SAKA)
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MINISTRY OF PERSONNEL, FUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHR1 P.
CHIDAMBARAM) : | begto lay on the
Table—

(1) A copy each of the following
Notifications (Hindi and Fnglish
versicns) under sub-section (2) of
section 3 of the All India Services
Act, 1951 :

(i) The Indian Administrative
Service (Pay) Second Amend-
ment Rules, 1987 published
in Notification No G.S.R.
284 (E) in Gazette of India
dated the 13th Maich, 1987.

(i) The " Indjan Police Service
(Pay) Third Amendment
Rules, 1987 published in
Notification No. GSR. 28§
(E) in Gazette of India dated
the 13th March, 1987,

Indian Forest Service
(Pay) Second Amendment
Rules, 1987 published in
Notification No. G S.R. 286
(E) in Gazette of India dated
the 13th March, 1987.

(Placed im Library. See No.
. L. T-4062/87)

(i) The

(2) A copy of the Resolut'on
No. 2-13-87 PIC (Hindi and
Eoglish versions) published in
Gezette of India dated the 181h
March, 1987 regarding acceptance
of certain recommendations of the
Fourth Centra! Pay Commission by

. the Governmeni relatipg o
pensiopers,
[Placed in Library. See No, LT.
4063 /87

Annual Report of and Revisions on Grih
Kalyan Kendra for 1985 ¥6 and

Statcment re delay in lnying
these papers

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL. -PURIIC
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BIREN SINGH ENGTI) :
on the Table—

m Q)

beg to lay

A copy of the Annual Rcport
(Hindi and English versions)
of the Grih Kalyan Kendra
for the year 1985-86 along
with Audited Accounts.

(i) A statement (Hindi apnd
English .versions) regarding
Review by the Government
on the working of the Grih
Kalyan Kendra for the year
1985-86.

(2) A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at
(1) above.

[Placed in Library. Sece No. LT-
4064/87]

12 07 brs.

PUBLIC ACCOUNTS COMMITIEE

Sixty-sixth Report
{English]

SHRI E. AYYAPU REDDY (Kurnool) :
I beg to present the Sixty-sixth Report
(Hindi and English versions) of the Public
Accounts Committee oa Action taken on
Hundred and Sixty-second Report (Severth
1L.ok Sabha) on Western Railway Construc-
tion ¢f a Metre Gauge Line from Dable to
Singhana.

12 07% hrs,

COMMITTEE ON PUBLIC
UNDERTAKINGS

Seventeenth Report
(English]

SHRI- K. RAMAMURTHY (Krishna-
gar) : | beg to present the Seventeenth
Report (Hirdi and English versions) of the
Committee on Public Undertakings on
Action Taken by Government on the
recommendations contained in thejr Eighth
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Statement re. Launching of 228
Vehicle D-1

Report on Oil and Natural Gas Commission
—Organisational  structure and project
clearance,

12.08 hrs.

STATEMENT RE : LAUNCHING OF
AUGMENTED SATELLITE LAUNCH
VEHICLE D-1 ON 24.3.1987

[ English)]

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF
STATE IN THE .DEPARTMENTS OF °
OCEAN  DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI KR NARAYANAN): The #fist
developmental flight of the Augmented
Satellite Launch Vehicle (ASLV-D 1) wilh
the SROSS-1 Satellite on board took place
from Sriharikota on March 24, 1987. The
lift-off took place at 12.09 hours IST with
the ignition of the two strap-cn boostet
motors. The performance of the vehicle
was normal upto 48.5 seconds when  the
core motor ignition was initiated, The two
strap-on motors also separated at 52.4
seconds as per the design. Preliminery
analyses indicate that the vehicle seems to
have lost control due to a suspected mal-
function of the core-motor resulting in &
termination of the flight after 163 seconds,
Telemetry data was received throughout the
fligbt duration. Data has also been recieved
from the lauoch vebhicle performance moni-
toring pay-loads of the SROSS.1 Satellite,
Detailed analysis of these data is on in
order to identify the exact reasons fer the
failure.

Of the two important new technolegies
incorporated in ASLV, the strap-on booster
technology development has peiformed
quite satisfactorily, Even though the
closed locp guidance system, which opcrates
only from the second stage onwards, could
not be evaluated fully due to the premature
termination of the flight, the ayailable data
upto the termination has clearly demons-
trated satisfactory performance of the inertial
guidance system package.

Further analysis of data will cootinue
to understand the ccmplex reasons of the
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failure in order to incorporate modifications
as necessary for future vehicles. The
progcamme of ASLY Lauaches will continue

as per plans,

SHRI S JAIPAL REDDY (Mahboob-
pagar) : ay | seck a clarification ?
[ Tramslation) "

MR, SPEAKER : If you want a dis-
casslon, you may give a notice later on. A
discussion cannot be held in this manper.

(English)

SHRI! S. JAIPAL REDDY : Could we
seck some clarifications, Sir ?
(Translation)

MR. SPEAKER : If you want a dJis-

cussion, you may give a potike; it cannot be
he!d o this mancer.

——

12 10 hrs.
MATIERS UNDER RULE 377

(E gllh)

(1) Devclopment of tourist places in Bibar
and laclusion of the State in the
tourist itinerary of V.V .1 Ps visiting

India ’

SHRICP. THAKUR (Patoa): Sir,
there was o suggestion to start light and
sound a:rangement depicting the bistory of
anciegt India at Kumbar in Bibhar, the
place where, after excdvation, lot of
material of Maurya period has been found.
This was the place where the capital of Shri
Ashoka the Great was situated. There
were alyvo suggestions (O improve places on
Budhist circuit. Piaces like Ahilya Srhan
Gautam Risni's Ashram and Jai Maogal
Sthan should be developed as good
tourist spots, There were suggestions also
0 make a road by the side of the Ganges
and to develop picnic facilities on that
road at Patna. It appears that so far
nothing has been done in thts direction,
Recently, Princess of Thailand vislmd
various pln.u in Bibar which are impotunl

r
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from the point of view of Budhist religion,
but it has been learnt that Bihar is not
included in the tourist itinerary for the
VViPs coming from abroad. This is possi-
bly decided by the External Affairs Ministry
in copsultation with the Department of
Tourism. | urge the Government te include
Bibar in that list.

[Trans/ation)

(Il) Demand for declaring the current
year a ‘Co-operative year'

SHRI KRISHNA PRATAP S'NGH
(Maharajganj) : Mr. Speaker, Sir, 1 want
to raise the following matter of wurgent
public importance under Rule 377.

Pandit hwlhn.rld Nehru, a great leader
of this country, had recognised co-operative
movement as the basis of economic develop-
ment of the country. The co-operative
movement of course grew during his life
time, but it got a boost during the Prime
Ministership of Shrimati Indira Gandbi.
To-day, this movement has proved a success.
It is playing a uscful role in every field of
human activity in the villages as well as in
cities. The work of loan disbursement in
villages and ‘IFFCO’, the biggest factory of
the couatry in the cities, is running in the
co-operative sector and it is making profit.
42 per cent of the total sale of fertiliser is
being made through the co-operative sector.
The production of sugar in the co«opcmwe
sector is commendable.

A number of points in the 20 Point
Programme of our young Prime Minister
are linked with the ‘to-operative movement,
The Government of Bibar has declared this
year (0 be a co-operative year and the bon.
Chiefl Minister of B:har is preparing
schempes to strengthen all the co-operative
societics.

We demand that the Government may
please declare this year as a co-operative
year. At the same time the co-operatives
may please be brought at par with the
public and the private sector.

(Ili) Need for Setling up an Atomic
Power Plaot at Kaiga ia Karnataka

*SHRI V. KRISHNA RAO (Chikballa-
puf): Sir, a few yecars ago, Kearnataka

ol

e —

‘Ihc opeoch was orhimlly delivered in Kanoada.
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State was producing electricity more than
its requirement. These days, the demand
for electricity bas increased tremendously
and as a result, the cities like Bangalore
and Mysore are suffering from power-cuts
which are for more than twelve hours.
This has severely affected the industries in
the State.

Under these circumstances, it bas
become very essential to set up s huge
project in the State to generate power, The
State Government has requested the Ceatre
to sct up an atomic power plant at ‘Kaiga'
in the North Canara district. The State
has already sanctioned 3,500 acres of land
for this purpose.

At Kaiga, there was only ooe village
and the people of this village have already
been shifted to another place.  All safety
mecasures have-been taken. After comple-
tion, this plaot can geadrate 3 0J0 million
watt electricity. Kali  river hydro-electric
project can serve as the cooling station.

Hence, | request the Centre to go into
the matter s2riously and 10 set up an atomic
power plant at Kaiga.

12 15 brs.
(MR. DEPUTY SPEAKER ia the Chairl

(English)

(iv) Clearance of Projects based on
recommendations of National
Wastelands Development Board

SHRI CHINTAMANI JENA (Bala-
sore) : Under Rule 377, 1 am making a
statement.

The National Wasiclands Development
Board bas recommended, commercial
plantation on Wastelands in the country

log with many other recommandations
for proper and suitable utilisation of Waste-
lands in the country, which if implemented
will not only give a boost 1o our economy
but also would be a great help to keep the
environment of the country in a very good
shape. The recommendation of the Board
mainly aimed, primarily based in encourag-
ing industry to raise captive plantations by
afforesting Wastelands to develop effectivd
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alterpative sources of raw materials, required
by forest based indusiries. Besides, the
industry is also to be encouraged to under-
take plantation on wastelands and to supply
fuel wood and fodder to the rural commu-
nity: Encouragements, to privade industries
to do this, is proposed to be provided by
granting special pcrmission under the forest
and land ust laws, offering coocessional
finance and through other fiscal measurcs.

Eacouraged by the recommendations of
the National Wastelands Board, many
private industries in the country, bave
applied 1o the several Siate Government, 10
lease out such wastelands for commercial
plantations and set up industries based oo
forest products, which if accepted, would
80 8 long way to strength¢n our ecooomy
and preserve envirooment not only in and
around such cooverted wastelands, but also
in the entire country, These proposals of
the State Goveroments have not been

cleared, causing a complete bhalt 1o  this
significant proposition,
I would, therefore, very carnestly

request the Hon'ble Minister for  Eaviron-
ment and Forest to accord clearance 10
these proposals and necessary decision may
be announced on the floor of the House
accepting all the recommendations of the
Nationa! Wasteland Board.

L

(v) Demand for the same Pay Scales to
Pharmacists in Uslen Territories as
have been recommended for Central
Goverament Pbharmacists by the

Feurith Central Pay Commission

DR. A.
Ceotral) :

The pay scales of Upion Territory
Pharmacists and those in Centra! Govern-
ment were one and the same till the Fourth
Central Pay Commission report was
released. The Fourth Central  Pay
Commission missed 10 mesntion in s
report that the Union Territories” Pbarma-
cists will also Jraw the same scale as  that
recommended for the Central Government
Pharmacists although the recruitment rules,
nature of job and qualifications of all the
Pharmacists are the same. In all fairness,
this disparity is un-warranted and aimed

KALANIDHI (Madras
Uoder Rale 377, | am making a
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at diluting the secase of dedication. Al-
though a Diploma io Pharmacy is the
minimum requirement for registration as
Pharmacist and practice the profession of
Pharmacy —ibe involvement of the pro-
fession io the lofty theme of “Health for
all by 2000 AD"™ is well recogoised,
Pharmacists have been given step motherly
treatment by the Fourth Central Pay
Commission both in terms of pay scales
and avenues of promotion o comparison 10
other diploma holders. The Pay Commis-
sion in its report has stated that ““The salary
should dbe sativfaciory enough to retain him
in his job and ecocouraging to seek bis
promotional carrier in bis service; the Pay
scales bave to be such that it may not give
rise 10 a scnse of deprivation or frustration
in the employce on comparing his lot with
hs compeers; the ¢ffort should be o
provide as far as pomible comparable
emoluments  for comparable work™. o
ttds context, ‘the disparity between the
Pharmacists working in Central Goveroment
Depit. and the Union Territories should
pot be there; the pay scales should be one
and the samec. | ecarnestly request the
Ceotral Governmen! to stody this anomaly
and do the peedful 10 wipe out this anomaly
al ap carly Jdate.

( Tranglation)

Fiaascial assistaoce for afforestation
ia hilly reglons of Uttar Pradesh

SHR!I HARISH RAWAT (Almora):
Mr. Deputy Speaker, Sir, almoit everyoone
accepts the importance of inteosive affore-
station and soil conservation in the places
of otigin of the rivers flowing in the gangetic
or Yamuna plaio in order to protect these
arcas from flood havoc, to maiotain the
depth of these rivers and to  protect the
dams from siltation. But the cfforts so far
made 10 mobilise required resources for
these works have been negligible. Nominal
allocation bas been made for this purpose
for the hill arcas of Uttar Pradesh and that
too is being made available by effecting
cuts from the funds carmarked for other
items of work whereas not oply the State
but also the country bencfits more than the
regioa iself from the afforestation of this
area. Neither the State Government nor
the Planning Commission makes specific
allocation by preparing separate schemes for
this purpose in view of its importance,

(vi)
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. Tt is, therefore, nccessary that the
Planning Commission sheuld prepare a
pational scheme for intensive afforestation
and soil-conservation in these arcas and
make funds available from the national ex-
chequer as per its requirement.

[ English)

(vii) Demand for revival of Crop lasurance
Scheme in Rajasthan

SHRI RAM SINGH YADAYV (Alwar) :
Crop lasurance Scheme has been approved
by the Union Government and the State
Governmcnts bave been enjoined upon 1o
implement it. Implementation of Crop
losuranee Scheme is essential and indispens-
able for survival of farmers of our onstion.
The Scheme covers the risk of damage to
the crops by natural calamities, that s,
cold wave, hail storms, pest discase or
drought. 1t is geoerally observed that on
an aversge the crops of the farmers in  our
country once within the span of three years
are damaged by natural calamities.

In the existing conditions in our country
the implementation of Crop lasurance
Scheme is a guarantee for timely economic
belp to the farmers whose crops arc
damaged by natura! calamitics. Government
of Rajasthan introduced the Crop lasurance
Scheme in the State but the Scheme has
been withdrawn this year.

1, therefore, urge upon the Uagion
Goveroment to enjoin upon the Government
of Rajasthan State to revive the Crop
Insurance Scheme in the State immediately.

(Tramslation)

(vili) Demand for fjecreasing financial
 assistance to Bibar for development
of irrigation facilities by taking

lnto account district as a uait

SHRI VIJOY KUMAR YADAY
(Nlhndl); Bibar is the most backward
State in the country in the matter of irri-
pation. Yicld per hectare in this State is
far less than the average yield in the
country. The main reason for this is that
a very negiigible percentage of fertile land
sets irrigation facilities and that too not for
the whole year.
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The Central Ground Water Resource
Board is conducting a survey in Bihar to
sugment its irrigation  resource. ‘nn
Central Government has so far been allo-
cating funds for irrigation putposes treating
the State as a unit. As a result, there has
been total failure in augmenting the irri-
gation resources.

The Government is, thercfore, requested
that on the basis of survey being conducted
by the Ceuntral Ground Water Board for
the purpose of augmenting irrigation [facili-
ties in the districts, the Central Government
may afopt the practice of making adequate
allocation by treating the district as a

uoit in order to increase the irrigation

facilities.

12.23 brs,

DEMANDS FOR GRANTS, 1987-88—
Contd.

MINISTRY OF ENERGY —Contd.
(English]

MR. DEPUTY SPEAKER : We will
now take ltem No B of the List of Busi-

ness.  The hoon, Minister may now reply to
the debate. .

(Translation]

SHRI GIRDHARI LAL VYAS
(Bhilwara) : Please permit me to speak.
I shall speak for one or two mioutes
only.

MR. DEPUTY SPEAKER : It was over
yesterdey,

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : I shall cover all “your
points,

SHRI HARISH RAWAT (Almora):
You are not giving a single penny to the
hydel projects under the N, T.P.C. in Uttar
Pradesh.

[English]

MR. DEPUTY SPEAKER : He is going
10 announce it now.

(Translation)

SHR] GIRDHARI LAL VYAS : Why
do you not give me a chance.

SHRI VASANT SATHE : Please give
bim two minutes on my behall. 1 am pol
anpoyed with you,

SHRI HARISH RAWAT :  He s not
only a Mioister but a doctor also; be will
treat our ailments.

SHRI] VASANT SATHE : You may

gpuk before me.

(Interrupt/ons)

(English)

SHRI VASANT SATHE : Sir, | rcfuse
to speak. Let him speak.

MR. DEPUILY SPEAKER : You
please speak. Sir, this is not the way of
our own colleagues bechaving like ths  with
their senior colleagues. (Jaterruptions)

MR DEPUTY SPEAKER : You starnt

your reply 10 the debate.

THE MINISTER OF ENERGY (SHRI)
VASANT SATHE) : Mr. Deputy-Speaker,
Sir, | am thaokful to all hon. Members who
bave participated o the debate on the
Demands for Granis for Eocrgy.  Sir, very
valuable suggestions have been made and
comments have been made. First, | thaok®
all the Members for the praise that (hey
gave (o the Ministry—Tfor the Depariment
of Coal and the Department of Encrgy for
the good performance. The credit for the
good performance goes entirely to the woik-
ers and to the people who bhave worked
in the field.

Sir, we bave always believed that if
there is team work we cao get excellent
results. It is very opecessary, if we want
to show results in any field, that the feeling
of belonging should exist among the work-
ers and also amoog the officers,  Sir, |
bave always felt (hat if a feeling of part-
nership working together is genciated, there
is po reason why we cannot get good.
resuits. And our people both in coal and
power sector, particularly in the coal sector
we all know that in the past few years



237 DG., 87-88—Min. of
Energy

thirgs were in a very bad shape, but in
the 1ast two years the way our people are
working for the last three years | may say,
you will see that cven in this sector in
spite of all hurdles and difficulties product-
jon has been brought up, productivity has
improved, workers' response and industrial
relationship has been very good and the
number of strikes came down from 700
and odd in 1981-82 to hardly 49 up to
Dscember this year. Yet it is trve and
sadly true, Sir, that for no reason as it
were two groeral stnkes were there, one
brought about in the coal industry and
another in the entire public sector resulting
slso in shortage of production ia coal
sector, and the result has been that we
lost about Rs. 9 crores worth of coal
production. Workers lost nearly Rs. one-
and-a-hall crores of their wages oaly
because for the sake of prestige All India
trade wunioos, particularly our friends on
the Lefiist side gave a cal! for a strike.
| want to take vp that issue first, About
this whole controversy about the pudlc
sector and private sector, | would like to
once again state that we are comeitted to
the philosophy of establishing in this country
a democratic socialist republec. Once we
say that we are commitied to socialism let
u understa~d what is it that we are commit-
ted to. Sir, if we know the principle of
saxcialsm as propagated by Paodit Jawabar-
lal Nehro, the founding father of our
planning, it meant the establishment of a
society free from exploitation of man by
man, & socicty where there will be equal
opportuaitics to all our citizens and where
balanced growth would come about which
will give the eguality of opportunity to all
our ¢itizens, So, this is the basls concept
of socialism. He said very cleatly that we
are not wedded to any doctrinaire concept.
In the Indian context we are wedded t0 the
existence of democratic framework and
within democratic framework we want to
bring about an economy where cqual
opportunity will prevail and a society free
from exploitation would come about. That
was the essence of socialism, For that
purpose, when he thought of mixed eco-
nomy, what was the concept 7 The public
scctor was created because we  thought
that bere wou'!d be a scctor where public
monecy would be invgsted and this public
monev would be used narticularly for oro-
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where the private sector would not have
cither the resouices or the capacity to
invest. Therefore, we would invest nation’s
money, nation's resources, hard-carned
resources collected friom  the poormen.
That public money if it had to be invested
in key sectors like steel, coal, sluminivm,
irrigation and power, ther it was incumbent
on us to ensure that every farthing that
was invested was used properly so that
that investment generated retources. Scme
people unfortunately think that public
seCtor means Nno resource generation need
10 take place. If resources are not gene-
rated, from where will you bring further
investment 7 Even in communist philosophy,
capital formation bas to take place. But
what do they say 7 That capital formation
is in the hands of the State. That is why,
they call that the first stage towards com-
munism is what is called, State capitaliim.
Polstically, it is dictatorship of the proleta-
riat. Economically, it is State capitalism
meaning thereby that the State controls the
capital that is formed. But capital forma-
tion is a must Unfortynately, scme of
us thought that public scctor having a
social objective peed not gepcrate sorplus,
need not bave capital format'on. Rs,
60,000 crores, we have invested and because
of this mistaken understanding by certain
people managirg the public sector and
certain people who all the time thought
that whatever the public sector may do, we
must defend i1, we must support it, we
must g0 on pouring the moncy, the net
result has been that our public sector
instead of generating resources  become
loss making sector.  Nobody has ever said
and robody in his right sense can ever say
that public sector should be wound up, or
that private sector should be encouraged.
Private sector pes se in terms, is a capitalist
sector, meaning thercby that there  the

“motive is exploitation for private gain, for

private interest. That is, capital forma-
tion at apy cost by exploiting others but
for private gain, That is why, we have
been against exploitation by private sector,
That is why, we thought that public sector
will have a commanding beight progressively
in the economy because the motivation
there would not be profiteering.  And then,
we have allowed limited scope to  the
private - sector, in . the end-producing
industry, consumer industrv. esc. But. Sir
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[Shii Vasant Sathe]

said, if we do not run public sector pro-
perly, who is to blame? Can we blame
somebody is else 7 If we allow public money
and at the cost of _public money a new
sector, a contractor sector, then it has gooe
rich from our money and that is where
the blackmoney is generated io the country.
Now is it not time ? It is all nght.

SHRIGS. MISHRA (Seoni) : | am
unable to understand how we lost public

money.

SHRI VASANT SATHE : Through the
" public money which we spend in the public
sector, we gave contracts to others. Those
contractors, at our cost, became rich,

SHRIG.S MISHRA : What about

M:fia?

MR DEPUTY SPEAKER : Tte boo.
Minister is dealing with ooe aspect. You
listen. There are many things. Like
that, )

SHRI VASANT SATHE: Through
the contractors, the new class with which
our friend is well  acquainted, the Mafia
class, that also goes.

SHRI KAMAL NATH (Chhindwara):
You say wcll acquainted, He is himsclf
connected.

SHRI VASANT SATHE
acquainted.

He is well

Look at the seriousness of this In our
country, we have . shown that with a little
discipline, we can bring about improve-
ment. That is epough. This House
must seriously consider this aspect
because you have the responsibility,
this House has the responsibility, if any
economic development of this country has
to come about, it is this 544 people who
are responsible to the country. | want to
plead through you with the House that we
will bring about a little improvement bhere
and there with cosmetic treatment. We have
brought about this, But, will that give
results ?  If you
must sece how best we will bave to grow
and what tremendous leap we will have to
take. In coal,_as Members have pointed

want real growth, you

started its economy aloag with us, goes
to 900 million tonnes of prcduction Afler
all, coal production ‘means more  energy,
If we are stuck up today at 65— althovgh
even 165 is good, we can pat cursclves—
but that much energy will not be produced.
Same is true about steel.  As  far us power
is concerned, evergy one knows that without
power, no agricultural or industural growth
cap come about. The greatest need today

is coergy. How will this cpergy come
about if you do pot bhave the resources
and, for resources, unless there is  besic

growth—that is what | am (yirg to plead
with this House that all this brow -bcating—
there is no magic wand, the planning
Commission or the Ficance Minhiry or you
can go om deficit  financirg, printing
notes— but that will pot bring about growth,
Growth must be in the form of more
production of basic goods. If that bas 10
come about, | plead for a total pew work
culture which will have to be adopted not
only in public sector bat in cvery economic
activity in this country, wherever it may
be and that work culture must ipvolve
result oriented, sccountability - oriented,
approach  Judge every one by the resuln,
Have four-fold tests. One s authority
and the second s, accountability— the
person who s given suthority must be
accouptable for the results.  The third iy
contiruity. Nowhere in the world in any
economy, sccialist, communist or Capita-
list, you find & pheaomenon where tenure
is judged by the age of the man. Nowhere.

Itisa funny country that we are
baviog here. How is age relevant 7 1 age
relevant in Patliament 7 It is not But if

you say that & man who it the OChief
Executive, you must retite him st the sge
of so and so,

SHRIGS, MISHRA : It wa con-
sidered during British time,

SHRI VASANT SATHE : This was

thought by the British Government. You
were 10 be old that you are old enough
and 1o get out. But if you want result,
then you must think in terms of getting
aman as long as he give results be is
with you. The moment be stops giving
results you say :  Good-bye ! That must
be the philosophy. IL we adopt this
philosopby in our economic activities jg
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8 partic' patory work culture. You must
pot treat any one as alien. Right from
tep management to the worker, it is ooe
family, one team. In a demiocratic country,
youcan get work only by a feeling of
belonging. You cannot get it by rod. You
cannot get it by bullet or by gun. The only
way you can get work from our people—and
" they have shown this again aod again—
is by creating this feeling of belonging and
then your workers in the country, your
working class will give you miraculous
results.  We have seen this in the Coal
Sector; we have seen this in Power Sector.
I would plead to create this work culture.
I know this will affect vasted interests.
Many of our trade unions do not want a
work culture, a participatory work culture,
They want only to think in terms of their
Ubnions and the vested interests of their
unions. I plead with them to think of the
good of the workers first and not of the
good of a particular union or a particular
political party, I have shown to you.
When people think.ip terms of political
parties and politicising, see the loss
one day's strike brings about Rs. 9 crores
worth of production loss. Who gains by
that? Thatis why I plead with you to
create a feeling of belonging. .I want direct
participation of thz workers in the manage-
ment—direct.

SHRI AJOY BISWAS (Tripura West) :
BEven in the Board-level also !

SHR! VASANT SATHE :
In the Board-level also.

Everywhere.

SHRI VIJOY KUMAR YADAV
(Natanda) : We support that,

(Interruptions)

SHRI VASANT SATHE :
trying for that,

Sir, we are

MR. DEPUTY SPEAKER :
welcoming your suggestion, He s

opposing.

He is
not

(Interruptions)

VASANT SATHE :
working it out. I have been talking for
the last two years. I have talked with
everyone. We are finding it out. (Interrup-
tions) 1 say this because in the ultimate

SHRI We are
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analysis, we are today having 170 KW
hour per capita. See th: gap. In spite

of the fact, we can be proud. Be proud
of what good things we bhave dore.
We have increased from 1700 MW (o

50000 MW during the last 38 years. The
villages electrified when planning started in
1951—you will be amazesd—were just
3061. 1In 1951, only 3061 villages were
electrified. Today, nearly 4 lakh villages
have been electrified.

SOME HON. MEMBERS Yes,
without power...

SHRI VASANT SATHE: 1 koow
that some of them have not got enough
power. What I am saying is that 4 lakh
villages have been electrified. See the
development.  Hardly, 21,000 pumpsets

were there in 1951, Today, the pumpsets
are 68 lakhs in number.

(Interruptions)

RAO BIRENDRA SINGH (Mahendra-

garh) :  You are giving power for one
hour in 24 hours...
SHRI VASANT SATHE: 1 myself

come to that, Although this is the improve-
ment yet the quality of power—I myself
was saying yesterday, while replying toa
quest'on, that in the rural areas the per
capita availability of power is hardly 40
KW hour per annum. In the whole of the
country, it is 170 as apaingt 7000 in the
developed, countries, on an average. In

some countries like Sweden, Canada and
USA, it is more than 8,000 or 10,000.
How far do we have to go if we want
excellence, if we want balanced growth of
our whole country ? Please imagine. To
give so much power which is the basis of
growth, particularly to rural areas, how

much development will weneed? Even
to double the present ipstalled capacity, so
that instead of 40 kilowatt hour, 80 Kkilc-
watts hour may be available to agricul-
tural areas, even for that purpose, for
doubling our production, we will nced in
terms of today’s investment—suppose it is

50,000 MW—you will need Rs. 60,000
crores.,.
RAO BIRENDRA SINGH: Will it

be possible during this Century ?



243 D G., 87-88—Min. of
Energy
SHRI VASANT SATHE : There is

nothirg to hide from our Membcrs,
our ccuntry. If growth has to be brought

about...

SHRI AMAL DATTA (Diamond
Harbour) : It is better to admit failures
also. .

SHHRI VASANT SATHE : Mr. Amal

Datta, you have come just now. I have been
saying abnhut socialism and communism.
If growth has to be brought about, it must
be done by a totally new work culture
to ensurze that not a penny that is invested,
particulaily in public sector where we are
expeoding public money, is wasted. That
must be the moral responsibility, That
canaot come if we falsely delude ourselves
all the time. I waat to make it clear.
No ¢ne has ever said anywhere that we
want to privatise the public sector. This
word  ‘privatisation’ is a  mischievous
word. . Nobody has ever said thit. What
we arz sayiag today is, within the frame-
work of our Indasirial Policy Razsolution.
I Rive just aow said. The gap that we
are having even io the S:venth Five Year
Plan is 10,000 Mezawatts aad by the end
of the B gath Five Year Plan it will be
20,009 Migawatts, How are the resources

to be found ? This is where we are. As [

said, for one megawatt, you require about
Rs, 1% crores. Suppose an 1,0 0 Megawatt
super thermal power station is to be set
up, vou will need, including transmission,
about Rs 1,500 crores. And w2 know our
Plan resources. The maximum amoust has
been put for Power, j.e., Rs. 34,000 crores
in the Seventh Plan. The Prime Minister
stretch=d all the resources and asked the
Planning Commission to give more; instead
of Rs. 32.000 crores, he brought it up to
Rs. 34,200 crores. Bat in Rs. 34,000 crores,
you can bring in only 23,000 Megawatts.
So, the question before the nation today is
this, Do we want power or not? If we
want power, if you want this gap to be
met, from "where are you going to get
the resources ? This is an open question,
Resources can come in three ways. Ose is
deficit financing, that is, print notes. Well,
that will mean inflation and you do not
want that. Or, tax the people. You have
tried. You know where the money is. By
taxation how much can you raise from the
common man ? There is unaccounted
money. Efforts have been made, raids, elc.,
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the unaccounted money. You see
got. Allrigh!. What

to get
how much you have
other method can there be ? Can you
say : those who will invest in this key
sector may come and buy Bonds-—Indira
Patra or any other ? After all, what will
a man do after generating pewer ? He

cannot board it, he cznnot steal it, he
cannot take it away. It will bave to be
put for growth, Well, another scurce
is international. The World Bank cap
‘give, the Asian Development Bank can
give. That we have exhausted fully,
Whatever they are willing to give, we are
willing to take. Other things can be
bilateral. If our NRIs (non resident
Indians) are willing to bring their money
and invest; should we allow them to do it
ornot? It is for the House, for this

the Parliament to consider;
them to iovest ? Afterall
made in generation
of power, what can a man do with it.

country, for
shall we allow

These are the proposals. ' Bilateral
offers arée mide. Other countries, because
of the recession in the West, who are
coming with the proposals say that they
will come.

One basic principle that we have kept
before ourselves is that under no circums-
tances sha'l we allow oar indigenous
capacities to be starved. For example

BHEL and your ABL. ABL alsois of’

pational capacity.

SHRI AMAL-DATTA : You Hhave let
it go to dogs.

SHRI VASANT SATHE :
pleading. As for as our Mounistry is
concerned, we have said that we are
willing to give orders. 1f BHEL’s capacity
is to be utilised, from all the plan rccources
every single pie that is put for us we will
place orders with our npational sector,
BHEL. But1l wantto ask a question.
Can we adcpt a dog’in the manger pelicy ?
If bilateral cffer is made, can I teil that
bilateral fellow that look, if you waatto
invest in India you canaot bricg your:
equipment; if you want to invest you must
place orders .on BHEL ? . If I were to
put that condition, they say aill right,
then we dom’t come. So, you don't get
resources, you don’t get power and then
you don’t ask me this question.

You were
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We cannot do it bothways. Member
afier member bere has been saying that teke
up this project in Rajasthan, that project in
Orissa; for example 1b-Valley, Talkcher, Puri,
Pallana Lignite, Bakgeshwar, Name a State
snd there are projects like Mettur, Pench
ctc. | can say that per member there will be
a project. (Interruptions)... You must also
tell e from where am | get resources 10
have these projects.

[Translution)

RAO BIRENDRA SINGH : When we
demand clectricity. we also demand that
more resources should be made available to
the Goverament.

[EA‘I!I.)
SHR!I AMAL DATTA : Are you
sayirg that the Plan resources are pot

enough 10 hecp BHEL and whatever other
uoits you have got, fully employed ?

SHRI VASANT SATHE :
not encugh.

They are

SHRI AMAL DATTA @
got only ‘000 MW,

BHEL bhas

SHKI VASANT SATHE : That is not
enough. That is per-sanum capacity.

SHRI AMAL DATTA : S x 35000 will
be 25000 MW o Bve years. (/ terruptions)...
Let the Minister reply. It Is very coafusing.

SHRI VASANT SATHE: It is pot
confusing.
SHRI AMAL DATTA : Very recently

we are told that BHEL's capacity is engaged
only upto )%, this year. Next year it will
be even less uniess some further fresh orders
come, How this particular state of affairs
has come to pass, please cxplain, Orders
have been given galore outside and the
BHEL is stalled.

SHRI VASANT SATHE : Even uptil
now 78 to B0% orders have been placed
slways on BHEL, But BHEL bas been
created both for Thermal and Hydel power
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and for additiopal capacity, Uptil row they
bave been able 10 meet about 3000 and odd
MW worth of production. But their capacity
of producing more is alio increasing day by
day. Uptil now, in the last few years of this
plan, we have been inducting at the rate of
about 3000 MW of additional capacity, But
out of all these crders we have been placiog,
as | said, about B0% on BHEL both from
the Central and the State sector. Sir, the
question is even if we were to utilise full
capacity of BHEL with our own resources
we will not bave enough resources to kecp
BHEL itself fully utilised. This s what |
am trying to explain. It is pot only BHEL
but there is ABL also.

SHRI AMAL DATTA :  Tell us as 10
what percentage we can ulilise.

SHRI YASANT SATHE : For that you
come and meetl me.

MR. DEPUTY SPEAKER : Picase
do not interrupt him. Let him proceed.

SHRI VASANT SATHE: ] do not
waot o dis-appoint Mr. Amal Datta,

MR. DEPUTY SPEAKER : | cannot
allow anyone.
SHRI VASANT SATHE : 1 will give

him all the ioformation

that be wants.
(Interruptions)

MR. DEPUTY SrEAKER : Do not
reply to individual members otherwise |

cannot conduct the proceedings. Nothing
will go on record without my permission.

(Interruptions )**

SHRI AMAL DATTA : What is the
ruling 7 Are we pot to speak at all 7

MR. DEPUTY SPEAKER : He is on
his legs. He is not yielMding. 1 cabnot sllow.

You can put the questions in the Question
Hour, Please do not disturd.

SHRI VASANT SATHE : Sir, the hon.
Member Shri Shahabuddin was not piesent
right through the speech. He comes ot the

®* Not recorded.

]
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eleventh hour and just jumps up and asks 8
question anJ expects me to reply. He should
have sat through. This is not the way to
participate. He has not even participated in
the debate. Private clarifications will be
given privately. (Fnterruprions)

My hon. colleague has answered detailed
questions as far as power is concerned
yesterday. | am dealing hasically with basic
policy. lodividual matters and individoal
things can always be dealt with individually.
The main thing is bow_these projects and the
power shortage is to be met. As far as the
conventiona) meihods are concerned—
thermal or hydel—I1 have said they cost
about Rs | Scrores per MW. So invest-
ment resources will have to be found. There
is tremendous poteptial as far as hydel
potential is concerned in  the Northern
region, the Himalayan belt, the North
Eastern region and even in South, We have
great potential. We could not tap it because
hydel plants used to take much looger
gestation period —eight to ten years. Bat
with new technology even that has been

compressed now, But ultimately agun

resources will be necessary. As | sad
bilateral offers are being made for all these
projects.  Countries are coming fofward
saying that we will complcte the project
within five years. But we will also bring our
equipment. Naturally pobody comes for
charity. Now it is for us as a nation to
decide what is in our natiooal interest. |
bave said thal anyone within this country,
whether public sector or private sector, if
‘they are willing to bring additiooality, if they
are willing to rais¢ necessary resources and
funds, | am willing to say all right, here is a
project, please do it,

SHRI AMAL DATTA :
rejected one in West Bengal.

But you have

13.00 'brg.

SHRI VASANT SATHE : | have pot...
(Interruptions) Sir, Bakeshwar is still under
consideration. It is Dpot rejected,.....
(Interruptions)...Mr. Amal Datta, do you
not want us to safeguard our national

interest and get the Dbest
.(Interruptions)

MR. DEPUTY SPEAKER : How much
time do you require ?
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SHRI VASANT SATHE : Sir, 1 will

require aboat 15 minutes,

MR. DEPUTY SPEAKER :

Okay.
Please finish it vp. :

B

SHRI VASANT SATHE : Why is some
time taken, Sir, for deciding a matter hike
Bakeshwar when bilateral offer is by two
countries—one by Soviet Union and
another by Japan and there is  apother
country also. Sir, the delay takes place
because we want (o get the best terms in the
national interest. We doo't want to be laken
for a ride just because somebedy said @ in @
burry you do something. Then that might
mecana loss 10 our couniry. So, we are
trying to get the beit terms and that s why
the delay is caused But look at this stitude,
If it is in West Benga!, then a!l philosophy
of communism, socialism, multinational, this,
that is kept aside. And pressure s brought
that even if it is coming from Japan and
America conubine, do the project In
Bakeshwar. Give it to them; hurry wp, do
it early, Now what kind of philosophy is
this ? Inodia and Indian Goveroment is not
going to succumb to this philosophy Oar
interest is one pure sitmple : national nterest
supreme. Therefore, whatever is in the
national interest, we will try to get that. Now
this philosophy and this principle must be
very cleatly understood when people talk  of
multi-pationals, privatisarion apd a'l this
glibly without enderstanding.  They must
know that what we are doing is within the
framework of our Industrial Polcy Reswolu-
tion and soclalist philosophy., We are
trying 10 pet the resources where we do not
have and where we will get power and we
will be the masters. So, Sir, this is about the
power sector as far as our known ficlds of
thermal and hydel are concerned.

Now | would like t0o come to non-
conventional sources.,

AN HON. MEMBER : What about
puclear, Sir ?

SHRI VASANT SATHE : That is not
with me. Sir, | bave suid that through
the cooventional sources, if we get resources
and from where we should get, if we can,
we will get more power. But, Sir, the
future of the solution to the problem of
energy really lies in & country like ours in
what | would call ‘Prakritik Urja, (oatural



I

249 D.G., 8/-88—Min. of
Energy

They call it pon-cooventional
energy. | would, in fact, say that that is
the nalural eneigy source. Surya, plenty
of Sun is blessing this earth. Then wind
power all along our coasts and also oa the
Himalayan heights. There is enough wind
power. If we can use that, nothing like
that. If we can use bio-mass and bio-ges,
we would be able 10 maintain the ecological
balance also. We bave shown that by
cxamples. o fact, | want 0 plecad with
this Howse. Up ull now, somechow we
have been so much taken away by
convent:ioaal things;, uonfortupately, in the
Plauuing Commission or elsewhere enough
emphasis aod attention is not given 10 this
very important source, You will be glad
to know that on an iovestment of hardly
Rs. 2'8 srores in the last three years, only
i terms o ferubizers, and t(hat wo the
orginic fertdzers, and fuel, the gas, we
have saved ab.out Ru 230 crores worth
of fertilizer and fusl.  See the valoe of .
Parucularly in a village where coaventional
encrgy power has oot reached, the best way
of petting power iy through the noa-
conveational sources.  About the popo-
larity of that, | said yesterday how it has
become popular, the improved chulhas,
biogas plant, bio-mass. lo the North-East
region in Lokata lake hyacinth grows at a
very great speed. It can be ao excellent
material  for  bio-maes, If  Dbio-mass
begasse, rice husk “etc. can be wused for
producing energy through gasifiers, you will
bave not only encrgy at the local spot, but
it will also save costs in transmission etc,
And we are trying to see in Rajasthan that
a J0-megawatt producing solar thermal
centre is established.

SHR! VIRDHI CHANDER JAIN: It
must be established in Barmer and Jaisalmer
districts.

encigy).

SHRI VASANT SATHE : We will sat
where it is possible.

With the best utilization of photovotalic
and pew developments that are taking
place in the non-cooventionsl sources of
energy, development in the tidul and ofher
sectors, if a real break through comes through
amorphous silicon and the solar system,
I thiok, it would revolutionize our rural
arcas. That alone is the real hope and
I am coofident that our scientists will rise
to the occasion. | plead with this House.
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You have given only Rs. 100 crores for
non-conventional sources as  against
Ks. 34000 crores for the conventional
sources. And you want miracles to take
place m this Rs, 100 crores! Each
urjagram, cach integrated encrgy village,
providing biogas, would serve the wuomen-
folk, saving their health and eyes. In one
day, the medical experts have said, a
women inhales through the chulha sbout
two packs worth of cigarctics. So much
damage 10 the lungs and to the eyes,
Apart from that, our poor childiecn bave
to go wandering in jungle to ceollect fuel,
All this can be avoided. You bhave only
(o sec what mirgcle it has brcught about
in two years in a wuibal wilage ke
kbandia, There is a possibility, But from
where can ] get the investment 7 Even il ]
were 10 ask  this House that instead of
Rs. 100 crores, | should be given Rs. 500
crores, the Planning Commission and the
Muosiry of Finance wil ask as to where
from they will ind Rs. 500 crores. Sir,
I am taking the whole House into confideace
and | would like to suggest one thing.
This programme for rural integrated encrgy
is for rural developmeant. It is meant to bring
about rural devclopment. Now, the banks
are just giving the money, which as the hon,
members know, does not reach the common
man. lostead of that, iT we can dovetail
the programme for rural developmeut, then
Nt can be used for investment in  energy
whether it b: solar panels, or biogas or
biomass plants. This alone will charge
the life pattern. So, 1 would plead with
the House that whea=ver the hon. m:mbers
speak on different aspects and deal with
different  Ministries, if they c:n gave
greater attention to get some  resources for
the noo-conventional sources of encrgy,
it will help us. 1 feel that there in lines
the real salvation es far as the energy
problem of own Country is concerned. So,
these are the two fields which I wanted to
deal with. As far as other aspects are

- ¢concerned, every hon. member has raised

indtvidual issues..,

SHRI V. SOBHANADREESWARA
RAO (Vijayawada) : 1| have asked about a
uniform tariff. It is not an individual,
problem. There is a different rate of
tarifl in different regions because of which
the whole Southern State  are
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SHRI VASANT SATHE : Let me
address myselfl to this problem, The State
Electricity Boards determine the tariff.
Every State is free...

SHRI V. SOBHANADREESWARA
RAO : Even the Central gencrating ‘stations
are charging different charges for different
regions.

SHRI VASANT SATHE : Every State
bas its own tar.fl. Sccondly, when we have
different stations in different regions, it
will depend upon the cost of generation.
There is no national grid as yet. Ounce
we have a total patiocal giid in the
country and ooce we are capable of sending
power from ooe place to different regions,
probably this common tanfl concep! could
come about, Tariff bas a relation to the
cost of production.

Ope more important point has been
raised about the State Electricity Boards.
| am personally of the view that in this
country electricity to agriculture should be
supplicd free. 1 will tell you very honestly
that this is my personal view,

RAO ‘BIRENDRA SINGH : I hope
the whole Government agrees with your
view,

SHRI VASANT SATHE : Now, how
do we go about it ? Shall we make the
State Electricity Boards pay for it 7 Then
you will never have the State Electncity
Board, or for that matter any other Electri-
city Board generate cvean a bit of power
resources. With what will they modernise ?
With what will they expand ? So, with a
minimum cost of production, we must
produce cfficiently. Our ceotral stations
are producing power with the best PLF,
Even in some of the State Electricity Boards
like Andhra Pradesh, Tamiloadu, Neyveli
Lignite Corporation and so on, the plant
load factor is one of the best in the world.
In spite of it being so, if you were to say
that you will not give even their cost of
production, what will that board every do
then 7 1 made a submission.io the Power
Ministers’ Conference and the State
Ministers agreed with that t00. As far as
the State Elentcicity Boards are concerned,
1 told them to pay for their cost plus
3 per cent extra so that they can at Jeast
get 3 per cent under the Act. You give
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them that.  Afier that, whatever you want
to give free, you give them free. If you

want to make it up by charging industsia-
lists or high-voliage consumeis, higher cost,
use that. You charge differentially, but
don’t make the Electricicity Board suffer for
it. This is oumber one.

Secondly, what do the Government do
1o the State Electricity Boards 7 They
say, we have given you the loans, you pay
the interest.  Joterest must be paid because
they are runoiog in losses. Do you koow
the comulative 1j0sses of the Suate
Electricity Boards in this countiv 7 It s
Rs. 11 000 crores.

SHRI G S, MISHRA : Because of bad
quality coal,

SHRI VASANT SATHE : What are
you talking 7 You bave handled coal, you
should know better, It is pot because of

bad quality coal but because of bad
management. This is pumber one.
Secondly, the d.ffcrential.  So, therefore,

we must, as a policy in the country say 1o
the State Governments, that if you want
this tar.ff should not be different, cic. and
that State Goveromests must not make
State Electricity Boards Jose beciuse they
want 1o give power al a lower rate to
somebody else, this must be done asa
national policy and that we must decide
it,

As far as supply of coal is concerned,
it is good that Mishraji raised this  iwue.
The first thing we did was (0 improve the
quality of coal. As far as ash conlent s
concerned, day by day, the coa! in India
will have bigher ash content, You cannot
wish it away. You cannot wash it
Because, it is inbuilt in the structure of the
coal. So, we must have boilers which can
use higher ash content coal.  Andhra
Pradesh Electricity Board has proved that
they used one of the highest ash content
coal and given the best production. So,
itis not as if you cannot wuse the lodian
coil to produce very good eleciricity. As
far as extrancous matiers are concerned,
today, you will see that coal complaints
from power stations have come down.
It has come from 105 o 10, je. from
15 percent to | per cent. So quality is
improving.



353 D.G., 87-88—Min. of CHAITRA 4, 1909 (SAKA)

Energy
Sir, one point which Mr. Krishna Jyer
has raised yesterday. .

(Interruptions)

SHRI G.5, MISHRA : Diese! comsump-
tion bas gore up. Along with
they use diesel.

(1.1 'rpﬂoﬂ)

SHRI VASANT SATHE : As far as
output man-shift is concerned . ..

(Interrupiions)

SHRI V.S KRISHNA IYER : Sir, you
were quoting me. ..

SHRI VASANT SATHE : Yes Ino
Tuticorin, as Mr. Krishna lyer bhad said
bere, that in all 35,000 M Ts. of stopes were
thete. In the Stuate Etectrnicity Boards
Chalrmen’s Conference, | said that f we
find those stones, we will bear the cost for
that and the coal company will pay for it.
But we said, we will send opr team there.
Do you know what they found 7 They
found duncg that wvisit, ooly 10574 M. Ts
of stones were stacked from October, 1983
to February, 1987 at ope place. Out of
the total amount of coal supplicd, t  comes
to 0 1) per cent, A+ a percentage, if you
teke il 8% & big tonpage, you cCanpot Carry
it on your head. But as s percentage of
the tota) coal, do you want me really to
make such a bhullabaloo, and make »
gricvance op M.

RAO BIRENDRA SINGH : Give us the
team's repoit ?

SHRI VASANT SATHE: | am giving
you the team's report.  So, the quality of

the cosl,
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coal is improving, We are now ensuring
that by the end of this plan, 100 per cent
coal will go through the coal handlirg plant
and deshaling, so that in terms of
extrapcous malter, you will get good
coal.

So, in short, these are the efforts
we are making to improve but, as | said,
ultimately the basic thing wou'd be that
we must improve the performance. The
output~—manshift which 4 the Jowest in
the world in coal, in other sectors, must
improve and must be brought on par with
the world standards. That alone will bring
down the cost of preduction of coal, and
also cost of production of Power, and
help us to geoerate resources in  the
country, .

MR. DEPUTY SPEAKER : I shall
pow put the Demands for Grants relating
to the Ministry of Eonergy to vote. The
question is @

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown in
the fourth column of the Order Paper
be granted to the President out of the
Coosolidated Fund of India to complete

that

the sums pecessary to defray the
charges that will come in course of
payment daring the year ending 3ist

day of March, 1988 in respect of the
beads of Demands cotered in  the
second column thercof against Demands
Nos. 17 to 19 relating to  the Ministry

of Encrgy.”
The motion was adopted.

Demands for Grn“ lm II l- rnnﬂ ol the Miaistry of Energy mod by [.ol Sabtu

No. of Name of
Demand Demand

AMI of Demand for
Grant on account voted

MG T e e — e —

Amoum of Demand
for Grant voted by

by the House on 13th the House
March, 1987

Revenoe Capital 7 Revenue o Clpltlqu_ ’
| Rs. Rs, Rs. Rs.
Ministry of Energy
17. Depariment of Coal  21,81,00,000 1,98,00,00,000 1,09,02,00,000 9,90,00,00,000
18, Department of Power AJ:zs.oomo 2,72,09,00,000 2,16,29,00,000 11,35,18,00,000
19. Department of 16,92,00,000 61,00,000 80,00,00,000 3,04,00,000

Non-Conventional
Pmmr Sonml

T - e 2
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MR. DEPUTY SPEAKER : We now
adjourn for Lunch and will re-assemble a1
2.:0 PM.

13.22 hrs.

The Lok Sabha adjourned for Luach till
twenty migytes past Fourteen of the
Clock.

The Lok Sabba re-assembled after lonch
at Twenty-four mioutes past Fourteen
of the Clock.

[(MR. DEPUTY SPEAKER in rhe Chair]

*DEMANDS FOR GRANTS, 1987-88 —
Conid.
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT

MR. DEPUTY SPEAKER The
House will pow take up Discussion and
voling on Demand Nos. 44 1o 4] relating
to the Ministry of Human Resource
Development for which 6 bours have been

allotted.

Hon. members present in the House
whose cut motions to the Demands for
Grants bave been circulgted may, if
they desite to move their cut  motions, send
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slipp to the Table within 15 mioutes
indicating the serial numbers of the cut
motions they would hke to move. These
cut motions ooly will be treated as moved.

A list showing the serial pumbers of
cut motions treated as moved will be put
up on the Notice Board shortly. In case®
any member finds any discrepancy in the
list bhe may kindly bring it to the notice
of the Officer at the Table without delay.

Shri Ananda Gajapathi Raju,

MR. DEPUTY SPEAKER :
moved :

Motion

“That the respective sums pot
exceeding the amounts of Revenue
Account and Capital Account shown
in the fourth eolumn  of the Order
Paper be granted 1o the  Presileat,
out of the Coosohdated Fund of
India to complcte the sums pecessary to
defray the charges that will come
in course of payment during the year
ending the  31st day of March, 988,
in respect of the heads of Demands
entered in the second columo thereof
against  Demands Nov. 44 w0 47,
relating 10 the Minkstry of Human
Resource Development ™

Demands for Grants, 1987-88 in respeet of the Ministry of Human Resource Development
submitted to the vote of Lok Sabha

Nor of Narﬁc of D-cm;ud
Demand for

account voted by
the House on 13th

Ry,

Mialstry of Haman Resource Development
44. Depariment of
Education

45. Department of Youth
AfTairs and Sports

46. Art and Culture

47, Department of Women
ane Child Development

U ——

Amount of Dmuod -

Revenue

1,81,81,00,000 8,00,000
14,02,00,000 58,00,000

22,84,00,000 —
43,80,00,000 —

Amount of Demand
for Gaant 10 be
submitied 10 the
vote'of the House

Grant  on

March, 1987
Capital Revenue Capital
Rs. Ra, Rs.
10,23,48,00,000 42,600,000
70,11,00,000 2,920,000

81,91,00,000 20,50,00,000
1,90,97,00,000 -

W- e R T SR SRS )
Z{-}

¢ M’éwd with the recommendation of the President.

-
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SHRI ANANDA GAJAPATHI RAJU
Bobbii) : Mr. Deputy Speaker, Sir,
today, we are discussing the demands on
puman resources. But one thing that
strikes me is that human resources do not
occupy the centre of the State as far as
development goes; they do not strike
an emotional chord; all it seems to do is
to have a drab kind of appeal, an appeal
that no one else is very enthusiastic about,
though it is @ very important matter. In
this matter, the canvas is large but the
number of issues to be discussed is plenty.
And therefore I confine myself to a few
points to put across certain view on educa-

tion.

Historically, education or classical
education started with the Minutes of
Education made by Lord Mecaulay in the
pineteenth century. He prepared the
background for classical education as it is
being followed even to this day. But
we should not reject classical education
as unscientific and anachronistic. There
is generally a view that vocationalisation,
job orientation is the need of the hour and
classical education can be pushed behind.
But there is yet a place or classsical
education in terms of expression, in terms of
expressing one’s views and feelings, in terms
of describing in terms of even understanding
certain - phenomenoe which cannot be
expressed only in bare scientific terms.

Therefore, there is also a case for a
generalist, administrator, politician,
bureaucrat, many people are basically genera-
lists who are able to comprehend complex
matters and able to decide on issues and
therefore even though we may talk against

classical, education there is yet a place for
it in the curricula,
Now specialisation has its disadvan-

tages also in terms of sub-optimisation and
results in creating of blinkers and or not
being able to see beyond a point or looking
at both sides where we are moving.
Therefore, classical education should be run
down and yet there is a place for
vocationalisation. But before we go to
vocationalisation, let us speak about the
man power requirements that the economy
bas and the technological obsolescence
that the economy is facing, Today we
find that employment planning bas been

m to a. very . very unsCientific basis,
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A few statistics are gathered, a few
descriptions are made, a few people are-
appointed to look into it and the result
that comes out of it is not some thing which
we c1n improve upon, or some thing which
we can find as the basis on' which we
are able to absorb people and employ
people in the economy. Some times you
find 40 million unemployed, 5 million
youth unemployed, educated unemployed
16 million, and so on. Even different type
of figures are given, but in what spheres
they can be fitted in, in what slots they
can be adjusted are never discussed because
the gathering of the data for manpower
planning is very inadequate and they should
be improved upon and that should be
bettered upon.

Then again, today we are in the
informational age, the Western countries
have gone to the informational age and
the age of knowledge intensive industry.
In this stage, when knowledge intensive
industry and information form a vital part
in the programming of our country’s
economy in its societal process and its
thinking, then our system should improve
to see that we reach that stage which is not
the smoke-stack industry stage but infor-
mation and knowledge intensive education.
Therefore we find we are laggiog behind,
our technology has certain outdated cop-
cepts and precepts that are old and even
anachronistic, and therefore there is a
need for a preater scientific management
in the process.

like this
industry

old definitions
intensive, that

Then again,
industry is capital

is labour intensive, do not hold good.
Therefore in order to see that these
definitions are pushed behind and newer

definitions come in, for that education and
humen resources development form a
part and parcel of the developmental
process. Today we find that education is
lagging behind, human resource develop~
ment that is lagging behind and if the
economy moves in front, and if the society
moves in front, and education and deve-
lopment is behind, then itis a tredendous
bandicap which we cannot bridge and
something that we have to bridge in order
to push ahead.

Now we find that renewed efforts have
been made to engourage education. Nobody
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can deny that. There has
in this House, in various

this has been discussed. There has been
a lot of discussion on it. But that renewed
effort is not just enough, because we seem
to be dealing with «semantics— more in
semantics. Itis an excellent system, we
talk about black-board revolution. We

been a debate
committees also

talk about better chalk pieces for schools.
We talk about computer facilities for
schools. But we find that all this does

not find a place when it comes to implemen-
tation, because everything seems to be
going just normally or the way it used
to go all these years. Therefore, there is
a need to enthuse a certain amount of
dynamism in  the process and a certain
amount of thrust so that education again
«comes the central factor, education again
becomes the propelling factor for develop-
ment. Therefore, all this aside, one of
the main constraints that it faces today is
the financial allocation. Even though we
find that an amount of Rs. 800 crores
more has been proposed in the budget for
education, still we find that the amount is
totally inadequate and cannot give an
impetus to education. And education
aside, even R and D also cannot be given
a thrust with this increment which has
been made. Thisincrement is inadequate.
1 would suggest that the education should
be financed even from a certain cess that
could be collected from different areas.
because we find that the initial allocation
is not enough. Sometimes, you can raise
cess like last time the House raised the cess
on the plea from the opposition from §
per centto 10 per cent on R and D
activities, Similarly, . some cess should be
raised so that whatever is dcone in the
field of education will never be a waste
and it will always go to the development
of the country. Even though it is
intangible, its gains can always be measured
in real terms.

Again quatlitatively and quantitatively
we have to make a quantum jump. We
have always been talking of education as
if itis a sutject where money is just ihrown
and is flowing down like water. But we
find that it is a place where we can really
get something substantial, If we are able to
train the manpower, if we are able to

train the young graduates. if we are
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able to put them in the right place, then
the contribution that they make towards
the development of the country will
definitely far surpass the amount of money
that is spent on them.

Coming to the mundane points which
again and again are covered but very
seldom talked about these days, we find
that there is total inadequacy of chalk
pieces and black boards. We find in the
villages that there is bardly any place for
the children to study. They are put in the

openn. They have to study in thatched
sheds. They have to go to the buildings
which are leaking. They do not have
proper black boards; they do not

chalks; they do not have papers
slates to write on. And when you
about the development of education
you are not able to provide money for
these mundane matter, then the whole
policy of computerisation in education, of
quantum jump in education, of qualitatively
improving the education will come to nought
because nothing can be implemented
without these basic facilities.

As far as Andhra Pradesh is concerned,
we are a backward State educationally,
It has been shown with statistics that a lot
of care and attention has to be givento
raise the amount of literacy, particularly
literacy among women. Therefore, [
would plead with the Minister that some
additional funds are given at least in terms
of raising the literary standards of women
because women are very backward and
women require a lot of impetus as far as
educational opportunities go.

there is a scope and
pecessity to improve noo-formal and
adult education. Informal and adult
education alone can take education to the
grassroot level. In this effert to take
education to the grassroot level, we must
use all the resources that we bave at
our command. Today, we find that any-
body who is educated in a rural area, will
contribute much more than his counterpart
anywhere else. He will have the skill, the
desire and the way of goirg abcut it.
He will go about to contribute to the
society much more than what is ccormonly
thought  of. Therefore, ncn-fermal
education and adult education capno

Then again,
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ignored. It is a centre-piece of education
and some cxtra allocation should be made
in that dircction and some more innovative
schemes should be brought in, | feel that
it is in the ficld of adult education and
pon-formal education that compulterisation
should come in because littie boys go o
tend sheep, tend goats, go L0 farms, go Lo
forest 10 cullect fiscwood and it is they who
require the real projection of socicty and the

help of socicty to sece that they are able
to come up (0 a stage where they are
functionally literate. Today they are not

oaly itliterate but they are functionally and
totally illiterate and arc pot able 10 parti-
cipate in any of the processes that the
Government follows or the society follows
or the people follow. Therefore, there
is a necessity 10 empbasise on  poo-formal
educat.on.

Anotber point which | would like to
stress 18 that Scheduled Castes, Scheduled
Tribes, Buckward Classes and women
particularly Gind themselves at a  very dis-
advantagious position as far as education
gocs. The facilities that are created for
them may sound substantial when it comes
to paper projects and  planning, but when
it comes (0 the Ok, we find that their
necds are pot met totally and, o fact, for
all practical purposes they are ignored and
they are oot brought into the pational
mainstream. S0, 0 order to bring them
into the national malostream, some
addional effort has to be made and
additional allocation should be made for
the Scheduled Castes, Scheduled Tribes,
Backward Classes and women.

Again, | would make a plea bere for
the coalirmation of the three-language
formula. Bascally we want (0 remain one
country, we want (o remain oase pcople,
we want to remain one for all purposcs
and, therefore, there s a great need for
the three-language formula—Hindi, English
aod the regional language, If we are able
o implemeot it fully and if we are able to
sce (hat it is done in practically all the
States, we will find that politically different
States ought go  different ways but
emotionally and nationally everybody s
together in one nation and itis a very
important point. It may seem very trivial
but when we go to  the rural areas, when
we g0 to the different States of this country,
we fiod that this bas a greater importance.

CRAITRA 4, 1909 (SAKA)

D.G., 87-88—Min. of262
Human Res. Dev.

In theend I would like to say that
the concept of continuing education should
be in-built intn education and socicty
because we find that even though graduales
are there, even though post-graduates are
there, they might be literate but functionally
they are illiterare. They find themselves
unable to cope up with the stresses and
straios that the society puts upon them and,
therefore, these is a case for  continuing
education. There 1s a case for qualitati-
vely improvipg it and theieis a case for
quantilatively improving it. 1l we are able
to do all these thing and take the opinion
of all cross-sections of this House and
place it bcfore the Minister and bis staff
and lecave it for them to decide, then ]
thick we will bhave a better opportunity to
build a better society and a better India.

[Translation)

SHRI DP. YADAVA (Monghyar) :
Mr. Deputy Speaker, Sir, through you |
would like to thank Shri Rao and |1 rise to
support the demands for grants. The new
Education Poly presented before us, has a
philosophy and outline and has inculcated a
scnse of national confidence among the
people. | thank Shri Rao for the woik
done by him in his capacity as a political
leader in shaping its  philosophy and
outline. When we talk of education, a
lot is said about its definition. Unfortunately
Macaulay s sull bhaunung us although bhe
died long back.

| am of the view that we should forget
his name because the work done by us in
the ncw perspective is no  less  important.
We must observe that we have mads a ot
of progress in the ficld of education. [t s
often said that 30 to 35 crore people in
our country are illiterate, but we never say
that s0 many persons have become literate.
There has been considerable increase in  the
number of literate persons. The number of
literate persons, schools and tcachers has
also increased. .. (Inrerruptions)

The truth must be revealed, because if
you tell the pcople that what has been done
for them is worthless, they will be misled.
The pation will be misguided. Do not
misicad the nation. We must grasp its
philosophy.

SHRI NARAYAN CHOUBEY (Midna-
pore) :  Just tell us the philosophy.
(Interruptions)
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SHRI DP. YADAVA: If you go
into the figures you will find the philosophy.
In 1950-51 the number of Primary Schools
was 2,09,676 in the country, but now its
number is 5,50,000. Has there been no
increase in it ? There were only 13,000
model schools, but now their pumber s
1,40,000. There were only 7,288 High
Schools, but now the number of High
Schools is about 60,000, The pumber of
colleges ai that time was 548, now this
pumber is about 4,000. There were 147
technical colleges but to-day, there are
1,500 technical Institutes and colleges. The
number of Upiversities was 28 and to-day
its number is 135. These figures prove that
a lot of work has been dooe in the field of
education in this country. Therefore, there
is no reason to feel disappoioted in this

regard. (Interruptions)

SHRI VUOY KUMAR YADAY
(Nalanda) : Nalanda University ...
(Interruptions)

SHRI D.P, YADAVA : This came into
existence after you became an M P. of that
constituency. (Interruptions) 1 have got
all the figures. At that time the number
of students was 2,40,00,000 but to-day the
number of students is 13,20,00,000. At
that time the number of Primary Teachers
was 3,40,000, but to-day it is about 15
lakhs...(Interruptions)

(English)

MR. DEPUTY SPEAKER : Please do
not divert your attention. You address the
chair.

[Translation)

SHRI D.P. YADAVA : The total
number of Teachers in the country at that
time was 5 lakhs, but to-day their number
is about 38 lakhs. In spite of this, Shri
Choubey is not happy, You ignore the
work done by us and go on saying before
the country that the pumber of illiterate
persons in the country has increased. You
must take into account the increase in the
pumber of literate persons. This system of
education has produced scientists and
philosophers. We cannot demoralise our-
selves by blaming the education policy.
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Now the question rises that in spite of
all these achievements what is our present
position ? We must make self introspection.
lama member of the ruling party.
(Interruptions)

[ Eng lish)

SHRI H.A. DORA (Srikakulam) :
There is expansion but no consolidation.

(Translation)

SHRI D.P. YADAVA : As a matter
of fact | am one of those who would point

out any shorticoming to Shri Rao and
request bim (0 take remedial measures.
(Interruptions)

1 shall speak in the Parliament and am
also ready to speak. You may please try to
listen.

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHR1 P.V. NARASIMHA
RAO) : You spell out the weakoesses, we
shall listen.

SHRI D.P. YADAVA : If we take all
other departments under the cducation-
bead, we are allocating about Rs. 7,000
crores in the Seventh Plan. At present we
are having discussion on the Demands for
Grants of the Union Education Minisiry.
We must be grateful 10 Rao Saltedb for
increasing the allocation for Education.
There was hardly a provision of Rs. 152
crores in the Plan for the Minmtry of
Education under last year, which bas been
increased to Ra. 825 crores this year. This
is an achievement and we can blaze a pew
trail with »0 much of allocation. But |
would like to make one submission to Kaso
Sahed that a part of allocation of Rs. 352
crores had to be surrendered for some
reason. We should, therefore, find owut
under which item funds were surrendered
and we should ensure that funds are not

We have also to see as to which of the
Action Plans have been formulated under
the new Education Policy, towards which
the Mioistry has to pay its attention,
First of all, | would like to express my
thanks 0 you for the mobilisstion of
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resources for which you had put in hard
work. You bhave also tried to work for
such subjects which are clearly in the State
list. In this way you are going to start a
new convention. There is a scheme Opera-
tion Black Board, for which an allocation
of Rs. 100 crores bas been made. With an
allocation of Rs. 100 crores it s not
possible to construct buildings or provide
laboratorics in all the five lakhs or five and
a half lakh primary schools; but 8 new
start has been made.  The Dbiggest question
is as to which would be the lmplementation
authonity for this. Il implementation work
is not dooc honesidy, then my dear
Chaubeyjt, you canpot bold Rao Sabed
icsponsibic for this, because funds would
be allocated by the Centre for implementa-
tiwon of schemes ¢nd the States will have to
caccule them. I implementation is pot done
properly, theo Rao Sabedb is pot to be
blamed. Uader bis sphete of activities,
the Central Schools are funclioning well,
because he 1 directly responsible for  them.
With regard to Navodaya Vidyalayas, a
part of respoosibility has been transferred to
the State Governmeots. | would Lke (o
suggcst that the respoasibility of Navodaya
Vidyalayas should also be that of the
Central  Government  like the C(Central
Schools. 1t would be more useful, f it i
done. You want to make il an apex
institution.  You want these iostifutions (0
be a model to be followed by the Siate
Governments and other private schools.
Il some States want 10 make it an areoa for
politics, then those States should be persua-
ded 10 keep politics awsy from education.
The peopie who want to bring politics in
education are the biggest coemies of the
country and the future generation would hold
them responsible for this.  This is what |
wanted (0 submit about the Novodaya

Vidyalayas.

SHRI P V. NARASIMHA RAO : There
s no question of responsibility, We want
their co-operation and we are gefiing co-
operation from many States and we are
satisfied.

SHRI DP YADAVA : This is quite »a
salisfactory amswer, We expect their co-
operation. At some places where land was
not avallable, we had to purchase it at a
cost of Rs 15 lakhs or Rs 20 lakhs. But
Navodays Vidyalayss should be run with
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full dedication.
you.

This is my submission (o

I would like to submit one more thing to
Rao Saheb. We have bad discussion on the
policy of National System of Education. Its
implementation 1s being delayed somewbal,
though it has been mentioned in the report
that it is in the final stage. Despite its
beiog in the final stage, | have a feeling that
preparattons  for  the implementation of
Natiopal System of Education are goirg on
al a slow pacc There s dclay in its
formulation, which should not be there. The
Question of nauonal cuinculum is  also
related with at.  This 1s ap academic matter.
We should not mind if it takes sometime,
but 1t should hive some solid foundation,
Just as you have formulated the Education
Polcy. The coure country shou!d be aware
of its traditions and natiooal objectives. The
national objective could be achieved through
the know ledge of our traditions and customs,
our culture can be spread only through
palional curniculum.

I would like to submit one more poiot
about which a mention bas been made by
Raja Sahev also. | would hike to submit
that we shall have 1o take some concrete
steps sbout computer education. We have
secn that thrust on computer education has
declined. Jt should be examined as to why
there has been decline in this thrust,

So far as vocational education is
concerned, | bave repeatedly been emphasis-
ing that there should be vocationalisation of
education. This country has some occupa-
tional heritage. The son of a mason would
be mason, the son of a carpenter would be
carpenter and the son of an ironsmith would
be an ironsmith. There have been such
traditions. 1 would like to submit that
ironsmith should not be restricted to the
profession of ironsmith only. He should
receive training at the Institute of Techpo-
logy. This should be an essential feature of
human resource development, We shall have
to prepare the people mentally as to how
we can improve the condition of the people
of this country as also bring about an
improvement in the health of the people of
the country by using Science and Technology.
Uader total co-ordinated plan for education,
we shall bave to make plans for rural

development also. There are separate
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rural development, For
buman resources and rural development,
there should be co-ordination between
technological resources, scient:fic resources
and academic resources. This is a subject
which has remained neglected, Weo shall
bave to pay atlention towards this,

departments for

Much can be achieved if science and
technology are made available to the
masses through practical demonstration. We
talk of formal cducation end providing
education to small children. But the
kpowledge of science and technology should
be imparted to the people engaged in fodder
cutting work, brick kilns, animal husbaodry
and poultry farming so as to increase (heir
income., This work will have to be under-
taken by the Department of Human
Resources.

I would like to submit that a pational
plan should be formulated by Linking vaiious
laboratories and ionstitutions of various
departments. This is very essential. | would
like to make a submission about transfer of
technology now. In Pupjab, in one acre of
land 150 Kgs, of feriiliser is used, but in
Assam, Bi:har and Bengal ouly 8, 10 or 12
Kgs. of fertiliser is used per acre. The
situation for using 150 Kgs. of fertiliser in
Punjab and 25 Kgs. of fertiliser in Bibar,
Assam and Bengal could be brought about
due to transfer of technology.

In the education ficld, a situation bhas
come up now, when teachers do pot icach
and students do not learn. It is the greatest
challenge before us as to bhow 38 lakh
teachers should tcach and 13 crore children
should study. We shall bave (o make a
plan in this regard. We shall bave to see
as to now 30 lakh teachers undertake their
teaching work and 13,20,000 students
throughout the country study throughout
the country. Time and again a mention is
made about teachers training programme. |
would like to submit that a programme will
bhave (o be initiated for setting an educational
standard for tcachers. If some educational
standard is not established for teachers, then
there would no: be any beoefit of training.
It shoald not happsn as it happened last
time. Seven or eight crores of rupees were
spent and teachers were called for 3 or 4
days and a mectiog was beld and theo the
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teachers went back. This is not going to
scrve the purpose. It must also be con-
sidered as to how the vacation period could
be curtailed and other suggestions which |
have given should also be considered.

In the end, 1 would like to say that the
budget which has been placed before us is
definitely a matter of joy for all of us.

SHRI UMAKANT MISHRA
(Mirzapur) : Mr. Deputy Speaker, Sir, 1
rise to support the demands for grants of
the Ministry of Human Resource Develop-
ment. [t is a very big Ministry which bhas
various subjects under it hke Education,
Culture, Women's Welfare, Child Welfare,
Arts and Youth Welflare etc. It is oot
possible to discuss all these subjects, but
while making my submission, | would like
to discuss education aod education policy,
A lot of discussion has already been held on
this subject. | would hke to say only this
much that after a very long time, the Prime
Minister bas taken a historical decision to
give a new shape to the Education System
and the implementatior of this decusion has
also started. In the formulanon of this
policy, our present Minister of Human
Resources and his collegues including lady
colicagues in the Ministry bave done a ot
of hard work to formulate the new education
policy. The implementation work of this
policy has also started.

SHRI GIRDHARI LAL VYAS
(Bhilwara) : Who is the lady collcague ?

SHR]I UMAKANT MISHRA : Oocis
male colleague and the other is the lady
collcague. (Interruptions)

14.58 hrs.

(SHRI SOMNATH RATH in the Chair)

Mr. Chairman, Sir, the New Education
Policy is being implemented and it has new
features. There is progmmme of opening
Navodaya Vidyalayas which is a wvery
welcome step. Now Navodaya Vidyalayas
will be opened in each district, but 1 would
like to submit how only one school in a
district will not be sufficient to meet the
needs, (Interruptions)

Such Vidyalayas should also be opened
by the State Governmeots and these
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Vidyalayas should be opencd one eachin
every block of the districts. Only theo
talented students would be able to derive
benclit from them, One Vidyalaya in each
district is not going to serve the purpose. |
would like to submit through you that a
programme should be formulated under
which Navodaya Vidyslayas should be
opened at block leve! in each district and
only then 1000 or 500 siudents in a Block
would derive bepefit from it and a large
pumber of people would derive benefit from
them. Ooe Vidyslays in a district is not
going to serve the purpose.

Secondly, 1| would like to draw the
attention of the hon  Minister towards
Primary education, The condition of
Prima:y education is  pitiable whercas
Primary education Is the foundation of
education, the nation, democracy and science
and technology. If the standard of Primary
education is not improved, how then can
the country march forward, how can the
people be educated and how can they get the
knowledge of science and technology 7 How
can the country be developed then T There
is need (o lay emphasts on basic edocation
for the development of the country. But
when we look towards the States, we find
that the cond'tion of Primary education is
very bad and pitiable. | would, thereflore,
like to submit to the hon. Minister of
Human Resources that Primary education
is the foundation of education. When
fouodation s not strong, how can the
structure bu'lt thereon be strong ? But the
basic education is under the cootrol of the
State Goveroment. You would, therefore,
say that you are helpless to do anything But
when you are formulating oatiopal educa-
tional policy in the national interest and you
are talking of national building, then some
way out should be found to improve the
standard of Primary education in the States.
Under the present situation, there is a
negligible number of schools in the villages.
If somewhere there are schools, there are no
teachers. If there are teachers, they do not
do their job. At some places, there are no
school buildings and if there are school
buildings the building are in a dilapidated
condition. Sometime back when
Primary education has  under  the
control of the district administration,
District Boards or  Municipalities, all
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satisfactory; but ever since the Primary
education has been brought under the
control of the Srate Goveroments the
condition of the Primary education bas
become pitiable. Therefore, vyou should
formulate some policy and find out some
way out so that condition of Primary
education could be improved, as the primary
education is the foundation of the pation.
If stiention is pot paid to improve the
primary education, the foundation of ovr
education and that of the democracy would
be destroyed and development work would
come to & standstill ]t is for you to consider
as to what steps should be taken in this
regard, because primary education is a
subject which falls under the jurisdiction of
the State Government and the Central
Government may ooly issue the directions,
formulate the policy or may make some
other arrangements, But you will have to
take some measures to bring about an
improvement in the condition of primary
education. lo this connection 1 want to
draw your sitention towards the backward
arcas of the country where Adivasis, Harijans
and the poor are predominant and where
no primary schoo! is available within a
radius of 6 t0 8 kms. When | went through
the documents based on education, it gave
me pleasure that you are going to do some
work in all those backward areas where
majority of the population comprise Adivasis,
Harijans and the poor. It is my submission
that you must make some provision for the
exmansion of primary education in those
arcas.

15.00 brs.

Sir, you have also faken a number of
steps for the expansion of adult education
and non-formal education. It is a welcome
and commendable step, because those people
who are overaged cannot receive education
by going to schools. It is very necessary to
make them educated for (he success of
democracy. Now those people cango to
schools and it will be very much helpful in
improving the standard of their living.
Therefore, the step taken by Government in
this direction is a welcome and come-
mendable one. Bot it is my submission that
we are not getting as much benefit as should

have been received on the basis of thc money
the Government e

emardlien=
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respect. | am of the view that this has been
the position because the State Governments
are responsible for it. Therefore, you may
please find some ways and means for this
purpose and it bhas always been my sub-
mission to you that there should also be
proper arrangements for monitoring those
programmes on which Ceotral funds are
spent, otherwise there is greater likelthood of
the funds being misused by the Siuate
Governments the achievements also is not in
proportion 1o the funds made available
by the Central Government for the
scheme.

As a matter of fact, the steps taken by
Government and the money spent by it for
the expansion of education, adult education
and noo-formal education, are welcome
and commendable. | thank the Goverp-
ment, the Hon. Prime Minister and the
bon. Minister for Human  Resource
Development for it. | congratulate them.
But so far as the occupational education
is concerned, its pattern cannot be changed
overnight because, the pattern which is in
vogue, cannot be changed all of a sudden.
But the Government has decided to change
it and you are according priority to
occupational education, Sull it is my
submission 1o you that you must arrange to
open an Occupational Training Centre or an
Occupational Training School of an
Occupational Training lostitute in every
Development Block with a population of
one thousand so that those people who are
not talented, who cannot learn science,
will receive training in some skill or
vocation afier passing 8th or 10th standard
in those schools and earn their livelihood.
It does not matter if the funds are made
available from the Central exchequer or the
State exchequer.

Sir, it is necessary to expand occupa-
tional education. [ welcome and commend
the programmes you are undertaking for
Sanskrit. You made provisions for
Sanskrit education, but not for Sanskrit,
You have divided it into 3 sections—
Sanskrit and other classical languages,
Hindi and other modern languages and
Eoglish and other foreign languages. This

is _the beading which is commendable.
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is 8 commendable step. Though we bave
been maintainiog it as the cofficial language.
Besides, there are languages of other
affluent countries like French, Russian,
Chinese and Japancse.  Arrangements
should also be made (0 learn these
languages. You have paid altention
towards it which is a commeadable step.
| have no objection if other classical
languages are developed alongwith  sanskrit,
It is not only me, but others also will have
0o objection over . But some arrange-
ments must be made to  teach the
philosophy coshrined in sanskrit,
Armangements be made o teach science,
astrology , mathematics in Samkrit. | am
of the view that other countries of the
world bave learnt ancient sciences available
in sanskrit literature. Similarly, it s my
submission that arrapgements be made
to teach the science available in sanskrit
literature,

In compliance with the order of the
Chairman, | conclude with these words.
I bope that the hoa. Minister will certainly
pay atfeation towards my suggestions.

SHRI JAGDISH AWASTHI! (Bilbaur) :
Sir, | rise to support the demands for
grants in respect of the Ministry of Huoman
Resource Development. At the same time
I have to make a submission. As has been
said by Shri Mishra just pow, there has
been a steep decline in the standard of
Primary education in the country.
The coodition of the most of the
schools in the rural areas in particular is
very bad, They ere run under dual
administration. So far as their maintenance
and providing the facilities 10 them s
concerned, it is dooe by autonomous
bodies, but 50 far as the appointment of
teachers is concerned, it is dooe by State
Government, with the result that the
condition of rural areas is becowmning worse
these days. Therefore, 1 would like to
request the hon. Minister that the Govern-
ment should pay attention towards it and
there should be uniformity in it
Especially, the Government must pay
altention towards the primary education
which is the most important part of
education. Funds should be ecarmarked
separately for this purpose.

-~ Ve aBBlicn U auactld 0 oo aaaha &
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little attention towards primary education.
On the other hand we have not been able
to pay due attention to technical education,
In this connection, 1 would like to draw the
attention of the hon. Minister to the fact
that late Pandit Jawaharlal had set up
5 institution for the purpose of higher
education in the country. But the present
position is that we are not able to utilise
the talents produce by them, because most
of these talented youths go to foreign
countries. Thus, the country does not get
the benefit of the talent of these institutions.
You should also pay attention towards it.
I specifically want to draw your attention
to the impact of pattern of education
imparted in the I.1.Ts on the rural areas.

Recently, the President had constituted
a Review Committee. The Committee had
submitted very important suggestions in its
report. One of the very good suggestions
given in it was that the post of Registrar
in the L.I.Ts may be abolished and in its
place the post of Administrative Officer
may be created. But you did not delegate
any power to him. In all the universities
Registrars have been appointed. But no
provision has been made for the same in it.
Therefore, I would like to submit that you
may please look into it. It is very essential
to have a post of Registrar. This is a
very important post and it must be
there.

There is an LLT. in Kanpur. Adver-
tisement for a post in this institution was
inserted two to three times. Some qualified
persons had applied for this post but they
were not appointed. On the other hand
some persons with vested interest have
appointed persons of their choice there.
As a result thereof, it is affecting the
standard of education there. I have
written a letter to the hon. Minister in this
connection. The I.1.T., Kanpur is the most
prestigious, institution in the country, A
competent persons should be appointed on
the post that has been created in this
institution.

Besides, improvement shouid be made
in the Governing Bodies of the I.I.Ts in the
country. Public representatives should be
appointed on these Governing Bodies which
may be done either by enacting legislation
or through nomination. I do hope that
you will consider appointment of a public
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representative on them in order to ensure
smooth functioning of the university.

Shri Mishra has said a lot abeut the
adult education. We have not been ahle
to promote adult education even after forty
years of independence, You introduce
schemes and programmes but the scociety
and the Government do not give them due
importance. It will be worthwhile if the
Government formulate a scheme and make
the people of the whole country literate.
China got independence five years after our
country but it spread literacy in the whole
China. It is our misfortune that we could
not do this thing in our country. You
have set a target to make ten to twelve
crore people literate in the two Five Year
Plans. I woutd request that you should
increase this target. If you achieve this
target, the Government will get the credit
for spreading literacy in the entire country.
In this way you will at least make the
people literate. Ycu should take the help
of the teachers as well as the civil
institutions to implement your schemes so
that the country may become strong in
this respect. Jn this way you will earn
plaudits.

As regards the language issue, 1 would
like to say that in the New FEducation
Policy, which the Government have
formulated, it has not been made clear as
to what will be medium of instruction,
You have not taken a decision in this
respect to date. Undoubtedly no one
can deny the importance of English. But
other independent countries of the world
impart  education through their own
languages and alsc carry on the admiristra-
tion in their own languages. It is our
misfortune that we have not bee able to
discard the use of Fnglish. At least the
Ministry of Education should pay attention
towards it. We should impart education
through the national language and not
through Eoglish. Only then we will be
able to develop our knowledge. It is
wrong to say that if we discard the use of
English, we shall not be able to increase
our knowledge. But this august House
knows that the developed countries whether
it be France, Japan or Russia, have made

advancement in the field of literature,
science and technology in theit own
languages. It is on account of our

inferiority complex that we think that if we
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discard the use of English, our country will
not make progress, Our Minister of
Education is an educationist and a scholar.
He should think over iff The medium of
instruction whether of higher education or
secondary education should be the Indian
Jangnagss. Unless we develop our Indian
languages, we cannot say that we have
achieved independence. If we continue
imparting education through the medium
of a foreign language. the couatry cannot
make progress. Gandhiji had said that the
country which has no language of its own
cannot make progress.

I am happy that our Prime Minister,
Shri Rajiv Gandhi has paid attention to
this problem and has evolved an education
policy. Shri Misra has said that in Uttar
Pradesh, Sanskrit will not be regarded as a
separate language and the Hindi question
paper will contain Sanskrit questions also.
Sanskril is the mother of all other languages
and it should be given its due place.
Only then will we be able to give recognition
to it.

We are progressing in the field of
sports. There is a sport called cricket to
which we give importance. You might be
knowing that cricket used to be played
here whep the country was under foreign
domination. Besides, cricked is played in
this country only. This game is not
played in many other countries like China,
Russia etc. We want that you should
encourage our traditional Indian sports
and shun mental slavery. A lot of time is
wasted in the cricket game and it also
disrupts the studies of students. Therefore,
the Ministry should pay attention in this
direction and encourage the traditional
Indian games. 1t is not so that if we do
not play this game, ths name of our
country will not figure in the field of sports.
So the hon. Minister should pay attention
in this direction,

In the end, I would say that you should
consider the suggestions given by me,
You have named this Ministry as Human
Resource Dzvelopment Ministry which is a
good name and you should act accordingly.
With these words, 1 support the Demands
for Graaots,

......

MARCH 25, 1987

D.G., 87-88—Min. of 276
Human Res. Dev.

[English]

DR. SUDHIR ROY (Burdwan): Mr,
Chairman, Sir, I rise to oppose the Demands
for Grants submitted by the Minister for
Human Resources Development.

During the last week, the Prime
Minister in his election speeches admonished
the Government of West Bengal saying
that they have failed to appreciate the
values of the new education policy. But,
Sir, the people of West Bengal have de-
clared in their recent election verdict that
they don’t appreciate the values of the
new education policy. The similar thing
has happened in Kerala.

In fact, this new education policy is an
old wine put in new bottle because it
continues the same elitist tradition, the same
colonial policy of education as introduced
by Lord Macaulay; because we find that the
policy makers try to restrict bigher edu-
cation. They are afraid of reaching the
goal of universal education.

The founding fathers gave directives
that within ten years from the commence-
ment of the Constitution the goal of uni-
versal education should be reached. But
now we find that after 2000 AD the number
of illiterates would surpass S5C0 million.
This is the great achievement of the present
Government !

If we look at a small country like
Nicaragua which is sorrounded by counter
revolutionary forces where there is almost
a stage of civil war, within one year they
have raised the literacy rate from 35% to
80%. It is because they employed all the
available wnew course. But our power
holders are afraid of universal education
because had there been univeisal education
the existing political structure based on
injustice and exploitation wculd have
crumbled down; because our power holderns
are afraid that if there is universa! education,
then the caste lords would not be able to
reign supreme in the rural India; and if
there is universal education, then the
people would have been more alert, vigilant
and more articulate. Therefore, they don't'
try to implement the ideal of universal
education.

PROF. N.G. RANGA (Guntur) : Why'
have you not achieved it in your owg’
State ?
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DR. SUDHIR ROY : Now | find that
ooly. Rs. 49,40,00,000 has been allocated
for adult education. This goal of adult
education would be achieved by means of
pon-foumal school, by distant learning eic.
This non-formal school simply exists. It
does not deliver the goods. | have personsl
experience. .. (Jnterruptions)... But, Sir,
everyone koows that if there is universal
cduzation productivity geis raised in factorics
and people become cooscious of the im-
proved health csi2 and they become more
articulate and coosequcotly demcoracy
becomes more sironger and  vigorous. But
they bave shirked their respoosibility. We
find in the new educatioa policy they talk
cloguent about ‘operation blackboard’. It
has been said under the scheme ‘operalion
blackboard’ cach primary school sha'l bave
iwo teachers—at least oot of whom will be
s woman and students would be provided
with free textbooks apnd other educational
lostruments, ctc. Bot at present in  lodia
there ate ncarly 7 lakb primary schools and
the sum allocated for the present year s
Rs. 99.80 crores. How can you implement
this ‘operation blackboard” with such a
meagre amount,

Sir, the Annual Report speaks of ICDS.
It is & commendable programme but oaly
Rs. 201.26 crotes have been allcated for
this. We bave two years stocks of focd-
grains. These stocks of foodgiains could
be utilised for covering mose and more
children under ICDS. ln fact, children
liviog in 1ural arcas and slum arcas may be
covered under this programme,

We find that for sports and jumes 1he
allocation bas decreased during the present
year. Last year the allocation was Rs.
129.9) crores whereas this year it is Rs.
§7.73 crores. Everyone koows that a sound
mind exists io a sound body. Therelore,
for a real education there shou!d be more
emphasis on sports and games and physical
education,

As regards Secondary education we
believe that common schools where majority
of our children read should be strepgthened
but ipstead of doing that our Education
planoers in the Miaistry of Edocation have
introduced Navo Vidyalas and Rs, 69 crores
bhave been allocated for Navo Vidyalas. In
thess Navo Yidyalas the sons of the rich
and well-10-do would read bezause every
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top bureaucrat and rich man has a village
address, Therefore, though you say rural
children would be admitted in the Navo
Vidyalas yet in reality it is the sons of the
moncy-bags which will get admission In
these Navo Vidyalas. These Vidyalas are
being established because our ruling class
requires techoocrats, burcaucrats, civil
scivants and computer boy. That is why
they are ignoring the common  school
systecm.,  Let millions of common school
students go to dogs but the children of a
few clite should have 1th: best possible
ccucation, Not only this in these vidyalas
Hirdi and English will be the medium of

iastiuction and the mother tongue shall be
a poor third. What a respzct to the
mother tongee in a frze  democratic
country !

Then we find that in the ‘action plan’
it was said that 10 per cent of the students
would be given vocaticnal education Accord-
irg 10 that estimate, for the last three ycars
of the Seventh Five Year Plan, it would
require at Jeast Rs. 1,200 crores. But this
year, only Rs, 4980 ciores have been
allocated for vocationalisation of education,

As regards the bigher educauion, the
Goveroment io the pame of coosolidation
and excellence are trying (0 promote higher
education, That is why they are trying more
for college autonomy. Su, these peopie have
little bheadache for wuniversity autonomy
because universities are made 10 carry out
the orders of the University Grants
Commission. The U.G.C. cannot be
accused for its love of democracy. There-
fore, they say that upiversity body sbhould
be as small as possible and it should better
consist of inexpericaced pomipated and
ex-officio member. They do mot like that
elected members of teachers, students and
noon-lcaching employees should form a
majority in the university bodies,

Sir, they are cager to start 500 « autono-
mous colleges throughout India within the
pext three years. What are these autono-
mous colleges ? It bas been said that they
shall fend their own syllabi, they shall
determioe their own work content, they
shall conduct examinations apd confer
degreos on the students, If a few cosmo-
politan  colleges becoms  autonomous
colleges, then university degrees will be
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devalued and students reading in the rural
colleges, students reading in district towns
shall definitely be discriminated. Not only
this, it bas been said that these autonomous
colleges can raise their own funds. What
will bappen ?  Academic racketeers and
political rejects will always Come forward to
float new colleges. Sir, I happen to be one
of the Vice-Presidents of the All-lndia
University and College Teachers® organi-
sation. We are afraid that in these autono-
mous colleges, the teachers will be hired and
fired. There will be no service security.
The racketeers may try to open new
autonomous colleges. That is why, Sir, we
want that education should be retained in
the State List as was argued by Dr.
Kothari.

We also demand that the Central
Government should spend at least 10 per
cent of its budget and 6 per cent of the
GNP for education. With these words 1
conclude.

[Translation]

SHRI K.N. PRADHAN (Bhopal) : Mr.
Chairman, Sir, I support the Demands for
grants presented by hon. the Minister because
the New Education Policy is a well thought
out policy the like of which has never been
formulated before in the country. In
spite of being a backward nation it has
formulated a scheme for the all round
development of a student which any other
pation has never formulated. Shri Rajiv
Gandhi bad shouldered the responsibility
of formulating this policy. Not only the
people of this country have faith in him but
they are also proud of him. Our opposition
Mcembers have to say something for the
sake of saying.I would like to suggest to
Rao Sahib that there are a number sayings
and proverles in our country which should
form part of our curriculum. They would
enrich our knowledge. There is a saying
in our village:

Bhains ke aage been bajaye
Bhains khari khari pagrai

I would like to say that our education
policy is meant for all round development
of the students and it would strengthen our
national unity and integrity, A lotis said
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about the Navodaya Vidayalayas. Thisis
a unique concept which a man of average
intelligence cannot conceive. The cundi-
tions and the mentality prevailing in the
country was such that there was a feeliog
among the people that the bureaucracy in
our country had created two types of
citizenship. One was a privileged class
which had been elevated so high because
of the education policy pursued by
Government. The children of the common
people could never dream of rising so high
and only the children of big officers,
capitalists,  politicians could become
administrators, businessmen, doctors and
engineers. But the Navodaya Schools have
given opportunity to those students who are
talented. This fact can be understood
only by those who have formulated this
policy and others cannot understand it.
I would like to congratulate Shri Rao that
he has presented a very good policy before
the country and removed the grouse of the
people which they were nursing for years.

I would like to draw your attention
towards paragraph 1-8 of page 2 of the
Education policy of 1986 in which it has
been said :

[Eaglish]

“While these achievements are
impressive by themselves, the gereral for-
mulations incorporated in the 1968 Policy
did not, however, get translated into a
detailed  strategy of implementation,
accompanied by the assignment of specific
responsibilities and financial and organi.
sational support. As a result, problems of
access, quality, quantity, utility and
financial outlay, accumulated over the years,
bave now assumed such massive propor-
tions that they must be tackled with the
utmost urgency.”’

[ Translation)

This is the substance. Itis a coincis
dence that the previous policy was for-
mulated in 1968 and the present policy was
formulated in 1986. Only the digits 6 and
8 have changed places but the subject and

perspective has changed a lot. You bhave
definitely formulated a good scheme and
you have fixed responsibility. But as far

as the financial resources are concerned,
I would like to say that the position scems
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" to be doubtful. I cannot say about the
' whole country but I would like to deal
with the action plan formulated for Madhya
Pradesh. The number of pre-secondary
wchools in Madhya Pradesh for the
Ghildren of 3 to 5 years of age is 650. Only
about | lakh children attend these schools.
At present there are about 60 lakh
children in the age group 3-~6 yearsin our
State. The Government wants that 70 per
cent children should go to school. This
means that 45 lakh children should go to
pre secondary schools in the Seventh Five
Year Plan for which the Central Govern-
meat will bear 80 per cent expenditure
a0d the rest will be borne by the State
Government. Though you would meet 80
per cent share  of expenditure, still the
State Governments are not able to bear
the expenditure which would be incurred
in sending the children to the pre-secondary
whools.

. Similarly, there are 1,60,000 bastis in
“Madbya Pradesh out of which more than
62,500 bastis have less than 300 population.
In 300 bastis, more than 25 per cent bastis
bave no Primary School within a radius
ofone km. More than 50 per cent of
the bastis do not have a school within
sradius of 3 kms. It is your policy that
all the children in the age group 6-11 years
-thould be sent to the schools. You want
0 introduce universalisation of education.
‘Bt [ would like to put before you the
present state of affairs. 1f you want to
" provide buildings for all the school going
-ghildren, then only in Madhya Pradesh,
you would require at least one lakh rooms
for which a sum of Rs. 300 or 400 crores
- will bave to be spent.

Operation Black Board is a very good
«heme. It would prove to be very effec-
-five and beneficial. You have included
16 items which should be made available.
You bave made a plan to implement this
- ocheme in 10 per cent of the Blocks in

©1986-87, 20 per cent in  1987-88,
30 per cent in 1988-89 and in 40
per cent Blocks in 1989-90. You bave

said that you intend to introduce the scheme
“of Operation Black board in all the
Blocks by 1990. But what has happened
.10 1986-87 ? That year has already
¥ passed. Have you been able to adhere
o the target ? I would like to submit
that only io Madbya Pradesh a sum of
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Rs. 100 crores would be required for this

purpose.

the number of teachers
You have made

Similarly,
required is also very huge.
science and Mathematics as  compulsory
subjects undes the 1042 scheme. Till now
these were optional subjects. Now as you
have made these subjects compulsory, you
will require teachers to teach these subjects
and they will have to be trained. For
this purpose, a sum of Rs. 40 crores will
be required to be spentin Madhya Pradesh
only,

Similar is the position of vocational
education. A sum of Rs. 25 crores will
have to be spesic  on this duricg the year
1987-88. What I mean to say is that
for the implementation of a gcod education
system, the most important thing is
raising resoutces, we are shoit of funds.
The Education Commission during the
years 1964 to 66 had suggested that 6 per
cent of total resources should be spent on
education. Aiter raising it, the share of
allocation from total resources has been
raised to 3 per cent. 1 would like to
submit that the Centre should issue
directiops to the Siate Governments to
spend 6 per cent of their total resources on

education. They should make an outright
allocation of 6 per cent of resources for
education. Rao Saheb would make efforts

and—I1 do not want to cast &ny reflections
on anyone—if there is any Education
Minister of the stature of Shri Rao, he
will also make efforts, otherwise this task
is not going to be accomplished. We have
seen that budget aliocation for education
is curtailed to make provision for electri-
city, water roads and other things. Some
years may pass in this way, but ultimately
it may create hurdles. *

Similarly, we should formulate schemes
to seek co-operation of the pecple of the
country. ¥or example, there are a large
number of donors in our country, but their
contributions are not beirg charnnelised pro-
perly. If some donor constructs a building
in the memory of some one, then we
should accept the building constructed by
him.

Mr. Chairman, Sir, I would conclude
speech after giving two or three
Voluntary organisations play

my
suggestions.
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an important role in our country. But you
may go through the past history. Whether
it is adult education, oritis non formal
education, we must see the reality and
find out whether it is being imparted or not.
Secondly, the system of tuition should be
stopped. Just as private practice by doctors
has affected the-efficiency of the doctors, the
system of tuilion has vitiated the teaching
profession. Similarly, with regard to
uaiversalisation of education, I would like
to submit that vocational education is pro-
posed to be imparted in the 1042 system.
You have tulked of providing education to
all the children in the age group of 6-14
years, but 50 per cent people in this country
are living below the poverty line and they
want their children to eke out a living in
order to augment their income. For this,
they put their children in agricultural work,
cattle grazing or any other odd job., I
would like to submit that the scheme of
“learn while you earn™ should be started
from the level of Primary education. In
Madhya Pradesh, mats and chalk are pro-
duced in schools with the help of children.
Similarly the children can be asked to make
the envelopes used in Parliament. In this
way they will earn something while they
learn.

I would like to submit one thing
about the college teachers. A country,
where teachers are not respected and do
not have confidence, canpot march forward.
The condition of teachers is pitiable. A
Commission is appointed for Central
Government employees, commissions ase
also appointed for Siate Government
employees and Pay Scales recommended by
the Commissions are made applicable in
respect of them, but in respect of univer-
sity and college teachers pay scales are
prescribed by the University Grants Com-
mission and these are not made applicable
unless State Governments meet fifty per
cent of the funds. This problem needs to
be solved. - The teachers must get them as
soon a thiese are prescribed for them.

I would like to submit one more thing.
Ministry of Human Resource Development
appears to be a very good name. It may
make a good contribution in the develop-
ment of the nation, but this name smacks
of materialism as we want to develop
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the human beings as resources. In (i,
way development. of individval or hum:
being becomes secondary. If the pame ¢
the Ministry is changed, it would b,
better. With these werds, I support '
demands for grants of the Ministry,

[English)

SHRI A E.T. BARROW
Anglo Indian) :

(Nomingif
1 beg to move :

“That the
Head Department
reduced by Rs. 100.”

Demand under
of Education &

[Need to
scheme of *‘Operation
Board.”] (1)

implement &
Black:

“That the Demand under
Head De:partment of Education &
reduced by Rs. 100"

[Need to confer autononf
on Colleges.] (2)

“That the® Demand under fh
Head Department of Education b
reduced by Rs. 100,”

[Need to implement t
National Core Curriculum.] (3)

Demand under
Education b

“That the
Head Department of
reduced by Rs. 100.”

[Need to link Industrial a
Technical education.] (4)

SHRI V.S. KRISHNA IYER (Bangalo
South) : I beg to move :

“That the Demand under
Head Department of Education b
reduced by Rs. 100.”

[Need to provide funds fu
teaching regional languages i
Navodaya Vidyalayas.] (5)

“That the Demand under tk
Head Department of Education b
reduced by Rs. 100.”

[Need to provide compulsoy
military training in 4
Colleges.] (6)

2
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“That the Demand under the
Head Depsrtment of Education be
reduced by Rs. 100.™

[Need to provide funds for
mid-day-meals in all prlm
schools run by Government | (7)

“That the Demand under the
Head Department of Edocation be
reduced by Rs. 100"

[Need for giving more
encouragement for learning
Sanskrit.] (8)

“That the Demand under the

Head Department of  Education be
reduced by Ra. 100"

[Need to provide more funds
for primary school  buildings o
rural areas.} (9)

[Translation)

*DR. PHULRENU GUHA (Cootal):
Mr. Chairman, Sir, | rise 10 svpport the
demands for grants pertaining to the
Ministry of Human Resources Development.
No nstion can march forward without
education The backbone of a npation
depends on education. The foundation of
adult education and vocational education
s very important, Funds bave been allo-
cated and centers have also been opened,
but it s very necessary to  specially see and
watch whether these centres are  being run
propetly or not From my personal ex-
perience | have found that all these centres
are not functioning properly.  Therefore, |
will suggest that these centres may be
evaluated at short intervals. Sir, some
funds have been allocsted for women's
education and some work has also been
initiated in this respect. | will specially
ruggest the hon. Minister 10 keep & waich
that these funds are properly utilised and
the various schemes are propetly implement.
ed. ltmust be ensured that, the girls
atiend the centres regularly and get proper
education and training otherwise it will be
A toal waste. Only funds will be spent
but the girhs and women will not advance or
progress.

Sir, much criticism has been made about
the ‘Navodaya Schools’. Here | will take
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one minute to parrate an  incident of my
personal experience. In 1943 (bere was 8
terrible famine i Bengal. During that
time we had opened ‘Ashrams’ for many
destitute children.  Many such children
came to us from the streets. It is my
experience that many of those children are
today standing on their own feet.

I will tell you more thing that at that
time one boy was picked up from the
strects and he stayed at my bhouse for some
days. The boy was aged 7 or 8 years at
that time. Some years later we again saw
bim when be was 11 or 12 years old. We
were astonisbed 1o find that the boy bad
many talents. He could sing, be could
dance and he could paint. You will not
belicve that when we took one of his
paintings to Nanda Lal Bose, be exclaimed
‘where have you found tbis painting !
I will adopt this child. He trained and
educated that boy, Later on in free lndia
that boy got a good job in a college. In
this manner many boys and girls came to
us. In these “Navodays Schools’, students
should be admitted on the basis of their
intelligence and latent talents only without
any other consideration. The hon Member
who spoke before me hinted that only the
children of afMuent and icflucotial parents
will uwltimately get admission in  these
schools. This must pot happen. Talent
and intelligence should be the only criteria
Jor admission to i1he Navodaya schools.
Then enly the dormant talerts of the poor
children, which is going waste today, will
also get an outlet for development and the
country will benefit from that,

One more thing | will like to say Sir,
There must be only one uniform system of
education in one State. In my own State,
I regret to say, that two different types of
education are being provided at the primary
stage.  One is with English and the other
is withoat English. This will give rise to
two types of citizens. Those studying in
English are the children of affluent parents.
They will be able to get into English
schools as they can afford higher costs of
education. They will gpo up in life, they
will get higher education and will grab the
higher ports etc.  The other type of poor
children will remain neglected and they will
not find a place anywhere,

| ‘Th!maumumﬁw-
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In this context I will like to say that
some very important and momentous legis-
lation have been passed here in the Lok
Sabha. The pieces of social legislation are
of the utmost importamce and they must be
enforced in our society for removing many
ills in our society, But as a worker I have
observed that these social laws are not
being enforced or implemented properly.
Therefore 1 request that this issue should
be taken up as a peoples movement. This
Movement should be spread frcm the cities
and towns to the district sub-divisions and
thence to the villages, Unless we can take
it up as a peoples movement, these social
laws will not be able to remove the various
social evils.

Sir, we have some provisions for voca-
tional training in our country. Some more
will perhaps be provided. Here I will like
to say that those students who are suited or
have talents for a particular trade,
only admitted in those courses. If they are
admitted just for sake of admission, then
in the future they will not take to those
trades and their whole training and expendi-
ture thereon will go waste,

Sir, the basic scientific education has not
reached our common people as yet. We
should arrange for that. In the end I will like
to say that in our country manpower
planning has not yet been done on a scienti-
fic basis. 1 will pointedly request the hon.
Minister to pay -attention to this aspect.
Much more has to be done for the women
and children of our country. The ICDS
programme is very laudable, But we will
have to try to improve it further and to see
that it functions properly. The provisions
for the welfare of women will bave to be
further improved and strengthened.  Unless
more of vocation education is provided for
the women, they will never be able to stand
on their own feet. Unless the women of
our country progress and develop, our
country can never make any progress.

With these few words, Sir, I once again
support the demands of the Ministry of
Human Resources Development and con-
clude my speech.

[English)

SHRI MAURICE KUJUR (Sundargarh) :
Mz, Chairman, Sir, I rise to support the
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Demand Budget for the Ministry of Human
Resource Development. Sir, -1 speak for
the first time in the House, so, 1 do not
want to go in detail about the new National
Education Policy or for that matter rather
the details of the subject, At the outset,
I thaok the Prime Minister for giving more
fund for the Budget this time for Education
in comparison to the past. No doubt,
Government has taken many steps and
there are scopes in new Education Policy to
uplift the educational problems and difficul-
ties specially in the rural and tribal areas,
but, still, some lapses are there and I shall
touch those points or those areas where
more concentration is required.  According
to the new National Education Policy, there
is a proposal to set up Navodaya Vidyalayas
in the country. Navodaya Vidyalayas are
aimed at providing opportunities to the
talented children to develop their full poten-
tial, and to promote national integration,
Such Vidyalayas must be set up in rural and
backward areas, so that they will help to
end the unhealthy social segregation which
now takes place between the schools for the
rich and those for the poor.

Poor parents send their children to the
school, with high hopes and great asoira-
tions. But after completing their education,
these children are unable to get any employ-
ment. After completing a certain stage in
education, neither they are able to go the
profession of their ancestors, nor to work
in the fields, Thus, they become a financial
‘burden on their old parents.

So, the syllabus in schools and colleges
should be such that education becomes not
only degree-oriented, but also job-oriented,
so that after the completion of education,
our boys and girls are able to work i
dependently. This will solve the unemploy.
ment problem in the country.

With great concern, 1 want to draw the
attention of the hon. Minister to a vey
vital point : in the rural and tribal ares,
many boys and girls leave their schools
before completing their education. Among
children who do so, the pumber of tribal
boys and girls is more. In rural and tribal
areas, mostly the students give up education
after Class VII. This is because of various
reasons, but mostly it is because of th
financial condition of the family or of ths

. barents. . Either the parents are unable 1
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send the children for higher education, or
they engage those children in some other
iocome-giving jobs, in order to support the
family financially. Steps should be taken
to chek this large scale drop-out of children,
by takiog such measures as increasing the
pre-Matric scholarships.

More residential schools should be
opened in SC and ST arcas. Free mid-day
meals, books and uniforms should be
provided to these ST and SC students, so
that these students will be able togo to the
schools, at least with their bare, essential
needs for schooling fulfilled.

| want t0o make one point clear 1o the
hon. Minister : in Orissa, there is only one
Agricultural University at Bhubaneswar.

In Western Orissa whore agriculture is
the main occupation of the people, there
should be one more agricultural university
either in Rourkela or Sambalpur. Tribal
boys and girls come from backward and
rural envirooment and in those families
most of the parents are illiterate especially
in the tribal families. The rural background
or eavitonment is very backward; and that
is why, even aflter completing a certain stage
in education, tribal boys and girls coming
from rural arcas or villages are unable to
complete in the natiooal level competitions,
Of course, some steps have bren taken by
the povernment by opening coaching centres
here and there. But | would request the
bhon. Minister 10 give more attention (o
this field and open some more coaching
institutions; and those coaching institetions
should be living institutions where SC  and
ST boys and girls will get an opportunity
to be coached for IAS, IPS and other Staff
Selection Commissions. In this regard, |
would request the hon. Minister to open
some such coaching centres in Rourkela,
Sundargarh and Sambalpur. This will belp
tribal students to be successful in all lodia
level competitions.

1 want to draw the attention of the bon.
Minister to a few lapses in adult  education.
I have seen and visited some of the adult
education centres. | have observed that
they are opened long before but books and
other things reach very late there, say, after
four of five months, So, some steps
‘Mh taken to do away with those
_lapses,
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The Inspectors, who are incharge of
adult education, are paid very low remune-
ration. So, their remuneration may kindly
be increased.

With these words, | thank you for
giving me an opportunity to speak on this

subject,
SHRIMATI JAYANTI PATNAIK
(Cuttack) : 1 rise to support the Demands

for Grants under the control of the Ministry
of Human Resource Development, Human
resources are perhaps the most strategic and
critical determinants of growth, yet their
development has not received the required
attention. The qualitative aspect of human
resources leaves much to be desired. We
are glad that the budget provision has been
increased from Rs. 350 crores to Rs. 800
crores, which is an increase of 127 per cent,
It has rightly emphasised the importance of
education and implementation of pew
educational policy. Certainly, sanctioniog
balf of the amount of the total amount in
the Sixth Plan shows that there is 8 purpose
of sincerity and there Is an indication of
priority. However, to ensure proper
utilization of the funds in order (0 achieve
the objective of the national education
policy, the intention of the government
should be matched by the coordinated ad-
ministrative action.

16 00 hrs.

(SHRI SHARAD DIGHE in the Chairl

Why | am saying s0 is because under
the item ‘Secondary Education’, Rs. %9
crores have been allocated for the Central
and the Centrally sponsored schemes in  the
current year but apparently, only Rs. 42
crores are likely to be wutilised according
to the Revised Estimates. In the light of
this performance, there should not be any
apprehension that Rs. 258 crores allocated
for the same purpose in 1987-88 will not
be effectively utilised. I would just like to
say that the financial allocated should be
commensurate with the measures to
strengthen the administrative machinery,

Sir, we have to achicve the universa)
primary education by 1995. It is well-
known that ‘Operational Black-board’
requires a huge amount of funds. Keeping
this in view, it was assored perbaps in the
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programme of action that the construction
of essential buildings would be the first
charge of NREP and RLEGP of the
Ministry of Rural Development. Here
also there should not be any apprehension
that Rs. 600 crores allocated under this
head to the Rural Development Ministry
will not be effectively utilised. There
should not be any apprehension whether
this huge demand® of construction of
primary school buildings will be met or
not because the Ministry of Rural
Development has gots its own priorities
also.

Though the enrolment of children in
primary schools has increased from 42 per
cent in 1950-51 to 91 per cent in 1983-84, still
we see that there are vast disparities among
the States and among the districts within
the State as regards the access to schooling
facilities, enrolment of girls compared to
boys and the wvexatious pbenomenon of
drop-outs.

To bave the intended impact on the
thrust towards universalisation of primary
education, concrete action will be needed
at two levels. Firstly, the nine educationally
backward States which together account for
75 per cent of the children deprived of
education, must draw up a ‘Crisis Plan’ for
extending school facilities before 1990 to
catch up with the national average level of
enrolment of the children in 6-12 years age
group. Secondly, for thess additional
seven million children of this age group,
the transparent inadequacies in the basic
facilities and consequently in the guality of
primary education available to the dis-
advantaged section requires to be tackled.
In this connection also, I must say that
most important is the data-based planning.
Unless the data base of educatinal planning
is improved, it will not be possible to
quantify the dimension of remedial effort
that is required.

Another most fmportant point is that
we should think of the meaningful
environment to be provided to a child.
This means transforming the desolate bare
face of primary school buildings. For this,
the school building must become the nucleus
of social action. The -curriculum should
reflect the major concern and goals of
social action and this should also relate to
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the requirement of the society. It

be developed as a Centre of community
education which should cater to the
caildren of pre-school age and the childrep
of 6-11 years age group and 11-14 years
age group in the formal and non-formal
schemes and also to the adult

the 15-35 years age group.

Now I come to the drop-outs which is
mostly found among the girls, specially in
the tribal areas. More residential schools
must be opened in tribal areas. For
facility of communication, teachers recruited
for tribal areas should be acquainted with
the tribal dialects and should be required
to undergo an orientation course to
acquaint them with the tribal ethos. Those
teachers who do good work should be
encouraged by providing them housing
facilities and by creating promotional
avenues for them. There is high drop-out
rate. It is because of the economic
backwardness as the children are often
required to participate in the income earning
activities of the family or to attend
household chores with a view to
mothers to participate in such economic
activities.

Besides, girls because of inferiority
status and to attend household chores or to
take care of younger siblings are deprived
of education. In this case, it would be
desirable for flexible school hours and
timings of vacations so that such children
may attend school after their other works
and attending school does not prevent
their  pursuit of other unavoidable
engagements. Incentives be given to
motivate—in the form of free text books,
supply of uoiforms and provision of meals.
Besides, attaching of Anganwadis to school
to help girls attending on their younger
brothers and sisters is also very necessary.
In the new education policy, early education
is also being encouraged but more money
should be given for early education.
Otherwise more Anganwadies should come
up and should be attached to the school.

Non-formal education is more important
because in this Budget also emphasis has
been laid. But the thing is that already
we have got a feeling in the society that
non-formal education is an alternative to
the formal education. This feeling should
not be there. The model of education
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envisaged would need the integration of
different supervisory systems created for
the forma! and noo-‘ormal and Adult
Education Programme. Such an integration
would lead 10 the strengibeniog of the
supervisory mechanism at the block Jevel.
The school complex system should be
revived with a view (0 improving
supervisory economic guidance. Teachers
of the non-formal should be trained 0
function as effective iostrument of change
and as Exteosion Officers.

| also come o the Adult Education.
We are glad to learn that this functuonal
literacy of adults is being given imporiance,
Beginning has been made (o invite two
lakh childien of NSS. It should be thal.
Baut credit should be given 10 those who
do good work, This must be given in the
shape of final grades in the examination
and incentive 0  voluntary ageocy albso
should be in the form of grant for
construction of permanent bulding and
incentive alse 10 instructors  should be—
recruitment in primary school o  promotion
o supervisory staffs.

Curriculuom opeeds  special aftention,
Area specific  and  occupation specific
modules need 10 be developed,

To ersdicate nomen illiweracy, literacy
and socio-economic programme should be
linked and grass root leadership develop-

ment should be the major thing for
developmental programmes. Programme
for adult cducarion should be made

compulsory {or all the schemes and pro-
grammes of development,

The procedure for obteining grants for
aduit education 10 the voluntary organisa-
tions should be simplified so that the work
may not suffer.

The special fescure s of Navodava
Vidyalava. We have to mobilise the best
resource, resources in human terms. We
have to identify the best children and most
intelligeat children in whom we feel they
will be able to develop themselves in
different fields. So, Navodaya Vidyelaya
will give this opportanity not only to wurban
children but also to rural children, not only
to the rich but poor children also. Itisa
quest for eguality and for quality, The
thing is that 90% of the education budget
g0¢s to the expenditure that is mainly for
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salaries and other establishment charges.
I would like to say that the scope of
mobilisation of additional resouices in
economically backward arcas is limited.
Therciore, they find tremendous difficulties
in meeting the additional requirement on
account of reformulation of the pew
Education Policy. Ubpless  substantial
Centra) assistance is made available anda
unless there is significant Central incentives,
the existing gap in the field of educational
status of the more developed Staies and
that of the under-developed will continue
to widen further., Wuh these words, |
support the Demands for Human Resource

Development.
SHRI SYED SHAHABUDDIN
(Kisbangan)) Mr. Chairman, Sir, the

Minister for Human Resource Development
s & man of eruvdition and culture and be is
a man of dreams and vision, But he also
bas my sympathies because he has the
plausible mandates. He has inherited a
Beld of operattion which s full of dis-
paritiea and overlaps, contradictons snd
confixcts of jurisdiction. He bhas not
lovented them, butl be s virtually facing an
anarchic situation in the ficld ‘of educauon
due 10 almost senseless experimentation that
bhas gonc on since we became independent.
He has come to us with a National Policy
on Educstion and that is perhaps the most
important contnbution that his Ministry
bas made over the last one vyear. In the
report be proudly describes it as nothing
less than & charter. | am afraid, Mr.
Chatrman, it has still remainded nothing
more than a charter. He sumply does not
have any somce yet, | am aware of the
higher allocation that has come in his way,
but that ceriainly does not provide him the
wherewithal, the resources, with which he can
realise own his dreams or the objectives of
the policies that be bas enunciated on behalf
of the Government, | have my differences
with him. His entire approach to the
education which he reflects the elitist bias
of the Government is going to cootribute
to the accentuation of disparities in  quality
and cven in the spread of education. It is
not going to fill up the gap of the standards,
it is not going 10 take us oll to the land
of equality and digoity that Gandhiji
dreamt of. The entire education policy
is deviating from Gandhiji's dictum. What
cannot be shared with the masses is & taboo
for anyone.
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Mr. Chairman, our biggest challenges are
in the field of primary education and adult
Mteracy. Today, we might think of introducing
computers. But we do not you not have
funds for blackboards ? Universalisation has
become a fast lading dream. Enrolment
percentage-wise is going up. But whatis
the sort of education that you are providiog
and what is the infrastructure that you have
provided 7 The sitzation bas beeo described
well in the House on both sides and, there-
fore, there is oothing new for me to describe.
The fact is that the entire process of enrol-
ment, the drop-outs paitern and the lack of
incentives which would compensate the poor
lead, if only, to what [ call a sitwavioa of
class selection. Thoat is where differectisucn
sets in. That is where a blas is buil® a0
the system and [ doo't see that in the
coming year or in the pear future the
Goverpment is goag to somebow reduce
this gap.

Mr. Chaluman, in he fleld of adule
literacy, with Rs. 30 crores, what are you
going to achieve ? There are countries which
bave uadertaken it as a challenge and they
bave been able to achieve results withio a
small span of time. We have lost 40 ycars
and I do not know how many more miliioos
who are born om our 10il, who are our
copatriots will live snd dic as illiterates. Mr.
Chairman, in the field of secondary educa-
tion, we all lament both the introduction,
of a pew elitist bias as well as the fact that
vocatiopalisation has not proceeded apace.
About these Navodaya schools, [ am still 10
see the results, I have my doubts, | bhad
expressed my scepticism, Mr. Cbairmao,
when the matter was debated in the House.
But what arc the Navodaya schools going
to produce except & handful of iadividuals ?
May be they come from various classes,
maybe they are trying to inject new blood
jato the elitocracy, but it stil! remains a very
very small section of our people. And as
for the universities, we see that the university
scene is entirely a situation of turmoil. There
has been an uneven distribution and there
has been an appreciable fall in its standards,
It has been & haphazard growth which seems
to imply as if we do not know oar destina-
tion. We are produciog lakhs of unemployed
graduates, unemployable graduates who do
not know how to make their way. Some-
times, Mr. Chairman, I am forced to think
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is nothing sbort of a natiosal conspiracy to
contain youth power to emasculate yuva
shakti and 10 reduce them to the servants of
a system in which finally, demoralised after
looking here and there for jobs they end up
not at a level where their education should
prepare them for just making a livelihood.

Mr. Chairman, now we hear about the
auionomous colleges. Are we going to have
two classes of education, two standards of
education ? Obviously the autonomous
colleges are going to devalue  university
education in the employment market and the
employers will choose only those who come
from well koown colleges.

Mr. Chatrmap, | cernainly appreciate the
progress that has been made in the field of
technological education. But in the field of
higher leamnirg, | am alko awase of ihe
sickness that is pervading some of our
nationally knowa lostitations. What s the
Minister going to do about reviving the
Indisn lestituie of Advanced S«udies that we
built with such love in Simla ? s be aware
of the sort of things that ate bappeniog in
the various Councils of Rescarch that we
have put vp in the field of Social Scicoces or
in the field os History ? What have they
beea reduced to ?

Mr. Chalsman, | do not have much
time, but | must say a word about the
cogtent of education. The great failure of
Indian educar'on has been the failure to
evoive an Indian mind, a patonal
copsciouspess, a human consciousness, a
consciousness in which we tolerate owur
differeoces, in which we accept our diversities.
Let us scrutinise our text-books. I know a
screening bes been startad. But this has
to be done with a great deal more of interest
than what has been dooe so for. Let us
look at the emoluments of our teachers. Let
us look at their service conditioos, their
living conditions, the'r working conditions.
Don’t we want absolutely first-rate talent
to go into our edocational sysiem ?

Mr. Chairman, | mauast draw your
atlention also to the one question that has
been a matter of concern to many of us.
The right gracied to the minorities under
Article 30 of the Constitution to establish
and administer educational institutions of
their choice is being slowly eroded. | would
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situation and to remove the uneasipness in
the minds of the minorities on this score. ~

Also on the question of medium of
instruction, the mother-tongue is being given
a back seat, sometimes even the third seat.
I do not think that is correct or is in
consonance with the spirit of our educational
system or even of our freedom movement
or our culture, We must give the mother-
toague the pride of place by choosing it as
the medium of instruction and as the first
laoguage to be taught at the school level. I
koow that the three-language formula is an
acellent formula if it is honestly and
sincerely implemented. I know it still leaves
a problem for the linguistic minorities in
pon-Hindi States, but that is a matter which
concerns only a very small group of people
and that can be looked after in another way,
but this question of mother-tongue is going
to cause a natiopal problem wunless we are
going to take some helpful steps at this
stage.

Mr. Chairman, I will take a few more
mioutes, About this Department of Culture.
| would like to mention that they bave
teduced culture to famashas, international
tamashas and pow even local tamashas.
What are we doing for those who produce
goods of culture ? How much culture are
we taking to the common man ? We are
bringing culture to darbars, we are bringing
culture from ail over the country to Delhi,
we are holding jamborees and utsavas in
Delhi, but what are we doing to upgrade
the cultural level of the people and what are
we doing for those who produce goods of
culture and what are we doing to trapsfer
the heritage of culture from one part of the
country to another part of the country ? I
made a proposition to the hon. Minister :
Let the classics of all Indian languages be
transiated into all other national languages.
But he pleads lack of funds. 1 do not
think that any other exercise could have a
greater import ds far as national integration
is concerned.

As far as the Department of Art is
concerned, it has been given a specific task :
to create a centre in the name of the late
lamented Prime Minister. 1 do not grudge
it. But it has to do a little more than that.
As far as women and children are concerned,
we do not seem to have any clear objectives,
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or enough resources or even planned
activities.. We have certain welfare
programme. Welfare is not development, Mr.
Chairman.

In the field of sports and youth, I wish,
we should learn something from our
experience at Seoul. We have to broad-base
the national ambit of sports activities. We
have to select our talented children from the
very young stage. We have to have rural
playing field and I want that every Panchayat
must have at least one rural playing field in
the coming financial year, I wish also that
in every Panchayat, one youth club, at least,
opne youth club, should be established in the
coming financial year. I would like the hon.
Minister to pay attention to it,

Mr. Chairman, I will end up by saying
that we must have the National Education
Act, in order to bring about uniformity in
our system, in order to create a sense of
equality in our system, in order to have a
national syllabus, in order to have uniform
standards, in order to provide equality of

access to the educational plant, to all
our Classes to all our people, to
all our regions, to all our groups

because without equality, Mr. Chairman, we
cannot have a regime of dignity and without
education, we simply cannot bave
development.

Mr. Chairman, therefore, I would say
that let us do away with the system which
breeds class consciousness; let us try to
remove disparity; and let us try to
introduce uniformity, equality and dignity.

[Translation)
SHRIMATI KISHORI SINHA
(Vaishali) : Mr. Chairman, Sir, the

Ministry of Human Resource Development
is a very important Ministry, Development
and progress of any country depends on the
development of human resources,

There are several aspects of human
development. Since time is limited, I shall
be brief in my speech. I want to speak
on Child Development and Women
Welfare.

40 per cent of our country’s
consists of children.

population
This population is
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more than the total pumber of children of
all the African countries. Even then con-
dition of the children of our country is
very bad as compared to other developing
countries. Most of the children are sick aod
very weak childrea are born. About 20
lakh childrea fall wvictim to diarrhoea,
diphtheria, tetanus, whooping cough etc.
cvery yecar. Thousands of children become
blind due to deficieocy of vitamio
A, The Goveroment has takea the
responsibility of protecting  the
children from these discases and to cnsure
child development which is a commendable
step. This work is being done under the
National Integrated Child Development
Programme. Attention has becn paid to
providing nutritious food to  expectant
mothers, their health care and preveation
of various diseases. Provisions have been
made to provide non-formal and pre-
primary education to children of 3 years
age. Arrangement has been made for
putritious food for the children in the age
group of 6 years and for their heaith care-
Medical facilities have been provided to
women. Anganwads and Balwadis are
being run to make these services available
and to take care of the children. Balwadis
and Apganwadis are being run in Adivasi
and Harijan areas oon the basis of one cach
for a populstion of 1000. As regards the
Anganwadis, | am to say that in the absence
of information about their location it
becomes difficult to reach there. It s my
own experience, Recently, | had gone to
see the Anganwadis. It was very difficult
for me to reach there and after making a
lot of enquiries | was able to see one or
two Anganwadis. There the children are
being given porridge etc. There are a
number of complaints against the guality
of porridge. Insects are found in it., But
it is a matter of pleasure that it is proposed
to provide wheat porridge to the children.
Similarly, the rate of honorarium to women
running Anganwadis should also be
increased so that they may discharge their
responsibilities with interest and efficiency.

Similarly, 1 had the chance of visiting
the Health Centres. A month back, when
I visited the Primary Health Centre in
Vaishali, 1 found that there was paucity of
medicines, rather the medicine bottles were
empty. Similarly, 1 went to referral
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hospitals. There also medicines were in
short supply. But the reasons for the
short supply could not be ascertained. Is
it that the doctor did not place the indent
or there was no supply from Government
side or the doctor did not feel the npecessity
of placing the indent. 5 women lost their
lives in a referral hospital, because anti
tetanus injections were not available there.
I would like to urge the Government to pay
attention towards it. There should be
arrangement to  look after the women
running the Anganwadis. All arrangements
are there at the Government level, but the
arrangements at the local level caanot be
said to be satisfactory. It was decided to
provide vaccines under the universal im-
munisation scheme, bat there is no proper
arrangement to store it safely. Therefore, |
would like to suggest that arrangements
should be made to provide a refrigerator
to them. Similarly, there is a need to
arrange pacdiatric coachings in the bospi-
tals. As it s, employment opportunities
bhave been provided and there is a scheme
for this purpose, In spite of that | want
that those mothers, who are rearing their
children, may be given light work so that
they can bring up their children. They
should be encouraged o run  spinning
wheels 30 that they can maintain themselves
by spinning cottoo yarn. Centres should be
opened at important places where they can
sell their yarn and maintain  themselves.
These should be operated on the pattern  of
the Dairy Milk Scheme under which
people from villages deliver milk at the
collection centres and then it is processed
with scientific methods and sold. This
will solve the problem of unemployment.
What | mean to say is that the more we
pay attention towards child development,
the greater will be the human development.
With the development os man, the country
will march forward on the path of progress.
The Ministry has so far dooe commendable
work. With these words | express my
thanks to you for giving me time to speak
and listening to me patiently.

(English)
SHRI SOMNATH RATH (Aska): 1

support the Demand. At the outset, |
want 10 say that we are bappy that we
bave got an efficient, learned, and

knowledgeable Minister Shri  Narasimha
Rao who is in charge of this portfolio.
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This education policy is meant to fight
against poverty and it is for all-round
development. Our hon. Prime Minister
bas placed much stress on it and | will
quote what our Prime Minister said while
presenting the Budget :

“To give a good start 10 the pew
policy, | have allocated as much as
Rs. 800 crores for education as
compared with Rs 352 crores in
1986-87. This massive increase s
another of our resolve to bring about
an educational transformation in our
country,”

He has also started one important factor.

1 quote :

“State Governments have the
primary responsibility for education.
These resources will supplement the
cfforts of State Governments™.

Some of the hon Members bhave
cxpressed coocern  about the  financial
constraints to implement the
policy. This education policy, stress oo
national integration, modernisation,
Navodays Vidyalayas 1o tratn teachers,
adult cducation, the formal education,
Operation Blackboara, vocational
education—all these will bring back
qualitative reforms. | would suggest that
compulsory schooling for boys and gitls
must be implemented. Education should
be given for population stabilisation, It bas
also been expressed by many eminent
persons about cent per cent corolment in
primary schools. There is no resource.
There is no capability. Sir, education s a
major input in the development. Education
should be given priority.

Our Prime Minister has also  expressed
his anxiety about the financial constraints
when be said : “perhaps the Planning
Commission feels that the human resource
is not a resource for the development. It
must do basic rethinking unless  the
Planning Commission realised that the basis
of our development is not dams and power
stations and industries but the people who
are going to build these dams and run
these industries™ ...
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The New Education Policy has been
discussed more than ooce. [ do not want
0 go into the details. This is in the
Coocurrent List. The Central Government
cannot be a sad spectator if the Scheme
is not implemented by the States. The
Central Government 100 has got responsi-
bility.

Coming to Orissa State which s a
very backward State, | would say that
there is much confusion about the imple-
mentation of the Policy in Orissa State.
For example, in your State, Maharashtra as
well as Orissa, the B.Ed. cxamipation bas
created problems. Tbe problem can be
solved by the Government itselfl. But in
Orissa though there are certain colleges
to which coocurrence has been given by
the Government, the University do bpot
give affiliation, On the otber hand, 10 some
of the private colieges where some District
Administrator is either Chairman of the
Governing Body or the Management, or
their relations, affiliation is  being given to
these institutions, though they bave oot got
the infrastructure.  Ultimately, the students
suffer, This phenomenon s continuing for
years. Every year the Government comes
out to settie the matter; select such of the
colleges to  which permanent concurrence
as well as affibation 15 to  be given but
that s oot carried out for obvious
reasons.  Private colleges grow like
mushrooms. Students are admitted in
those colleges with high capitation fees.
They are allowed 10 appear in the examina-
tion, but the genuine colleges  suffer.
Similarly, the policy of the Central Govern-
ment is, most probably, pot understood in
its proper perspective by some officers who
are to implement the scheme in  Orissa.
Their fecling is that this policy is not to
expand higher education but it is meant
for consolidation only. On that score,
they do pot pay any importance to  develop
the existing colleges, leave alone starting
pew ones. | am coming from Ganjam
District where there are  mostly private
colleges. From the beginning there has
been no government college. In  Orisea,
if education is imparted, it is only by
private colleges. Government hes not
started a single government  college
recently,
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Also the policy differs from institution
to institution. First of all, they decided to
give aid to such private colleges which have
completed five years and they have given
aid. But now they say, for further
appointment of lecturers, one-third grant
will be given [after seven years and two-
third after nine years, and only those
lecturers who are sponsored by the Govern-
ment are to be appointed by the Governing
Body of the private colleges at a bigher
salary, How can these private colleges func-
tion in this way ? For the information of the
hon. Minister | may say that the tuition
fees and admission fees of the students of
these aided colleges are deposited in favour
of the Government Education Department.
And only Government-sponsored lecturers
are to be appointed and to be paid by the
Governing Body of these colleges and after
scven years only one-third grant will be
given. It is impossible to function in this
way. How can education be improved
and how can this policy be implemented in
this way 7 The Central Government should
intervene. Permit me, Sir, to repeat  that
Education is in the Coocurrent List. For
the fault of any University or for the fault
of any State Government, the students or the
people of that State should not suffer,

Similarly, the government policy was
that, after three years, for women education,
one-third grant will be given. But there
are colleges which do not getit. 1 know;
1 can name the College at Bhanjnagar,
Savitri Women's College; for six years, no
grant has been given to the College.

Though Goveroment has advertised that
government land, if available, will be assign-
ed to the colleges, it is pot being assigned.
Under these circumstances, | would make
this suggestion that when Navodaya
Schools are being started, let the hon,
Minister take the MPs into confidence and
let their suggestions be considered.
Similarly, while giving grants for culture,
for sports, for games, to various instita-
tions, let the suggestions of the MP of
that area be taken into consideration
because instances are not rare when these
cultural institutions apply for grants and
it never reaches the Central Government
in time; it is kept somewhere; and these
institutions are deprived of the Central aid.

MARCH 25, 1987

D.G., 87-88—Min. of 304
Human Res. Dev.

So, I would once again submit that the
suggestions sent by the MPs may be given-
duc importance. This is necessary for the
implementation of the scheme because in
this House we have discussed this, we know

the mind of the Government, the hon,
Minister has replied. But when we
approach the bon. Minister, for every

matter if we are told to go o our State,
1 do not think we can achieve our goal,
About Navodaya School, the intention of
the Government is to give scope (o
intelligent student: in the rural areas. Now
the advantage of higher education is taken
by the rich peopic and the common man is
not able to get it, Of course, the inten-
tion of the Government is very good. But
if we leave it to the States, if we leave it
to the Director to send the report, then
he will doas he likes, He may oot do
it also. lIn Orssa, out of five universities,
one is the Agriculture University which
comes under ICAR and another is Sanskrit
University, There are three more univer-
sities and in my district there s one
university—Berhampur University. There
is po syndicate or senate; there is an
administrator. Similarly in  Sambalpur
University there is no syndicate or senote;
there is an  administrator, | think today
or tomorrow there will be another
administrator in  the Utkal University
abso.

Who are these administrators ?  Are
they men of learning 7 Have they pot
anything to do with education? Some
bureaucrats are posted there.  These
universities are meant not to be nstitutions
to conduct only examination and give
degrees; but meant for research in the
language, art and culture of that regioo.

| want to invite the attention of the
Hon. Minister through you to the fact that
UGC has given a scheme to Orissa (o have
a centre in any of these three universities
for research in women education. Oaly
the Berhampur university has given the
scheme. You will be surprised to know
that two other Upiversities —Utkal and the
Sambalpur—did not give any scheme and
Government of Orissa has not forwarded
that scheme to UGC, That is the
problem. As aresult of this it is the
people of Orissa, the children of Orissa,
who have suffered. Let them not suoffer,
they should not suffer. So, 1 once again
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request the Hon, Minister
because we are here to implement the
schemes  We are not here to carry cut the
whims and fancies of any individual or any
person.

to intcivene

These universities do not submit
utilsation certificates to UGC in time,
the UGC is not giving furtter grants and
the universities are deprived of getting
grants. This has becomc a regular feature.
There must be some supervising agency to
see that the amount given in the budget
would go to all the States, and the
Universities and the  State Education
Department should be activised and asked
to implement these poticies. Unless there
is some supervising agency, and we depend
upon the States to function as they
like, 1 thiok these policies caanot be
implemented.

the
So,

It is of
of any
importance.
the Prime
have stated

The nation should grow.
pational importance. It is not
particular region’s or state’s
Itis of nationai importance as
Minister and the Hon. Minister
io this House. What is required is
implementation; funds are not wanting,
So, while carrying out the implementation,
Iwould suggest that the underdeveloped
and backward states should be given due
importance given priority and funds and
steps should be taken for implementation of
allthese schemes,

[Translation)

SHRIP. NAMGYAL (Ladakh) : Mr.
Chairmap, Sir, while supporting the demands
for grants of the Ministry of Human
Resource Development, 1 want to express
my views in this regard. Through you, 1
also want to congratulate the hon. Minister
and also our leader Shri Rajiv Gandhi for
formulating and implementirg the New
Education Policy within a very short period.
Much emphasis has been laid on universali-
sation of elementary education which we
can hope will be very bencficial for the
betterment of the country especially for those
students who live in the villages. At the
same time, there is a programme to open 81
Navodaya Vidyalavas in 1986-87 urder the
New Education Pelicy. 60 such schools
have already been opened out of which one
sghoo!l has been opened in my constitucncy.
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I want to tha:wk thz hen, Mivister for (his.
With the copuamne ef these schools, the

expectations ©f these pareins and o itdren
will e fulfitted. vvon, thoueh tesoving, dre
deprived cf the faciiy The
policy fiaced forc these
schools is also very commiendabie.  Under
this policy, 60 per  cent  cinldren  will e
taken from rural aveas ang 40 per cent from

of  cducadion,

adimission in

towns and cities. But one afliculty  has
been noticed 1n it that the srsndard of the
rural children has beew praced at pur with
the ali ind.a level. A< a  result,  children
living in fai-flung and rural aseas do not
come upio the expectaton and our  of 100

children hardly 50 chiitien forward.
I would like 10 suesest in tiids connection  to
provide one rirore chance tc  the students
who have failed 1n the test with a margin  of
few marks oniy. They may be given one or
two months coaching betore taking the test.
[t will be helpful to vou  at time  of
implementing your progicmmes. You should
pay attention towwds it.

cComw

the

Sir, so far as the questicn of education
in Jammu and Kashmir is ccuncernad,
cation is fice upty cdegree  level  these
almost in every village there is a
But I am of the view that the
there just four namesake.
school in real sense. There g facility,
no bilack-boird, re  scheol buildirg, no
space for the children to sit and no chairs
for the tecachers to sit.  1he children  take
their lessons by sitting on the floor. 1T am
of the view that this matter vill  rest wlere
it is and we cannot minrch forward.  These
are several small viltspes in my  consiiinency
where 10 to 13 fumilics Hive arnd there  arce
not more than 10 to 15 childien in  these
villages.  Therc aie scliovls ia these villages,

cdite
and
schwol.
sch.ools are
Thew is no

no

but there are no teachess ard if  there are
teachers, there is oniy o <ingle teactwr whao

is often absent Locauce ihese are very remote
areas. Jtis a very good you
have the preeramime of postire two  teachers
now. Wha: [ fea! is that schools in which
single teackers do neot wrav, Zouble teachers
will be posted and it will be very boneficial
to further the studics of childezn., 1 express
my thaoks to you for this.

I <
s{nere as

There arc scveral remnte

arens in vy
constituency. Thereare 3¢ to 60 gych®
vitlages where only one to two or 4 (o §°

families live. Tt wijl not ke rossitic on the
part of the Government to ooen a schaol i
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cach of these villages. But the children of

those villages have got the right to education.

What are you going to do for this ? How
will you provide education to these child-
ren 7 I would like to suggest that you may
please construct residential hostels in every
district headquarter or at centrally located
places where these children can be admitted.
They may be given educational facilitics at
these places. The number of such
children is not more. But these people
belong to remote arcas. They live in
border areas, If you can provide hostel
facilities to provide education to such child-
fen as per my suggestion, you will be re-
membered for ever.

So far as the question of scholarship s
concerned, there arc a number of program-
mes. Scholarship is being received in  our
border areas. Different kinds of scholar-
ships are being given such as merit-cum-
poverty scholarship, border area scholarship.
But the amount of scholarship is so less that
it is of no use. Secondly, the scholarship
amount is disbursed in lump sum. Il ths
scholarship is given every month, | feel, it
will be more bencficial. When lump sum
payment is made, parents utilise the money
on purchase of commodities of daily use
like tea and sugar. Children do not get
any benefit out of it Children cannot
purchase text books, exercise books and
meet their other requirements out of that

amount, You may, therefore, arrange to
disburse the scholarship amount every
moath so that these chillren are bene-
fited.

I would like to speak a few words
about technical education. You  have
provided the facility of reservation for those
who belong to weaker-sections, scheduled
castes and scheduled tribes. Their children
more or less get some seats in technical
institutions. But in our area there are
communities which live in hills and whose
condition is worse than those living in
plains. Since they do not come under this
category, their children cannot get the
facilities of technical education and training,
because they cannot compete with others.
I would like to suggest that the Human
Resource Department may reserve some
seats for talented students from hill arcas.

- = 5
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medical, engincering and other techoical
disciplines. | request you kindly to consider
these points.

As many as 250 children died of
measles this winter in my constituency due
to ponvaccination as no doctor was availa-
ble there. In my constituency 30 posts of
doctors are lying vacant, OQur children are
not being vaccinated and the doctors of
Jammu and Kashmir are not willing 1o go
there. So | would request you to reserve
scats for the students of my constituency.
The Government have launched a

massive
programme for the training of teachers
which is a commendable step. But | would

request that the teachers, and other person-
nel, coanected with  scientific  research,
engincering and medical research, agriculture
and vetermiary should be given runaing
grade  As tbe salary of teachers s  very
less, they should be given a running grade
They should get an opportunity to rise upto
the post of Head of the Depariment, you
may, of course, put an cfficiency bar In the
middle of the grade, 30 that there s no
stagnation, At the moment gualified
persons do not take 10 teaching profession
and they opt for other services. There s
need (or qualified teachers 10 take up this
job. For this you will have to give them g
ronning grade.

There is a scheme for the study of
Tibetan literature in the Department of

culture. It is going on at a very slow pace.
It should be accelerated. In  carlier days,
Nalanda University was a  renowned  oati-

tution in the world for the stody of
Sanskrit.  The literature which escaped the
depredation of the Mushim raiders had been
translated into the Tibetan langusge Quite
earlier. Now it is being re-translated  but
the pace is very slow. Thes should be looked
into.

In the end, 1 will deal with the sports.
I am very grateful to this department for
inviting the students of Ladakh for training.
Our students can excel in every field provid-
ed they are given the facilities. If they
are encouraged, they can show good
performance in mountaineering track -and-
field events etc.

Mr. Chairman, Sir, with these words |
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sufficient time to speak and | support these
Demands for Grants,

SHR!I GIRDHARI LAL VYAS
(Bhilwara) :  Mr. Chairman, Sir, | support
the Demands of the Ministry of Human
Resource Development and would like o
draw the attention of the bon. Mioister (o
some points,

Rajasthan is 8 backward State. 1 had
dealt with this situation when the House
was having discussion oo the education
policy. Half of the area of Rajasthan is a
desert.  Ooe fourth area is bil area and
only one fourth arca which is ncar Dclhi s
somewhat developed. o this way (three
fourth area s towally backward. Under
these circumstances unless attendon 1w pad
(o 1ty development, there can be no deove-
lopment of that area particularly o the
ficld of elucation, The other hoa. Members
have explained the deplorable condition of
prunary schools there, so | would pot like
to repert it.  The primary schools have no
build:ngs, no place for sitting, DO wriling
and reading material and no blackboards.
Not oa'y the coadition of primary school is
deplorable, but the coondition of model
schools 1s 00 good as wellk The Higber
Secondary Schools also lack pucca buildings
and they are faciog shortage of everything.
Our bon. Prime Mioister has paid due
attention towards education but the allo-
cation maJde is not sufficient. Just now an
hoyr Member from Madbya Piadesh was
speaking He said that adout Rs. 400 o
Ra 300 crore is peeded. The requirement
of other States is  also almost the same.
Fach State needs Ry, 500 10 Rs. 700 crores
10 mcet the wherewithal of education.
Otherwise 1t is pot possible it wchieve the
target. Unless allocation is made on such
a heavy sale, the standard of education
cannot be raised 10 the desired cxtent.
The allocation of Rs. 825 crores is ot
sufficient 1o implement the scheme. The
allocation should be increased so that we
may be able to make progress in the fieldd of
education.

17 00 hry.

I would like to draw your attention
towards the opening of Navodaya Schools.
The bureaucrats listen neither to our oppeal
nor to yours. The District Education
Officer, the Deputy Director or the Director
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or the Education Secretary of the concerned
area would decide as to where the Navodaya
School would be opened in the Parliamentary
constituency. The Member of Parliament
belonging of that area would not have any
say in it. The burcaucrat does pot belong
10 cur category but jyou belong to owur
category and cven then you igoore wus. It
is definitely unfortunate for us.

SHRI PV. NARASIMHA RAO:
Whenever the Government  iniliates or
undertakes any scheme, burcaucrats as well
as democrats are needed 10 carry on the
work.

SHRI GIRDHARI LAL VYAS: Jam
making this submission because democrats
are pot there, | had requested you, the
Miomwster of State and the Education
Secretary as well. They said that the
decision taken (here would be accepted.

SHRI PV, NARASIMHA RAO:
This thing bpeceds some  understanding.
Suppose if two parliamentary coostitucncics
fail 1o one district, what cao we do in such
circumstances 7 Should we  airange a
wrestling bout between the two.

SHR!I GIRDHARI LAL VYAS:
My coastituency falls io a single district.

SHRI P.V. NARASIMHA RAO
Leave aside your issue. This cCreales
difficuity, that is why we listen to the State
Governments.

SHRI GIRDHARI LAL VYAS: The
Education Secrctary belongs o my area,
He will open the school wherever he likes.
He would pot open the schools where |
like. You belong to our fraternity and
even then if you do not bear us, it would
not be proper. Preference should be given
to our request. The request of an M.P,
must be treated with due respect. Of
course. if our suggestion is not justifiable,
it may not be accepted otherwise it should
be given due weight. Navodaya schools
should be opened at the places where we
SUgRest.

As regards the Model Schools, there is
an apprebension that only the children of
high ups would be admitted in these
schools. We bave opposed the concept
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of public schools, Two types of institution
should not be run in the country. The
children of burcaucrats become LA S. and
1.P.S. officers after receiving education in
the public schools whereas our children
do not enjoy this privilege. There is need
to discard this system. The boys from
rural arcas can never join such importamt
services. | would like to say that only
children of high ups should pot be given
admission in Navodaya Schools proposed
to be opened by you, rather admission
should be given to children of the poor,
the Scheduled Castes and the Scheduled
Tribes and children of unimporiant people
like us so that the people of villages may
get maximum benefit from the Navodaya
Schools,

As regards college education, | wceuld
like to submit that there are three
universities each in Jaipur, Jodbpur and
Udaipur in Rajasthan. The Rajasthan
Government has announced opening of
three universities. Already educational
institutions are running in Ajmer, Bikaner
and Kota. So | would like the universitics
should be opened in these centres
so that the people of the whole
Rajasthan may get equality in the matter
of education and they get equal benefit.

The University Grants Commission
should release more funds for wuniversities
in the backward areas. The Commis-

gion is releasing funds (o universities
which are already in  existence and which
are going to open. More funds should be

relcased to new universities so that the
standard of new universities is raised to the
all india level and our children may get
good cducation and become assets for the
country and not liabilities. The Govern-
ment should do something in this respect so
that maximum people are beacfited,

In the course of my speech on the
education policy I had said that admission
must be restricted in the colleges, Only
those students shou!d be given admission
in the colleges who have secured first class.
Students like me, who have secured second
division on third division and who indudge
in agitation ten months a year, should not
be given admission there because if
admission is given to such studeots, it will
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disrupt the studies of studious studeots and
the atmosphere of college will be visitiaed.
You should, therefore, set up one open
Uplversity in each State, so that the
students who merely want a degree may
obtain it by studying privately. In this way
the serious students will be able 0o geta

$00d atmosphere and study properly.

In our country, the condition of girls’
education is very poor. In this marter,
Rajasthan  is wvery  Dbackward. 1 had
requested you about this earlier also, but
there has not been any change in the
situation. During the last two years, the
girls in Rajasthan have not got any
opportun‘ty to march forward in this field.
Under the pew education policy, the
Central Government should allot special
funds to the Rajasthan Government so
that girls in  Rajasthan  could make
progress in the field of ecducation. In
Rajasthan it is difficult to impart education
to the boys and it becomes even more
difficult to educate the girls. Therefore,
special incentives should be provided to
them. | would like to submit to you to
make special arrangements for this.

Under the 10 4 2 scheme  of
Educstion Policy, vocational education
should also be started. This scheme of
providing vocational education is very good,
but the State Governments do not have
sufficient funds for imparting such
education. The State Governments flod
it very difficult to run even high schoo's
and Secondary Schools. At some places,
teachers are not being paid their salaries,
at other places, there is no school building
and yet at another place, some other
facilities are lacking. In this way, many
shortcomings are there. How can the State
Government succeed in their task unless
they are provided adequate resources for
vocational education. Have you even
considered this point or not ?

the New

To make this education policy a success,

you should take some concrete steps to
provide more funds, only then this work
would be done properly.  Similarly,
technical education should aslso be

imparted in our country on a large scale.
The couniry, which imparts extensive
technical  education, will bhave more
cogiocers, more entrepreneurs and there
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will be more persons working for
strengthening the economy of the country
and it will also develop at a rapid pace.
At present scant attention is beiog paid
towards this and a negligible number of
techoica! colleges bave becn opened.

SHR! VIRDHI CHANDER JAIN
(Barmer) : The technical people who are
aheady there, are not getling employmeot.

SHRI GIRDHAR! LAL VYAS: You
should t»lk to the hoo. Minister for
providing employment to  them;, bhe would
take action in this direction. You would
alyo demand that a techoxal college be
opened in your coostitucncy. Bat you are
opposing my demand. He is  very selfish.
(Interruptions)

SHRI PV NARASIMHA RAO : Two
districts are clashing.

SHR! GIRDHARI LAL
There is po question of clash.
two different points.

YYAS
There are

1 was submittirg that more technical

collcges may be opencd.

Jo the end, | would Lk 10 make some
submiussions about sports, There are  very
good swinmers in our Shahpura arca
This arca is at the top in this regard in the
entire Rajasthan. | would like to express

my thanks to you for providing Rs. ooe
lakh for coostructing & swimming pool.
It bhas bsen coostructed also, but the

machine for cleaning the
costs Rs. 1,90 000 and in

swimming pool
the absence of

such a machine, o lot of difficulty s being
faced thete. |1 would, therefore, request
you to sanction additiopal fupds of

Rs. 1,°0,000 so that wotk could be carried
on propetly there, Siumilarly, there s a
very large playground in the picmisses of
Higher Secondary School, Shabpura and
they have demanded a sum of Rs. 5 lakhs
for constructing a large sports complex  so
that a stadium and other facilities could be
provided there. If this sports complex s
Lonstructed there, the children would get
the required facilities.

1 would like to submit one moie thing
about sports. In all the Selection
Committees, a lot of partiality is shown,
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That is why we are being defeated at every
place, wheiber it is bockey or cricket, We
are defeated by Pukistan quite ofien. Our
standard of games is  deteriorating
continucusly. The main reason for this is
that our mode of sclection is not good.
Even the players aie pot given any
opportunity to play together and a team
is sclecied on 80 ad hoc basis and sent to
participate  in the tournaments. The
result is no team spirit is developed among
them. Thatis why we are defeated in
sports’ events and ws are humiliated.
Thesefore, special steps should be taken in
this direction.  Ours is a very large country
bavieg & population of 75 crores and
despite that we are not able to prepare
even eleven good sportspersons. It is o
very unfortunate  situation.  Therefore,
special atiention should be paid in this
direction s0 that the prestige of the country
could be raised high.

With  these
demands for grants.

words, 1 the

support

(En;lish)

SHRI PARAG CHALIHA (Jorhat) :
Sir, In my last specch on the Demands
for Edvcation, 1 had expressed my deep
sdmiration for the ervdition and for the
administrative scumen of the Minister of
Education. Bat be is also a Minister in
the political system. It is for him to see
which aspect of his  csrcer out-weighs
whch otber aspect. 1 am sorry | have 10
be a httle critical about some of the
sctions which have found expression in the
Avnual Report of bis Ministry. What
I bave seen is that due empbasis and due
coopsideration for the higher aspects of
cducation, in respect of higher cducation,
have not been given.

To cite one instance, the UGC, which
has become the guardian angel of higher
cducation, | am sorry to have 1o state that I
have the experience of founding a Premier
Coilege and being its Principal for 38 years,
What | had experienced in those long years,
bas all been overshadowed by what I have
experienced in the Course of my one year
as a Member of Patliament. It seems as if
the Chairman/Sccretary of the U.G.C.
does not care to reply to the letters of

complaint of MPs or their suggestions. The
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man at the helm of affairs may be a great
scholar. To be a scholar is one thing, but
to run a big institution, which is the guardian
angel of thigher education is just another
thing. We have heard and heard very sadly
that corruption has become rampant
particulatly in the middle stage of the
UGC.

17.16 hrs.
(MR DEPUTY SPEAKER i# the Chair]

Take the faculty improvement pro-
gramme, Ev'n some graots to some
colleges of the universities are given only
after a good deal of persuasion here locally
by representat:ves coming from far off places

like Assam and so on. So, | request the
Bducation Minister t0 look into this
affair,

The Mchrotra Commission Report and
the bigh amount of t:me that it took —more
than three years —is a pamnter to the
inefliciency that is going on there. The most
saddening effect of the Report is the absolute
apathy co the part of the authoritics towards
the lecturers of the colleges and universities.
You will be surprised to know that the scale
recommended by the Mehrotra Commiitee
for a lecturer is Rs. 700 to start with, which
is lower than the scale of a Higher Secondary
School teacher in Assam particularly; there
itis Rs. 850. But the Mchrotra Committee
bas put it at Rs. 700 which was the original
scale recommended in the carlier report
more than a decade ago.  So, this aspect
speaks volume about the inefficiency, about
inconsideration for the cecllege teachers, which
form bulk of the teaching community for
imparting higher educition. | implore upon
the Education Minister to see to it.

The report is one of alienating people,
and distorting the very purpose of adminis-
tration for higher education. So, 1, once
again, beseech upon the Education Minister to
be a little more concerned about the higher
education as guided by that august body
known as the UGC.

About the Indian Institute of Techno-
logy, only recently a high power committee
wenl into every aspect of its functions, Now,

b Ly TN e
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they have made certain racommendations,
Here is a concern where the nation paid to
the tune of over Rs. 40 crores only to run
S ITTs. But the report is quite revealing:
very small percentage bas been absoibed o
the research and development when the
bulk of it is going for Master Degrees, in
management— Master's Degrees in Business
Management and all that. So, there must be
something fishy about it. Ooe student said
that our laboratories are not updated; our
teaching methods and other facilities are
not updated. So, this particular sspect bhas
got to be looked into, because we canocot
afford —poor country like ours—to let our
very prestigious institutions go waste.

About Navodaya | do not want to go
deep into the matter. My only request 0
the hoa. Minister is to sce that ket Navodaya
School be not mercly a duplication of the
high ivory tower publc schools, et pot
Navodays mean starter of everything that s
Un-Indian; let not Indian though!, |od:an
tradstion go waste, not that, We want
Navodaya Schools 10 be real Navodaya and
for that the Navodaya Schools shou!d be
cxperimented not in Delbi, Calcutta, Madras,
Bombay, Guwahati and such other cilics
but it should go deep In10 the centres where
the people live. Therefore, | would very
much welcome it.  Fortunaicly of
unfortunately, in my State no schocol has
come up. | would very much desire that
Navodaya Schools be set up o such arcas
where the rural people can see and fee! that
they are really for the rural and the neglect-
ed people and are not meant only for the
elitists, only for those who can sfford 10 go
there.

There is 8 Kendriya Pathshala. 1 do not
want to go deep into that . ([rrerruptions).

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : Will you tell ihe State Government
of Assam to send ineir recommendations as
early as possible 7 Your Siate bhas already
lost one year.

SHRI PARAG CHALIHA I will
certainly do that, Sir, if it is not dope
already.

Sir, in Assam there are two Clircles for
Kendriya Vidyalayas supervision—one at
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Silcher and one at Guwahati. This division
has been imade more on seme political or
some wire-puling than on the 1eal academic
aspects. 1 come from a place wheie the
headquarters of the ONGC is there. In
Jorhat theie are two other schools. In
Dibrugarh tiicre are two other schools.  But
all these schools have been tagged not to
Guwahati which is near but ¢o Silcher which
is some 200 miies mere thin the distance of
Guwahati. So, 1 feel that there shou!d be
snother Circle for the management of
Kendriya Vidalavas either at Sibsagar or at
Jorhat or Dibrugarh.

Then, Sir, 1 would like to say that aduilt
education should bz meaningful and
purposeful. There are some non-govern-
menta! institutions or which some amcunts
have been given. Say in Assam, I have seen
i the R2poit that quite a lot of money has
been given to non-governmental institetions.
I do not kncw what they are doing but
quite alluring figures have been brought
sgainst their names. I am yet ¢o see even one
really meacingful adult education centre
which stands there in spite of the Central
grant.

Only yesterday we heard about your

concern and the comcera of the hon.
Speaker also  for the development of
Sanskrit.  In Assam, you wiil be surprised

to know that we have a system of Tols, like
0 many pathshalas, which are absolutely in
the traditional stage runoing there for the
last several hundred yeers but nothing has
been done for them. There the tcachers are
paid very ooorly, They are still run like so
many old ashranis. Therefore, we would
request you to kindly have a look at those
Tols so that these poor institutions which
have been coing very correct work, can also
come up to the expectations.

The high school tcachers cof As:.am
teachiog Sanskrit are not given 2 rezsonable
pay-scale at all. So, I would very miuch
request you to see to that also.

1 coms frem a Srate whick is very much
peglected in many respects. One aspect 1
think is that the Piesident in his Address to
the Members of Parliamert in Jinuary 1985
said that gitls’ educa.ion would te fice up
to class tweive and that the cut-off year will
bo taken from 1982-83. 1 have reen that
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thirteen States have got about a crore of
rupees as reimbursement of tuition fee but 1
arn yet to see what Assam has got as
reimbursement of tuition fez.

About the cultare and art, Assam is yet
to pet a place in any of the culturat
exchanges thuat have been arranged overscas.
Why is it so ? Assam is so rich so cclourful
in culture that the whole North-Eastern
region comgrises of very good fabric of
national culture. Why should Assam, and
for ihat matter why should North-East India
not get a place in any of the cultural
exchanrge programmes eisewhere 7 So, 1 feel
that some real, effective efforts be made to
get As:am into the naticnal mainstream.

Assam is knawn for its histerical and
cultural heritage. T wrote in deta‘l to the
hon. Minister about the very negiectel state
of maintenarce of historical monumernts and
archaeclogicil places in Assam. What I have
learnt is that on maintenance of one or two
moruuents either in Orissa or in U.P.,
more money is spent than what is spent for
the wholc of the North Eastern Region. This
is a very sad state of affuirs. I would request
you kitdly to zee how badly historical
monuments, archsological places have been
in the State of Assam.

I hope under your astu‘e leadership
somcthicg is done.

Wiih these words, 1 thank
much.

you very

[Translation)

SHRI DAL CHANDER  JAIN
(Damch) : Mr. Deputy Spcaker, Sir, i rise
te suppurt the demands for grants cf the
Ministry of Human Resources,  The budget
allocation for edvcation this year has been
raised to Rs. 800 crores a3 againsy Rs. 350
crores last year. This shows how much
our Governmzont and our Prime Minister
are concerned aboeut the developnent of
education,

All the spheres of ¢education undecr the
Miristry of Human Resources, whether it is
Waren’s Welfare, Youth Welfare, will have
to be develep at the grass root lcvei.  This
beginning cculd be made at the Primary
Schoo! stage. 75 per cent of our popula-
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tion lives in villages. The condition of
our Primary Schools has been placed hefore
you by the earlier speakers.

Our hon. Minister is a very experienced
Minister. He musfalso be aware that the
classes of the rural schools are held uader
trees or in buildings without a roof. 1
would specially draw the attention of the
House to this fact and request the Central
Government to issue special directions to the
State Governments to improve the condition
of the primary schools,

I would like to narrate a small story
regarding the primary schools in the
villages which would show how the schools
are run in the villages and how they are
neglected ?

A school inspector visited a school for
inspection and when he reached the school,
he asked a student what was bcing taught
to them ? He replied that history was
being taught to them. Then the inspector
asked one of the students who built Taj
Mabal ? The studznt kept silent. When
he was asked again, he replied that he bhad
not built it. Then he childed the student
about his ignorance ? Thereupon the
student replied that he knew nothing and
he was sitting in his friend’s seat as he had
gone to the Gelds., Then the inspector
asked the teacher if he was not aware as
to which student was studying in the school
and whose name was on the rolls in the for
school? The teacher was also taken aback for
some time, He said that no queries should
be put to him, as he was sitting in his
friends’s place who had gone to the
market. Then the inspector went to the
headmaster and asked the same question.
He listened for some time and replied that
his Brahmin friend had gone to perform
some religious ceremony somewhere and he
was simply sitting in his friend’s seat. In
the end, inspector said that his friend
had gone to Bombay for a pleasure trip
and he had come there in his place. If he
bad been the real inspector, he would have
suspended all of them, He further said
that he bad come there to mark the
attendence and therefore, all the registers
should be sent to him for marking the
attandence. What I mean to say is that
you should pay special attention to the
schnnl situated in the villages.
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We eulogise Sanskrit very much and say
that it is the mother of all the languages
and all the languages have _their root ie:
Sanskrit language. But the scholars of
Sanskrit are neglected and they bave
been accorded any recognition in
society. Their requirements are also
same as those of other members of
society. Therefore, Sanskrit scholars and
Sanskrit teachers should be given the same:
pay scales and same facilities as are
available to other teachers of schools and
colleges. If you go to any Saoskrt.
college, you will find a few students there..
If there are certain students, they are the
students whose parents cannot afford to
send them for studies. It has also been:
seen that Sanskrit scholars are not provided
any facilities for their studies. You talk
much about Sanskrit, but you do not pay
due attention towards it. I would like to sube
mit to the House and specially to the bon.
Minister that there are a large number of
Gurukul type Sanskrit schools in the:
villages. Therefore, some scheme should be
formulated for them.

In district Sagar, Sagar University is the
oldest University,* This University was
established by a philanthropist and legal
luminary of Sagar, Dr. Hari Singh Gaur,
1 would like to submit to the Central
Government that there is no medical college
under the University. Therefore, one
medical college may be established by the-
Central Government Under Sagar University
in Sagar.

1 would take a little more time. My
Constituency comprises Damoh and Puona’
i.e. the backward area of Bundelkhand.
There is no college there except in Paomn,’
I would request that at least one collep*'
each may be opened at Tehsil headquarten
and I do not want only degree college;
there should be a technical college so that
students could g:t technical education and
become self reliant.

The old tradition to get education aims
at getting some high post or job, Ino our
rural areas, there is a proverb thoda pads
to har se gaya. ziada pade to ghar se gays,
which means that a little educatios
alienates one from God and more educati
alienates from the family. We shall ha
10 change this attilnde and we shall by
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to live in the villages after getting the
education and there is peed to work in the
villages itself. Such an incentive should be
provided under our education system. No
Government can provide employment (o0
all the educated unemployed people; this is
jast not possible. Tberefore, we should
formulate a scheme under which vocational
training should be imparted besides
education.

Discussion on sports has taken place
many times and a sum of Rs. 100 crores
bas also been provided for youth develop-
ment in this year's bodget. In my view, it
is very necessary 1o have one sports
compiex in each ditrict besides good
plavground and swinming pools. None of
these two facilities is available in Damoh
and Paopa districts of our State. Ouwur
Government must pay special  sttention o
these backward districts and provide these
facilities not oanly at district beadquarter
but also at tehsi! level. Every body wants
to avail of these facilities pow-a-days, The
people think that when these faciliies can
be made avatlable at Deihi, Bowbay and
Bbhopal, why the people of Panna, Damoh
and distant  t:hails  of Ajaygarth and
Devendranagar should pot pget these
facilities T | thiok the entire House would
agree that all the developmenta! programmes
in ouwr country should start from the
villages rather than from the cities,

| express my thanks to you. Many of
the points fail 1o find outlet, the moment
you ring the bell.

(Emgliah)

SHR! AET. BARROW (Nominated
Anglo-lndian) :  Mr. Deputy-Speaker, Sir,
it was hearten'ng to hear the hon Prime
Minister in his Budget speech announce that
he was giving a8 good start to the National
Policy on Education by allocating Rs. BCO
crores for education in 1987-88 as compared
with Rs. 353 crores in 1986-87 and that this
reflected the resolve of Government to bring
about an educational transformation in the

Sir, this gesture is the outward visible
sign of the will of Government to ucknow-
ledge the importance of education as an
iostrument of social advancement. Unfortu-
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pately, Sir, in my view, unless the Human
Resource Minister can get at least Rs. 16000
crores, we will not be able (0o bring about
universal compulsory primary education even
by 1995. | believe the allocation in  the
Seventh Plan is about Rs. 1700 crores. 1
think it is not more, acd | hope the Edu-
cation Mipister will be able to get more
money (0 make this possible. Otherwise
this resolve to bring about social advance-
ment through education is bound 1o fail,

Prof. Yadav is not here, but he mention-
ed that of the sum of Rs, 352 crores that
was sanctioned for 1986-87, part of it has
lapsed. Now, the Education Minister has
Rs. 800 crores for the next year. May | be
pcrmitted to give him advice, as a much
older person, in the form of a modern
fable.

Once upon a time a man bought s
bhorse; he kept it in a small field at the back
of bis bouse where it enjoyed grazing and a
wipter ration of hay. Times were hard,
sod ofteo the horse went short of fodder,
but though thin, survived. Then the owner
engaged a man (0 supervise his resources
and it was decided to spend more money on
the horse. This led the horse 10 expect
some improvement in its diet. But the
new supervisor improved the stable, built
bigger barns to keep the hay, engaged stable
lads and brought in  administrators to
manage the horse. Thus, with a bigger
establishment to maintain bigger barns to
sweep, more arncillary and administrative
stafl 1o pay. the owner became quite bard
up and as he could not reirench stafl for
fear of strikes, as an economy mecasure, he
ordered the supply of hay to be cut by
10%.

The mora! of the fable is clear. Let us
have more money for more educational hay
and less money spent  On  impressive
paraphernalia of educational administration,

Now, we have had the Programme of
Action passed by Parliament in May, 1986,
] fec! that po sign ficant progress has  been
made in the implementation of the Pro-
gramme of Action and it appears that we
have lost the momentum of implementation.
This is the general feeling. | am of the
view that we are in the process of losing the
momentum of implementation.
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Now,1 want to refer to Operation
Blackboard. I am firmly of the view that
thz provision of teachers is of the highest
priority. 1 am for the provision of a
second teacher in one-tcacher schocls. As
this sccond-teacher is bteing provided with
the funds from tihe Union Goverament, and
no funding is required from the States or
local bodies for this purpose, I would like
to keow from the Education Minister what
has bcen done about recruiting suitable
staff for the provision of trained teachers,
specially in the oac-teacher schools. I have
seen advertiscments for teachers for the
Model Schools, Navedaya Vidyalayas, but 1
would like to know at what stage, the
recruiiment of teachers for Primary Schools,
unie: Operation Blackboard has reached.
Here | would ask the hon. Misister to look
very carefully into the training aspect or
at least get the University Grants Commis-

sion to look into this. We are trainiag
teachers through correspondence courses,
B.Ed. correspondence course. May 1 ask

the Minister 1o just bear with me a minute ?
I am referring to corvespondence courses for
teachers. This is an extremely impcrtant
aspect of our educational system. We are
getting teachers who have no experience of
teaching at all. Why can’t we adopt the
procedure and methods which are adopted
by the Regional Colleges of Education.
With the c~rrespondence courses, there are
contact classes during the holidays. Teachers
who were trained through correspondence
courses, | find are lowering our standards.
Our standards will continue to be lowered
if more and more teachers come into actual
field of teaching, after being trained through
these correspondence courses,

The second aspect of Operation Black-
board is to pravide suitable buildings. 1
believe, about 16% ¢f our 6 lakh schools
have no buildings and about 30% of them
have Kutrha buildings. I do not know what
steps have been taken to provide buildings
or add one more room to the buildings
which have osily ore room, at present.

SHRI P.V. NARASIMHA RAO : I will
give you the figures,

SHRI A ET. RARROW : The third
aspect is with regard 1o provision of essen-
tial items of cquipment the list which runs
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into two printed pages. I believe a survey
is being undertaken to find cut whar 2ie the
items that are available in the Primary
schools. When these have to be piovided
on a mass scale, is there any need to have
a survey because the material has to be
standardised ? Our primary schocls do
not have standardised materials aod in
course of time, the present matezials will

have to be discarded. Such a survey,
therefore, in my view, is an unaecessary
exercise, Why is this unnecessary exzrcise

of the survey being undertaken whsa all the
items of essential equipment of standardised
quality are not available in our primary
schools ?

1 come to the question of conferriog
autonomy on our colleges. Here  the
Central Government has undertaken to fand
this for five years. The Csntral Govern.
ment does not have to get the concursence
of any other authority in the matter and yet
there is no cvidence at all that ary action
has been taken in this regard.

SHRI P.V. NARASIMIHA RAO: We
will have to study whieh colleges deserve
autoncmy being given to them. That is
being studied. Itis pot that ncthing is
beiang done,

SHRI A E.T. BARROW :
it. Al I am sayiog is this. There are 60
colleges in Delhi, scme of these are pro-
fessioral colleges. 15 of them ccme under
the Delhi Administration, the ofhers are
private colleges and run by Trusts or
Mincrivies, Surely, something cou!d have
been dore. I am not in favour ¢f giving
complete autoniormy. I would refer the hon,
Minister to what the Kothari  Comumission
recommended : giving limited autcnemy,
I feel that in the first instance, linited
autoncmy should be given.

SHRI P.V. NARASIiMHA RAO:
Please appreciate what needs to
can be done only from the nex:

1 appreciate

academic

year. We canpot do it in April or March
or February. The Programme «f Action
was adopted by this House some time in

August, 1986. So, we have been working
out details. Some prograreme will be taken
up this year, 1987-88 and then it vl go on,
When we have taken the decision to  have
500 colleges to be given autoncmy, it cannot
be done all ia one year.
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SHRI ALET. BARROW : Thisis my
poiot. 1 do not think 500 colleges should

be given autonomy. We have had this
experience before : when Shri Maulana Azad
was here, be decided that he would bave
$00 multi-purpose schools. Now, there s
pot a siogle multi-purpose school.

SHRI P.V. NARASIMHA RAO: The
system is given up.

SHRI AE T, BARROW : Give limited
autonomy as recommended by Kothari
Commission and go towards full autonomy.
The Commission said : “This would involve
power to frame its rules and regulations, to
conduct cxaminations and so0 on. The
parent univenitics role will be ope of
gpeoctal supervision and  actual  coaferment
of degree. The privilkege cannot be con-
ferred once and for all —and it should be
open to the University, afier careful scrutiny
of the position, to revoke the agtonomous
statuy, if the colicge, at any stage, begins 1o
deteriorate  in ity standard ™  For this
purpose, | think almost simuliancously we
shou'd sct up a National Testing Service,
I reatine the teachers are worried about
giviog fu'l autonomy. They say that  there
will be petty politicking in the appointment
of teachers. | know that minority insti-
tuttons, and Trusts are afraid of this status
as far as they have a right to  bave their
own admioistration. It is a big problem, |
appreciate what the hon. Mioister said.

My last point is about the national Core
Curricu'um. This is absolutely pecessary
and this should be introduced next year.
1o 198), the National Council of Educatioo-
al Research set up a Working Group and
it was 10 make a “Quick appraisal™ of the
work-load. 1 am not going to quote from
the Report but this was to mate a “quick
appraisal. In 1986 a document was pro-

duced.

As one who is amsociated with school
education, | thiok this was a very, very long
period. Now |l am given to understand
that Natonal Council of Educational
Research and Training is working on it on
the one hand and the Conference of Boards
Secondary Education are working on it on
the other and both are pulling apart.

SHRI P.V. NARASIMHA RAO : They
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are pooling their wisdom. They are not

pulling apart.

SHRI AET BARROW : But nothing
has emerged so far, | thought that this could
be implemented in the next fioancial year.

SHRI P.V. NARASIMHA RAO: As
an educationirt. Sir, 1 would like Mr. Barrow
not to be in a very great hurry on finalising

the Natonal Curriculum. We are goirg
ahcad with all the speed that is practical
under the circumstances  If we really try

10 Quicken the pace, |1 am afraid, some
mistakes, avoidable mistakes, might crop up.
Even now, | cannot say that with all the
care, no mistake will crop up because this
is an area in which we do not bhave any
experience or expertise which is needed .

SHRIAET BARROW : You bhave
got the previous Reports on curricvlam.

SHRI P V. NARASIMHA RAO : That
s not national core curriculum. That is a
curnculum of a different kind. This, we
bave 10 rcally allow .,

(/mierruplions)

SHRI AET. BARROW:: I have
referred to what is required at the Secondary
School stage because the fint public cxa-
mination s taken there. You have the
Three Language Formu'a;, Science; Math-
matics; Social Sciences, Conwemporary India,

Socially Useful/Productive Work, Arte
educaticn and Health and  Physical
Education.

My plea to the Miaister is this : look

at what s wanted in coatent, the load is
going to be wvery heavy. This is the
thrust of my plea to the Minister. | am
now only speaking of Social Sciences.
What is wanted ? History, Geography,
Civicy, Economics fair enough. But what
is the content 7 “The stage of development
of human civilisation and historical forces
and factors that have shaped the modern
and the contemporary world. The study
of social sciences at this stage should also
develop bis understanding of contemporary
woild problems and of India’s role in relation
to world peace and interpational coopera-
tion, decolonization and  safeguarding
bhuman rights. Then the study of economic
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be used to promote economic literacy
among the learners’’. Then, there is
Mathematics, adding computers to it, which
is a good thing. There is Science which
unfortunately, taught as Physics, Chemistry
and Biology, plus necessarily practical work
in each, and not as General Science. All
this has to be imparted to the children
when they are 14 or 15 years of age. What
is the result 7 This is my final word : the
result is we have three of the most
pernicious praciices in our education
system. We have learning by rote without
understanding because the curriculum load
is too heavy, we bave home work and we
also have private tuition. You may take
your time about the National Core
Curriculum, but see that the work-load is
a reasonable load, because this bas to be
complcted in 200 days of effective institution
of five hours a day. | plead with the Hon.
Mipister to please see that this work load is
reduced.

Thank you.

MR. DEPUTY SPEAKER : Mr. Janga
Reddy, at 6 of the Clock we bave take up
some other subject.  You will bave to
finish before that. |f you will finish before
that, you can speak.

SHRI C. JANGA REDDY (Hanam-
konda) : Yes, Sir.

(Transiation)

Sir, you know that the attitude of the

State Government of Andhra Pradesh is
anti-Hindi, The hon., Minister i3 also
aware of it. I would request that the

Central Government should open Navodays
Yidyalayas and Kendriya Vidyalayas in the
State to popularisc Hindi.

Our Chief Minister, N.T. Rama Rao
bhas brought anti-Hindi cassettes from Tamil
Nadu. He is dubbing these casseites in
Andhra also. Since he is a film actor,
dubbing has become bis habit. You koow
that Hindi used to  be taught wupto 1Vih
Standard in Andhra Pradesh carlier. But
an attempt is npow being made (o remove
Hindi. This is being done only because
they hate the Centre and want to use it to
perpetuate their rule in the State., There-

MARCH 25, 1987

D.G., 87-88—Min. of 32.
Human Res. Dev.

fore, we want that more and more Navodaya
Vidyalaya should be opened by the Central
Government in the Southern States of Tamil
Nadu, Karpataka and Andhra Pradesh.

You know that our Education Minister
bas issued an absolutely wrong statement,
We regret it.

SHRI PV. NARASIMHA RAO : What
do you mean by our; Central or State ?

SHRI C. JANGA REDDY : 1 did not
mean you. You also know about their
artitude. Therefore, | would suggest that
these Navodaya Vidyalayas should be
banded over to a private agency and Hindi
should be made the medium of instruction
in these Vidyalayas as also in Kandriys
Vidyalayas. Hindi should be taught in all
such schools in Telacrgana and Vijaywada.
No other language can become the hliok
language. Only Hindi is capable of
maintainiog the unity and iotegrity of the
country, | express my thanks for sccepting
Telugu as one of the languages in the three
language formula in Bibar, but merely
accepting the three language formula will
oot bhelp. The people of South Iodia
Should be awakened and motivated towards
Hindi.

Likewise, | would like to speak a few
words about Sapskrit also. We listened
to the hoo. Minister in Tirupati and bave
als0 read io the pewapapers that Saoakrit
is going to be the lauguage of the computer
io the coming years. The learned people
the world over are inQuiriog about it. |
would suggest that there should be a
Sanskrit Vidyapeeth in each university and
the studerts who want to learn Sanskrit
should be provided with all facilities. You
set up 8 scparate cell for this purpose in the
Ministry also and keep complete coordina-
tion because Sanskrit is going to be the
language of computer in the pear future and
the importance of this language will
immensely iocrease in  the 2ist century,
Therefore, | would suggest that such an
arrapgernent should be made in all
universitics. Besides, Sanskrit should be
made compulsory in Navodaya and
Kendriya Vidyalayas. There is need to
develop Sanskrit language by allocating
scparate funds and by opening separate
department for this purpose, because
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Sanskrit is going to make a major contribu-
tion in Computer sciences in the days to
come. | have read two 1o three arucles—
I sball not quote them—which clearly say
that Sanskrit  will replace Eoglish in
computers in the 2ist century.

Al the same time, | would also like to
remind that the fonds allocated for
primaty xhool cducation under the
N.REP. are being misued. These funds
are being wed for conmstructing offices.
Sunilarly, the funds sanctioncd under
R.LEG.P. for primary and middlc schools
are being diverted 10 be used for construce
tion of reveaue building and Vikas buildiog.
The Goveroment of Andhra Pradesh s
vidiaung the guidelines set for education.
This should be coquired into by setling up
a commisaion ofr 8 High Power Committee.
These funds are beiog wed for constructing
roads and are, thus, being misused. More
than 30 per ceut of the funds are being
buogied. Daily, we come across statements
o this regard. You aho issue statements
Just 10 icare them, but you do oot institute
an inguiry. Nobody takes coursge 1o
osder an wqQuiry. You should immediately
order an inquiry agaiost the Government of
Aodhra Pradesh. Shei Vengala Rao comes,
sucs statement, but 0o loguiry s ordercd
ioto it.  The funds sanctiooed for school
buildings under the NREP. and
RLEGP. should be spent for the cons-
wuction of buildiogs according o the
specification. Bet they oneither construct
xchools por roads and iostead spend the
funds for constructing their divisional offices.
Therefore, | would submit that more and
more funds should be ssncuioned for
primary school buildings and it should be
ensured that the funds are propetly
uitlised. The Minister of Agriculiure as
also the Minister for Rursl Development
are sitting bere and both of them should
pay atiention to i, You are spending
more on  university education, but my
submission is that more funds should be
spent on primary education. Hiedi should
be made the medium of instruction in
Navodaya and Kendriya Vidyalayas and the
management of these schools should be
banded over to voluntary agencies. With
these words, | conclude my speech,
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STATEMENT RE : PAYMENT OF
ADDITIONAL INSTALMENT OF
DEARNESS ALLOWANCE TO
CENTRAL GOVERNMENT
EMPLOYEES OF GROUPS
‘A’, 'B’, 'C" AND ‘D’

[English)

THE MIN STER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISIRY OF FINANCE (SHRI
BK GADHVI): Sir, on the basis of 1he
recommepdations of the Fourth Pay
Commission, as already accepted by the
Government for Groups B, C and D
employees, the Dearness Allcwance at  the
revised rates has become due for consi-
deration wefl 1.1 1987, on the basis of
percentage increase in whole pumbers in the

twelve moanthly averzge, of the All India
Comsumer Price Index Numbers for
lodustrial Workers (Genersl) (Base

1960 = 100) for the period ending 31 12.1986
over the index aversge of 608 the base
figare to which the revised pay scales are
pagped. The twelve monthly aversge CPl
on 31121986 s ¢61 CB, which works out
to an increase of § 73% over 608. Groups
B, Cand D employees drawing basic pay
upto Rs. 31500 are to be allowed 100%
necutralisasion and are, therefore, entitied to
the revised D A of 8% of basic pay welf.
11.1987,

A decision bas also been taken by the
Government cn the rccommendations of the
Commission for Group ‘A’ employees. On
the basis of the recommerdations of the
Con mission, as sccepted by the Govern-
ment, the Dcarpess  Allowance at the
revised rates is due for consideration for
Group ‘A’ employees wef. 171986 and
1.1.1987 on the basis of percentage increase
in whole num bers of the averege CPl for
the month erdirg June, 1986 and December,
1986 over the index aversge of 608, The
twelve monthly average CPl on June 30,
1986 is 63241 which works outto an
increase of 4.0I% cver G608, As the
employees drawing basic pay upto Rs. 3500
are to be allowed 100% neutralisaticn,
those drawing basic pay berween Rs. 3501
and Rs. 6000, 75% and those drawing basic
pay above Rs. 6000 65%, Group ‘A’
employees drawing basic pay upto Rs. 3500



——. o — el Pp—

[Shri B.K. Gadhvi]

are entitled 1o the revised D.A. of 4% of
basic pay and those drawing basic pay
between Rs. 3501 and Rs. 6000 are entitled
to revised DA, of 3% of basic pay and
those drawing basic pay above Rs. 6000
are entitled to revised D A. of 2% of basic
pay wed. 17.1986. The Dearness
Allowance payable to employees in these pay
ranges w.ef. 111987 works out to 8% of
basic pay, 6% of basic pay and 5% of basic

pay respectively.

Guovernment have now d=cided o pay
the instalment of Dearness Allowance due
to Groups B, Cand D employces from
1.1.87 in cash. Government have also
decided to pay the instaiments of Dearness
Allowance duc 10 Group ‘A’ employees [rom
1.7.1986 and 1.1,1987 in cash, Orders in
this behalf will be issued by the Ministry of
Finance soon.

The annual cost of the instalment of
D.A. payable to Group ‘A’ officers w.e.l.
1.7.1986 is estimated at Rs. 8 crores
(Approx). The cost in the current financial
year will be of the order of Rs. 5 crores
(Approx). The annual cost of the instal-
ment of D A. payable to all Central
Government employees including Group ‘A’
employees we.f. 1 1.1987 is Rs. 278 crores
(Approx). The <cost in the current
financial year will be of fhe order of Rs. 46
crores (Approx).

18.03 hrs.

HALF-AN-HOUR DISCUSSION

Technology Mission for Driskieg
Water

[English)
MRK. DEPUTY SPEAKER : The House

will now take up Half-an-hour discussion.
Shri V C. Jain to speak.

| Translation)
SHRI VIKDHI CHANDER JAIN
(Barmer) : Mr, Deputy Speaker, Sir, the

Central Government is paying special
attention towards drioking water. It has
also set up a Technology Mission for

e
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drioking water. 1 want to express my thacks
to the Central Government for this. Our
Prime Minister is also keenly interested o
the Technological Mission. The problem
of drinking water is still before us and it
is as acute as it was 40 ycars ago at the
time of achieving inJependence, It is
particularly acute in the desert and hill
arcas. | hope that the Technological
Mission would take steps to solve the
problem of drinking water in the desert

arecas comprising Barmer, Jaiselmer,
Bikaner, Jodhpur, Jhunjhunu enl Skar
districtc. | want t0 draw th: aitention of

the hon. Minister to the fact that this
scheme has also been submitied 10 the
S:venth Five Yecar Plan where siress  has
been laid on it at P. 30J, Para-12.57.

(Eaglish)

“A npew policy s alo being
caolved in the Seventh Plan 10 tackle
special problems of water supp'y which
are peculiar o cerraim States —
Rajasthan, Haryana, Madhya Pradesh
and hilly arca. The probicms of such
States and arca will receive special
attention io the Seventh Plan™.

[Translation)

It has been mentioned in  details,
Earlier aiso, | bhad raised the iwsue of
drinking water wuonder half-an-hour dis-
cussion, At that time Shri Buta Singh
was the Minister of Rural Development and
be had also promised that special attention
would be paid to desert areas | want to
quote from the reply given by Shri Buta

Singh in which he bad made & special
mention of desert arcas at P. 269318 He
is aware of our problem and is prepared

10 make special allocation for our arca.

(Engligh)

“Certain percentage of the allocated
amount should be spent for desert firnt,
Top priotity should be given 10 the desert
arca because the populaiion of the desert
arcas is suffering Not ooly they are
suffering  but  abo they are put to
hardship. The water  source being
far away from the villages they have to
fetch the water from the far off places,
Tbe sub soil water is not available immedia-
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Therefore, | am prepared to con-
sider the special consideration for the
desert areas as far as ART allocation is
concerned. Therelore, § can go with the
measure. | can also suggest 10 the State
Government to increase the precentage of
Rojasthan areas. | bope the hon. Member
will be happy f | make this commitment
bere. | do not want to enter into any
controversy. In case the hon., Member
has certain points to dircuss be can sit
with me and sort them oumt”™.

tely.

[Translation)

He had specially made a8 mention
of it
|English)

“! am prepared to consider the special

consideration for the desert  arca 3o far a9
ARP allocation s concerned™,

( Translation)

Therefore, in view of the Techoology
Mission for drinking water, he  has chalked
out 8 programme o set up S0 Muosions.
Fleven such Misaions are  already working
out of which repocts of 10 Mini-Missions
have also been submirtted |1 belong to
Barmer  Only one Mini-Mmssion s workiog
in Rajavhan | want to konow why iws
report has pot  yet been submitted 7 Had
the project report of the Mini-mission
bern submitted, we couvld have diskumed it
in d-1ail.  The repert regarding  the con-
cerned project should be  submitted, In this
connection the Chairman and Duector of
the Techpological Mussion bad visited my

arca. He towred my area for teao days
ard saw the problem of dricking water
in dersil He ordered that the Govern-

ment of Rejasthan should prepare a  project
report In this 1egard.  Io this regard | have
to say that he co-operated with us fully,
But itis regretted that st the time of
preparing the project report, the officers did
not take the people’s representatives .
MI.As and M Ps into confidence.
As regards the projects regarding  drinking
water supply, not only the experts but  we
alwo know about our area. You should
find ways and means to solve the problem
of drinking water in our arca. Whenever
you prepare any such scheme, you must

associate the people’s
it. When
representatives and prepare any
nobody will like that policy.

can be prepared propetly nor

representatives  with
ignore  the people's
scheme,
It is necessary
to take the people’s representatives into
confidence in 8 democracy. M ycu for-
mulate the policies with the help of
officers only, nooe of your schemes will be
successful and you cannot achicve success
in your objectives. Neither your schemes
can the

you

project report be preparcd,

The Central Government has adopted a
very liberal polcy for drinking water.
As a result of this policy, the Government
of Rajasthan received abundent funds under
this head Rajasthan received & sum of
Rs 124 crores during the Sixth Five Year

Plan. But due to the weak position of
the Government of Rajasthan, they were
not able give their full share and they

were able to give Re. 64 crores only. In
spite of the fact that Rs. 64 crores were
provided by the Government of Rajasthan,
the Central Government made an allocation

of Re, 124 crores. We want that the
Central Government should adopt the same
libera! policy during the Seventh  Five

Yesr Plan slso. This will be very bene-1
ficial to a famine affected area  like¥
Rojasthan and it will belp in  improving the
sitpation ard we will be abie to provide
drinkirg water 10 all by the erd of 1he
Scvernth Five Year Plan. In  the reply to
the question, the hon, Minister has also
stated clearly that drirkirg water will be
supplicd in the derert and hill arcas on
priotity basis. 1f vou can give ceffect to
the assurarce given in reply 10 Q. No 824
dated 2nd March, 1987, it will be possible
to find a permanent solution 10 the problem.
The Techrological Miss on has svgpest d a
scheme of Rs. 38€0  crores.  If the
Government sccepts the report and rrovides
Rs. 3890 crores, it is possible to find a
permanent solution to the problem of
drinking water in the arca. We want
that this sum may be made available during
the last two  and half year of Secventh
Five Year Plan. If vou make this allot-
ment under AR C,, then the Government
of Rajasthan should be directed by the
Central Government to undertake this work
on priority basis, | have also madc a sub-
mission to the Minister of Home Affairs

that keeping in view  the gravity of the
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problem and the situation prevailing in the
State, this allocation must be made. What
] mean to say is that you must earmark
this much amount for the desert arcas of
Rajasthan  because the Government of
Rajasthan is also doing injustie with wus,
So far as the question of advance plan
assistance is concerned, although you bhave
earmark:d an amount of Rs. 27 crores
under this scheme, but we received only
Rs. 67 crores, that too on 17th March.
It was pot possible to sperd this amount
within the stipulated time. As Rajavhan
Goveinment is not aware of the gravity of
the problem, the Central should come
to our assistance, As a matter of [fact,
providing drinking water is a Statc subject
but some responsibility is that of the
Central Government also. It  should,
therefore, make efforts to solve this probiem
so that we receive the required amount,
You released Rs. 41.40 crores in  198)-84
and Rs. 39.13 crores in 1984-85 under
the Accelerated Rural Water Supgly Pro-
gramme, but in 1985-86, this amount was
reduced to Rs. 27.72 cioes. and for
1986-87 Rs. 2122 c ores were allocated.
But later on when w: put more pressure,
the allocation was raiced 1o Rs. 27 crores,
In this way the amoun' already allocated
is now agiin being reduced. On %ib
August, 1986 our hon, Prime Minster
declared in Jaiselmer that additional funds
would be allocated for the desert areas of
Jaiselmer and Bam r, But here what to
say of additional furds the already
allocated funds are also being reduced,

which is not proper.

A provision of Rs. 345447 crores
has been made in the S:venth Five Year
Planand Rs. 2 croies 53 lakhs have
b2en carmarked for the Minimum Needs
Piogr.mme. Both are included in  this
alloca ion of Rs. 3400 crores. You have
made an allocation of Rs. 1201 crores
under ARP. What | meanto say is that
the allocation under ARP is ioadequate
because it is not possible to make arrange-
ment of drinking water with this amount
in the Seventh Five Year Plan. For
electrification, a provision of Rs. 34000
crores has been made whereas for drinking
water supply ovly a sum of Rs. 1201
crores has been allocated which is inade-

~.Quste. It _is, therefore, necessary to
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increase it, You should raise this issue with
the Planning Commission because drinking
water facility bas to be provided in all
the villages under the Seventh Five Year
Plan. Therefore, it is necessary to increase
the allocation under A R P. The Central
Government should increase this amount.
You should approach the Planning
Commission for this purpose, only then
the arrangement of drioking water can
be made. There were 2.30 lakh villages
out of which the Planning Commission has
taken wp omly 1.92 lakh villages
where the drinking water facility is pro-
posed 1o be provided and 39,0(0 villages
have been left out.  Therefore, what | want
to say is that there are several villages where
water facility has been provided on the
basis of 40 liters per person, All these
water supply schemes will bhave to be
augmented to provide 70 litres water per
person. And this will be pomible oaly
if we provide more funds otherwise the
arrangement of drinking water cannot  be
made.

I would like to know whether you will
try 10 increase the allocation under ARP or
not and whether you will provide drinking
water facility completely in all the villages
under the Seventh Five Year Plan or not ?
Yoo have raid ‘Yes Sit" in  reply, as such
there is no question of your going back on
your asiurance,

Sir, | would like t0 know how the
Technical Mission set up for this purpose,
will formulate cheap plans o  convert
saline water into potable water by mixing
fluorid and also how the saline waler will be
made potable by mixing fluorid under the
already formulated scheme for Barmer
district 7 You should also throw light
on it. The existing formula for providing
drinkiog water facility is based oo the
popu'ation of the area and the 50 per cent
population is taken into account. But in
our area the percentage of population is
less. Our arcas are vast and schemes
cost much more there. Therefore, you
should change this formula and more funds
should be allocated for our areas so that
the drinking water problen may be solved.
In the rural areas, people still bave to
trudge a distance of 10 to 15 kms. to
fetch drinking water. Many villages have
no water ot all and if at all it is available
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in some villages, it is saline water. There
is no other alternstive except original pipe
line scheme in that area uonder which water
can be supplied from one place to the
other place upto a  distance of 100 kms.
Such pipeline schemes are very expensive,
How will you complete such schemes with
less cost ? This cost cannot be curtailed.

1o the rural areas, rain waler is also
collected for which you bhave agreed to
construct tanks. Wil you provide subsidy
o the poor t0 comstruct such tanks ? You
should also throw light as to what con-
crete steps you propose (o take in this
regard.

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF
AGRICULTURE (SHRI RAMANAND
YADAY) Mr. Deputy Speaker, Sir,
the hon. Member has given a  very
valuable suggestion. This fact cannot be
denied that Rajasthan is facing acute water
scarcity and it causes a lot of misery every
year,

Rajasthan has a large area and the
rainfall there is Quite scanty. The people
had made water arrangement through
traditional methods, Salioe water is found
in that area which cauies various discases,
Water tabie is also very low there, They
fetch drioking water on camels from a
distance of ) to 4 miles. The Government
of India is fully aware of the problem of
drioking water in Rajasthan.

All desert prone areas and States are
facing acute scarcity of water. The Govern-
ment of India and the hon. Prime Minister
have set up a Technology Mission to solve
this problem and adequate funds have been
allocated for this purpose and every cffort is
being made to solve this problem. The hon,
Member has asked about the objective of this
Technology Mismsion and wants to know
whether it will succeed or not 7 It is clear
from his question that he is doubtful about
the success of the Techaology Mission,
Barlier he had also asked a question as to
whether there was any proposal to convert
the Technology Mission into a
Commission ?

1 would like to inform the hon. Member
that adeguate allocation has been made for
the recently constituted Techoology Mission
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and assistance is being taken from all the
scicntific organisations, As you know mini-
Missions have been set up or are being set
up in S0 districts. The funds allocation for
drinking water supply had been started by
the Central Government in the last phase of
the Filth Five Year Plan, that is why it is
still in its infancy? The significant work done
in such & short period is definitely a com-
mendable thing. Out of the recently
constituted 23 Mini-Missions, ten have
submitted their reports snd resports from
the rest of the Missions are expected soon.
The work was to be initiated in 1987. On
the basis of reports submitted by the
Technical Mission, these mini-Missions were
constituted 10 look into the difficulties of
cleaning the water making it potable and
how to disinfact it ? It will also make
efforts 1o augment the supply of water,
Water has to be brought from long distances.
The mini-Mission will Jook into it as to how
this problem can be solved. The Mini-
Mission will conduct research into it and
submit its report. On the basis of the report,
we shall implement the scheme.  If the hon.
Member wants | can tell him how much
money has been ecarmarked for this. Rs, 2000
have been allocated for the Mini-Mission
constituted in Barmer and all the existing
Rural Water Supply Schemes will also
continve. These will not be stopped because
of the Mini-Missions,

The hon. Member bhas also pleaded for
increase in allocation. The Government of
lodia has investigated this matter in detail,
We are of the opinion that we should follow
the criteria of Planning Commission. But
pow we want to change the criteria fixed
carlier s0 that justice may be done with
the desert areas of Haryana, Rajasthan and
Gujarat. This matter is being referred to the
Planning Commission and after getting reply
from them, the criteria will be changed
immediately. This will benefit Rajasthan in
the allocation of funds.

The hon. Member has also asked how
the saline water will be treated. Our
scientific institutions will assist us in finding
ways and means to destroy the bacteria and

peutralise the chemicals causing various
discases,
SHRI VIRDHI CHANDER JAIN:

What | mean to say is that such water will
pot be cheaper but will be very costly,
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SHRI RAMANAND YADAYV : Water
collected during rainfall is cheapar. [ have
seen in Mizoram and in some other places
that rain water is collected in the tanks
constructed on the roofs of the houses.
Recently, 1 visited Gujarat and saw the
people collecting water on the roofs of their
houses,

SHRI VIRDHI CHANDER JAIN:
Same system is followed in our area also.

SHRI RAMANAND YADAV : Same
system may be there in your area also. We
want to see how we can utilise the saline
water. In such cases we have to find out
the sources of water and then we have to
further think of tapping such sources. We
can adopt two techniques—one long
duration and second short cluration.
Under the long duration we need pipeline
which is very costly and takes much
time. Under the short duration, we collect
rain water during the rainy season every
year and then supply it.

Luni river is there in your area but due
to the Dyeing Industry its water is becoming
polluted.

SHRI MOHD. AYUB KHAN
(Jhunjhuou) : Talk about the whole of
Rajasthan. Do not restrict yoursell to
Barmer only.

SHRI RAMANAND YADAV: | am
talking about the whole of Rajasthan. We
are making efforts to adopt new technology
and solved the water problem at the
earliest.

The hon. Member has submitted about
the regional pipeline as well. He is of the
opinion that water should be supplied
through pipelines from the Indira Canal 10
solve the problem of the people.

SHRI VIRDHI CHANDER JAIN :
Now the Government has approved a
tubewell scheme for our area and if it is
successful then water will be supplied to
other villages also under this scheme. | have
not talked about the Indira Canal. In
many villages there is an acute shortage of
water, for which you have yourself sanctioned
the project. Projects worth one and a half
crores bave begn saoctiomed. Hence, |
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want to submit that our schemes are very
expensive and, therefore, | would reguest
you to grant more funds.

SHRI RAMANAND YADAV : | was
saying that by changing the criteria, justice
will be dome with Rajasthan, Gujarat and
Haryana, provisions for more funds will be
made and the rural waler supply schemes
will continue as usual. | want to assure the
bon. Members. (Jnrerruptions)

SHRI MOHD. AYUB KHAN : Wil
the other districts of Rajastban be taken
into sccount as well ?

SHRI RAMANAND YADAVY : This
matter relates to the entire State. Rajasthan,
Haryana and Gujarat,, (laterruptions)

(English)

MR. DEPUTY SPEAKER : He B
talking about all the areas, not only answer-
ing about Rajasthan; be is interested in the
development of other States also. You can
tap it from the reservoirs also when they are
copstructing dams and lakes. You have to
prepare an integrated drinking water scheme,
that is more useful. If you are aimply
boring wells, that is not a permanent
solution First you use that water for
drinking purposes because there is a lack of
rain  pow-a-days. Whatever water s
avilable, you must wuse it for drinking
purposes, Then only we have to think sbout
irrigation. Then only such things can be
solved. They are getting & lot of complamrs
that ground water is containing chioride. So,
you must think about a long term policy
also.

(Translation)

SHRI RAMANAND YADAV : Hence,
this Technology Mission has been comtituted
to treat brackish water and to supply driok-
ing water to the people. We are making full
efforts in this direction. This is a huge
problem and we have shortage of funds,
According to the calculations of the Planning
Commission, the dripking water problem of
the entire country can be solved by the end
of 1990 only if Rs. 7,777 crotes are
available. There are several problem villages
in our country. Aflter solving their problems,
the problems of the spill over villages bave
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glio to be solved. Tt 1w not possible to
gllocate the a'mouant, which is required to
supply wat:r to ali the rural areas.

SHRI VIRDHI CHANDLER JAIN :
When funds can  be availuble for power
genesation, why can they bec not made
available for water supply ?

SHRI RAMANAND YADAV: We
shall pave to wuopi an integraied  approuch,
The problem cannot be sutved by pround
water alotic,. W2 cae 2lso cotlect roin-water
and pat it to use. 1: has a1so been sgen that
undergrosnd watcr tioks are constructed to
store water wiich s utilived for diilnking
puipuses from time to timie. ‘fherefore, we
should adopt both the traditional and ihe
modern methods.  Supplying water from the
Indira Caral will be very expensive beczuse
it wili bave to depend on the erratic Power
Suzply. Foace, it wili become difficuli to
supply water and ulso 1o undertake repair
work. Therefore, the Technology Mission
will adopt new metiods and tap new
ressurces (0 supply water und work is being
done in this direction. Thz report in r2spect
of the work in this direction has been
completed and submitted also.  Out of the
50 missions proposed to be estabjished, 23
have bzen et up out of which the report of
10 missions have been submitted. The rest
of the 27 missions will be set up in the next
phase, The work done by thee S0 missions
will go a long way in solvlpg the problems. |
want to assure you that we will make
special efforts tu solve the prablem in the
desert areas.

[English!

MR. DEPUILY SPEAKER : The hon.
Minister has given a detailed reply. 1
request the hon. Mcmbers to  put only
question, not to make any lengthy

statements.

Dr. Chandra Shekbar Tripathi

. [Translaticn)

DR. CHANDGRA SHEKHAR
TRIPATHI (Khabilabad) :  Mr.  Depuiy
Speaker, Sir, your instructions witl be
followed. The hon. NMipister  beiongs to
Bihar and is close to us. 1 want to tell
him.
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Rahivian Pani rukhiye, biv
pani \ab sookchf

Puni guye ne ubhure, moti
mcaas chooa,

I hope that you will protect the water of
this country,

Shri Jain has drawn the attention of the
hon. Minister in regard to drinking water
supply. Warer is the most important
requirement of 1ife. Water is <o essential
the¢ the entire earth including human beings,
animuls, plants and forests all will perish
without it. 1 want to quote in this regard :

{English;

Water is not merely essential for living.
It is alse a raw maierial, a source of power,
a waste disposal ageni, a solvent, a medium
for gengrating heat 2nd cooling plants and
last Ltut not  the least the chief fire
conirclling agent.

[Transtation]

I want 1o draw your attention to the
whole of India, There is not a single State
where thz water problem does not exist.
During the drought season, our hill areas
and D:lhi in particuiar face acute shortage
of drinking water afier every 10 to 15 days
and it is highlighted in the Press, In June
1986 the Chief Executive Councillor had
remarked that the day is no! far c¢ff when
every ourist visiting Dclhi will have to
carry his own water supply with him. He
had further said that 2 years back ground
water was available just at a depth of 30
feet but now it is not available even at a
depth of 100 feet. We can see how our
water problems are increasing and how it is
being wastzd and under what  situaiion our

water problem escalates. You must pay
attention in this regard.

Shri Virdbi Chander Jain has given
dctails about the schemes undertaked in the
supply of water to the rural areas. If we
look at the figures, in my district alone

4000 villages were provided with potable
drinking water facilities. But the hon.
Miuister should not refuse to accept the fact
that when the hon. Prime Minister visited
his constituency and inspected a handpump.
He artempted to operate it and when he
exerted more pressure the entire pipe came
off the ground. The underground pipe was
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only 3 feet deep.  This was reported in
the newspapers and was also telecast.
(Interruptions) These are coastructed by
the Government machinery and the same
machinery collects the data and also mooi-
tors it. But out of it 70 per cent is false.
Therefore, | offered the example of Sultan-
pur which is located in the constituency of
the hon. Primz Muonister. Weare Mcmbers
of Parliament and we visit our respective
constituencics. Wocoever we go there we
get complaints that though handpumps have
been sunk yect they do not funciion properly
from the very first day. Agaia, you have
the same ageocy for repair, maintenande elc.
which bad sunk these handpumps and bhad
deceived you. They sunk those pumps
after boring oaly 3 feet and said that drink-
ing water facilivies have been made available
and you are satisfied with their figures. As
the hoa. Deputy Speaker is ringing the bell
continudously, | would hke 10 draw the
attention of the hoo Minister t(owards
Mirzapur d strict.  Water has to be fetched
from a distance of 4 10 § kdometres. |
want to draw your attention to the Bundel-
khand division in Uttar Pradesh. Water
facilities arc not available in areas like
Hamirpur, Banda, Jhansi and Mirzapur.
The schemes for sinkiog tubewells and
bandpumps have also failed. | would lhike
t0 request you that you should make
arrangemcnts to provide special facilities of
water io these arcas.

Secondly, | woald like to ask about two
or three things. First, you have set up
institutions of Science and Technology te
provide pure drinking water in rural areas
at a low cost. | would read out to you the
pames of these iostitutions, These insti-
tutions have spent crores of rupees from
Government exchequer on salaries and
other facilities. [ would like to ask the
hon. Minister to furnish the details of their
achievements ?

(English)

Mechanical Engineering Research and
Development Organisation, Madras,
National Environmental Engineering
Rescarch Institute, Nagpur, Central Water,
Marine and Chemicals Research Institute,
Bhavnagar, World Health Organisation and
UNESCO.
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What are the achievements of all these
institutions which are active in this field and
how much amouat is being speot on them ?
What cfforts ate being made by the
Government to provide safe drinking water
at low cost by making use of scicoce and
technology 7 What efforts bave been made
or are being made to conserve and make
better use of waler ?

Secoandly, | would like to koow as to
what progress has been made adbout the
implementation of the norms to provide
drinkiog water within a distance of 6 kms.

Thirdly, what measures have bocn taken
by the Goverament about those arcas where
iron and fluorids content is high in water,
but iodine content is less.

DR. GS. RAJHANS (!banjharpur):
Mr. Deputy Speaker, Sir, Yadavji bails
from our State and be is fully aware of all
the problems, | peed DOt speak much.
Bibar is divided into two diametrically
opposite regions. North Bihar is a food
prone area and South Bibar is a drought
prone arca but both the areas are afflicted
with starvation sod famine. There is a
great scarcity of water in South Bibar and
tubewells have 1o be bored 10 a great depth
and only then water is struck, The Central
Government is providing grants 1o the State
Governments for the execution of this work.
There is gross mismanagement (o this
scheme, The haodpumps have been bored
only upto a depth of S feet or 6 feet,
whereas water is available at a depth of (0
feet and there ic nobody to look into it
They thought their responsibility is  owver
with the iostallation of the band pumps. It
is like the case of a person who marries
his daugbter and thioks that bis responsi-
bility is over as s00n as she reaches ber in-
laws’ house. He 0o longer feels his res-
ponsibility towards his daughter even if she
is burot alive by ber in laws, You bhave
sanctioned the grants (o the State Govern-
ments and you have no machinery to mooitor
the utilisation of the funds by the State
Government. In North Bihar, which s a
flood prone area, water is available area
depth of 5 to 10 feet, but the people are not
prepared to undertake boring more than one
foot. There is a lot of bungling. 1 would
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like to ask the hon. Minister if any satis-
factory arrangement for providing drinkiog
water bas been made or would such an
arrangement be made cven after 40 years in
future in a State where you have been o
Minister or will the people contipue to pine
for water as they are pining todsy. You
might bave heard that during the summer
season, people die due to shortage of water
in Gaya, Palamu and Daltonganj in South
Bihar. In this land of Gautam people die
due to shortage of water., [ want to know
as t0 what arrangement for mooitoring has
been made so that supply of drinking water
could be ensured to the people.

SHR! RAM SINGH YADAV (Alwar) :
Mr. Deputy Speaker, Sir, First, | would like
to submit to the hon. Mioister that the
porms fixed for providing assistance to the
States for making arrangements for drinking
waler supply are in violatioo of the prioci-
ples prescribed in the Seveath Five Year
Plan. | would like to qucte fiom page No.
303 of the Seventh Five Year Plan document
about Rajasthan State :

l&l‘l u‘l

“A oew policy is also being evolved
in the Seventh Plan 0 tackle special
problems of water supply which are
peculiar to certain  States (Rajasthan,
Haryana and Madhys Pradesh) and to
hilly areas. The problems of such
States and arcas will regeive special
attention in the Seventh Plan. Ad-
ministrative bottlenecks in the execution
of schemes will be removed by dele-
gation of power to the State chief
engineers.””

(Tramulation)

I would like to quote from page No.
302 :

(English)

“Some of the policy issues with
regard to the rural water supply pro-

gramme io the Scventh Plan are as
follows :

() Whether a re-definition of the
problem villages or problem
areas is required for the

Seventh Plan and if so, what
should be the new definition 7

(i) What should be the per
capita norm for water supply
for rural arcas ?

(iii) Difficulties which are peculiar
to certain sreas such as
Rajasthan, Haryana and hilly
arcas and methods of tackling
such difficulties.”

Now, these are the provisions.
(Translation)

Uader these provisions, you have
decided 10 provide drinkiog water facilities
o 2,27,000 problem viilages by the end of
Seveoth Five Ycar Plan in 1950. You have
yoursell admitted that an allocation of
Rs. 3,454 47 crores has been made for your
department. But your estimated expendi-
tare is likcly to be about two and a half or
three times this aliocauion. | would like to
make a bumble submission to you that a
resolution should be passed by this House
requesting the hon. Finance Minister aond
the bon. Prime Minister 10 increase the
allocation for this work. Unless this
smount is increased, you will not be able
to do much in this regard. | would, there-
fore, like to know as to what cfforts have
beeo made or are proposed to be made (o
plead the cese before the Planning Commis-
sion, the Prime Minister and the Finance
Minister 10 get increased allocation for this
work,

Secondly, it is commendable on your
part that you have resolved 1o identify 50
pilot projects under Technological Mission
for drinking water. It would bring about
reduction in cost to a great extent. You
bave identificd 10 pilot projects which are
being started. 1 would like 10 know as to
what is the oumber of projects out of total
projects which are proposed to be sanctioned
for Rajasthan ?  You bave sanctioned ooly
one project to Barmer district of Rajasthan.
lo the entire State of Rajastban there are
32,539 problem viliages, but for so many
problem villages, you have sanctioned one
project for Barmer district only. This does
not solve the problem of the villages in
Rajasthan. You bhave identified one
district which is situated at the border of
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Pakistan. How would you solve the
problem of other villages 7 What is your
integrated programme in this regard 7 We
may kindly be informed about it.

The geographical situation of Rajasthan
is such that it is very essential to develop
the villages there. If we fail to develop the
villages, it may put pressure on the increasing
population of Delbi. | would like to draw
your attention specially to my coastitueacy —
Alwar which has been included in the
National Capital Region, but not even a
single paisa has so far been sanctioned for
Alwar. Many drinking water supply
schemes with an estimated expenditure of
more than Rs, 3 crores for Alwar are pend-
ing with the Centre for clearance for many
years. There are approximately 2000
villages in this district.  If the problem of
drioking water of thesc villages is not solved,
the population of these villages is hkely to
migrate to De¢lbi. The labourers from this
district come to Dclhi in search of job. If
you do not solve this problem, the popu-
lation of Delhi whould cootinue to grow.
Do you propose to include this dstrict
under this project ? | hope you will consider
these points.

[English)

SHRI SHANTARAM NAIK (Panay) :
The way we have to run aflter water, some-
times make people say in anguish —

Paani re paani tcra rang kaiva

and sometimes the answer comes

Jismein mila do lage us jaisa
and it is also said that in this country

Aaj khoon sasta ho gaya hal aur panni
mehanga ho gaya hai

Now in my territory Goa, we have o0
an average 100" of rain, Oaly this year
we got 65", 65" of rain for any State s
abundant rain and there will be no problem
for any well. But for us in Goa with 65"
rain we had drought this year. Goa
Government asked for only Rs 10 crores
from the Government. Government's
stand is this—since you bhave got 65”7,
it is not a drought. You do not deserve
that.
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As far as Dudsagar river is concerned,
it is coming from Karnataka. Karpataka
Government have blocked that river to
divert water to its area which s super
reservoir, thereby depriving Goa of 1bhis
water which we bave been taking for years
together, There is a beautiful water fall
which is created out of this water. If this
is stopped, then the water fall will extinguish.

Because of acute shortage of water Goa
Government asked only for Rs. 10 crores
and nothing has been given. In this  lLight

I would ask you whether you will see to it

that—
1. Rs 10 crores is given to Goa.

2. Are you going 10 intcrvene bet-
ween Goa and Karnataka and
prevail  upon  the Karnstaka
Government pot to stop that
water of Dodsagar river s0 as not
to deprive Goa of the water which
we have been taking for years
together ?

3. Wehave got vast coastline and
vast beach. Are jou going o
cvolve anythiog whereby the coast-
line Goa, Bangalore, Bombay, etc,

is turned into pure drioking
waler—any mechaniym and
technology you are going (o
evolve ?

(Translation)

SHRI RAMANAND YADAV: Mr.
Deputy Speaker, Sir, while participating in
the discussion, the hon. Mcembers have
said that band pumps whikh bave been
installed in the wvillages, go owut of order.
|l would like to tell you that the Suate
Governments are respoasible for the
implementation of all the rural develop-
meot schemes. The Centre provides the
funds and monitors the programmes.
The Central Government cxamioes such
complaints from time to time. Whenever
monitoring report is received, it s abo
considered by the Central Government. -
Our officers visit various States also and
examine the functioning of the programme
in the entire State. The officers monitor
various schemes under LRDP, NREP,
R.LEGP, and make cfforts to remove
the shoricomings, if any, on the spot, Our
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officers also visit the on going projects of
rural development in the ficld and find out
if work is going oo properly or bnot,
whether projects have  been completed
properly or not and whether handpumps
have been installed according 1o the guide
lines or not. The Central Government also
monitors installation of bhandpumps in
tribal and Harijan arcas and finds oot if
the pumps have been installed in  the
required number.

lE""‘lh]

MR. DFPUTY SPEAKER : Descrip-
tion of distance is not the problem. What
be s telling is that you are giving clearance
fe. OK The maintenarce of the pump is
the guestion that Shri  Tripathi raised.
They are not propetly maintained. They
are not replaced. Some problem comes.
At times they will put 300 ft. bat  actually
the contractor will put st 200 ft.  That
thing will be there.

SHR! RAMANAND YADAY : | sgree.
But the State  Governments are responsible
to see that the pump s properly made,

MR DEPUTY SPEAKFR : Youare
saying that you are monitoring.

| Trarslation)

We undertake
write to State Governments
attention towards it

mositoring work and
to draw their

[ English)

MR. DEPUTY SPEAKER : | bhave

come across such cases,

| Transiation)

SHRI RAMANAND YADAY : These
hon. Members are memders of  the
D R.D A, Locations at which bhandpumps
or tubewells are to be installed are decided
at the mectings of the D.R.D A.

DR. GS. RAJHANS
Meetings are not held.

(Jhanjbarpur) :

SHRI RAMANAND YADAV: We
have already Issued guidelines to the State
Governments. What can we do? We

have asked the M Ps 10 become members
of this Committee, Scvera! State Goverr-
ments have dope this. 1t is  their responsi-
bility. Let them akso see.  From bere, we
shall be writing 10 the State Governments
only and it is for them to identify the short-
comings in their area. It is true that this type
of bungling takes place. If they are asked
to instal Mark-2 pumps, they instal some
other types of pumps. If they are  asked
to dig it deeper, they do not comply with
the directions. The result is that the
handpumps go out order. But it is the
resposibility of the State Government.

(Emglish)

MR. DEPUTY SPEAKER : You can
give guidelines to those people. When the
Contractor is putting the bore-wells,
ket him give guarantee of assured water for
ont ofr two vyears. If the contract
amount of Rs. 25000 or Rs. 30000 is to
be paid for the work done, then an
assurance of water supply for one or two
years should be given by the contractor.
Otherwise, they will erect the pumps and
go away. Therefore, some guidelines
should be given and assurance should be
obtained from him,

| Tram:lation)

SHRI RAMANAND YADAV: Out
of the total amount given under the rural
water programme, 10 percent is to be

spent on maintenance,
(Interruptions)

[English)

MR. DEPUTY SPEAKER: In the
first lastance, for a few weeks, water will
be available from the pumps erected by
them. But after a month or so, they will
80 dry. Therefore, some assurance should
be obtained from the contractor to this
effect.

DR. CHANDRA
TRIPATHI (Khalilabad) :

got any equipment or
tool.

MR DEPUTY SPEAKER :
poiot has already been taken pote of.

[Tramslation)
SHRI RAMANAND |YADAV : |

SHEKHAR
They bave not
accessories  or any

Your
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would like to urge the hon. Members to
take up the matter at the State Govern-
ment level because they are the implemen-
tating authority. The Central Government
allocates funds, monitors the progress of
the work and writes letters from time t0
time. As has been said by Dr. Tripathi,
I draw the attention of the Chief Minister
also. Sometimes they send a very peculiar
reply . . .(Unterruptions)

DR. G. S. RAJHANS :
we wanted to know.

This is what

SHRI RAMANAND YADAV: You
should also play your role. When we ask
you to attend the meeting of the DR.D A,
you express your imability. You must
attend those meetings. . . .(Interruptions)

DR. G. 8, RAJHANS :
not held.

Mectings are

SHRI RAMANAND YADAV: itis
not so, Meetings are  held. There
are directions that it should pot be bheld
when the parliament is in session. If at all
mectings are to be beld during the session,
these should be held on saturdays so that
the hon. Members can go there on
friday evening and return to Delhi by
Sunday . . .,

(Interruptions)

DR. GS. RAJHANS : You please
tell me on the floor of the House how
many limes meetings were held in Madbu-

bani district during the last ome or two
years. . . .(Interruptions)
SHRI RAMANAND YADAV: The

Government of Bibar s functioning ali
right, but it is our responsibility also . . |
(Interruptions)

DR.G. S. RAJHANS .
please give the rteply in

(Interruptions)

You may
the House.

19.00 hrs.

SHRI RAMANAND YADAV: 10
per cent of the allocation is carmarked for
the maintenance of the bandpumps and

also to purchage its spure parts, A ymal
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spare part can set the handpump right,
We have also instructed the officers through
their respective State Governments. They
should ask their officers 10 entrust the
maintenance work to an educated lady in
the village, She may be paid some
remuneration so that she may attend to
petty repair work. Otherwise, this job
may be eotrusted to the Panchayat., We
have forwarded our suggestions to the
State Governments and also carmarked 10
per cent of the allocation for this purpose.
We are trying 10 create awarencss among
the people so that they may understand
what their responsibilities are. It  has also
been observed that if a pump set in a school
compound goes out of order the teacher
cxpects that the villagers will set it right.
We bhave launched an awareness compaign
30 that people may feel their responsibility.
Sometimes it so happens that peopie detach
the bead of the pump or the pipe and take
it to some other place. We are making
cfforts that the State Governments may
implement i,

DR. CHANDRA SHEKHAR
TRIPATHI : So many commimions were
set up, but to what use ?

SHRI RAMANAND YADAV : Dr.
Sahib, picase listen 0 me. whether the
Commission is 2  technology mission orf
other mission, their achievements had been

quite significant.
| DR. CHANDRA SHEKHAR
TRIPATHI : So many lostitutions have

been opeoed, but we do oot perceive any
of their achicvements,

DR. GS. RAJHANS -
is right, | bave 10 go
Bnawan.

SHRI RAMANAND YADAY : liisa
prestigious institions and it uses 1he alloca-
lioq made by the Central Government to
undertake research, For example, we have
cogaged the Lalit Narayan lostitute, Bidar
and its report has proved useful. We have
#0t 29 instituies which undertake this type
of research and submit the report 10 s
They should know that many big problems
have been solved after independence. Our
country has made a lot of progress. Mt will
be tetter if you tried to know the progress
wade by us.  As and when North Bibar is

Your soswer
10 Rashtrapati
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affected by floods it creates a number of
problems there. The level of water in the
wells rises and the water becamnes duty. At
the time of floods the water table also riscs
and the water becomes unfit for coosump-
tion. During summer days the wells go dry.
During summer scason water  level goes
down and wells go dry. The water becomes
dirty. Various discases like cholere break
out, Due to all these difficulties there used
to be a fund with the District Council to
treat the water. They treated the water with
the belp of that fuod. Now a days our
officers make arrangements to treat water. |
think maximum number of tubewells have
been installed in north Bibar because the
people there are well-to-do ana pump scis
are installed casily. Soil is good It is pot
pecessary (o instal tubewells at a great depth
or to usc a rig.  Thercfore, the problem in
porth Bihar i1s not that much complicated as
it is in South Bihar. lo South Bihar, the
problem is more compiicated and at some
places cven the rigy do oot work. There the
pcople have to fetch water (rom long
distances of about 4 10 6 miles, They make
use of coatainers made of 1o and carry
them on the shoulder on both the sides of a
stick and use it to fetch waler from distant
places. The wellto-do and the rwh hire
persons for ths purpose.  The Government
koows cverything and it makes allocations
within its resources. In spate of that the
Government s fully aware of the water
problem and is making all effortst (o solve
it. This is the reason that the Prime Minister
has issued strict orders in this regard and he
bas made huge amounts available for thu
purpose. All the scientific institutions, which
are eogaged (o amisting the Technological
MMission, bave been ordered (0 avuist the
mini missions and the Technical Mission w0
that a permanent solation to the problem of
drinking water is found. Sull there are a
number of problems. At some places water
is available at distant places and at some
places it Is saline or brackish. At some
places the rainfall is scanty and as a result
the level of water table has gone down. Al
some places water borne discasey are spread-
iog. At some places the water is saline, We
are solving these problems one by one. Just
now, the coastal plan was discussed here.
Mini Misions have been engaged 1o in-
vestigate as to how the water there can be
treated. They will submit their report and
it is the function of the mini-mision. When

we gain experience in one field, we shall
utilise its findings in solving the problems of
other fields. The Mini-Mission alope cannot
solve the water problem. There are other
programmes also to solve the water problem.
This programme also will continve side by
side. We bave set up a mini-mission for
the entire State in Barmer. We shall utilise
its achicvements and results of its investiga-
uons and methods adopted by it in otber
places and solve the water problem at other
places. An hon. Mcmber bas requested
that a mini-mission may be sanctioned for
his arca.  One arca is enough for them,
because its work will not be stopped there.
No specia! allocation is made for this work.
Only Rs. 2 crores have been allocated for
them within which they wundertake the
investigation work. They also assist in
solving the problem of the entire State. We
shall apply the results of their research work
at other places also. We shall solve the
probiem of other places with the belp
achicvements of Barmer.

Ao hon. Member from Goa has
discussced about inter-State river disputes.
Since ths 1ssuc s between two Siates, | do
not think it proper to say something about
it The State of Goa should itselfl initiate
diglogue  with Karnataka and the hon.
Member should ask his Government to take
the imitiative  The second suggestion that he
has made is about giving Rs. 10 crores to
Goa. | cannot say anything in this regard.
But the Government of lndia is fully alive
to the problem of drinking water in Goa and
I shall send my Secretary to Goa to make
on the spot study. Besides, we have chalked
out a programme also for Goa. 1 shall my-
self sec the problem of drinking water there
and alo sec if the mooey being given (0
them s being utilised properly or not.

Sir, you will be surprised to know that
there 8 a State which suffers from scarcity
of water. We provided them funds, but they
were not able 10 spend the mooney. Il the
hoo. Members desire, | can also give the
name of that State. | thiok it is not proper
to reveal the pame of the State. We gave
money for water, but it was not spent, In
that State, people move from one place (0
other for want to water.

Sir, the entire implementation is the
responsibility of the State Government. But
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we also do monitoring of the project to
ensure proper utilisation of the funds and
we undertake evaluation work also. We
issue guidclines from time to time. There-
fore, | hope that the State Governments will
definitely make efforts in this direction.

(English)
MR. DEPUTY SPEAKER : Tbe
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House now stands adjourped 10 reassemble
tomorrow at 1100 Am

19 11 hrs,

The Lok Sibha then adjourned till Eleven
of the Clock on Thursdav, March 26,
1987 Chaitra 5, 1909 (Saka).






